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LOK SABHA DEBATES 

LOKSABHA 

Monday. March 16 • 19921Phalguna 26. 
1913 (Saka) 

The Lok Sabha met at Eleven to the Clock 

(MR. SPEAKER in the Chai~ 

RE. SUSPENSION OF QUESTION HOUR 

[English] 

SHRI SOBHANADREESWARA RAO 
VADDE (Vijayawada): We request the hon. 
Speaker to suspend the Question Hour and 
immediately take up the matter of the 
treacherous act by the ruling party. Con-
gress (I) in encouraging defections and split-
ting other parties ... (Interruptions) They are 
encouraging defection and splitting political 
parties. What is this? 

( Interruptions) 

At this state. Shri S. M. LaQan Basha came 
and stood on the floor near the Table 

SHRI NIRMAL KANTI CHATTERJEE 
(Dumdum): For the stability of the Govern-
ment, they are even prepared to destabilise 
other political parties. This is not the way to 
uphold parliamentary democracy... (Inter-
ruptions) Their narrow mindedness and 
partisan interests destroyed Punjab and 
generated the problem in Kashmir. They are 
always upto this mischief. 

SHRJ BASU DEB ACHARIA (Bankura): 
This was engineered by the Congress (I) in 

order to gain majority. Why were you also in 
such a hurry Sir? 

SHRI SAIFUDDIN CHOWDHURY 
(Katwa): What is your responses Sir? 

At this state Shri S. M. LaQan Basha went 
back to his seat. 

[T /'aIIs/ation] 

SHRI RAM VILAS PASWAN (Rosera): 
Sir, this is a serious charge. The hon. Member 
is levelling a serious charge against the 
Treasury Benches. Will democracy survive 
in this country? (Interruptions) 

[English] 

SHRI BASU DEB ACHARIA: Democ-
racy is not safe in their hands. They have 
murdered democracy. (Interruptions) 

MR. SPEAKER: Please take your seat. 

SHRI BASU DEB ACHARIA (Bankura): 
Sir, this is a very serious matter. You should 
suspend the Question Hour and allow a 
discussion on this. How can the House func-
tion in this way? (Interruptions) 

MR SPEAKER: I think it is possible for 
all of us to understand the agony and the 
displeasure which has been expressed by 
hon. Mel1)bers. All the same I do think that 
we have tl)e Ouestion Hour, which is the 
Private Members Hour and the Members 
would also be interested in asking ques-
tions. The intention ... 

(Interruptions) 

SHRI BASU DEB ACHARIA : Sir, the 
Government machinery has been misused 
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by them. When democracy is being mur-
dered, what is the importance of this Ques-
tion Hour? (Interruptions) 

MR. SPEAKER: Supposing ... 

[Translation} 

SHRI SHARAD YADAV: Sir, seven 
vehicles had been placed atthere disposal in 
a day I can prove it if you want. (Interrup-
tions) 

SHRI S. M. LALJAN BASHA (Guntur): 
Sir, democracy has been throttled. How long 
will this money last? This Government is 
throttling democracy. (Interruptions) 

[English1 

MR. SPEAKER: Yes, you have very 
forcefully made your point. 

( Interruptions) 

SHRI SRIKANTAJENA (Cuttack): The 
Congress Party has started its old game of 
money and power. 

SHRI BASU DEB ACHARIA: Once they 
toppled TOP Government in Andhra Pradesh 
by creating defection. They have again 
started this game in orderto remain in power. 

MR. SPEAKER: You have protested. 

(Interruptions) 

SHRI BASU DEB ACHARIA: Where is 
Shri Balram Jakhar He came in his house. 
Where is Shri Chidambaram? 

( Interruptions) 

SHRI B. N. REDDY (Miryalguda): They 
should resign on moral grounds. (Interrup-
tions) 

SHRI K. P. REDDAIAH YADAV (Ma-
chilipatnam): Why should a Kamma be a 
Leader? (Interruptions) 

SHRI BASU DEB ACHARIA (Bankura): 
They were elected on the TOP ticket and 
now they should resign. 

SHRIMATI GEETA MUKHERJEE 
(Panskura): If they want to break away from 
the Janata Dal and join the Congress (I) and 
if they have the courage, let them immedi-
ately resign from the Lok Sabha seat. This 
was the Congress culture throughout before 
and this is the Congress culture now. So, 
why do these gentlemen resort to all these 
things again and again? 

At this stage, Shri B. N. Reddy came and 
stood on the Floor near the Table. 

SHRI BASU DEB ACHARIA: The de-
fectors should resign. They have no moral 
right to continue. (Interruptions) 

At this stage, Shri B. N. Reddy went back 
to his seat. 

SHRI NIRMAL KANT! CHATTERJEE 
(Dumdum): Sir, years ago, that is in 1984, 
they had done it in Andhra Pradesh. In the 
similar game of defection, NTR had to go. 
That was fought inside the Parliament and 
outside for restoring NTR in Andhra Pradesh. 
Now, the something is being done here to 
Andhra MPs. We know that for their narrow 
party interests, the Congress (I) has caused 
immense harm to Kashmir; immense harm 
to Punjab and they are putting Parliamentary 
democracy on the fire. They should desist 
from breaking other parties and try to uphold 
the parliamentary traditions of the country. 
After all, we cannot forget that they continue 
to be the biggest party in our country and 
responsibility devolves on them. Unfortu-
nately, they have not learnt the lessons of 
history. For them interests are above coun-
try's interest and the interest of Parliamen-
tary democracy. All these hullabaloo from 
our side is sincerely intended to sound a 
warning. They always operate like that. 

So, I appeal to them from our side that 
unless they desist from such activities, they 
w~1 take our country to a point of no return. 
They should try to safeguard the interests of 
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the Par~amentary democracy. h is a most 
unfortunate story of the post-Independent 
India. They are trying to retain supremacy of 
their party in the country at the cost of Parlia-
mentary democracy and the country. (Inter-
ruptions) 

SHRI BASU DEB ACHARIA: What did 
you do in the past? (Interruptions) How much 
money did you spend •• ' order to gain major-
ity? (Interruptions) 

MA. SPEAKER: Will you please hear 
me? 

( Interruptions) 

SHRI SRIKANTA JENA (Cuttack): The 
Congress Party is pursuing their political line 
of defection; they encourage dejection and 
that is their practice. All the Members who 
have been defected at the instance of the 
Congress Party should resign from the lok 
Sabha and face election again. (/ntefTlJfr 
tions) 

SHRI SOBKANDREESWARA RAO 
VADDE (Vijayamwada): All those Members 
who have changed theil political colour must 
resign and go to the people. You must pro-
tect democracy and interest of the House. 
( Interruptions) 

SHRI BASU DEB ACHARIA: Democ-
racy is being destroyed and murdered by 
Congress (I). MPs are being purchased. The 
defection is engineered by them in order to 
gain majority. (Interruptions) 

[ Translation] 

MA. SPEAKER: You have been given 
ample opportunities. (Interruptions) 

[English) 

Mr. Basu Deb Acharia, all the time, you 
are interrupting it is not necessary. I allowed 
you to speak also. You were interrupting and 
talking to Mr. Sontosh Mohan Dev also. 

Well, I think, one can understand the 

feelings of the Members in the House. (Inter-
ruptions) 

MA. SPEAKER: If you respond, I can-
not tak; thai is my diffICUlty, because I can-
not compe:& with you. 

(Interruptions) 

MR. SPEAKER: Than you talk between 
yourselves. Please do not do like that. I 
cannot raise my voice beyond a certain limit. 

I think the han. Members, who wanted 
to protest have protested; their protest is 
recorded. I don't think that it is necessary for 
any Member to go beyond this to register 
protest. I do think that we would carry on 
which the rest of the business. Having pre-
tested and having expressed their views, it is 
not necessary to continue it further. I hope 
that you will cooperate. 

( Interruptions) 

[ Translation] 

SHRI RAM V1ALAS PASWAN: Sir 
beside this there are a number of things 
which we want to speak about. I request you 
to summon party leaders to your room 
immediately after the Ouestion-Hour. 

[English) 

MR. SPEAKER: I will talk to you in my 
Chamber. 

[ Translation} 

SHRt RAM VILAS PASWAN:Sir, that is 
not all. There are other issues also. It has to 
be seen as to Who is attached and who is 
unattached. A tuB two montha time was 
taken I in the carse of Janata Oat. But in this 
case the whole ISSue is being cleared oft ir1 
a day. request you to convene a meeting 01 
all leaders in your chamber. (Interruptions) 

(English] 

MR. SPEAKER: Mr. B VljaykumarRaju, 
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·1 allow you. I haw to allow others also. Chatterjee. you please take your seat. (lnter-
tUptions) 

( IntfHrl.lptions) 

MR. SPEAKER: Q. No. 265 - Shri 
Chandrajeet Yadav. 

(Interruptions) 

MR. SPEAKER: Let us not take it up in 
the Zero Hour. " I want to talk to talk to you. 
I wil cantha Leaders in my Chamber andtak 
to them. 

SHRI BH. VLJYA KUMAR RAJU (Nar-
sapur): I have to record my protest. (1ntemJp-
fions)Otherwise. you will have to allow me to 
speak. (Interruptions) 

SHRIBH. VLJAYA KUMAR RAJU: Sir. 
you allow me. 

MR. SPEAKER: Hot now. 

(Intenuptions) 

SHRI SOBHANADREEWARA RAO 
VADE: What we are demanding is ........ . 

SHRIBH. VLJAYA KUMARRAJU:You 
please allow me. 

SHRI SOBHANADREEWARA RAO 
VADDE: You expunge his works. 

SHRI SAIFUODIN CHOUDHURY: We 
want to hear him. (Int8m.fJIions) 

SHRIBH. VLJAYA KUMAR RAJU: I am 
prepal8d to resign. (IntBIn.pfions) If Shri N. 
T. Rama Rao is prepared to accept my 
challenge I am going to resign. Let him 
contest against me in my constituency. (In-
tBnt.pfions) 

MR. SPEAKER: Not Ike tl:lis. please. 
Order. order. 

( intfHrl.lptions) 

MR. SPEAKER: Shri Nirm&l Kanti 

MR. SPEAKER: You pleace take your 
seat. 

SHRIBASU DEB ACHARIA: Sir. this is 
a very serious thing. (Interruptions) You hear 
his point. (/nterruption~) 

MR. SP.EAt(ER: I wiD talt to you in the 
Chamber. 

( IntelTllptions) 

MR. SPEAKER: I am ready to hear you 
in the Chamber. 

SHRI SAIFUDDIN CHOUDHURY: May 
I make a submission. Sir? We want to hear 
Mr. Raju after the Question Hour. We have 
something to say also. 

SHRIBH. VLJAYA KUMAR RAJU: I re-
quest you to please take it up after the 
Question Hour. 

(Interruptions) 

SHRI BASU DEB ACHARIA: You will 
have to allow him. (/ntelTl.lptions) 

[Ttanslation} 

SHRI RAM VILAS PASWAN: Sir • let the 
Question Hour continue. Then allot time of 
two minutes to each speaker during the 
Zero-Hour. After that you can talk to them in 
your Chamber. 

MR. SPEAKER: All right. 

SHRI RAM VILAS PASWAN: You have 
been allowing hon. Members to raise their 
points after Question Hour also. 

[English] 

MR. SPEAKER: I will hear one from 
each faction and none else. You have noth-
ingtodo. 
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C~) AND TOURISM (SHRI MADHAV RAOSCIN-
DIA): Ca) to (g) A statement is laid on thetabla 

SHRI RAM VIAS PASWAN: After of the House. 
Question Hour we can take it up. 

MR. SPEAKER: No; not like this. Bar-
gain cannot go on in the House. It is not like 
this. We will dp it later. Now Ouestlon No. 
265, Shri Chandra Jeet Yadav. 

11.24 h ..... 

ORAL ANSWERS TO QUESTIONS 

A-32P AIrbu. 

+ 
·265 SHRI CHANDRAJEET 

YADAV: 
SHRI M. V. CHANDRA 
SEKHARA MURTHY: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

Ca) the existing number of A-32O 
AIrbus with the Indian AirHnes! Air India; 

(b) the number of accidents in which 
A-32O Airbus have been involved in the 
last two years; 

(c) whether the Government propose 
to purchase more such aircraft; 

(d) if so, the details thereof; 

(e) whether any request has been Mnt to 
Airbus Industries, France to .. nc:I the pre-
liminary report of investlgatIon intothecauses 
of accident involving A-32O airbus which 
crashed in Voges Mountains recently; 

(f) if so, whether it is proposed to reex-
amine the safety of these planes; and 

(g) if eo, ~ when and if not, the reasons 
therefor? 

THE MINISTER OF CIVIL AVIATION 

STATEIENT 

(a) At present there are 18 Airbus 
A-32O aircraft in the fleet of Indian Airlines. 
Air India does not have ... 1.-320 aircraft. 

(b) During the lasttwoyears there have 
been two accidents involving 1.-320 aircraft, 
one at Bangalore on 14.2. 90 and the other 
in France on 20. 1. 1992. 

(c) and(d). An agreement has been 
entered into a:" indian' Airlines with AIrbus 
Industries on 5. 6. 89 for purchase of 12 
additions ~ aircraft. . 

(e) Yes Sir. 

(f) and (G) There is no finding yet which 
calls call for re-examination of airworthiness 
of this class of aircraft. 

SHRI CHANORAJEETYADAV: Sir, in 
view of the fact that two accident of A-32O 
aircraft took place, one in India and another 
in France, lind that the proIiminary enquiry 

. has shown the defective cockpit dosing of 
the plane and also the navigational 
probIems,which is - it is said - a highly 
computerised system, there are doubIs that 
even the software of the airplane's comput-
ers were also defective. Lufthansa and AIr 
France have instructed their pilots notto use 
this became landing system. The pilots have 
also made several representations in France 
as weH as in India. It is said that there is 
always a possbility that • wrong button can 
be pressed and the accident can take place. 
I would Ike to knowfrom the Minister whether 
he has taken up this issue with the A-320 
Airbus,manufacturingcompanyandwhether 
they have assured that they Y are taking 
certain necessary steps to rectify these de-
fects in the coc:kpil. I would like to knowfrOm 
the Minister .. to what has been done in this 
regard. 

SHRI MADHAVRAO SCINDIA: Sir, after 



11 Oral Answets MARCH 16. 1992 Oral Answers 12 

this air crash at Starsbourg. the OGCA, UR. SPEAKER: Put your question 
France was requestedbytheOGCA,lndiato please. 
provide details which may be pertinent And 
the OGCA, France has made a preliminary 
inquiry and they have said that there is no 
major problem in operating this aircraft ex-
cept for a few directives that should be 
issued, which would avoid possible confu-
sion between vertical speed and the flight 
path angle. These directives have been is-
sued by the OGCA, India And even before 
this crash took place, the matter that you are 
referring to, the Air Inter and Air France had 
given up the use of VORDME approach. But 
the DGCA, France has convened a meeting 
after the crash. They have discussed it with 
the Airbus Industry and with the two Airlines 
concerned. They have come to the conclu-
sion that a ban of the VORDME approach is 
not really required provided certain other 
safety procedures are carried out; which is a 
VORDME approach with a manual feed-
back, which can then both be monitor. So, 
providing these procedural directives are 
issued. they have felt that there is no need to 
ban the VORDME approach and these 
directives have been issued by the 
DGCA. 

SHRI CHANDRA JEET YADAV: I will 
say from my experience. Only there weeks 
before, I was flying by this aircraft from 
Varanasito Bombay. And aI Lucknow. it was 
landed for four hours. A Swedish priest. who 
was also travelling with me when we were 
asked to get out of the plane; sai~: 'here is 
a God. If this defect had occurred ten min-
utes before when we were in the air. where 
would we have been" After four hours of stay 
at Lucnow AirpOrt in the midnight. it was 
found thai there was no engine trouble only 
a computer defect. The Captain while taking 
off again after four hours announced that 
there was no serious trouble with the engine 
and it was only a wrong message of the 
computer. And that is what I am saying. As . 
this plane has highly computerised. gadg-
etry there is always a possibility of commit-
ting a mistake. And thai is what the pilots 
have also said. Even the French pilots said 
now there are only two pilots in the cockpit ... 
, 1nt9tTUplions) 

SHRICHANDRAJEETYADAV:lnspite 
of mensing instructions, board serious de-
fects continue to be there. When the people 
take A-320. they always go with a thought as 
to what will happen to them? The Govern-
ment going to purchase additional 12A-320s. 
I would like to know from the Minister that in 
this background ... 

( Inferruptions) 

[ Trans/arion] 

SHRI SRlKANNT A JENA: Please ask 
him to conclude. (Interruptions) 

MR. SPEAKER: Accidents can occur 
even while riding on bicycle (/ntemlptions) 

[EngDsh] 

SHRI CHANDRA JEET YADAV: Sir, 
everybody should take care. Please do not 
make it so lightly. Otherwise. the MinisterwiD 
be very much interested to go ahead and not 
to look into this problem. The fact is that 
country had to lose almost Rs. 500 crores 
because A-320s were grounded here for a 
long time. now, I am asking the Minister 
again that before purchasing these twelve 
A-J20 additional aircraft. will he please ask 
the manufacturing company at least to re-
move those defects which have beeq pre-
liminarily found in India I would also like to 
know how much he is going to spend to 
purchase these aircraft and when are why 
likely to join the Indian Airlines. 

SHRI MADHAV RAO SCINDIA: Sir. the 
agreement was signed to purchase these 
twelve aircraft way back in 1989 and unless 
a major flaw appears in these aircraft. I am 
afraid. we do not have much option. How-
ever. this does not mean that I am in any 
way. inferring that there is anything wrong 
with the aircraft. Neither the hon. Member is 
a technical man nor I am a technical man. 
We can only depend on various engineers 
and technical experts who go into this mat-
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ter, both in India.and abroad. As tar as the 
findings so far are concerned, as I said, no 
major flay S86ms to have appeared in these 
aircraft. lean only go by that. These airbuses 
are coming in from 1993 to 1994 and we wiD 
be spending something like 958 million on 
their purchase. 

MR. M. V. CHADRASHEKARA MUR· 
THY: Mr. Speaker, Sir,l would like to know 
whether it is a fact that the pilots in India and 
in France have argued that these A-320 
airbuses cannot be flow by a two member 
crew; 11 requires another member so as to 
keep a wa·lch over the altitude as weH as 
other instruments at the time of landing. If so, 
I would like to know what n.:tion has the 
('-..overnment of India or the Indian Airline 
laken so far to rectify these defects. 

SHRI MADAV RAO SCINDIA: Sir, some 
suggestions have come in from different 
quarters from ti'1le to.) time. But, as I said the 
matter to.as been gone into in depth, both on 
Indian soit and also abroad and at present it 
has not been found necessary to have a 
three-member crew. 

SHRIMATI GEETA MUKHERJEE: Sir, 
since the technical people here are not only 
engineers but also pilots,l would like to know 
that what they lee I In India. Is it a fact that 
they are very much reluctant to fly these 
aircraft? If os, because they are the most 
important people, because they are the most 
Important people, what is the opinion of the 
Mir.ister about that? 

SHRI MADHAV RAO SCINDIA: Sir, as 
I said, suggestion have come in from differ· 
ent quarters from time but there is no reluc-
tance on the part of the pilots to pilots to fly 
these aircraft. They are flying them every-
day. Our pilot are certainly technically 
amongst the most capable pilots in the world. 
So. I do not see any major problem with the 
pilots. 

SHRIMATIGEETAMUKHERJEE: Have 
they not represented to you about this? 

SHRI MADHAV RAO SCINDIA: I have 
said that some suggestions have come. But, 
as I said. there is no major reluctance on the 
part of the pilots to fly these aircraft. 

National Tbermal Power Corporation 

·266 SHRI M. V. V. S. MURTHY: VV,i. 
the Minister cf POWER AND 
NON-CONVERNTIONAL ENERGY 
SOURCES be pleased to state: 

(a the details of the amounts payable by 
the States to the National Thermal Power 
Corporation: 

(b) the steps taken for coUecting the 
same; 

(c) whether is any proposal to com-
mence new NTPC projects in the Eighth Five 
Year Plan; and 

(d) it so, the details thereof State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI!<AlP NATH RAI): (a) to 
(d). A Statement is laid on the Table ot the 
House. 

STATEMENT 

(a) Details are given in Amendment in 
Annuexure-I attached. 

(b) The steps taken for recovery of 
dues indude frequent visits to State Electric-
ity Boards and State Government by Senior 
Executives d the NTPC, organising meet-
ings, recovery through Central Appropria-
tion etc. 

(c) Yes, Sir. 

(d) The Eighth Plan is yet to be final-
ised. However,the execution of thetollowing 
on-goinglapproved projects would be con-
tinued by the NTPC during the 8th plan: 
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1. Farakka l!-Coal (West Bengal) 1000MW 

2. Kahalgaon I-Coal (Bihar) 840U'N 

3. NCTPP-Coal (Uttar Pradesh) 840MW 

4. Kawas l-Gas (Gujarat ) 844MW 

5. Tarcher I- Coal (Orissa) 1000MW 

6. Dadri I-Gas (Uttar Pradesh) 817MW 

7. Gandhar 1-Gas (Gujarat) 650MW 

In addition to the above, NTPC have submitted proposals for the following projects during 
the 8th Plan period. The implementation of these projects would depend upon availability of 
resources, fuel linkage, environmental clearance and other statutory clearances: 

1. Anta-II Gas (Rajasthan) 430MW 

2. Faridabad - Gas (Haryana) 800MW 

3. Godavari - Gas (Andhra Pradesh) 400MW 

4. Rihand II-Coal (Uttar Pradesh) l000MW 

5. Vindhyachal II- Coal (Uttar Pradesh) l000U'N 

6. Yamunanagar I- Coal (Haryana) 840MW 

7. Farakka- 111- Coal (West Bengal) 500MW 

8. Mangalore I - Coal (Karnataka) 420MW 

9. Kayamkulam I- Coal (Kerala) 420MW 

ANNEXURE-I 

Outstanding dues of NTPC as on 29th Februsry 1992 

(Rs. In Lakhs) 

S.No. SE8JOrpanisation Outstanding SUfCharpe 
dues billed 

2 3 4 

1. Andhra Pradesh 1011 1640 

2. Bihar 25371 7502 
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(Rs. In Lakhs) 

S. No. SEBIOrganisation Outstanding Surcharge 
dues billed 

2 3 4 

3. GUjarat 5295 2841 

4. Goa 16 2 

s. Haryana 10887 5811 

6. Himachal Pradesh 1046 660 

7. Jammu & Kashmir 4165 636 

8. Karnataka 1003 1582 

9. Kerala 4312 799 

10. Madhya Pradesh 22250 9848 

11. Maharashtra 2763 321& 

12. Orisha 1535 1620 

13. Punjab 2119 103 

14. Rajasthan 10014 9001 

15. Sikkim 6 4 

16. TamU Nadu 7047 2656 

17. Uttar Pradesh O· 22917 

18. West Bengal 4680 2507 

19. Chandigarh 295 0 

20. Dadra & Nagar Haveli 69 

21. Daman & Diu -39 0 
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S.No. SEBIOrganisation 

2 

22. DESU 

23. DVC 

24. Pndicerry 

TO'iAL 

Outstanding 
dues 

3 

5088 

8370 

-157 

117146 

(Rs. In Lakhs) 

SUfCharge 
biDed 

4 

4510 

2080 

79939 

NOTE: "Arrears of Rs. 744.68 crores up to 29.2.1992 (and a surCharge ot f:S. 71.50 
Crores) of UPSEB adjusted against proceeds of transfer of Feroze Gandhi 
Unchahar Thermal Power Project to NTPC. 

SHRI M. V. V. S. MURTHY: Sir. the 
answer shows that almost all the State Elec-
tricity Boards where the NTPC plants are 
being contemplated, own large amounts of 
dues, more than thousands of croras of 
rupees. I would like to know how the Govern-
ment is going to recover these dues so that 
the new projects could be s~rted. The an-
swer given in this respect is very vague. It 
appears that only utilising the power and not 
paying the charged is the best method. H so, 
will the Minister be pleased to answer these 
dues wifI be coReded first before contem-
plating to start these new projects? There 
are some plants where there are no dlies -
like the gas-based plants in Godavari area 
and another super thermal plant at 
Visakhapatnam. I want to know what is the 
status of these plants. 

SHRI KAlP NATH RAt: Sir. arrears of 
Rs. 1.171 crares are due to the N. T. P. C. 
The State Electricity Boards have not paid it. 
Surcharge o~ Rs. 977 crores is also due. The 
Central Government is trying its level best to 
get the arrears. Some Electricity Boards are 
paying also. But we can only persuade them 
by writing letters, telephoning to the Minis-
ters. Chief Ministers etc. When they were not 
paying. the Central Government adopted a 
principle of Central appropriation in 1990. 

We wanted to appropriate the money of 
Central Government outlay which was sanc-
tioned to the State Governments. We have 
now received Rs. 510 crores because of 
Central appropriation. Even then arrears of 
Rs. 1.177 crares are pending and surcharge 
of As. 977 crores is pending. The sooner we 
get the arrears, we shall be in a position to 
invest thai money in other plants. Because 
the State Government are not poying the 
arrears, even the World Bank and 
multi-1ateral agencies are not giving a loans 
to the Government so that we can invest that 
money in the power sector. 

SHRI M. V. V. S. MURTHY: Sir, the 
Government's policy now is to encourage 
private sector also to enter into the power 
field. The K. P Rao Committee which has 
been constituted to suggest ways and means 
to im;lrove the system of working of these 
power plants and the tariff system has sug-
gested a two-point tariff rate. I want to know 
from the Government whether that proposal 
will be implemented. I may submit that in 
case it is implemented the private sedor 
plants that are being started will apply for this 
two-point tariff rates. 

SHRI KAlP NATH RAI: Sir. the hon. 
Member has questioned about 
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Visakhapatnam power plant. It is a 
Stat.-sector plant The coal linkage has 
been done by the Central Government. There 
is a resource crunch problem in Andhra 
Pradesh. 

They were advertised and we included 
that plant in the private sector. It is known 
that amendment in the electricity act have 
taken place regarding private sector partici-
pation and now any private party is allowed 
to invest money in the Visakhapatnam plant. 

About the second question of K. P. Rao 
committee's recommendations, I may say 
that the Committee had suggested two-point 
tariff rate - one on the capital investment 
and another tariff on the fuel and working 
capital investment and another tariff on the 
fuel and working capital. The two tariffs were 
been combined together and a notication to 
this effect has been issued by the Central 
Government on 1.4.1991. This will be appli-
cable to all the State Government. 

[ Translation] 

SHRI NARAIN SINGH CHAUDHRI: Mr. 
Speaker, Sir, it was proposed to set up two 
power plants of 844 MW each in the State of 
Haryana One at Yamuna Nagar based on 
thermal power and the other at Faridabad 
based on gas. 

I would like to know that during the 
eighth five year plan bv which year the work 
is going to start on these two power plants 
and the time by which work wi" be completed 
and whether an allocation for these has been 
made in the Budget? 

SHAt KAlP NA TH RAI: Mr. Speaker, 
Sir, power plants are proposed to be seHJp 
at Yamunanagar and Faridabad during the 
Einghth Five Year Plan. Power plant at 
Yamunanagar was proposed to be set-up 
with the Canadian assistance but the Cana-
dian Government has refused to finance this 
project even then the Government of India 
has decided that the work of the Yamuna 
Nagar project should betakMupdlning the 
eighth five yearplan. Workon.faridabadgas 

based power plant will also be taken up 
during the eighth five year plan, as the con-
currence for supply of gas from the Minister 
of Petroleum has already been obtained. 

. SHRIMATI SUSEELAGOPALAN: May 
I know from the hon. Minister whether the 
proposal to change the site of the Kay-
ankulam thermal plant within the complex 
but to a thickly populated area wiD result in 
the cancellation of the project itself? And 
already the NTPC has started shifting their 
offices to other project areas. So I want to 
know whether it is correct and if it is not 
correct, when will the project start function-
ing. 

SHRI KAlP NATH RAt: Mr. Speaker, 
Sir, Kayankulam project had been accepted 
by the Government of India with Russian 
assistance. As you know, the Soviet Union 
has disintegrated, even, then some delega-
tion to the Indian Government has gone to 
Russia and they have promised a new 
commercial credit. In the changed circum-
stances they have promised to give assis-
tance to Kayankulam. 

The next question is that environmental 
clearance has not been given bv the Envi-
ronment Ministry. Several times the Chief 
Minister of Kerala. Shri Karunakaran, and 
several members of Parliament belonging to 
Opposition parties have also requested me 
regarding the establishment of Kayankulam 
in Kerala. I have requested, and written 
several letters to the Environment Ministry. 
Up till now, the environment clearance has 
not been available to us. Even then we are 
spending money on the infrastructural activi· 
ties in Kayankulam and in the Eighth Five 
Year Plan, I want to assure the Members of 
Parliament that this Kayankulam project will 
be taken up and wi" be executed. (/nte1rUp-
tkms) 

[ Translation} 

SHRISHANKARS -;INHVAGHELA:Mr. 
Speaker, Sir, I do not want to go into the 
details of statewise dues to be fecoverCld by 
the NTPC. I would like to know that whathe,' 
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in the matter of recovery of dues some states 
are being favoured by you and whether 
recovery of dues pending against any State 
like OESU has been waived off and secondly 
what is the cost of production of electricity viz 
Hydel, Thermal or Gals based power? What 
is the permunit power tariff charged from all 
the States and whether there is uniform 
policy in this matter or different policies are 
adopted for different states. 

My supplementary is in two part. Have 
you waived of dues of OESU or any other 
State and what is the cost of production of 
power? 

SHRI KALP NATH RAI: Mr. Speaker, 
Sir, in reply to the question of the hon. 
Member I would State maximum amount is 
outstanding against Bihar like to State that 
i.e. Rs. 253 crore. As. 222 crore is outstand-
ing against Madhya Pradesh and Rs. 100 
crara is outstanding against Rajasthan. 
Request for payment of outstanding dues 
are made to all the State Governments. The 
power supply situation canonly be improved 
with mutual understanding and co-operation 
between the States and the centre. Since 
you have expressed you desire to know the 
statewise details of outstanding due,l would 
like to inform you that on top is the State of 
Bihar closely followed by Madhya Pradesh 
and Rajasthan. 

SHRI SHANKER SINH VAGHELA: lam 
not asking anything about outstanding? 
( Interruptions) 

MR. SPEAKER: No, not like this. You 
cannot ask more than one supplementary. 

( Interruptions). 

MR. SPEAKER: please reply to his main 
supplementary only. 

SHRI KALP NA TH RAI: Mr. Speaker, 
. Sir, for recovery of dues the Government can 
just make humble requests to the State 
Government, but cannot resort to strong arm 
tactics. (Interruptions) 

[English] 

MR. SPEAKER: Now. Ouestion No. 
268-Shri S. N. Vekaria. Mr. Shankersinh 
Vaghela, your next question. 

(Interruptions). 

MR. SPEAKER: I will go to the other 
question if you don't want. 

(Interruptions). 

MR. SPEAKER: I have been watching 
that some that Members are asking the 
questions interrupting the Ministers and doing 
like this. This is not correct. Is it in your 
interest or is it in the interest of the Members 
who want to ask the question? If you want to 
ask only question. I will allow it. 

( Interruptions). 

MR. SPEAKER: If you want only one 
question to ask. I will allow you one question 
to be asked, but not like this. Now. Question 
No. 268, Shri S. N. Vekaria. 

[ Translation] 

IrrIgation Projects 

·268 SHRI SHIVLAL NA~IBHAI 
VEKARIA: 
SHRI SHANKERSINH 
VAGHELA: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the number of proposals for small. 
medium and major Irrigation projects 

received by the Union Government during 
each of the last three years. State-wise; 

(b) the number of proposals which 
have since been cleared. State-wise; 

(c) the number of proposals still pending 
with the Union Government.State-wise and 
the reasol)s therefore; 

(d) the time by which these are likely to 
be cleared; and 

(e) the details of estimated cost in each 
case? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) to (e) A statement is laid on the 
Table of the House. 
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SHRI SHIVLAL NAGJIBHAI VEKARIA: 
Mr. Speaker. Sir. in the reply furnished it is 
stated that 11 projects in Gujarat are to be 
taken up at the estimated cost of As. 234.90 
crore. I would LIKE to know why these are 
being kept pending. 

SHRI VIDYACHARAN SHUKLA: Mr. 
Speaker. Sir. there were many shortcom-
ings in the project proposals for which clari-
fications have been sought from the State 
Government and as soon as the clarifica-
tions are received, the projects for invest-
ment scruting will be sent to the Planning 
Commission after through escorting by the 
Central Water Commission. After the clear-
ance by the Planning Commission. the work 
on the projects will be taken up. 

SHRI SHIVLAL NAGJIBHAI VEKARIA: 
Mr. Speaker, Sir, out of total 138 project 
proposals. 3 have been referred to the Advi-
sory Committee but it has deferred the 
consideration and 59 have been sent back to 
the State Government and out of these 59 
project proposals 10 pertain to the State of 
Bihar. I would like to submit that the reply is 
not totally correct, as even after taking into 
account the figures of proposals of projects 
sent back to the State Government the fig-
ures are confusing. The hon. Minister may 
provide details about Bihar. 

SHRI VIDYACHARAN SHUKLA: Mr. 
Speaker, Sir, these figures have been put 
before this august House only after through 
scrutiny. No figure out ofthese is wrong. All 
these matters have been pending for a long 
time. There can be difference of opinion 
about the clearance of these project propos-
als, but no figure is wrong. 

SHRI SHANKERSINH VAGHELA: Just 

now the hon. Minister of power was say-
ing ..... . 

(Interruptions) 

[English] 

MR. SPEAKER: Let it be a very lean and 
pointed question; otherwise you will get 
amorphous answers and you will complain 
later. 

[Translation] 

SHRI SHANKERSINH VAGHELA: Mr. 
Speaker, Sir, the question pertains to whole 
country. It has been stated that the decision 
on these projects has been pending for the 
last three years. States submitted proposals 
regarding Forest Ad, 1980, but unilateral 
decision has been arrived at regarding 10 
acres of forest land. Regarding forests the 
Centre has got powers and the States have 
got concurred powers. If should not happen 
that the States keep running to the Centre 
and whether the States will be given powers 
to clear projects on their own, if these do not 
come under the purview of Forest Ad.. 

MR. SPEAKER: Is it a pointed question. 

[English] 

It is a corpulent question. 

[ Translation] 

SHRI VIDYACHARAN SHUKAlA: Mr. 
Speaker, Sir. only medium and large irriga-
tion project proposals are submiUed to the 
Centre for approval and if the forest area 
affected is upto 10 acres and these are small 
irrigation projects then there is no need to 
lanI those to the centre for approval 
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[English] 

SHRI C. K. KUPPUSWAMY: Mr. 
Speaker, Sir, is there proposal pending with 
the Government of India from Tamil Nadu 
about the implementation of 
Pandiyaru-Ponambalaru scheme in order 
to give irrigation and drinking water facilities 
to Coimbatore and Periyar districts? And 
also is there any major proposal from Tamil 
Nadu Government pending with the Union 
Government in order to make Thanjavur and 
Tiruchy districts industrially viable? 

Sir, I see, there are proposals from the 
16 State in the statement given. But there is 
no proposal for Tamil Nadu. There is no 
irrigation facility in this area. I would request 
the Minister to look into the matter. 

SHIR VIDHYACHARAN SHUKLA: The 
statement which I have placed on the Table 
of the House gives the full particulars of the 
proposals received for the last three relevant 
years. 

MR. SPEAKER: Today is the birthday of 
Mr. Kuppuswamy. You can give him some-
thing. 

SHRI VIDHYACHARAN SHUKLA: The 
scheme about Tamil Nadu which is an old 
scheme has not been enquired about in this 
particular question. 

[ Translation] 

SHRI SHARAD YADAV: Mr. Speaker, 
Sir, these issues are very complicated ones 
and issues pertaining to environment, forest 
and irrigation departments are very impor-
tan! from the point of view agriculture and 
any delay in solving these matters results in 
escalation of production costs. The hen. 
Minister is requested to 9V()1\'e such a method 
by which an early decision could be taken in 
these matters so as to facilitate early clear-

ance of these projects and also to prevent 
cost escalation, which results in wastage of 
resources of the country. Therefore, these 
issues need to be sorted out through mutual 
understanding and discussions with all the 
parties, because everytime procided replise 
are put before the House on every occasion 
and therefore, will you take action to clear 
the~e !>O that the cost of production may not 
escalate? 

SHRI VIDYACHARAN SHUKLA: Many 
difficulties are beil19 faced in the disposal of 
these cases. Manya suggestions have been 
given tothe State Governments. Some State 
Government have heeded to those sugges-
tion and Central Water Commission had to 
overcome many hurdles in these by setting 
up Central Design Bureau but now the State 
Government have started to sort out these at 
their level on our advise. This will help the 
early settlement of these matters. It is true 
that delay in clearance to projects results in 
cost escalation and breeds anvariety of dif- • 
ficulties. It is the endeavour of the Central 
and a few progressive State Governments 
have given their full co-operation in this 
regard. This facilitates speedy clearance 
after scrutiny otherwise it takes a lot of time 
fo clear all the problems. The issues pertain-
ing to irrigation, especially projects involving 
",ore than one State, are so complex that as 
long as all the aspects are not examined 
thoroughly many a problem are faced in 
granting clearance. 

[English] 

SHRI SOBHANADREESWARA RAO 
VADDE: From the answer given by the hon. 
Minister, it is obvious that o.ut of 138 project 
proposals which have corne before the Un-
ion Government, only three project projects 
are sent to the Advisory Committee. 

I would like to know from the hon. Min-
ister is it not a fact that due to abnormal delay 
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that is taking place in clearing the project, the 
estimated costs are increasing a Jot The 
other day, the hon. Prim. Minister was good 
enough to say that the Government has 
done away with licence and permit system 
and have deregulated the licensing system. 

I would like to know from the hon. Min-
ister whether the Government wiH change 
the present procedure where for some time 
it is examined in the Central Water Commis-
sion and after two or three years, it is sent to 
environmental and forest clearance. To 
minimise the.time for examining and clearing 
~he proposal in the will the Government bring 
forward categorical changes in the proce-
dure being followed? Now they have in-
vented a new procedure thereby they simply 
return the proposal to the State GOvern-
ment. The Centre says, Nothing is pending 
with us. They send it back to the State 
Government e'len for petty things. In respect 
of Vamsadhara Project Stage II, both the 
Governments of Andhra Pradesh and Orissa 
have agreed and the officials have also met 
and agreed. The submerged area is only 1 06 
acres. 

WiH the hon. Minister take immediate 
steps for clearing the Vamsadhara Project 
Stage"? 

SHRI VIDYACHARAN SHUKLA: The 
delay is often because the procedure laid 
down by common consent of the State 
Government and the Central Government is 
not Propfrly followed. That is the main rea-
son for delay that takes place. 

4 ___ tile environment and the forest 
.....,.. is concerned, it is the responsibil-
lay of the State ClOAC8fned to obtain theSe 
clearences. . 

....... _ thia particular Ministry is con-, 

cerned, we go into the technical questions of 
hydrology, water availability and various~her 
technical matters regarding the dam safety. 

But if there is delay in environmental 
matters and forest clearance, we would like 
to help the State Government Concerned 
but the State Government themselves have 
to take steps to get expeditious clearance 
from the concerned Ministries. 

As far as this Vamsadhara Project which 
the hon. Members is anxious to know is 
convened, it has already been referred to the 
Advisory Committee and they have cleared 
it. Now, it is under implementation and I hope 
there would be no further delay in the matter. 

Underutlllsation of Equlpments by AIR 
Ooordarshan 

*269 SHRI C. P. MUDALA GIRI-
YAPPA: 
SHRI K. H. MUNIYAPPA: 

WiII"the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether sophisticated broadcasting 
equipments available with the All India Radio 
and Doordarshan are underutilised: and 

(b) if so, the steps taken by the Govern-
mentforthe proper utilisation of these equip-
ments? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VYAS): 
(a> and (b) The broadcast equipment avail-
able with All India Radio and Doordarshan is 
optimally utilised in a planned manner, ac-
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cording to requirement and availability of stand that this hot switch system is not being 
resources. used at present. Does it not prove that facili-

ties are there but they are not being util-
SHRI C. P. MUDAlA GiRIYAPPA: ised? 

Will the hon. Minister be pleased to state 
whether there .are certain equipments like 
paint box in Delhi I:'oordarshan which are 
under-utilised for want of enough trained 
personnel and infrastructure both to operate 
and to make use of it and also is it true that 
when there are modern versions of these 
machines, outside agencies are making use 
of the same machines much more than what 
the Delhi Doordarshan is making use of 
them? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION. AND 
BROADCASTING (SHRI AJIT PANJA): I 
need separate notice on wh6ther in this 
particular station, the Delhi Ooordarshan: 
paint boxes are under-utilised. I will write a 
letter to the hon. Member so far as this 
question is concerned after ascertaining the 
facts. 

• SHRI C. P. MUDALA GIRIYAPPA: 
There is hot switch system through which all 
the major Kendras in the country can contrib-
ute to national news bulletins. But I under-
stand that this hot switch system is not being 
used at present. Does it not prove that facili-
ties are there but they are not being util-
ised? 

. SHRI AJIT PANJA: I could not followed 
the que~tion. 

MR. SPEAKER: Repeat it. 

SHRI C. P. MUDALA GIRIYAPPA: 
There is hot switch system through which aft 
the major Kendras in the country can eontrib-
ute to national mews bulletins. But I under-

SHRI AJIT PANJA: It may not. Techni-
cal developments are taking place almost 
every day in this system and, therefore, it 
may be that some changes have taken place 
in hot switch. We have found out that some 
change of technology has taken place. H I 
corne to know hot switch of which station, 
certainly I will be able to answer. But gener-
ally we have not received any such com-
plaint or any such point that hot switches all 
over are not being utilised. We have not 
received any such Cl)mplaint. 

SHRI K H. MUNIYAPPA: I would like to 
know whether the existing facility to have a 
round-the-clock national net work both for 
televisioA and radio through satellite and 
micro-wave link and the abundant facilities 
a which All India Radio has to have more 
than one national channel have been fully 
untilised or whether they are not utilised for 
want of political will and committed technical 
skill. H they are not utilised, will the hon. 
Minister be pleased to state the reasons 
thereof and the steps taken by the Centre in 
this regard. 

. SHRI AJIT PANJA: As far as Ooor-
darshan is concemed, we have submitted a 
proposal for second national network N.2 to 
the Planning Commission and I replied here 
that has been accepted informally. But we 
have not yet received any. written confirma-
tion. So fat: as Radio is concerned, it is 
functioning nowwithseveral Channels. There 
is no such demand. 
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WRITIEN ANSWERS TO QUESTIONS 

( Translation] 

Wireless Communication FacllHy In 
Hilly Areas 

*270. SHRI SANTOSH KUMAR 
GANGWAR: 

SHRi BALRAJ PASSI: 

WiUthe Ministerof COMMUNICATIONS 
be pleased to state: 

(a) whether the Govemment propose to 
provide wireless. communication facility in 
hilly areas of Uttar Pradesh; 

(b) if so, the details thereof; , 

(c) if not, the reasons therefor; and 

(d) the places in the country where 

(iv)A Plan to provide pub-
lic telephones at Panchayat head-
quarters by Multi-access Radio 
system, has also been taken up. 

(v) It is proposed to connect more 
numbers of telephone exchanges 
and public telephones at Panchayat 
headquarters in the hilly areas of 
Uttar Pradesh by means of wire-
less radio system or satellite radio 
system. 

(c) Does not arise. 

(d) Details as per attached Statement. 

STATEMENT 

Hilly Places in the country where wireless 
communication systems have been 

introduced to connect exchanges to the 
rest of the network. 

wireless communication system has been Himachal Simla, Dalhousie, 
introduced at present? Pradesh 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
RAJESH PILOT): (a) Yes, Sir. 

(b) (b) (i) Exchanges at Dehradun, 
Mussorie, Nainital, Phibhit, Uttar-
kashi, GopeshwarlChamoli, Paurl, 
Lansdown, A1mora, Pithoragarh, 
Haldwani, Burkanda, T ehri & 
Dakpathar have been connected 
by Radio systems to the rest of the 

J& K 

net work. West Bengal 

OQ Exchanges at Uttarkashi, Sadri-
nath, Srinagar and Joshimath have Sikkim 
been connected with Satelite Radio 
Systems. 

(Iii) During 1992-93, it is proposed to 
connect exchanges at Ranikhet and 
Kausani by Radio Relay System. 

North-East 

Kasauli, Mandi, Chamba, 
Dharamshala, Hamirpur, 
Una, Nangal, Solan, 
Nahan. 

Srinagar, Jammu, 
Udhampur, Baramulla 
Sopore, Avantipur, 
Gulmarg, Martand, 
Anantnag, Berinag, Ba-
tote, Kathua, Nagrota, 
Kupwara. 

Darjeeling, Kalimpong, 
Kurseong, Tiger Hill. 

Gangtok, Gayzing, 
Namchi. 

Aizwal, Imphal, Kohima. 
Dimapur, Shilloog, North 
Lakhimpur, !tanagar, 
Passighat, Tezpur, Cha-
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Tamil Nadu 

Kerala 

Karnataka 

makhowa, Tinsukhia, 
Khonsa, Digboi, Narangi, 
Silchar, BomdHla, Agar-
tala, Kailashehr, 
Mukokuchung, Chandel, 
Ukhrool, Saiha, lungleh, 
Sibas~ar, Mon, Wokha, 
Churachandpur, Tuyen-
sang, Badarpur, 
Karimganj, Znebhoto, 
Jowai, Senapati, Phek, 
Duliajan, Nongstoin, 
Jorhat, Golaghat, 
Thoubal, Bishanpur, 
Dhemaji, Dibrugarh. 

Kodiaknal,Ooty,Coonor. 

Iduki, Munar, Peermedu, 
Nedungan. 

Nandi Hill, Marcara, Shi-
moga, Chikmanglur. 

Andhra Pradesh Tirumala. 

Doordarshan and Akashvanl Kendra. 
in Rajasthan 

*271. PROF. RASA SINGH RAWAT: 
SHRI GUMAN MAllODHA: 

Will the Minister of INFORMATION AND 

BROADCASTING be pleased to state: 

(a) the locations of new Doordarshan 
and Akashvani Kendras set up in Rajasthan 
during the last six months along with capac-
ity of each of such kendras; 

(b) the percentage area of the State 
presently covered by Doordarshan and 
Akashvani Kendras; 

(c) whether the Government have re-
ceived any representations for increasing 
the capacity of various Kendras; 

(d) if so, the details thereof and the 
steps taken or proposed to be taken by the 
Government to increase their capacity in 
near future; and 

(e) the locations of new Akashvani and 
Doordarshan Kendras proposed to be set up 
in Rajasthan during 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMAR! GIRIJA VY AS): 
(a) to (e). Whereas a low power (100 W) TV 
Transmitterwascommissioned at Nethdwara 
in Rajasthan during the last six months, four 
new Radio Stations as per details given 
below were commissioned in Rajasthan 
during the same period. 

(i) Nagaur 2 x 3 KW FM Transmitter and multi-purpose studio 

(ii) Banswara 2 x 3 KW FM Transmitter and multi-purpose studio 

(iii) Chittorgarh 3 KW FM Transmitter 

(iv) Barmer 20 KW MW Transmitter, multi-Purpose studio 

About 30.80/0 area of Rajasthan is at 
present, covered by TV service (inclusive of 
fringe areas where elevated antennae and 
boosters are required for obtaining recep-
tiOn). As regards radio service, 90% of the 

area of Rajasthan is covered by the existing 
radio stations. 

Representations have been received 
from time to time for increasing the capacity 
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of various TV transmitting stations In Rajast-
han. High power TV transmitters are pres-
ently under Implementation at BUndl, JaIs-
a1mer & Barmer In replacement of the pras-
ent low power transmitters there. The high 
power transmitter at Bundlls expected to be 
commissioned during 1992-93. The remain-
Ing transmitters would be commissioned 
subsequently. The existing low powertrans-
mitters at Jodhpur, Udaipur, Ajmer and 
Anupgarh are envisaged to be replaced by 
high powertransmitters, subject to avilabillty 
of resoutCes. As regards Radio service, 
representation has been received for In- . 
creasing the capacity of the AIR station at 
Kola As perthe International TelecommunI-
cation Union agreement, the maxlmurnpower 
assigned for AIR, Kota is 1 KW on mediurn 
wave and as such, there is no scope for 
increasing the power of this transmitter, 
However, the existing 10 KW MWTransmlt-
ter at Bikaner is being upgraded to 20 
KW. 

During the year 1992-93, fw'e new Radio 
Stalions,oneeachatChuru,Jhalawar,Sawai 
Madhopur, Jalsalmer and ~unt Abu are 
envisaged to be commissioned in the State 
of Rajasthan. As regards TV service, be-
sides establishment of a high power TV 
transmitter at Bundi In 'replacement of the 
existing low powerTV transrnitterthere, new 
TV transmitting stations are envisaged to be 
set up at Gangapur, Sreedungargarh and 
Sujangarh in Rajasthan during 1992-93. 

[English] 
Air links to New A ..... 

*272. DR. P.R. GANGWAR: 
SHRI KASHI8AM RANA: 

Will the Mljster of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the names of places which are air-
linked, State-wise; 

(b) the names of places which are pro-
posed to be airllnked during the next five 
years; 

(c) whether any scheme to airllnk vari-
ous districts of the States In future is under 
consideration of the Government; 

(d) H so, the details thereof; and 

(e) the steps being taken In this regard? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN, 
DIA): (a) A statement is laid on the table of 
the House. 

(b) to (e). Indian Airlines and Vayudoot 
have at present no plans to introduce air 
services to any new station In India. Airlink-
ing of new stations will, however, depend on 
traffic potential, availability of airport infras-
tructural facilities and ope"rating aircraft 
capacity. 
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[ Translation) 

Development of Tourlat Spots 

·273. SHRI DEVI BUX SINGH: 
DRRAMESHCHANDTOMAR: 

WiU the Minister of CMt AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Union Govemment have 
received any proposal for the Govemment of 
Uttar Pradesh and Gujarat regarding promo-
tion of new tourist spots during 1991-92; 

Uttar Pradesh 

1. Wayside facilities one each at 
laJitpur and Bilari 

2. Tourist Complex at Devana 

3. Yatri Niwas one each at Ayodhya 
and Chitrakoot 

Gujarat 

1. Tourist Complex one each at Bhuj 
Shyamalaji and Ukai Lak 

2. Wayside facilities at Navasari, 
Bhimnath and Kamrej 

3. Tourist Complex at Sola and 
wayside amenities at Umkhera 

4. Yatri Niwas at Dwarka 

5. Additional acromodation at 
Gandhi Ashram and Saputara 

Cc) The Central [)apartment of Tourism 
would provide funds during 1992-93 in r. 
sped of the projads aanctioned ~ 

(b) if so, the details thereof and the 
action taken thereon;'and 

(c) the allocations proposed to be made 
_ for promotion of these tourist sports in each 

State during 1992-931 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAV RAO SCIN-
DIA): (a) t~ (b). Yes, Sir. On the request of 
the State Governments of Uttar Pradesh and 
Gujarat. following projects identified for 
central financial assistance for the year 199-
92 alongwith their status are given as un-
der:-

Action Taken 

Sanctioned 

Revised proposal awaited 

Complete propos~ls not yet 
received 

Sanctioned 

Sanctioned 

Under consideration 

Proposal awaited 

Under ronsideration 

1991-92 based on the progress of their 
implementation. 
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[English] 

Pilots of Indian Airlines and Air india 

*274. SHRI A. CHARLES: Will the Min-
ister of CIVIL AVIATION AND TOURISM be 
pleased to state: 

(a) the minimum educational qualifica-
tions and age fixed for selection of pilot 
trainees in the Indian Airlines and Air India; 

(b) the duration of training and the 
approximate expenditure being incurred in 
training a pilot lill he is appointed as a full 
time probationer; 

(c) the details of perks and perquisites 
offered to the pilots; 

(d) the number of times the pilots of the 
Indian Airlines and Air India resorted to strikes 
during the last five years and the reasons 
therefor; and 

(e) the total estimated loss suffered by 
these airlines as a resu~ thereof? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (e). A Statement is laid on the 
Table of the House. 

STATEMENT 

(a) The minimum educational qualifications and age fixed for selection of pilot trainees in 
the Indian Airlines and Air-India is as under~'-

Indian Airfines 

Educational Oualifications: 

Matriculation or equivalent Graduates 
preferred. 

Age: 

30 years relaxable 5 years in the case of 
SC/ST candidates. Upper age limit relaxable 
for one year subject to a maximum of 2 years 
for every completed 300 hours of Ilying 
experience over the minimum requirement 
for commercial pilofs licence. 

Air India 

Educational Oualificalions: 

Should have passed Higher 
SECONDARY (10+2) or equivalent 
Examination. Preference will be 
given to Science Graduates 

Age: 

30 years for general candidates 
Relaxab~e by five years in the case 
of SC/ST candidates. 

--------_ ... _-_._-----_._-- ------

(b)ln Indian Airlines and Air India, the 
duration of training for atrainee pilot is 12-18 
months; Ihe approximate expenditure per 
trainee in Indian Air!ines is Rs. 11.25 lakhs 
and the approximate expenditure is Rs. 6 
lakhs per trainee in Air India. 

(c) In addition to basic pay, the pilots in 
Air India and Indian Airlines get various 
allowances. These are listed in Appendix-I. 

(d)' and· (e). Pilots in Air lndia have 
resorted to strikes on eight occasions during 
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the last five years; pilots of Indian Airlines 
have disrupted the schedules thrice during 
the lastfive years. Disruption of flights causes 
inconvenience passengers and leads to loss 
of revenue dire-;tly and indirectly due to 

APPENDIX-I 

erosion of goodwill. Therefore, it is difficult to 
quantify the exact loss due to disruption of 
flight schedule. 

Allowances Paid to Pilots in Air India/Indian Airlines 

Air India 

Additional Pay 

Oversease Operation Allowance 

Special Parity Allowance 

RT Allowance 

Variable D.A. 

House Rent Allowance 
ment for operation of the various 
Kit Maintenance Allowance 

Telephone Allowance 

City Compensatory Allowance 

Special Trave!ling Allowance 

Personal Pay 

Type Allowance 

Excess Flying Pay 

Meal Allowancellayover Allowance 

Check Allowance (for Check Pilots only) 

Entertainment Allowance (on flight duty 
abroad) 

Oommand Pay (only for senior captions) 

Indian Airlines 

Additional Pay 

Licence Allowance 

Variable Dearness Allowance 

House Rent Allowance 

City Compensatory Allowance 

Type Allowance (varies with the end 0 r s e· 

types of aircraft. 

R.T. Allo'Mance 

Command Pay (for possessing command 
rating) 

Efficiency Bonous 

Kitt Mair:tenance Allowance 

Telephone Allowance 

Compensatory Allowance (only in the case 
of A-300 pilots) 

Special Travelling Allowance 

Additional Special Travelling Allowance (only 
for pilots with 500 hours as pilot in command) 

Stay Over Allowance 
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Air India 

Sponsored Programmes on Door-
darshan 

"275. SHRI S.B. SIONAL: Will the Min-
ister of INFORMATION AND BRAOO-
CASTING be pleased to state: 

(a) whetherthe Government have short 
listed proposals for sponsored programmes; 

(b) if so, the number of proposals short 
listed .. 00 the reasons therefor; 

(c) the maximum yearly requirement of 
sponsored serials; 

(d) whether the proposals received has 
been categorised; and 

(e) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 

Indian Airlines 

Meal Allowance 

Light Refreshment allowance 

Entertainment Allowance 

Two Crew Allowance (only for B-737/A-320 
pilots) 

Oualification Allowance 

Simulator Instructor's Allowance (when 
deputed tor imparting graining on simulator) 

Excess Flying Pay 

Operational Control Allowance (for pilots 
who qualify to exercise operational control 
duty) 

MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJAY 
VYAS): (a)to (c). Doordarshan has recenlly 
released to provisional short list of 432 pro-
posals for sponsored programmes based on 
the recommendations of the Selection 
Committees set up for this purpose and 
keeping in mind their annual absorptive 
capacity of approximately 70 such pro-
grammes. 

(d) and (e). The proposals received 
have been categorised in the following cate-
gories 

(i) Family serials 

(ii) Comedy serials 

(iii) Serials based on classics/ovels 

(iv) Short stories 



(vi) SocIaIIr~ ... 
rials 

(vii) Science fiction 

(viii) HistoricaIM:ulu 

fDC) Quiz programmes 

(x) Children' serials (caItoonIchlldren' 
sariaJslanimation); and 

(xi) Documentaries 

"276. SHRI K. V. 11iANGHA8AlU: WiI 
the Minister of POWER AND 
NON-CONVENTIONAl ENERGY 
SOURCES be pleased to ~e: 

(a) the estimalad shortage d power at 
pesent in the country; 

(b) whether the Govemment have 
sought the assistance of the World Bank in 
this regard; 

(c) whether the World Bank has sanc-
tioned any loan for the purpose; and 

(d) if so, the manner in which this loan is 
proposed to be spent? 

llIE MINISTER OF STATE OF mE 
MINISTRY OF POWER AND 

Estimated demand 
Production 

1989-90 

14.98 
13.00 

NON-ooNVENnDNAL ENERGY 
SOURCES (SHRI KAlP HAlH RAI): <a) 

. During the period AprI. 1191 - FebruarY, 
1992. the energy Ihodage in the counby 
was of the oro. d 7.8%. 

(b) to (d). Keeping in view the ,aquil .. 
ment and availabi&ty of futancial resources 
for the power programme. specific pojeds 
are posed to the World for financial assis-
tance from time to tim.. At present. 
twenty-two projects are being financed bv 
the World Bank involving a total financial 
assistance of US $ 6.957 billion. 

[Translation] 

Demand.nd Productton of Steel 

·277. SHRlPHOOlCHAND VERMA: 
DR. lAXUlNARAYAN PAN-

DEYA: 

WiltheUinisterd SlEElbapleasedto 
state: 

(a) 'the to:JtaI RllqUiremett and the &tuaI 
production of steel in1hec:ounty during each 
of the last three yaars; 

(b) the steps taken or proposed to be 
taken to incraase its production; and 

(c) the selling rata of .steel in India as 
compared to U.SA, Germany Japan and 
South Korea? 

THE MINISTER OF STATE OF STEEL 
(SHRI SONTOSH MOHAN DEV): (a) De-
mand and production of finished steel has 
been as follows: 

1990-91 

15.52 
13.53 

Minion tonnes 

1991-92 
16.35 
1455 
(expected) 
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(b) Steps taken by SAIL to increase the 
production of steel are as follows: 

Modemisation and technological 
upgradation to improve plant per-
formance. 

Reduction in coke rate and energy 
consumption to get better output 
from available from available in-
puts 

Ensuring adequate availability of 
inputs of right quality and quantity 

Augmentation of Captive power 
generation to reduce dependence 
on the grid. 

Improved maintenance of plant and 
equipment. 

Ensuring harmonious industrial 
relations. ! 

The other measures taken to increase 
production are as follows: 

In the News Industrial Policy, the iron & 
steel industry has been removed from the list 
of industries reserved for the public sector. It 
has also been exempted from the require-
'ments of compulsory licensing under the 
Industries (0& R) Act, 1951. Custom duty on 
imported scrap has been reduced from 35% 
to 10%. These meaSUies are aimed at at-
tracting sizeable private investment in the 

I secondary steel sector and increasing pro-
duction in this sector. 

Deregulation of iron and steel an-
nounced on 16.1.92 would further result in 
improved efficiency and competitiveness and 
provide requisite environment for the crea-
tion of new capacities in the private sector. 

This would also enable the public sector to 
generate resources for their modernisation 
and expansion programmes. 

(c) No reliable information about com-
parable selling prices in these countries is 
available. 

[Eng/ish] 

Operational efficiency of Indian 
Airlines 

'278, SHRI RAJNATH SONKAR SHAS-
TRI: Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) the details of existent number of 
aircraft with the Indian Airlines, 
category-wise; 

(b) the total number of aircraft grounds 
and the number of aircraft actually in opera-
tion category-wise; 

(e) the financial loss accruing to the 
Indian Airlines on account of grounding these 
aircraft; and 

(d) the steps taken or proposed to be 
taken to keep the full fleet air worthy at all 
times? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (d). The existing lIeet of Indian 
Airlines consists of 11 Airbus A-300, 18, 
Airbus A-320, 23 Boeing 737 and 3 F-27 
aircraft. The F-27 aircraft are presently on 
lease to Coast Guard and Vayudoot. 

Generally, 120ut altha 52 aircraft remain 
grounded for routine maintenance checks. 
The details are given below:-
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Aircraft in Aircraft for 
operation outline maintenance 

----_. _-_._--------------
Airbus A-300 7 

Airbus A-320 15 

Boeing 737 18 

Total 40 

All aircraft of Indian Airlines are in air-
worthy condition. Aircraft have to be g rounded 
periodically for mandatory maintenance 
checks. Indian Airlines is taking steps to 
ensure that aircraft remains grounded for the 
miniinum period necessary for carrying out 
the checks. 

Flood Control Schemes 

*279. SHRI BHAGWAN SHANKAR 
RAWAT: 

SHRI SIMON MARANOI: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the details of the flood control 
schemes submit1ed by the Governments of 

4 

3 

5 

12 

Bihar, Uttar Pradesh. Gujarat Maharashtra 
Rajasthan and Andhra Pradesh which are 
pending with the Central Water Commis-
sion; 

(b) the cost of each of these schemes; 

(c) the steps takenlproposed to be taken 
to expedite the clearance of these schemes 

(d) the details of ongoing flood control 
projects in the country. State-wise; and 

(e) the benefit derived so far from those 
projects? 

1 HE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (e). A Statement is laid on 
the table of the House. 

STATEMENT 

(a) and (b). Details of the flood control schemes of other. Uttar Pradesh. Gujarat Mahar-
ashtra Rajasthan and Andhra Pradesh pending with Central Water Commission/Ganga 

S. No. No. of Schemes 

Bihar 

1. 3 Schemes 

Flood Control Commission: • 

Estimated Cost 

(Rs. Lakhs) 

3936.25 

Status 

Comments sent to State 
Govemment 
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S. No. No. of Schemes Estimated Cost Status 

(Rs. LaMs) 

2. 2 Schemes 1797.13 Under examination 

Uttar Pradesh 

1. 10 Schem~s 1686.10 Recommended to Planning 
Commission 

2. 12 Schemes 4688.20 Comments sent to State 
Government 

3. 2 Schemes 563.52 Under examination 

Gujarat 

1. 2 Schemes 145.92 Examination completed by . 
Central Water Commission 
& proposals found accept-
able -for recommendations 
to Planning Commission 

Rajasthan 

1. 1 Scheme 47.69 Comments sent to State 
Government 

Maharashtra & 
Andhra Pradesh 

No schemes pending 

(c) The clearance of the schemes of 
which observations have been sent to the 
States for carrying out modifications would 
depend upon how soon the states respond. 
for the examination of the schemes in the 
Central Water Commission & in the Ganga 

Flood Control Commission a specific time 
schedule has been laid down. 

(d) Details of the ongoing flood control 
projects in the country state-wise; 
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S.No. Name of the States Balance cost of the schemes 
spilling over into Vllth Plan 

(Rs. in crares) 

1. Andhra Pradesh 98.09 

2. Arunachal Pradesh 7.42 

3. Assam 30.51 

4. Bihar 243.14 

5. Goa 22.0 

6. Gujarat 47.01 

7. Haryana 60.30 

8. Himachal Pradesh Not reported 

9. Jammu & Kashmir 135.19 

10. Karnataka Nor reported 

11. Kerala 4.80 

12. Madhya Pradesh 4.08 

13. Maharashtra 0.99 

14. Manipur 12.74 

15. Meghalaya 0.66 

16. Mizoram 0.40 

17. Nagaland Nor reported 

18. Orissa 10.30 

19. Punjab 125 

20. Rajasthan 98.55 

21. Sikkim 0.04 
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S. No. Name o( the States Balance cost o( the schemes 
spilling over into Vllth Plan 

(Rs. in crores) 

22. Tamil Nadu 4.53 

23. Tripura 5.03 

24. Uttar Pradesh 194.46 

25. West Bengal 765.16 

Total 1870.40 

The spillover cost is for the schemes approved by Government of India as well as those 
directly issued by the States 

(e) Benefit derived from the Flood Management Schemes State-wise 

S.No. Name of the State Area benefited 

(Million Hectares) 

1. Andhra Pradesh 1.010 

2. Arunachal Pradesh 

3. Assam 1.637 

4. Bihar 1.389 

5. Goa 0.0006 

6. Gujarat 0.441 

7. Haryana 1.730 

8. Himachal Pradesh 0.012 

9. Jammu & Kashmir 0.183 

10. Karnataka 0.0022 

11. Kerala 0.0518 
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S.No. Name of the State Area benofited 

(Million Hectares) 

._----

12. Madhya Pradesh 0.003 

13. Maharashtra 0.001 

14. Manipur 0.090 

15. Meghalaya 0.089 

16. Mizoram 

17. -Nagaland 

18. Orissa 0.475 

19. Punjab 2.675 

20. Rajasthan 0.0816 

21. Sikkim 0.0002 

22. Tamil Nadu 0.117 

23. Tripura 0.030 

24. Uttar Pradesh 1.500 

25. West Bengal 1.9B7 

Total 14.0054 Mittion 
Hectares 
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Rights to GuH Countries 

·280. SHRI P.C. THOMAS: 
SHIR GOVINDRAO NIKAM: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the details of flights from Trivandrum 
to Gulf countries; 

(b) whether the air tariff levied in this 
sector by the Air India and the Indian Airlines 
is much higher than the International tariffs 
approved by the lATA; 

(c) if so, the details of tariff in this sector 
~nd the tariff levied from Bombay to GuH 
t1Ountries; 

(d) whether li8varal representations 
have been made to reduce the air fare be-
tweenTrivandrumandGuHcountriesinoroor 
to suit the International tariffs. 

(e) if so, the reaction ofthe Government 
thereto; 

(fl whetherthe Government propose to 
give fifty per cent concession to students 
travelling in this sector: and 

(g) if not the reasons theretor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) Air India and Gulf Air are operating 
14 and 4 weekly frequency respectively 
between Trivandurm and points in Gulf. 

(b) No, Sir. 

(c) Does not arise. 

(d) and (e). The Government have re-
ceived rCrJresentations from tim" to time for 
reduction in air fares on India-GoJlf sector. 

International fares are established through 
the multinational forum of International air 
Transport Association. 

(1) No, Sir. 

(g) OWing to budgetary constraints, 
Government is not in a position to subsidise 
international travel by students. 

Foreign Aided Irrigation Projects 

·281. DR. KARTIKESWAR PA TRA: 
SHRI DHARMANNA MON-

DAYVASADUL: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the progress made on foreign aided 
irrigation projects so far in each State; 

(b) the time by which these are likely to 
be completed? 

(c) whether proposals have been re-
ceived by the Union Government for the 
extension of these projects upto next three 
years; 

(d) if so, the decision taken in this re 
gard; and 

(e) the details of assistance to be prn 
vided during 1992-93 State-wise? 

THE MINISTER OF WATER RI 
SOURCES (SHRI VIDYACHARA 
SHUKLA): (a) to (d). A Statement is laid ( 
the Table of the House. 

(e) Additional Central assistance 
States during 1992-93 on account of imp! 
mentation of externally aided irrigation pn 
ects would depend on reimbursement 
foreign exchange actually realised by tl 
project. 
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100 MW Unit In Tamil Nadu 

*282.SHRI P.G. NARAYANAN:Wilithe 
Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) whether any foreign company sub-
mitted aproposal to his Ministry for setting 
up a 100 MW Power unit in Tamil Nadu coast 
offering to invest hundred per cent equity; 

(b) if so, the details thereof; 

(c) whether the proposal has been 
cleared; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAI): (a) No, 
Sir. 

(b) to (d) Do not arise. 

Vijayanagar Steel Plant 

*283. SHRI G. MADEGOWDA: Will the 
Minister of STEEL be pleased to state: 

(a) whether the Government have re-
ceived project report prepared by MECON 
on Vijaynagar Steel Plant; 

(b) whether any decision has been taken 
to set up the proposed; Plant in the joint 
sector; 

(c) if so, the details thereof; 

(d) if so, whether the land already ac-
quired for this purpose will be handed overto 
the joint stock company; and 

(e) if so, whether the Government pro-

pose to permit the Company to float bonds in 
this regard? 

THE MINISTER OF STATE OF STEEL 
(SHRI SONTOSH MOHAN DEV): (a) to (c). 
Karnataka State Industrial Investment and 
Development Corporation (KSIIDC), an 
undertaking of the Government of Karna-
taka, proposes to set up an integrated steel 
plant in Bellary area of Karnataka in joint 
sector with MIs. Essar Gujarat Limited. For 
this purpose, they have engaged MECON to 
prepare a feasibility report. 

(d) The proposal of the Karnataka State 
Government for transfer of land is under 
consideration. 

(e) There is no such proposal under 
consideration. 

[Translation] 

Doordarshan Relay Centres 

*284. SHRI LALIT ORAON: Will the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) the number of Doordarshan relay 
centres in the country, State-wise; 

(b) the places in each State where relay 
centres are proposed to be set up during 
1992-93 and the capacity of such centres; 

(c) whether any relay centres are likely 
to become operational in Bihar during 1992; 
and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION ANO 
BROADCASTING (KUMARI GIRIJA WAS); 
(a) to (d). A Statement is laid on the Table of 
the House. 
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STATEMENT 
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Number of TV transmitters functioning at present in various States and Union Territories of 
the country is given below: 

Sl No. State/Union Territory 

1. Assam 

2. Andhra Pradesh 

3. Arunachal Pradesh 

4. Bihar 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himachal Pradesh 

9. Jammu & KasRmir 

10. Kerala 

11. Karnataka 

12. Madhya Pradesh 

13. Meghalaya 

14. Manipur 

15. Msharashtra 

16. Mizoram 

17. Nagaland 

18. Orissa 

19. Punjab 

Number of TV transmitting 
Stations 

13 

31 

19 

32 

32 

5 

14 

17 

15 

28 

54 

4 

5 

44 

3 

7 

24 

8 
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SLNo. StateIfJnion Terrioty 

20. Rajasthan 

21. Sikkim 

22. TamiiNadu 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 

26. Delhi 

27. Andaman & Nicabar Islands 

28. Daman & Diu 

29. Pondicherry 

30. Lakshadweep Islands 

31. Chandigarh 

32. Dadra & Nagar HaveR 

Total 

Written Answts 92 

Number of TV transmitting 
Stations 

38 

4 

26 

2 

65 

14 

8 

2 

4 

9 

531 

(excluding 4 transmitters for 
second channel service) 

The places where TV transmitte~ are planned to be set up by the end of 1992-93 are 
given, alongwith power ratings of the transmitters. StatelUnion Territory-wise in the Annex· 
ure. Commissioning of the transmitters mentioned in the annexure would however depend 
upon timely supply of equipment and availability of requisite infrastructurallacilities. Four Low 
Power (3OOW) TV transmitters are envisaged to be set up in the State 01 Bihar during 1992-93 
at Aurangabad, Godda, Hazaribagh and lohardaga 
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State/U. T. 

Andhra Pradesh 

Assam 

Bihar 

Gujarat 

Himachal Pradesh 

Jammu & Kashmir 

Kamataka 

Mahdya Pradesh 

PHAlGUNA 26. 1913 (SAKA) 

ANNEXURE 

TV Transmitter 

HPT (10 KW). Tirupati 

Written AnSMJIS 94 

LPT (300 W). Bheemavaram 

LPT (300 W) Hindupur 

LPT (300 W). JagtiaJ 

LPT (300 W). Bongaigaon 

LPT (300 W). Gotaghat 

LPT (300 W). North -lakhimpur 

LPT (300 W). Aurangabad 

LPT (300 W). Godda 

LPT (300 W). Hazaribagh 

LPT (300 W).lohardaga 

LPT (300 W). Khambat 

HPT (1 KW). Shimla 

VLPT (10 W). Kilhotran 

VLPT (10 W). Sankoo 

VLPT (10 W). Dras 

VLPT (10 W). Timsogam 

Transposer (10 W). Nagrota 

HPT (10 KW). Dharwad 

lPT (300 W). Gangawati 

LPT (300 W). Mandya 

VLPT (10 W) Kukadeshwar 
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StatelU.T. 

Mizoram 

Maharashtra 

Nagaland 

Orissa 

Rajasthan 

Sikkim 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

WRITIEN ANSWRS TO UNSTARRED 
QUESTIONS 

International Cooperation for 
Drainage of Black CoHon Soli 

3013. SHRI CHHITUBHAI GAM IT: Will 
the Minister of WATER RESOUCES be 
pleased to state the extent of international 
cooperation so far received for drainage of 
Black Cotton Soil and extent of implementa-
tion so far, State-wise? 

TV Transmitter 

HPT (1 KW) Jagdalpur 

HPT (1 KW) Jabalpur (interim set-up) 

HPT (1 KW) Lunglei 

LPT (300 W), Hinganghat 

LPT (300 W), Khamgaon 

HPT (1 KW), Mokokchung 

LPT (300 W), Puri 

HPT (10 KW) Bundi 

LPT (300 W), Gangapur 

LPT (300 W) Sridungargarh 

LPT (300 W), Sujangarh 

HPT (1 KW), Gangtok 

LPT (300 W), Nagapattinam 

HPT (10 KW) Bareilly 

Transoser (10 W), Tiger Hill 

LPT (300 W), Jhargram 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): The Project 'Investigation of 
Drainage on Black Cotton Soil under Irri-
gated Agriculture' was taken up for imple-
mentation in 1984 with UNDP input of $ 
500,000 and Government of india input of 
Rs. 30 lakhs. The project was completed in 
June, 1988. The project taken up on black 
cotton soils in the State of Maharashtra 
aimed at development of methods of sub-5oil 
drainage. The project demonstrated tech-



97 Written I1nswers PHALGUNA 26,1913 (SAKA) Written Answers 98 

nolo9Y to grow crops in areas where hitherto 
it had not been possible to do so due to water 
logging. The technology developed could be 
extended to cover more areas in Maharash-
tra and elsewhere in Central India where 
similar conditions occur. 

Trawlers required for Exploitation 
of Marine Resources 

3014. SHRI RAM NAIK: Will the Minis-
ter of FOOD PROCESSING INDUSTRIES 
be pleased to state: 

(a) whether the Government propose to 
bring forth legislation for maintaining and 
regulating the operations of Indian deep sea 
fishing vessels; 

(b) if so, the present trawler fleet at 
Visakhapatnam: 

(c) the number of trawlers required for 
proper exploitation of marine resources; 

(d) whether the Government have en-
quired into the reasons for permitting exces-
sive number of trawlers; and 

(e) the steps Government propose to 
take to ensure that excessive number of 
trawelers are not permitted in future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHARGOMANGO): 
(a) Yes, Sir. 

(b) Out of 179 deep sea trawlers owned 
by Indian companies, a number of them are 
operated from Visakhapatnam. 

(c) In a report submitted in September, 
1990 a Working Group on Revalidation of 
the Potential Marine Fisheries Resources of 
Exclusive EconomiC Zone of India had sug-
gested phased introduction of about 2630 
deep sea fishing vessels classified in van-

ous categories for exploitation of pelagic, 
demersal and oceanic resources. 

(d) Taking into consideration the num-
ber of trawlers in operation and the availabil-
ity of resources, the number of deep sea 
fishing ~essels in operation in Indian Waters 
are not considered excessive at present. 

(e) Does not arise. 

Financial ASSistance for Telugu 
Ganga Project 

3015. SHRI R. SURENDER REDDY: 
SHRI SRIBALLAV PAN 1-

GRAHl: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the Government of Andhra 
Pradesh has invited participation of 
Non-Resident Indians for the Telugu Ganga 
Project; 

(b) if so, the total amount that the NRls 
propose to invest on this project; 

(c) the stage at which this project stands, 
at present; 

(d) to what extent completion of the 
project will help in imgatlng the land and also 
providing drinking water to Tamil Nadu; and 

(e) whether the Union Government have 
also agreed to the proposal to assist the 
implementation of this project? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). The Government of 
Andhra Pradesh have desired to invite par-
ticipation of the NRls by raising resources for 
the T elugu Ganga ProJect. The issue of 
floating India development bonds - Telugu 
Ganga Series has been taken up by the 
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Government of Andhra Pradesh with the 
Union Ministry of Finance. 

(c) 33.2% of the work on Telugu Ganga 
Project is completed. 

(d) On completion of the project. an 
irrigation potential to the extent of 5.75 lakh 
acres In the drought prone areas of Kurnool. 
Cuddapah ~e!!tJre and Chittoor districts will 
be created. Further 15 TMC of water will be 
made av,ilable to Tamil Nadu to cater to the 
drinking w;r.er requirements of Madras City. 

(e) Though the Government of Andhra 
Pradesh have desired to invite participation 
of NRls by raising resources for Telugu 
Ganga Project. Government of India is not in 
favour of mobilizing NRI resources exclu-
sively for any State Government Project. 

Telephone Connections In Country 

3016. SHRI DATIATRAYA BAN-
DARU: 

SHRI BHAGWAN SHANKAR 
RAWAT: 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) the number of telephone connec-
tions provided during the last three years in 
the country State-wise; 

(b) whether the demand for the new 
telephone connections has increased; and 

(c) if so. the details of time-bound pro-
gramme before the Government to provide 
new telephone connections? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNCIATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Number of 
telephone connections provided during the 
last three years are given in the Statement. 

(b) Yes,Sir. 

(e) The Department of Telecommunica-
tions has formulated draft 8th Five Year Plan 
(1992-97) for Telecom Development to 
provide 751akhs new telephone connections 
in five years thereby substantially stepping 
up the rate of provision of telephones. 
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[Translation] 

Setting up of Steel Plant In Bihar 

3017. SHRI RAM lAKHAN SINGH 
YADAV: Will the Minister of STEEL be 
pleased to state: 

(a) whether any proposal to set up steel 
plant in Bihar has been pending for clear-
ance for along time; 

(b) if so, when the proposal was re-
ceived; 

(c) the reasons for delay in giving clear-
ance to it; and 

(d) the time by which the project is likely 
to be cleared? , 

THE MINISTER OF STATE OF STEEL 
(SHRI SONTOSH MOHAN DEV): (a) No 
proposal for setting up a steel plant in Bihar 
is at present pending with -Government for 
approval. The new Industrial Policy an-
nounced in July 1991, has removed "Iron & 
Steer from the 6st of industries reserved for 
the public sector and also exempted it from 
the requirements of compulsory licensing. 
No Government approval is, therefore, re-
quired for the setting up of steel plants in 
private/JOint sedor provided the location is 
not within 25 Kms of a city having a popula-
tion of more than 10 lakhs as per the 1991 
census. 

(b) to (d). Do not arise in view of (a) 
above. 

(English] 

Privatisatlon of Non-Conventlonal 
Energy Sources 

3018. SHRIMATI VASUNDHARA. 
RAJE: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 

SOURCES be pleased to state: 

(a) whether the Government have in-
vited private parties to tap the 
Non-conventional Energy Sources; 

(b) if so, the response thereto; and 

(c) the steps taken by the Government 
to enhance the generation of 
non-convantional energy? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KAlP NA TH RAI): (a) and 
(b). There has been considerable interest in 
the private sedor for manufacturing various 
types of systems and devices based on 
non-conventional energy sources. A num-
ber of private manufacturers have taken up 
manufacturing and supply of various types 
of systems an devices, such as solar thermal 
systems, improved chulhas, biomass gasifi-
ers, steriling engines, minimicro hydel sys-
tems, solar photovoltaic systems etc. Sev-
eral private industries have come forward to 
install wind farms. A joint sedor project of 1.6 
MW capacity and a private sector project of 
5 MW capacity for generation fo power from 
wi~d energy are in operation in the State of 
Gujarat and Tamil Nadu respectively_ 

(c) The Government is encouraing 
development, production and wider use of 
new and renewable energy sources for vari-
ous types of centralised as well as decentral-
ised applications. Research development, 
demonstration and dissemination activities 
are undertaken Country-wise infrastructure 
forthe manufacture, instaHation and mainte-
nance of various system'5 :!!"ld devices has 
iJeen cieveloped. For harnessing and use of 
renewable energy systems and deVices, 
incentives, such as subsidy, soft term loans 
and fiscal incentives in the form of deprecia-
tion allowance and relief in sales tax, excise 
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duty and customs duty are provided to the 
users and manufacturers. In addition, pub-
licity and awareness campaign are also being 
undertaken. 

[Translation} 

Setting up of ITOe Hotels 

3019. SHRI NAWAL KISHORE RAJ: 
SHRI K. PRADHANI: 

Wi~ the Minister c; CIVil A vtATION 
AND TOURISM be plear,ed to state: 

(a) the delails of th" surplus goods and 
tt,p capital goods of the India Tourism Devel-
oplT"tent Corporation; 

(b) whether the India Tourism Develop-
ment Corporation propose to set up any new 
hotels during 1992-93; 

Ie) if so, the details thereof; and 

(d) the estimated amount likely to be 
spent on these hotels? 

THE MINISTER OF CIVIL AVIA noN 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (Il) the requisite information is given in 
the attached Statement. 

(b) to (d). India Tourism Development 
Corporation (ITDC) has taken no prepara-
tory steps nor prepared any specific proj9ct 
propos 31 to set up MW hotel durbg 1992-93. 
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[English] 

Polavaram Irrigation Project in A.P 

3020. SHRI DHARMA BHIKSHAM: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government propose to 
take up the Polavaram Irrigation Project in 
the Eighth Five Year Plan; 

(b) if so, the stage at which it is pending 
with the Union Government; 

(c) the estimated cost 01 the project; and 

(d) the steps likely to be taken by the 
Government lor the implementation 01 the 
pruject? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (d). The Polavaram Dam 
and left bank canal projoc1 and Polavaram 
right bank canal project were received for 
technoeconomic appraisal in Central Water 
Commission in April, 1983 and March, 1985 
respectively. It was observed that the project 
lacked studies on water availability, conjunc-
tive use of ground water. segmentation. 
naivigation and !:>Oil surveys. Concurrence of 
Orissa and Madhya Pradesh Governments 
for submerging their areas had also not been 
obtained. The project also needed clear-
ance from anvlronment and forest angles. 
The State Government was, therefore, re-
quested to submit a modified report. The 
modified report submitted by the State 
Government in '990 . for an estimated cost 
of Rs. 3030 crores was found to be only an 
updated report and the observations of 
appraising agencies were not complied with. 
In consuhation wilh Central Water Commis-
sion. the Slate Government has drawn lime 
bound programme for compliance of the 
observations. Clearance of the project de-
pends upon how soon the State Govern-

ment complies with the observations. In the 
absence of modified report and finalised 
Eighth Plan proposal, implementation sched-
ule cannot be firmed up. 

[ Translation] 

STD Facility to Commercial Suburbs In 
Gazlpur, U.P. 

3021. SHRI VISHWANATH SHASTRI: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
proveded S.T.D. facility to some commercial 
suburbs of Gazipur: 

(b) if so, the details thereof; and 

(c) Ihe time by which the facility is likely 
to be provided? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) No Sir, as 
Gazipuris already having S.T.D. facility with 
access Code 0548; and there is no other 
exchange in the suburbs of Gazipur. 

(b) and (c). Not applicable Sir. 

[Englishj 

Modernisation of Telephone Exchanges 
In Himachal Pradesh. 

3022. SHRI D.O. KHANORIA: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Government propose to 
develop/modernise the telephone exchanges 
in Himachal Pradesh during Eighth Plan 
Period; 

(b) if so, the details thereof? 
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THE DEPUTY MINISTER IN THE 
MINISTRY COMMUNICATIONS (SHRI P. V. 
RANGAYYA NAIDU): (a) Yes, Sir. 

(b) The draft 8th plan proposals envis-
age addition of around 71000 lines and 
replacement IAutomatisation of around 
25400 lines mostly by Electronic equipment 
during the plan period in Himachal Pradesh 
Telecom Circle. To modernise the telecom-
munication services the draft 8th plan pro-
posals include: 

Full automation of network by march 
'1994. 

- Replacement of life expired and 
worn-out equipment by electronic 
equipment. 

- Practically all new equipment pro-
posed for induction during the 8th 
Plan period to be of digital type. 

- Computerisation of telecomunica-
tion services such as directory 
enquiry, billing, manual trunk serv-
ice etc. 

Occupancy % 

Room revenue 

Total turnover 

Total operating expenditure 

%age of operating 
expenditure over turnover 

- Replacement of all stodgier MAX-
III exchanges by electronic ex-
changes (as par of the programme 
to provide national subscriber dial-
ling to all exchanges. 

- Provision of Subscriber Trunk Dial-
ling facility to all exchanges. 

Occupancy rate In Kanishka Hotel 

3023. SHRI RAM CHANDRA VEER-
APPA: Will the Minister of CIVIL AVIAION 
AND TOURISM be pleased to state: 

(a) the rate of occupancy in the Kan-
ishka Hotel and the amount realised from 
room occupancy during each ot the last two 
years; and 

(b) the expenditure incurred and per-
centage of receipts thereof? 

THE MINISTER OF CIVIL AVIAION 
AND TOURISM (SHRI MADHAVI RAO 
SCINDIA): (a) and (b). The requisite infor-
mation is given below:-

1989-90 1990-91 

(Rs in Lakhs) 

71 52 

549.39 462.92 

861.25 738.12 

581.62 620.71 

67.53 84.09 
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[ Trans/ation] 

Hydel Power Project In Kashmir 

3024. SHRI SURENDRA PAL PATHAK: 
Will the Minister of POWER AND NON-
CONVENIONAl ENERGY SOURCES be 
pleased to state: 

(a) the extent of work completed so far 
on Dulhasti Hydel Project being set up in 
Kishtwar in Kashmir; 

(b) whether the Government propose to 
complete the said project before the sched-
uled time; and 

(c) if so, by when? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) Design for all the 
major components of Dulhasti Hydroelectric 
Power Project has been finalised. The diver-
sion tunnel has been completed and the river 
diverted on the 17th of March '91 to enable 
excavation and construction of main dam 
and head race tunnel. Excavation of the 
main dam has been partially completed and 
concurring started in Jan. '92. Excavation 
and boring of head race tunnel has been 
processing satisfactorily and so far more 
than 1000 mt. has been completed. Work on 
excavation for power house is also in prog-
ress. 

(b) and (c). The projects is expected to 
be commissioned by July, 1994aspersched-
ule. 

Electronic Telephone Exchanges In 
Country. 

3025. SHRI CHHEDI PASWAN: Will 
the MinistEir of COMMUNICATIONS be 
pleased to state: 

(a) the State-wise number of computer-
ised/electronic tel",phone exchc:.r .ges set up 
in the country so far; 

(b) whether the Government propose to 
set up more such telephone exchanges in 
the country particularly in Bihar during the 
current year; and 

(c) if so, the names of the cities where 
these teleghone exchanges are likely to De 
set up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Statement 
laid on the Table of the House. 

(b) & (c). Yes Sir. During 1991-92 upto 
December, 91, 1431 electronic exchanges 
have been added in the country In Bihar. 
upto February 1992 a total of 92 Electronic 
Exchanges have been set up to March '92 in 
Bihar: 

1. Dulsingsarai 

2. Sutahganj 

3. Bermo 

4. Bagha 

5. Barharwa 

6. Ghatsila 

7. Jhajha 

8. Naugchia 

9. Sheikhpura 

10. Madhupur 

11. Raneshwar 

12. Madhepura. 
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The State/Union Territory-wise number of Computerisedlelectronic telephone exchanges 
setup in the Country as on 31.12.1991 al8 as below:-

51. No. Name of State Union Territory No. of Computerised/E/ectronic 
Telephone Exchange~ 

States 

1. Andhra Pradesh 391 

2. Assam 109 

3. Bihar 160 

4. Goa 35 

5. GU)aI"ai (includes Oadra & Nagar Havel!. 264 
Daman & Oieu) 

6. Haryana 231 

7. Himachal Praclesn 122 

8. Jammu & Kashmir 35 

9. Kamataka 396 

10. KefaIa 197 

11. Madhya Pradesh 617 

12. Maharashtra 446 

13. North East (C~ Arunachal Pradesh 106 
Manipur. Meghalaya, Mizoram, NagaIand & 
Tripura) 

14. Orissa 238 

15. Punjab 200 

16. Rajasttlan 250' 

17. Sikkim 6 

18. TamiiNadu 312 
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S/. No. Name of State Union Territory 

19. Uttar Pradesh 

20. West Bengal 

Union Territories. 

1. Andeman & Nlr.;obar Islands 

2. Chandigarh 

3. Delhi 

4. Lakshadweep 

5. Pondicherry 

Total 

[Eng/ish] 

Safety Equlpments In Planes 

3026. SHtil MANIKRAO HODLYA 
GAVIT: Will the Minister of CIVIL AVIAION 
AND TOURISM be pleased to state: 

(a) whether the saf&ty equipments in 
planes particularly those operated by private 
airlines are not adequate; and 

(b) if so, the steps proposed to be 
taken in this regard? 

THE MINISTER OF CIVIL AVIAION 
AND TOURISM (SHRI MADHAV RAO 
SCINDIA): (a) and (b). Private airlines are 
also subject to the provisions of the Aircraft 
Rules 1937. The DGCA periodically moni-
tors their equipment and operations. 

No. of ComputerisedlEiectronic 
Telephone Exchange. 

490 

142 

12 

2 

53 

8 

3 

4825 

[T ranslationJ 

Utilisation of River Wate.rs in Bihar 

3027. SHRI SURYA NARAYAN 
YADAV: Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether any study has been con-
ducted by the Union Government for utilisa-
tion of river waters in Bihar, especially KOSi 
and Kamla rivers; and 

(b) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). The National Water 
Policy adopted in September, 1987, among 
other things, states that the recource plan-
ning in the case of water has to be done fo a 
hydrological unit such as a drainage ~in as 
a whole, or for a sub-basin. All individual 
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devebpmental projects and proposals should 
be formulated by the States and considered 
within the framework. of such an Civerall plan 
for a basin or sub-basin, so that the best 
possible combination of options can be made. 

It further states that appropriate organi-
sations should be established forthe planned 
development and management of a over 
basin as a whole. Special multi-disciplinary 
units should be set up in each State to 
prepare comprehesive plans taking into 
account not only the needs of irrigation but 
also harmonising various other water uses. 

Accordingly, Central Water Commis-
sion advised all State Governments includ-
ing Biharto take up preparation of river basin 
Master Plans as per guidelines and avail-
able data in June, 1990. Further the States 
were also advised in July, 1990 to set up 
multi-disciplinary unit to facilitate prepara-
tion of comprehensive Master plans. 

[Eng/ish] 

Ban on Shooting of Indian Films 
Abroad 

3028. SHRI N.K. BALlYAN: 
SHRI BALRAJ PASSI: 
SHRIMATI MAHENDRA 

KUMARI: 
SHRIMATI RfT A VERMA: 

Will the Minister of INF ORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the Government propose to 
ban the location shooting abroad by Indian 
films producers as a measure to check out 
flow of foreign exchange; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
(a) No. Sir. 

(b) Does not arise in view of reply to (a) 
above 

(c) Foreign exchange for shooting 
abroad is released on the condition that he 
producer would repatriate in foreign ex-
change twice the amount released to him 
and equal the amount of cost of passage fare 
and freight expenses of the team. Thus there 
is earning of foreign exchange. 

Fibre-Optic Submarine Cable 

3029. SHRI SAN!\ T KUMAR MANDAL: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the amount being contributed by 
India for laying the fibre-optic submarine 
cable from Singaprore to France; 

(b) what is the life of this type of cable; 

(c) the benefits accruing to India from 
this cable laying; 

(d) which are other major cable projects 
in which India is participating and their tech-
nical and financial implicatiO'l'1s; 

(e) the steps being taken by the Videsh 
Sanchar Nigam Limited towards marketing 
of satellite-based communication services 
for maritime consumers and the package of 
incentives evolved to popularise the service; 
and 

(I) the amount paid by the Videsh San-
char Nigam towards its membership of 
INMARSAT and how far it is commensurate 
with the utilisation of its services? 

THE DEPUTY MINISTER IN T~ 
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MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) India's share 
of the South East Asia-Middle East-Western 
Europe-2 Submarine Cable (SEA-ME-WE2) 
Project cost is approx. Rs. 187.46 crores 
(72.1 million US Dollars) out of the total 
Project Cost of US $ 687 Million. 

(b) The life of the cable system is 25 
(Twenty Five) Years. 

(c) India will get following benefits: 

1. 

2. 

3. 

2700 additional Interna-
tional digital cirucuits on 
the cable Media to meet 
the future growth. 

This cable will enabl VSNL 
to provide reliable, delay-
free, high quality cirucits 
on the Cable media to 
various destinations 
around the world. 

This will help in improving 
the reliability of interna-
tional telecom services 
due to availability of a~er­
nate transmission media 
through cable and satel-
lite. 

(d) There are no other major interna-
tional cable projects at present on the anvil 
other than SEA-ME-WE-2. 

(e) Videsh Sanchar Nigam is setting up 
a Land Earth Station at Arvi near Pune at a 
cost of Rs. 22 crores to provide maritime 

Year peDs 

1989-90 7 

1990-91 Nil 

INMARSAT (Standars A) services in the 
Indian ocean region. This project is expected 
to be completed by the middle of 1992. 

With the commissioning of the project, 
the maritime consumers will be benefited (i) 
A reduction in Tariff for ship-to-shore to ship 
telephone and telex calls. (ii) Better and 
faster communications between ships and 
land destinations. 

Videsh Sanchar Nigam is spreasing the 
awareness and marketing these services 
with the help of 'INMARSAT' by holding 
seminars and live demonstrations in India. 

(f) Videsh Sanchar Nigam has paid 
approx. 1.162 million US Dol!ars towards its 
share which is 0.439% of INMARSAT total 
share capital. The current utilisation is 0.3569 
percent and is likely to go up alter commis-
sioning of India's land Earth Station. 

peos and Telephone Exchanges set up 
In Vadodara, Gujarat 

3030. SHRIMATI DIPAKA H. 
TOPIWALA: Will the Minister of COMMUNI-
CATIONS be pleased to state the number of 
public call offices and telephone exchange 
set up in a Vadodara District of Gujarat 
during the last three years? 

THE DEPUTY MINISTER IN THE 
MINISTRY COMMUNICATIONS (SHRI P .V. 
RANGAYYA NAIDU): 37 public call offices 
and 2 Telephone Exchanges as per given 
below: 

Telephone 
Exchanges 

Nil 
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Year 

1991-92 

(as on 
29.2.92) 

Total 

peos 

30 

37 

S.T.D. Facility In Himachal Pradesh 

3031. PROF. PREM DHUMAL: Will the 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) whether the Government propose to 
provide S.T.D. facility in cities of Himachal 
Pradesh during 1992; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OFCOMMUNICATIONS (SHRI 
P.Y. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) KALPA, KASULI & DALHOUSITE, 
are planned to be connected with STD dur-
ing 1992. 

Expansion and Modernisation of 
Telephone Exchanges 

3032. SHRI SUKMJDEOPASWAN: Will 

Arariya Court 
Jogbani 

Arariya Railway 
Station. 

Bathnaha 

Telephone 
Exchanges 

2 

the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
expand and modernise the telephone ex-
changes of the Parliamentary constituency 
Arariya (Bihar); and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.Y. RANGAYYA NAIDU): (a) Yes, Sir. 

(b) Details are as under: 

(i) 

(ii) 

Six telephone exchanges are 
working in Arariya Parlia-
mentary constituency. 

Expansion and modernisation 
plans are given below: 

Electronic exchanges are 
there with STD facility. 

Planned to be merged 
wi"1 electronic exchange 
of Arariya Court during 
1991-92. 

Planned to be merged 
with Forbesganj automatic 
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Forbesganj 

Raniga li 

Power and Non-Conventional Energy 
Sources 

3034. SHRI SYED SHAHABUDDIN: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) the brief particulars of central and 
centrally sponsored schemes for develop-
ment and application of non ·conventional 
energy sources; 

(b) the total estimated generation ca-
pacity installed in the country for generation 
of power from non-conventional sources as 
on December 31 st, 1991; 

(c) the total allocation and expenditure 
by various States, scheme-wise, for each of 
the last three years; and 

(d) the physical targets achieved during 
1990-91 and 1991-92 and to be achieved up 
to December 31.1992. Scheme-wise? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI 

exchange with STD facility 
during 1992-93. 

Automatic exchange is 
planned to be converted 
into electronic exchange 
during 8th Plan. 

Automatic exchange is 
rlanned to be converted 
into Electronic Exchange 
during 1992-93. 

KALP NATH RAI): (a) and (b). The Depart-
ment of Non-Conventional Energy Sources 
is implementing central and centrally spon-
sored schemes namely, Nati:mal Project on 
Biogas Development, National Programme 
on Improved Chulha, Solar Thermal Exten-
sion Programme, Solar Cookers, Wind 
Energy, Solar Photovoitaic, Biomass utilisa-
tion, Uriagram, Mini-Micro Hydel Develop-
ment Programme through various State 
Governments and implementing agencies. 
Based on Non·conventional sources of 
energy, a total of 130.65 MW power genera-
tion capacity has so far been installed in the 
country. 

(c) For implementation of various pro-
grammes, physical targets are allocated to 
different States and implementing agencies 
and in respective years and corresponding 
to the physical targets, funds are released. 
Status of scheme wise release of funds to 
various states during the last three years is 
given in Statement 'A'. 

(d) The physical achievements for ma-
jor programmes during the years 1990-91 
and 1991-92 and proposed targets for 1992-
93 are given in Statement 'B'. 
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Irrigation project of Orissa 

3035. SHRI SIVAJI PATNAIK: Will the 
Minister of WATER RESOURCES be 
pleased to state; 

(a) the number and details of irrigation 
project Reports received by the Central Water 
CommissionlPlanning Commission from the 
Govemment of Orissa; 

(b) the details of projects which have 
been cleared out of them and the allocation 

made for of them; and 

(c) the time which remaining projects 
ate likely to be cleared along with resinous for 
delay? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (c). A Statement giving the 
details of new major and medium irrigation 
projects of Orissa received at the Centre for 
techno-economic appraisal durin~ the last 
five years is attached. 
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Agitation by Postal Employees 

3036. SHRI GEORGE FERNANDES: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether there has been ag~ation by 
over 30,000 class III and IV postal employ-
ees in the North Eastern States forthe last 35 
days as reported in the Statement dated 
23.12.91 ; 

(b) whether the postal department has 
incurred a loss of Rs. 175 crores due to the 
agitation; 

(c) if so, the details thereof; and 

(b) the reaction of the Gov€rnment 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) About 7,000 
Class III and Class IV postal employees in 
the North Eastern Region went on strike for 
38 .days from 15-11-1991 to 22-12-1991. 

(b) and (c). The revenue loss due to this 
strike is estimated at approximately Rs. 145 
lakhs, of which about 87.5 lakhs was on 
account of loss of sale of postage stamps, 
Rs. 41.61<lkhs due to loss of commission on 
IPOs/MOs and the balance on account of 
curtailment of other services. 

(d) The demand of postal employees in 
the North Eastern region is that they may be 
paid Special Duty Allowance. It has not been 
possible to take a decision on this demand 
so far because the matter is subjudice as 
review applications are pending on this is-
sue before the Principal Bench of Central 
Administrative Tribunal, Delhi. 

Telephone and Posts Office Facilities In 
Gujarat 

3037. SHRI HAF,;\j PATHAK: Will the 
Minister of COMMUN ICATIONS be pleased 
to state: 

(a) the numbe:' ot such villages in the 
Gujarat state witho!..! Telephone and Post 
Offices facilities; 

(b) the numb~' (' villages which are 
likely to be providc'( vv'lh Telephone and 
Post Office facilities C JrI:1g 1992-93 district-
wise; and 

(c) the number of villages to whichfacili-
ties of Post Offices and Telephone are likely 
to be provided during the Eighth Five Year 
Plan? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) As on 

. 29.2. 1992 : 

Without Telephone 
Facility 

15,292 

Without Post 
Offices 

10,808' 

, but these villages are provided with 
postal facimies through the existing network 
of the State. 

(b) and (c). The number of villages 
planned to be provided w~h telephone and 
post office facilities during 1992-93 as also in 
the remaining years of the Eighth Five Year 
Plan is being finalised. 

Publication of Magazine "Bhaglrath" 

3038. SHRI SHRI HARI KEWAL 
PRASAD: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the objective of publishing "Bhagi-
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(b) the number of copies published; 

(c) the cadre-wise number of the em-
ployees engaged in the publication of this 
Magazine; and 

(d) the steps proposed to be taken for 
improving the standard of its publication? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) The objectives of Bhagirath 
Magazine are (i) to disseminate information 
in the filed of water resources development 
such as irrigation, flood control, drinking 
water, hydro-power, water management and 
(ii) to bring to the notice to the Members of 
Parliament, State legislators and public in 
general, about the plans, achievements and 

on-going activities in the var,')us fields 01 
water resources development. 

(b) Bhagirath Magazine is published 
quarterly in Hindi as well as in English. 2100 
copies of Bhagirath (Hindi) were published 
in each quarter of 1991. 2300 copies of 
Bhagirath (English) were published in each 
of the first three quarters of the year and 
similar number of copies are under print for 
the 4th quarter. 

(c) The sanctioned strength of staff 
exclusively for Bhagirath (Hindi) is 7, exclu-
sively lor Bhagirath (English) is 6 and com-
mon to both is 3 (detail enclosed). 

(d) The standard of this Magazine is 
quite satisfactory. The magazine has been 
appreciated from time to lime by subscrib-
ers, experts and Members of Parliament. 
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Implementation of Athreya Committee 
Report 

3039. SHRI BARE LAlJATAV: 
SHRIMATI BASAVARAJES-

WARI: 
SHRI RUPCHAND PAL: 

Wililhe Minister of COMMUNICATIONS 
be pleased to state: 

(a) the details of the recommendations 
made by the Athreya Committee; 

(b) whether the said report has been 
considered by the Government; 

(c) if so, the time by which it is likely to be 
implemented; and 

(d) if not, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) The majority 
of Members of the Athreya Committee rec-
ommended a corporate strudure for the 
management of telecom services in the 
country in the form of a holding company 
with four zonal operating corporations and 
one long distance connectc>r corporation. 

(b) It is under active consideration oflhe 
Government. 

(cl and (d). As Government have not yet 
taken decisions on the report. the time frame 
for implementation can-not be indicated at 
this stages. 

New Telephone Exchanges In Kerala 

3040. SHRI KODIKKUNIL SURESH: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether Government propose to set 
up new telephone exchanges in Kerala dur-

ing th., Year 1992-93 and 

(b) if so, the details thereof, district-
wise? 

JHE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) District-wise details of 10 new tele-
phone exchanges to be set up are as under: 

District No of exchanges 
to be set up 

1. Idukki 5 

2. Ernakulam 

3. Trichur 

4. Cannanore 

5. Kasaragod 

6. Ouilon 

OccupatIonal HeaHh In liSCO 

3041. SHRI HARADHAN ROY: Willihe 
Minister of STEEL be pleased to state: 

(a) whether Indian Iron and Steel Com· 
pany has undertaken 10 upgrade its Occupa-
tional Health at Burnpur; 

(b) if so, the details thereof; and 

(c) the steps being taken to improve the 
working conditions inside the factory? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b). Yes, Sir. Indian 
Iron and Steel Company (liSCO) has under-
taken to upgrade its Occupational health at 
Burnpur Works. As a part of occupational 
health policy of SAIL, continous medical as 
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well as environmental monitoring is being 
conducted at liSCO. 

(c) The following effective measures 
are being taken at liSCO to upgrade wor1<ing 
conditions inside the factory: 

(i) Effective use of Dust extraction 
system at Reclamation Bunker of 
Ore Handling Plant and at Raw 
Materials Yard. Elevator House and 
Smoke chamber of Dolomite Plant. 

(ii) Effective water spray system at 
various dusty areas of Coal Han-
dling Plant, Blast Furnaces, etc. for 
dust suppression; 

(iii) Installation of seH sealing doors at 
No.8 and 9 Coke Over Batteries; 

(iv) Regular repairing of steam leak-
ages for reducing noise level; 

(v) Regular drive to improve overall 
house Keeping work including fre-
quent inspection of hazardous and 
fire prone areas; 

(vi) All damagedlWorn out toxic gas 
transmission lines, as indentified 
by special Inspection Committee, 
changed to improve working envi-
ronment; 

(vii) Plantation of trees; etc. 

Buildings for Telephone Exchangn In 
Kerala 

3042. SHRt THAYILJOHNANJALOSE: 
Will the Minister of COMMUNICATIONS be 
pleased to slate: 

(a) whether the Government propose to 
construct new buildings for telephone ex-
change. In Kerala particularly for $.L. Pu-
ram, and e;dathna; 

(b) if so, the details thereof; 

(c) the amount proposed to be allocated 
for their construction; and 

(d) the time by which the work is likely to 
be started? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) No, Sir. At. 
present, there is no plan to construct Tele-
phone Exchange Buildings at S.L. Puram 
and Edathna. 

(b) to (d). Do not arise. 

Ajanta-Ellora Development Project 

3043. SHRI BAPU HARI CHAURE: Will 
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) whether the Government of Mahar-
ashtra has submitted a development project 
of ajanta-Ellcra caves; 

(b) whether ari international centre of 
studies and a museum is being set up there; 

(c) whether leading Eastern countries 
are likely to be given space to set up their 
pavallions are well as art and crafts centres; 
and 

(d) if so, the details thereof? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISU (SHRIUADHAVRAOSCJN. 
OIA): (a) Vaa, Sir. 

(b) to (d). An international centre 01 
.. lIdias and 1111 and crall centra .a not 
included in the loan Agreement which has 
been signed between the Govemment 01 
India and the Overseas Economic: Coopera-
tion Fund on 9th JanuaI}', 1992. 
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Super Thermal Power Plant In Orissa 

3044. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) whether the Government propose to 
set up a Super Thermal Power Plant at 
Hirma if' Orissa; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY 
OF POWER AND NON-CONVENTIONAL 
ENERGY SOURCES: (a) and (b). National 
Thermal Power Corpn. (NTPC) has initiated 
site investigations and other preliminary 
activities towards formulating a proposal for 
setting up of a Super Thermal Power Project 
near Hirrna village in Sambalpur Dis!. of 
Orissa. Govt. of Orissa has agreed in prin-
ciple to provide land and consumptive water 
requirement for the project. Coal is pro-
posed to be linked to Ib Valley Coalfield. 
NTPC has initiated action for preparation of 
feasibility report for Stage-I of the project 
comprising 4x500 MW Units. The ultimate 
capacity of the Project is proposed to be 300 
MW (4x500MW -t 2x5000MW). 

Serials approved on Commissioned 
and Non-Commissioned basis. 

3045. SHRI VILAS MUTIEMWAR: Will 
the Minister of INFORMA TJON AND BROAD-
CASTING bel pleased to slate: 

(a) the number of serials approved by 
Doordarshan on commissioned and non-
commissioned basis during the last three 
years; 

(b) the number and names of such seri-
als which were cleared on commission basis 
but due to shortage of funds these were 

asked to be produced on non-commissioned 
Dasis, and 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGlRIJA VYAS): 
(a) According to Doordarshan, a total num-
ber of 130 serials were approved during t~e 
last 3 years under the old Sponsorship 
Scheme and under the Commissioned 
Scheme. 

(b) and (c). No commissioned pro-
gramme has been diverted to any other 
category due to shortage of funds. 

Manlbhadra and Bhlmkund Dam 
Projects In Orissa 

3046. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether the Union Government have 
received any proposal forthe construction of 
Manibhadra and Bhimkund dam projects in 
the State; 

(b) if so, since when these are pending 
alongwith the reasons therefore; and 

(e) the time by which these are likely to 
be "Ieared? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Manibhadra Flood 
Control-Cum-Power Project envisaging 
construction of an earthen dam across river 
Mahanadi near village Darkarisahi at an 
estimated cost of Rs. 1103. 12 crores was 
received in Central Water Commission in 101 
1985. After examination the project was 
sent back to the State in 1/89 due to deficien-
cies in project planning for submission of a 
modified report. 
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Bhimkund Multipurpose Project Stage-
I envisaging construction of a dam at Neap-
ara on river Baitarni, two power houses with 
a total installed capacity of 393 MW and 
flood control benefits to an area of 1400 sq. 
km. estimated to cost Rs. 328.15 crores was 
received in Central Water Commission in 61 
1980. After examination the project was 
sent back to the State in 1/1983 due to non-
compliance of observations by the State. 
Bhimkund Multi-purpose Project State-II has 
not been received in Centfal Water Commis-' 
sian for techno-economic appraisal. 

(c) The State is required to submit 
modified reports on Manibhadra and 
Bhimkund State-I Projects and detailed 
project report for Bhimkund Stage-II Project_ 

[ Translation] 

Landing of Airbuses at Bhopal 
Airport 

3047. SHRI SUSHll CHANDRA 
VARMA: Will the Minister of CIVil AVIA-
TION AND TOURISM be pleased to state: 

(a) whether there is any proposal for 
landing of the Airbuses at Bhopal airport; 

(b) if so, the details thereof, including 
the expenditure involved in it; a~d 

(c) the time by which the project is likely 
to be completed? . 

THE MINISTER OF CIVil AVIATION 
AHOTOURISM (SHRI MADHAVRAOSCW-
DIA}: (a) to (c). The work of extending the 
runway upto 670 ft. for AB-320 operation at 
an estimated cost of Rs. 5 crore, is already 
in progress and Is expected to be completed 
by April, 1992. 

[English] 

Development of Tourism In West 
Bengal 

3048. SHRIMATI MAlINI BHAT-
TACHARAYA: Will the. Minister of CIVIL 
AVIATION AND TOURISM be pleased to 
state: 

(a) whether the Government of West 
Bengal propose to develop sports of tourist 
interest in the State with the assistance of 
Union Government during Eighth Five Year 
Plan; and 

(b) if so, the details thereof? 

THE MINISTER FOR CIVIL AVIATION 
AND TOURISM (SHRI MADHA VRAO SCIN-
DIA): (a) and (b). Eighth Five Year Plan is yet 
to be finalised. 

[ Translation] 

Telephone Connections in Madhya 
Pradesh 

3049. SHRI SURAJBHANU SOLANKI: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the district-wise number of telephone 
connections provided in Madhya Pradesh 
during each of the last three years; and 

(b) the steps taken to improve and 
MOdernise Telecommunication service in the 
Slate? 

THE DEPUTY MINISTER IN THE 
.MlNISTRY OF COMMUNICATIONS (SHRt 
P.Y. RANGAYVA NAIDU): (a) The informa-
tion is given in the attached Statement. 

(b) The information is given in the at-
tached Statement. 
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STATEMENT 

District-wise Net Telephone connections provided in Madhya Pradesh 

S.No. District 1989-90 1990-91 1991-92 (upto 
29.2.92) 

2 3 4 5 

1. BaJ .. ghat 238 601 295 

2. Bastar 302 497 378 

3. Betual 168 313 266 

4. Bhind 259 245 49 

5. Bhopal 6456 5158 3926 

6. Bilaspur 1704 1628 913 

7. Chattarpur 131 428 261 

8. Chhindwara 403 634 494 

9. Damoh 174 301 202 

10. Datlia 132 11 89 

11. Dewas 682 894 601 

12. Dhar 609 862 669 

13. Durg 55 515 242 

14. Guna 458 387 445 

15. Gwalior 870 513 1444 

16. Hoshangabad 483 849 536 

17. Indore 907 110 7580 

18. Jabalpur m 217:- 3934 

19. Jhabua 221 44L 25& 

-:::20. Khandwa 517 1069 859 

21. Khargone 601 1106 335 

22. Mandla 79 211 181 
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S.No. District 1989-90 1990-91 1991-92 (upto 
29.2.92) 

2 3 4 5 

23. Mandsaur 682 1358 616 

24. Morena 558 629 361 

25. Narsinghpur 323 675 417 

26. Panna 24 102 418 

27. Raigarh 341 529 416 

28. Raipur 1223 5307 1258 

29. Raisen 470 572 445 

30. Rajgarh 290 376 548 

31. Rajnandgaon 325 459 543 

32. Ratlam 649 1482 599 

33. Rewa 212 186 697 

34. Sagar 525 587 23 

35. Sarguja 192 106 116 

36. Satna 269 733 632 

37. Sehora 418 617 803 

38. Seoni 195 613 526 

39. Shahdol 256 415 339 

40. Shahjapur 236 690 813 

41. Shr./puri 261 419 239 

42. Sidhi 211 121 105 

43. Tikamgarh 61 135 81 

44. Uliain 2102 1586 770 

45. Vidhisha 171 367 412 
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STATEMENT -II 

Steps taken to improve and modem-
ise Telecommunication Service in Madhya 

Pradesh. 

Steps are being taken to improve and 
modernise Telecommunication service in 
Madhya Pradesh. Towards this end, the 
draft Eighth Plan (1992-97) proposals envis-
age addition of over 31akh lines and replace-
ment of around one lakh lines mostly by 
electronic equipment during the Plan period 
in Madhya Pradesh which includes:-

- Achieve fully automatic network by 
March '1994 by replacing all man-
ual exchanges. 

- Replace life expired and worn out 
switches as and when they be-
come life expired. 

- Replace all strowger MAX-III ex-
changes by electronic exchanges 
(as part of the programme to pro-
vide national subscriber dialing to 
all exchanges) 

, 
- Provision of Subscriber Trunk Dial-

ing facility to all exchanges. 

[English] 

Setting up of Automatic Telephone 
Exchange In Mldnapore District . 

• 
3050. SHRI SA TY AGOPAL MISRA: Win 

the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have taken 
a decision to set up one automatic telephone 
exchange with STD facilities combining the 
existing Mecheda and Kolaghat telephone 
exchanges into one exchange tJith SID 
Midnapore District West circle; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

. THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) No, Sir. 

(b) Does not arise. 

(c) (i) It has already been planned to 
replace the el';sting Mecheda small 
Electro-m€:'~?nical exchange and 
Kolaghat ~lanual exchange by 176 
lines al10 200 lines Electronic Ex-
change,;; respectively during 1992-
93. 

(ii) Installation work and upgradation 
of external plant in this regard has 
already been taken up. 

(iii) Reliable transmission media have 
been planned between Kolaghat-
Mecheda-Kharagpur during 1992-
93 to provide STD facilities. 

[ Translation] 

Los!'8S In ITDC Hotels 

3051. SHRI MRUTYUNJAYA NAYAK: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether the Government propose to 
improve the condition of such of the ITDC 
Hotels which are running in losses; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIA nON 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) to (c). ITOe presently owns and 
operates 25 hotels located at various places 
in the country. It is the endeavour of ITDC to 
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improve operational efficiency and profIta-
bility of its hotels through various commer-
cial efforts which inter-aria include product 
improvement, man-power training, market-
ing and reservation tie-ups, advertising etc. 

[English) 

District flight from Deihl to RaJkot 

3052. SHRI HARIBHAI PATEL: 
SHRI CHANDRESH PATEL: 

Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether there is any proposal for 
direct flight from delhi to Rajkot; and 

(b) if so, the time by which it is likely 
to be started? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVHRAO 
SCINDIA): (a) No, Sir. 

(b) Does not arise. 

Conversion of Automatic Exchanges in 
Jamnagar, Gularat 

3053. SHRI CHANDRESH PATEL: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the steps taken by the Government 
to convert Automatic Exchanges in various 
Cities and Towns in Jam nagar , Gujarat; and 

(b) the time by which these are likely to 
come into existence? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Steps taken 
to convert manual exc~anges into automatic 
exchanges are as under: 

(i) Exchanges equipment have been 
allotted. 

(ii) Purchase orders have been placed. 

(iii) Project estimates have been sanc-
tioned. 

(iv) Buildings to accommodate these 
exchanges are being arranged. 

(b) These exchanges are planned to be 
converted into automatic exchanges by 1994. 

Assistance to Food Processing Indus-
tries In Coastal Area of Maharashtra 

3054. SHRI SUDHIR SAWANT: Will the 
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state: 

(a) the steps taken by the Government 
to encourage fruit processing industries for 
exports in coastal areas of Maharashtra; 

(b) whether any assistance is provided 
to make packaging and bottling attractive 
and competitive in this industry; 

(ci whether any provision of training has 
been made to process mango, cashew jack 
fruit, jamun, coconut, pineapple etc. for the 
youth of Kon-kon region; 

(d) whether any concession and facili-
ties have been provided for the cooperative 
sector engaged in the food processing in-
dustry; and 

(e) if so, the details thereof and ~ not, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO): 
(a) Incentives provided for 100% Export 
Oriented fruits and vegetabie processing 
Units can be availed by such units located in 
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any part of the country including coaStal 
areas of Maharashtra. Agricultural and 
Processed Food Products Export Develop-
ment Authority (APEDA) has several 
schemes for assisting exporters. Ftnaneial 
assistance 01 As. 57.1 lakhs have been 
provided bv the Ministry to 'Uahagrapes' a 
cooperative unit of Uaharashtra., for setting 
up of post-harvest facilities with a view to 
encouraging export of grapes from Mahar-
ashtra. Export of products of some of the 
fruit & vegetable processing units located in 
coa'!.1a1 areas of Maltamshtra are already 
taking place. 

(b) Government has formulated 
schemes for assisting research in develop-
ment of suitable packaging materials. 

Cc) The Ministry proposes to introduce a 
sch&l119 for gran! of financial assistance for 
setting up of Food Processing Training 
Centres in different parts of the country where 
training in processing locally available raw-
matenal for manufacture of value added 
products could be imparted. 

(d) and (e). The Ministry have formu-
lated Plan schemes fO( providing Mancial 
assistance to the ooopera!ive sector for 
development of food, fruit & vegetabi9 proc-
"sing facilities in rural areas, establishing 
or enlarging food. fruit & vegetable process-
ing tacilities and development 01 infrastruc-
ture for mushroom cultivation and process-
ing. In the cooperative sector, assistance is 
granted in the form of loans given by Na-
tional Cooperative Development Corpora-
tion at aconcessional rate of interest. NCDC 
is also providingfll13ncial assistance to State 
Govemments for estabrlshment of fruit & 
vegetable processing units in the coopera-
tive sector. 

Integrated Steel Plant 

3055. SHRI RAMCHANDRA GHAN-
GARE:WilItne Minister 0( ~TEElbepieased 

to state: 

(a) the progress made so far in the 
construction of the Integrated Steel Plant at 
Bhugaon in Wardha District; and 

(b) the time by which the production 
work is likely to be started and its potential of 
employment generation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
UOHAN DEV): (a) and (b). MIs. Uoyds Steel 
Indust"ries Ltd. (formerly MIs. Integra!ed Steel 
ltd.) is implementing a project to manufac-
ture cold rolled steel strips at Bhugaon in 
Wardha District. As r&pOrted by the com- . 
pany, civil construction has made consider-
able progress and orders have been placed 
for plant and machinery. Commercial pro-
duction is expected to commence by the 
middle of 1993 and the project is elCpectetl to 
generate employment lor about 80 persons. 

Use of Guar Gum 

3056. SHRI SHRA VAN KUMAR PATEL: 
Will the Minister of FOOD PROCESSING 
INDUSmlES be pleased to state: 

(a) whether it is a fact that Guar Gum a 
substance commonly found in South Asia 
and used as a fdler and thicbner in soups, 
gravies and salad dressings and an ingredi-
ent is processed food as calorie free and can 
be effectively used for controlling blood sugar 
and reducing blood cI1olestrol; and 

(b) if so, the steps taken by the Govem-
ment to popuJarise and promote the use of 
Guar Gum as a food ingredient in processed 
foods? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIOHAR GOMANGO: 
(a) and (b). Guar Gum is one of the crops of 
semi-arid areas li<e Rajasthan, Madhya 
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Pradesh and in certain parts of the states of 
Haryana, Uttar Pradesh and Gujarat. Guar 
Gum is widely used in textile and paper 
industries. Its edible grade is also used as a 
stabiliser in icecreams, confectionery and 
pharmaceutical industries. Guar Gum is 
permitted to be used as an emulsifying and 
stabilising agent, only where it is specifically 
permitted under the Prevention of Food 
Adulteration Act. hs use is not permitted in 
fruit products. 

Re-Employment to Retired Persons 
In W. R. M. &T. 

3057. DR. ASIM BALA: Will the Minister 
of WATER RESOURCES be pleased to 
state: 

(a) whether the retired persons from 
Different State Irrigation Departments and 
Central Water Commission are being given 
employment in the Water Resources, Man-
agement and Training Project; 

(b) if so, the details thereof, including 
the number of consultantsltechnical officers 
etc. employed by the Louis Berger Interna-
tional Inc. (L.B.!.!.) and Water and Power 
Consultancy Service (India) Limited. 

(c) the details of such consultantsltech-
nical officers etc. above the age of 62; and 

(dl the reasons for giving such employ-
ment to the retired persons whereas there is 
abundant scope of unemployed qualified 
persons? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (d). Some retired persons 
have been engaged under the Water Re-
sources Management & Training Project 
keeping in view their expertise and suitability 
with regard to technical requirements. The 
details of consultantsltechnical experts 
employed by Louis Berger International Inc. 
and Water and Power Consultance Services 
(India) Limited are enclosed. 
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Details of LBU (Louis Berger Interna-
tionallnc.) Technical Experts/Consultants 

as on 31.12.91 

Long Term (above 3 months) 

1. Dr. Jen. Stofkoper - Team leader 
(Civil & Agl. Engineer) 

2. Mr. W. Bell - Irrigation Main Sys-
tem Specialist 

3. Mr. J. Brown - State Training Insti-
tutes Development Expert 

4. Mr. C. Maloney - Social Scientist 

5. Mr. Tom Kajer-Training Specialist 

6. Mr. E. Wiser - Education Special-
ist. 

7. Mr. J. Baxter - Action Research 
Component Mgt. 

8. Mr. R. V. Suryanarayana - n Tech. 
Officer - above 62 yrs. 

9. Mr. P. w. Parwani - Technical Offi-
cer - above 62 yrs. 

Short Term (upto 3 months) 

1. Mr. J. Keller - Drip & Sprinkler 
Irrigation System Design & Layout 
- above 62 years. 

2. Mr. Lyn. Johnson - System Analy-
sis in Water Management. 

3. Mr. S. Christopher - Social Sci-
ences 

4. Mr. J. A. Replogle - System Reha-
bilitation. 

5. Mr. G. Skogerboe - Main System 
Operation & Management. 

World Bank Report on Irrigation Proj-
ects 

3058. SHRI J. CHOKKA RAO: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government have re-
cently received any appraisal report from the 
World Bank on the execution and irregulari-
ties in the execution of irrigation projects in 
the country; 

(b) if so, the details thereof; and 

(cl the reac!ion of the Government 
thereon? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VlDYACHARAN 
SHUKLA): (a) to (c). Yes, Sir. Tl)e Irrigation 
Sector Review Report of the World Bank 
refers to modest salary !evels and inade-
quate performance related incentives of staff 
belonging to State Irrigation Departments in 
comparison to financial gains that are pos-
sible through collusion with contractors or 
illicit collection of revenues from farmers in 
exchange for water distribution favours. Irri-
gation Projects are planned, formulated and 
executed by the State Governments and as 
such, the observations of the World Bank 
have been brought to the knowledge of the 
State Governments for appropriate action. 

Canal lining and Compaction Project 

3059. SHRI ANADI CHARAN DAS: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) the extent of international co-opera-
tion so far received for improvement of Canal 
lining and compaction of embankments and 
the State-wise allocation thereof; and 

(b) the target achieved in Orissa 
thereby? 
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). The project 'Develop-
ment of Low Cost Canal Uning and Compac-
tion of Embankments' was taken up for 
implementation in 1984 which UNDP input 
of $ 573, 7. The project was implemented by 
the then Ministry of Irrigation in collaboration 
with the State Governments of Haryana 
Madhya Pradesh, Maharashtra. and Uttar 
Pradesh. Subsequently, Rajasthan also 
joined. The project was completed in 1989 
and UNDP assistance of $ 351, 843 was 
utilised. 

Incineration-Cum-Power Generation 
Plant In Deihl 

3060. DR. SUDHIR RAY: Will the Min-
ister of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleased to 
state: 

(a) whether the Government have 
sought compensation from a Danish firm-
Messers Volund for setting up a refuse incin-
eration power-cum..generation plant in Delhi. 
which never functioned; and 

(b) if so, the loss suffered by Govern-
ment thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI) (a) Yes, Sir. Government 
has sought compensation from the turnkey 
contractor MIs Volund of Denmark for its 
failure to rectify defects in the refuse 
incineration-cum-power generation plant set 

Name of the Station 

Kota (Thermal) 

R.P. Sagar (Hydro) 

Jawahar Sagar (Hydro) 

up at Timarpur, Delhi and demonstrate its 
performance in accordance w"th the con-
tract. 

(b) The Government does not expect to 
suffer any loss as action has been initiated to 
recover full compensation from the turnkey 
contractor. 

[Translation] 

Pollution Control Measures by Power 
Plants In Rajasthan 

3061. SHRI GIRDHARI LAl BHAR-
GAVA: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

ta) the details of power plants in Rajast-
han at present; 

(b) whether these plants have installed 
water and air pollution controlling equip-
ments; 

(e) the details of the directives issued by 
the Union Government for installing these 
equipments in the power plants; and 

(d) if not, the action proposed to be 
taken by the Government for their installa-
tions? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KAlP NATH RAI): (a) The existing capacity 
in operation at present in Rajasthan is given 
below:-

Generating Capacity (MW) 

640 

172 

99 
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Name of the Station 

Uahi Bajaj (Hydro) 

Anoopghar (Hydro) 

Mta Gas Tulbine 

Rajasthan Atomic Power 
Station (RAPS) 

(b) to (d). The requisite information is 
being coIl acted and win be laid on the Table 
of the House. 

(English} 

Solar Energy 

3062. SHRI PRAFUl PATEl:WIII the 
~ef of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleased 10 
state: 

(a) whether Ihe Government propose to 
take steps to popularise various technolo-
gies for making solar equipments; and 

(b) if so,thedetailsthereof in Uaharash-
Ira? 

THE MINISTER OF STATE OF THE 
UINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) and (b). Yes, Sir. In 
order to popularise various technologies for 
making solar equipments in the country in-
cluding Uaharashtra, the following steps are 
being taken ouring the year 1991-92: . 

(i) Funding of research projects for 
development of technologies to 
various research organisations. 

(2) Pilot plant studies of newtechnolo-
gies. 

Generating Capacity (MW) 

140 

13 

413 

300 

(3) Exemption of Excise Duty and 
Central Sales fax on Solar equip-
ments. 

(4) 100% depreciation for the installa-
tion of solar flquipments and ma-
chinery used for manufacture of 
such equipments. 

(5) Soft loan through Indian Renew-
able Energy Development Agency 
for manufacture and installation of 
solar equipments. 

SUratgarh Thermal power Plant 

3063. SHRI UANPHOOL SINGH: Will 
the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be 
pleased to slate: 

(a) whether the work on SlJratgarh 
Thermal Plant has commenced and the allo-
cation made in the current year; 

(b) whether the farmers' agricultural land 
has been acquired for this purpose; and 

(c) the area of the land acquired and the 
rate of compensation fixed in this regard? 

THE UINISTER OF STATE OF THE 
UINISTRY OF POWER AND NON-CON-
VENTIONAl ENERGY SOURCES (SHRI 
KAlP NA TH RAI): (a) The scheme for instal-
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lation of Suratgarh Thermal Power Project 
(2x25 MW) has been sanctioned by the 
Planning Commission in November, 1991 at 
an estimated cost ofRs. 1253.91 Crores. An 
outlay of Rs. 23.50 Crores was approved for 
the year 1991-92 for taking up infrastructural 
works. No work on the project has com-
menced so far. 

(b) According to Rajasthan State Elec-
tricity Board, the land for the project has not 
been acquired. 

(c) Does not arise. 

Setting up of Coca Cola Plant 

3064. SHRI HARI KISHORE SINGH: 
SHRI RATILAl VERMA: 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) whether the Government have re-
ceiv9d any proposal from the Coca Cola 
Company for setting up a unit for the produc-
tion of cold drinks in the country; and 

(b) if so, the details thereof and the 
reaction of the Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO): 
(a) and (b). Government have approved a 
joint venture proposai submitted by MIs. 
JMRPCO ltd., a company incorporated in 
Hongkong having NRI equity share holding 
of 60% and 40% share holding by MIs Coca 
Cola Co. South Asia Holdings, wholly owned 
subsidiary of the Coca Cola Co. of USA with 
MIs Britania Industries Limited, Calcutta and 
a Maharashtra State Government Agency 
for setting up a unit for manufacture of proc-
essed extruded snacks, processed nuts, 
stackable potato chips and non-alcoholic 
beverage bases/essences in a backward 
district of Maharashtra by setting up a new 

company to be know as BRITCO foods Pvt. 
Ltd. 

Of the total share capital of Rs. 26.85 
crores of the Proposed joint venture com-
pany Mis. BRITCO Foods Pvt. limited, Mis. 
JMRPCO Ltd. will have 66% equity amount-
ing to Rs. 17.72 crores which is to be brought 
in foreign exchange. Mis. Britania Industries 
Limited will have 24% of equity amounting to 
Rs. 6.44 crores and Maharashtra State 
Government Agency/Institution will hold the 
remaining 10% amounting to As. 2.68 crores. 
The project is committed to the export-im-
port ratio of the project in the case of import 
of soh drink concentrate at 3:1. In case of 
shortfall, eximscrip entitlements to the ex-
tent of shortfall is to be foregone, and if this 
ratio is not fulfilled and eximscrips not sur-
rendered, Government will have the option 
to restrict import of soft drink concentrate. 
The foreign exchange requirement for im-
ported capital goods will be covered by for-
eign equity to be brought in. No payments 
either by way of royalty or lumpsum towards 
technical know-how fee etc. have been 
envisaged. 

[ Translation] 

Funds for Hydel Projects of Madhya 
Pradesh 

3065. SHRI RAMESHWAR PATIDAR: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) the funds allocated to the Madhya 
Pradesh Electricity Board during 1991-92 
for the timely implementation of varieus 
proposed and under construction small/minor 
hydro power projects; 

(b) whether the amount made available 
was adequate; and 

(c) if not, whether the request for addi-
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tional funds made by the Board has been 
acceded to? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KAlP NATH RAI): (a) The Planning Com-
mission allocated a lumpsum outlay of Rs. 
682.00 lakhs for small/minor schemes of 
upto 3 MW capacity under construCtion 
against the State Government's demands of 
Rs. 982.00 lakhs. Nil provision for new 
schemes. 

(b) and (c). No, Sir. 

[Eng/ish] 

Price C?f Steel 

3066. SHRI R. JEEVARATHINAM: 
SHRI MORESHWAR SAVE: 

Will the Minister of STEEL be pleased to 
state: 

(a) the selling price of steel from Octo-
ber to December, 1991 including the cuPtent 
rate; and 

(b) the steps taken or proposed to be 
taken to check the rise in the prices of steel? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Ex-works prices of SAil 
for representative steel items are given in 
Statement: 

(b) The following measures are taken to 
contain the prices of steel. 

Increased production and cost 
reduction measures, taken by the 
integrated steel plants. 

Delicensing of the steel sector to 
encourage the private entrepre-
neurs to invest in the steel sector 
for increasing production. 

Deregulation of prices of iron and 
steel, which will lead to increased 
production in the secondary sec-
tor. This will also result in en-
hanced efficiency and competitive-
ness in the steel sector leading to 
cost reduction. 

Reduction in import duties on steel 
melting scrap from 35% to 10%, 
from 55% to 35% on pig iron and 
from 65% to 45% on billets and HR 
coils so as to facilitate imports to 
supplement domestic availability. 

STATEMENT 

Ex-works Prices for Representathie Stee/ltems 

(SA/L) 

(RS.IMT) 

Category Oct. -Dec. '91 ·WE.F. 1.3.92 

Bullets: 80-100 MM 5319 5579 

Blooms: 150 MM 5199 5459 
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(RS.IMT) 

Category Oct. -Dec. '91 W.E.F. 1.3.92 

Slabs : 90 MM & Lower 5169 5429 

Rounds: 16 MM 6274 6534 

Tor Steel: 8 MM 7769 8029 

Wire Road: 8 MM 6499 6759 

Angles: 65x56x6 6864 7124 

Channels: 100x50 7539 7799 

Joist: 150x75 7829 8089 

PLATES 

(I) Above 5 to 10 MM 9564 9713 

(II) Above 10 to 20 MM 10019 10220 

H R Sheets: 3.15 MM 9279 9273 

H. R. Coil: 3.15 MM 9744 9791 

C.R. SHEETS 

(I) 0.63 MM 13376 13176 

{II} 1.6 MM 12394 12500 

C.R. COIL 

(I) 0.63 MM 12964 13136 

(II) 1.6MM 12174 12255 

G.P. SHEETS 

(I) 0.63 MM 17404 17736 

(II) 1.6 MM 13659 13560 
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(RS.IM." 

Category Oct. -Dec.'91 WEF.1.3.92 

G.G. SHEETS 

(I) O.63MM 17459 17797 

(II) 1.6 MM 13714 13622 

NOTE: 

1. FREGHT CHARGEABLE: During Oct.-Dec. '91'the Equalised Freight Element was 
Rs. 956/- per MT for Steel w.e.t. 17.1.92 it is actual Freight or Rs. 956/- which ever 
is lower. 

2. Increase with effect from 1.3.1992 is on account of revision in Excise Duty 
announced in the Union Budget for 1992·93. 

PooyAmkutty Hydro Electric 
Schemes in Kerala 

3067.SHRIMATISUSEELAGOPALAN: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) whether the Government propose to 
reconsider the decision taken on the 
pooyamkutty Hydro-electric scheme in Ker-
ala; and 

(b) if not, the alternative arrangements 
proposed to be made to meet the acute 
power shortage in Kerala? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) The Pooyamkutty 
Hydro-electric Project (2x120 MW) was 
accorded techno-economic approval by 
Central Electricity Authority in January 1984 
and Environment clearance by Ministry of 
Environment & Forests in June 1985. The 
Planning commission sanctioned the project 
in August 1986 subject to the State Govern-

ment obtaining forest clearance from Minis-
try of Environment & Forests. In January 
1991 the Ministry of Environment & Forest 
conveyed their inability to given the neces-
sary forest clearance forthe reiease of 3001.8 
ha. of torest land required for the project. 
Subsequently, in February 1991 the State 
Government requested the Ministry of Envi-
ronment & Forests for re-consideration of 
the decision and after re-consideration the 
Ministry of Environment & Forests rejected 
the forest ciearance for the project. 

(b ) To meet the power shortage eleven 
hydro·electric schemes with a tolal installa-
tion of 335 MW are at present under con-
struction in Kera\a. Two hydro-electric 
schemes viz. Boothathankettu (3x10 MW) 
and Pallivasal Rehabilitation (3X20 MW) are 
at present under examination in Central 
Electricity Authority. Adirapally Hydro-elec-
tric Project (2x80 MW) was found techno-
econorTIicaily in order by Central Electricity 
Authority in June 1989 subject to clearance 
of the project from Environment & Forest 
angle. 

Preliminary works have already been 



197 Written Answers PHAlGUNA 26,1913 (SAKA) Written Answers 198 

started for generation of power based on 
diesel generation system in the State in 
order to meet the power shortage. 

More Gas Based Power Stations In 
Gujarat 

3068 SHRt RATILAl VARMA: Will the 
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY SO; lACES ba pleased to 
state: 

(a) whether the Government propose to 
sanction more gas based power stations in 
Gujarat during Eighth Plan; and 

(b) if so, how much generation capacity 
will it add in total power generation of Gujara!? 

THE MINISTER OF STATE OF THE 
MIIIJISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) and (b). The Eighth 
Five Year Plan has not yet been finalised. 

Deep Sea Fishing In Orissa 

3069. SHRt LOKANATH CH-
OUDHURY: Will the Minister of FOOD 
PROCESSlt>.IG INDUSTRIES be pleased to 
state: 

(a) whether the Government of Orissa 
has submitted a project report for deep sea 
fishing in the State to the Union Government; 
and 

(b) if so, the details of the projects ap-
proved by the Union Government and allo-
cation made? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN· 
DUSTRIES (SHRI GIRIDHAR GOMANGO): 
(a) No, Sir. 

(b) Does not arise. 

Irrigation Projects under cada 

3070. SHAI BHUPINDER SINGH 
HOODA: 

DR. KRUPAS INDHU BHO!: 
'SHRlMATI DK BHANDARI: 
SHRI SANAT KUMAR MAN-

DAL: 

Will the Minister of WATER RE-
SOURCF~ be pleased to state: 

(a) ...,h"therthe Command Areas Devel-
opment Authority (CADA) has evolved a 
new strategy involving farmers, especially 
women, in proper and judicious use of canal 
and sub-soil water for irrigation and drinking 
purposes? 

(b) if so, the broad features of the new 
strategy; 

(c) whether there is any proposal to 
bring minor irrigation projects under the 
purview of the Com mand Area Development 
Programme in the Eighth Five Year Pian; 

(d) if so, the details thereof; and 

(e) the steps proposed to be taken in 
this regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Involvement of farm-
ers, both men and women, in irrigation water 
management at minor/outlet level forms an 
important component of centrally sponsored 
command area development programme for 
improving utilisation and judicious use of 
irrigation water supply. In persuance to this 
the Ministry of Waler Resources prepared 
and circulated detailed guidelines in 1987 for 
the involvement of farmers in irrigation water 
management at minor level on pilot basis in 
each irrigation project covered under the 
programme. The guidelines indicate the 
objectives, methodology, details of mem-
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bership, duties and responsibilities of the 
Farmers Association as well as those of the 
Irrigation Departments. Under the pro-
gramme management subsidy is also being 
provided by the Govt. of India at the rate of 
Rupees 100 per hectare per year for the first 
two years and at the rate of Rupees 7S per 
hectare for the third year on matching basis 
with the States for formation and sustainance 
of these associ;.' 'ns In initial years. In 
addition, action research programme to ini-
tiate Farmers Associations though 8ilOrtS of 
voluntary agencies and independent organi-
sations are also being planned on pilot basis 
in selected sates. 

(c) Yes Sir. 

(d) and (e). The proposal envisages to 
take up commend area development activi-
ties in 8th Plan in selected minor irrigation 
projects covering a culturable command area 
of less than 2000 hectare under a centrally 
sponsored scheme with matching assistance 
from State governments on selected activi-
ties. 

The various commend area develop-
ment activities envisaged to be taken up 
during the 8th Plan under the proposal aim at 
better utilisation of created irrigation poten-
tial in minor irrigation projects through effi-
cient use of scarce water resource. These 
activities include constriction of field chan-
nels and field drains, implementation of 
warabandi, land levelling and shaping, car-
rying out adaptive trials, demonstrations, 
training and farmers participation. The se-
lection of minor irrigation projects under the 
proposed scheme is envisaged to be carried 
out in consultation with the states. 8th Plan 
as such is yet to be finalised. 

Interest shown by Japan, Saudi Arabia 
on Deep sea FIshing 

3071. SHRI P.M. SAYEED: Will the 

. Minister of FOOD PROCESSING INDUS-
TRIES.be pleased to state: 

(a) whether United States, Japan and 
Saudi Arabia have shown keen interest for 
joint ventures for deep SQa fishing in India; 

(b) if so, the details thereof; and 

(c) if so, the decision taken by the Union 
Government thereon? 

r: T ~~'I\IISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO: 
(a) to (c). While no proposal has been re-
ceived for collaboration with Japan and Saudi 
Arabia, one Indian Company has submitted 
a proposal for joint venture with an US 
company for operation of mini-liners and 
multi-liners in Indian Exclusive Economic 
Zone and beyond for exploitation of tuna, 
tuna like fishes and sharks, etc. The pro-
posal is being considered. 

(Translation] 

Fund releaeed by REC In Uttar Pradesh 
and Orissa 

3072. SHRI ARJUN SINGH YADAV: 
SHRI SRIKANTA JENA: 

Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) whether the amount released for 
rural electrification by the programme Aural 
Electrification Corporation in Uttar Pradesh 
and Orissa is less than the amount actually 
allocated for this purpose; 

(b) if so, the reasons therefor; and 

(c) the amount allocated for the next 
year for each State? 
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tHE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAl ENERGY SOURCES (SHRI 
KAlP NA TH RAI): (a) and (b). The allocation 

S.No. Name of S!ate 

1. U.P. 

2. Orissa 

The U.P. Govt. has recently requested 
for reduction of target of village electrifica-
tion, due to which funds are not likely to be 
fully utilised. In the case of Orissa, the 
balance allocation is likely to be utilised by 
the end of March, 1992. 

(c) The Planning Commission has allo-
cated Rs. 75 crores and Rs. 40.45 crores to 
U.P. and Orissa respectively for the next 
financial year. 

[English) 

Equity Participation by foreign firms In 
Power Generation 

3073. SHRI N. DENNIS: Will the Minis-
ter of POWER AND NON-CONVENTIONAL 
ENERGY SOURCES be pleased to state: 

(a) whether the Government propose·to 
allow 100% equity participation by foreign 
firms and foreigners in power generation, 
and in its distribution; 

(b) if so, the details thereof; and 

(c) the response to this policy? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI 
KAlP NATH RAI): (a) Yes, Sir. 

and disbursement of funds for R.E. Pro-
gramme in U.P. and Orissa upto the end of 
February, 1992 is as under: 

(Rs. in crores) 

Allocation DisbuBement 

68.32 41.07 

33.6 26.89 

(b) Government have notified the de-
tails of the policy to encourage private enter-
prises participation in the electricity sector in 
the Gazette Notification No. 237 dated 
22.10.90. The Electricity laws (Amend-
ment) Ad, 1991 which came into force with 
effect from 15.10.1991, provides for a liber-
alised legal frame-work for the implementa-
tion of the scheme to encourage private 
enterprises participation in electricity gen-
eration, supply and distribution as well as 
widening the scope of private enterprises 
participation in the electricity sector. The 
policy frame-work in this regard provides for 
electricity projects to be set up by foreign 
private investors with foreign equity partici-
pation upto 1000/0. The condition of dividend 
balancing by export earnings which is nor-
mally applied to cases of foreign investment 
upto 51% equity will not be applicable to 
such foreign investment in the power sector. 

(c) Foreign investment proposals have 
. been received for equity participation in five 
power projects for installation of 490 MW. 

SUpply of Iron from China 

3074. SHRI GURUDAS KAMAT: Will 
the Minister of STEEL be pleased to state: 

(a) whether there is any proposal to 
import iron ore from China; and 
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(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) No, Sir. 

(b) Does not arise. 

A·320 Airbus dee' 

3075. SHRI ATAL E!I!"fARI 
VAJPAYEE: 

SHRI SHANKERSINH 
VAGHELA: 

SHRI RAMKRISHNA 
KUSMARIA: 

SHRt JAGAT VIR SINGH 
ORONA: 

SHRI PRABHU DAYAL KATH-
ERIA: 

SHRt BALRAJ PASSI: 
SHRI SANAT KUMAR MAN-

DAL: 
SHRI DEVENDRA PRASAD 

YADAV: 
SHRI RAM BADAN: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the details of progress made into the 
enquiry of alleged pay off in the purchase 
deal of A-320 airbus; 

(b) the name of the investigating agency 
inquiry into the aforesaid deal; and 

(c) the time by which the investigation is 
likely to be completed and the latest position 
of the case? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHA VRAO SCIN-
DIA): (a) to (c). The purchase deal of airbus 
A-320 is being investigated by Central Bu-
reau of Investigation in a regular case regis-
tered on 29.3.1990. Most of the investiga-
tion to be conducted in India has been 

completed. As regards investigation outside 
India, the Competent Court in Delhi have 
issued the Letters Rogatory to USA, UK and 
France, District Courts of Illinois and Wash-
ington have already executed the letters 
rogatory. h is difflCuh to specify any time limit 
for the completion of investigation at this 
stage. 

[ Translation] 

Demand and Supply of Power In Uttar 
Pradesh 

3076. SHRI RAM PUJAN PATEL: Will 
the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be 
pleased to state: 

(a) the demand and supply of power in 
Uttar Pradesh; 

(b) whether the Government propose to 
accord approval for more power houses in 
Uttar Pradesh in view of the power shortage 
in the State; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) During the period 
April, 91-February, 92 the energy require-
ment in Uttar Pradesh was 28710 million 
units against which the availability was 25818 
million units. 

(b) and (c). Schemes aggregating to 
about 3000 MW have been sanctioned for 
implementation in Uttar Pradesh in the State 
Sector.· 

Western Kosi Canal 

3077. SHRI BHOGENDRA JHA: Will 
the Minister of WATER RESOURCES be 
pleased to state: 
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(a) whether the construction work of 
Western Kosi Canal Project is going on as 
per schedule; 

(b) if so, the progress made so far in this 
regard; 

(c) if not, the reasons therefor and the 
time by which the work is likely to be com-
pleted; 

(d) whether representations t. ... e been 
received by the Government regarding ex-
penditure incurred so far on construction 
work: 

(e) if so, the action tal(en thereon; 

(f) whother the Government propose to 
set up a Board to look after the construction 
work of Western Kosi Canal project; and 

(g) if so, the details thereof? 

THE MINISTER WATER RESOURCES 
(SHRI VIDYACHARAN SHUKLA): (a) The 
Government of Bihar who is executing the 
project, has reported that construction work 
is lagging behind the original targets. 

(b) Does not arise. 

(c) The main reasons for slow progress 
are financial constraints. non-finalisation of 
agreement with contractor for execution of 
hydraulic structure and delay in land acqui-
sition. The schedule for completion is June, 
1995. 

(d) No, Sir. 

(e> Does not arise. 

(f) There is no such proposal with the 
State Government. 

(g) Does not arise. 

[English] 

Allocation ·for STD and ISO In Mahar-
ashtra 

2C~ ~"'R' SHANKARRAO KALE: Will 
the Minister of COMML'N1CA"!"r.:me b!! 
pleased to stale: 

(a) the number of automatic telephone 
exchanges functioning in Maharashtra. dis-
trict -wise; 

(b) the number of telephone exchanges 
haVIng STO and ISO tacilitles set up in the 
State during 1991-92 so far; and 

(c) the details theMof and the amount 
allocated therefor. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) The informa-
tion is given in the Statement. 

(b) and (c). A total of 16 new exchanges 
with STO and IDS connectivity have been 
commissioned during 1991·92 as on 6th 
March '92. The outlay for these exchanges 
is included in the total programme of around 
Rs. 421 Crores for Maharashtra and Bom-
bay. 

STATEMENT 

The numbMof Automatic Telephone Exchanges functioning in Maharashtra District-
wise as on 20.2. 1992. 

S. No. Name of District No. of Automatic 
Exchanges 

1. Ahmednagar 131 

2 AkoIa 37 .---------------------------------------------
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S. No. Nams of District No. of Automatic 
Exchanges 

3. Amraoti, 45 

4. Aurangabad 44 

5. Beed 22 

6. Bhandara 48 

7. Buldhana 51 

8. Chandrapur 32 

9. Dhula 67 

10. Gadchiroli 16 

11. Jalgaon 99 

12. Jalna 32 

13. Kolhapur 71 

14. Latur 31 

15. Nagpur 56 

16. Nanded 46 

17. Nasik 100 

18. Osmanabad 22 

19. . Parbhanr 37 

20. Pune 101 

21. Raigad 56 

22. Ratangiri 56 

23. Sangli 69 

24. Satara 65 



209 Written Answers PHALGUNA 26,1913 (SAKA) Written Answers 210 

S. No. NI:i;ne of District 

25. Sindhudurg 

26. Solapur 

27. Thane 

28. Wardha 

29. Yeotmal 

30. MTNL, Bombay 

Total 

On-going Irrigation Projects In Mahar-
ashtra 

3079. SHRI SHANKARRAO KALE: 
SHRI VILASRAO NAG-

NATHRAO GUNDE-
WAR: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether some Of ~he on-going irriga-
tion projects and dams in Maharashtra are 
running behind schedule; 

No. of Automatic 
Exchanges 

33 

73 

57 

30 

33 

91 

. 1651 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; and 

(d) the extent of cost escalation as a 
result of delay? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (d). A statement giving the 
details of the Major and Medium on-going 
irrigation projects of Maharashtra is en-
closed. 
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BlOck Grants for AntI Sell EroeIon (TtanSIation) 

3080. SHRI H.D. DEVEGOWOA: Wdl 
the Minister of WATER RESOURCES be 
pleased to state: 

(8) the details of block grants released 
by the Union Govemment for anti sea ero-
sion to Kamataka, Kerala, Uaharashtra and 
Tamil Nadu during each of last three years 
state-wise? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (a) Central Loan Assistance has 
been released only to Kerala State Govem· 
ment10r ar"disea e'lOSion'WOl'Ks. The amount 
released during the last three years is as 
followS: 

Year 

1988-89 
1989-90 
1990-91 

Amount in rupees 
Ct'Ofes 

2.50 
2.37 
2.05 

ExpanaIon and Modernisation of 
Telephone Exchanges In U.P. 

3081. SHRI RAJVEER SINGH: Win the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Govemment propose to 
modemise and expand the telephone ex· 
changes functioning in Bareilly and Budaun 
districts 01 Uttar Pradesh; and . 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMUUNICA TIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) As given in the attached Statement. 
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[EngIsh) 

Low Pow.- Tranamltter at Kankaul~ 
IIaharuhtra 

3082. PROF. RAM KAPSE: Will the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to refer to the reply 
given on November, 25, 1991 to Unstarred 
Question No. 484 and state: 

(a) the datails of the expenditure '"l~;.w 

orginaJly inthe Ooordarshan budget for 1991-
92; 

(b) the expenditure, so far, incurred 
during the year so far; 

(c) the time by which the project is likely 
to be completed and the expenditure in-
volved on its completion; and 

(d)thetotalnumberofvillagesaJongwith 
the population expected to be covered? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRIJ,A VYAS): 
(a) An amount of Rs. 18.28 lakhs has been 
provided for in the Annual Budget of Door-
darshan 1991-92 for the Low Power TV 
Transmitter project at Kankauli, Maharash-
tra. 

(b) Whereas no expenditure has so far 

AIr .......... In Indllm AIrIInn Md Air 
india 

3083. SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of CIVI. AVIATION 
AND TOURISM be pleased to state: 

(a) the total number of air hostesses 
working in Indian Airlines and Air India flight, 
in service, flights-wise; 

(b the number out of them who have 
crossed 4 years of age; 

(c) whether there is any proposaltotake 
back all those hostesses who are 40 years of 
age and above from inflight service; and 

(d) if so, the details thereof and the 
reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) The total number of air hostesses 
working in Air India and Indian Airlines as on 
date is as under:-

Air India 

Indian Air 
lines 

-1004 

- 882 

(b) The number of air hostesses in Air 
India and Indian Airlines who have crossed 
40 years of age is as under:-

been incurred on the project. an amount of Air India - 59 
18.281akhs is expected to be incurred by the 
end of March, 1992. Indian Air-

(c) As per the present indications, the 
transmitter at Kankauli is expected to be 
commissioned into service during 1993-~. 

(d) On commissioning of the said trans-
mitter, 315 VIllages and about 3 lakhs of 
population is expected to benefit by the TV 
service. 

lines - 51 

(c) and (d. Air hostesses in Indian 
Airlines can peJform flying duties till the age 
of 58 years while in Air India, they can 
undertake flight duties upto the age of 45 
years after which they are assigned ground 
duties. The Corporation has taken this 
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ous natIn of duties on international flights. 

Tellphone Exchanges In Banukantha, 
Gujarat 

3084. SHRI HARISINH CHAVOA: Will 
the Minister of COMMUNICATIONS be 
pleased to slate: 

(a) whether the Govemment propose 
to set up Telephone exchanges: l)istrict 
Banaskantha, Gujarat, Particularly at Thar-
adt; 

(b) if so, the details thereof; and 

(c) the time by which these are likely to 
be set up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) to (c). Yes, 
Sir. The Government proposes to set up 
telephone exchanges in District Banaskan-
tha, Gujarat, at places where a registered 
paid demand for a minimum of 1 applicants 
is available. 

(ii) There are two stations, namely 
Tharad and Thara where Manual Telephone 
Exchanges are already working. These are 
planned to be replaced by automatic Elec-
tronic exchanges before December, 1994. 

Gem 0ep0sIts In Eastern Or .... 

3085. SHRI SHIBU SOREN: Will the 
Minister of MINES be pleased to state: 

(a) whether any survey on the Gem 
deposits in Bolangir, Kalahandi, Phulbani 
and koraput districts of Orissa has been 
can:ied out in those areas; 

(b) whether there is any proposal for 
setting up a Gem Mi1'ing unit in those areas; 

(c) if SO, the details thereof; 

(d) whether it is a fact that the lalge 
scale illegal trading of Gems and semi-pre-
cious stones is being carried out there; and 

(e) the actiontakenJbeing taken to stop 
such activities there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BAlAAM 
SINGH YADAV): (a) Yes, sir. 

(hI Sind Ie). In Orissa UNDP assisted 
project titleo "Development of Gemstone 
Resourcesof Orissa State" is currently under 

. implementation. The project aims at deline-
ation of gem-stone prospects of the State, 
optimum recovery through adoption of ap-
propriate mining and processing techniques, 
establishment of a Modem Gem T &sting 
Laboratory and upgradation of knowledge, 
skill and expertise in the related fields through 
training. 

(d) Some illegal mining and trading of 
gems and semi-precious stones from these 
districts have been reported. 

(e )The Orissa Minerals (Prevention of 
Theft and Other Unlawful Activities) Ad, 
1989 and the Rules thereunder have been 
enforced since May, 1990 in order to prevent 
clandestine activities in minerals including 
precious and semi-precious stones. 

Post 0ftIcH, SU~Post Offices, Tel. 
phone Exchanges and p.e.os. 

3086. SHRI ARJUN CHARAN SETHI: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of Branch Post Offices! 
Sub-Post OfficeslTelephone Exchanges and 
P.C. Os. opened during the last 1991-92 in 
the different States and Union Territories; 

(b») the number such offrces openedti" 
dated how lOng it will take to complete the 
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target; and 
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(c) the break-up of such offices 
targetted to be opened in the State and 
Union Territories during 1992-931 

THE DEPUlY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) and (b). Tele-
phone Exchange -the .nformation is given in 
attached Statement. Branch post offices, 
sub-post offICeS and p.COs - information is 
being coHected and shall be laid on the Table 
of the House. 

(c) The opening of new telephone 
exchanges is carried out as and when a 

minimum demand is registered at a place. 
Targets are fixed to meet the telephone 
demand either through expansion of existil'g 
exchanges or where new demand comes 

. up, new exchanges are opened. It is not 
feasible to give break· up of targets fixed for 
1992-93 in respect of telephone exchanges, 
branch post offices and sub post offices et 
this stage as the same have not been final-
ised. 

Th. in""rmation regarding the break-
up of P .C.US. targetted to be opened in the 
States and Union Territories during 1992-93 
is being collected and shall be laid on the 
Table of the House. 



245 --...... t1W..GUNA 26. 1013 (SAKA)' WtfIen AM.... 246 

'}~i;" I ~ 
, I .... I ..... (II 

~ - ,P' - - a Q) ;;: .. - co 
I:") I:") -_ 

~ 
e<i I.: .a ('I) 

111 til) ~ ~ I ~ ! ~ i~ ;1 CD 
N ..... N CD I:") -

~ I ::! .('1) :Ei -fir. C\I - Q) ~. C\I ." CD 0 
"- ..- ..- I:") 

d'i ~ ~ ..:... ..!.. 

Is: 
Ii::! i ~ 

~ .... i ~ ~ g 
..- tQ .- i :s ('I) co ~ 
...... CD I:") ~ .1r ~. 
1:")' iC ..- I:") 

I .S! 
:tiC1 
Ilj- ..... ...... ..-

~ .6 co ~ ..-'(;('1) 
~ 

..- ~ C\I co 

E .~ II) C\I I:") co 

i= 
..-

J& 
to) 

~ ~ ~ ~ j ~ $3 ..... Ii ~ 

i ~ ~ ~ ~ .... , I:") I:") 

.1r= 
..- ..- C') 

:; 

!~ I • C\I 
~ 

... .... ~ ..-..- ~ c= .... ..- i ('I) C\I ..... C') ..-
'(;.: ... 

til ! • ('1) 

J ~~ J ~:c 

J gl· I 'Ili • .. 
-I t!! J i i :II:: '(; i :. ~ .e ~ i til oil 

I C\l 6 ...... 0 :c ::z::: .., 

i N ~ ..j .0 cO- ....: iii 
u; 



247' WrItM Anftr.s MARCH 16,19S12 WrttM~ 248 

.. ilii~ ~ ~ 
.- .... 

~ it 'i .-
~ co ,., - .- ~ j;;,§ ~ .-.-

s: 
t") ·r;; 

IiI HI C\I I .- I ~ til) .-
~ ..... kl c;; .-

~ .-

Sf 
t") 

} ;; 
:a~Q 
~-Sl .- .... .... ~ .... 13'~ iii .... 0 II) 

~~ l .-

I-Sf I CIt it") I· I· i i .-c;; co' I ::I . .. tB" ~ - ~ t') .-
.Sf 13t") 

.n,..: 
m I t') ~ .... 

~ .._OI) - ~ 

~~ CD -.-
~; 

i~ i I .... i 01 

~ Ii .- ! .- i! .... !. .-
C\I 

alfl -
:I 

1i ! ~ co CD Ie '0 
~ Ie co II) - ..: E . .... II) ........ 

'O~ - -"ii' ~ 1 j' ~~! g 
~~ .c 'tJ • , l:iii ~ ~ • It a I 1 ! "Ii i~· 
~ .t!J~ .. wJi I .. 1 11 ~ 
'0 ill I I! i i ct·· c u 

c..,i Z 0 :::I C 

~. 
Q..c. 

:it 

~ .,; 0 ...: C\i; co; ... .- .- .- .- .-Ct) 



-.... J • ~GI_""C~ ........ -. .-

~~t· 
, I ~ sf I J ..- -~. - G ;; II , .... G 

~.Q ~ 

~ 
to) Q. -et; 

~~ ... 
II! ,... 

~ ! l') I ,i ~ ! 0 ! ..- I 0 .. 5 ell 

~ 
t') 

i ;; :g-t <5 
.~:::s l') 4D I CIt oot I !~l - ::r: 
.. 

l"~ i I ~t') B i 4D CD ro 4D 

~ I;; ..- ..... 
! 4D ., ;; 

Iff g _C'J CD .... 
C'J ., ell 

4D 

.8t 
13t') .n..: I i I .... ~ ~ 'i5~ :t "01"' 
.0 10 ..- ..- w~· 

i. -

J= s I ..... ~ II) .... I;; s .... ell .... - = ~ ~ 
CIt ~ ~ 

..., i ell ~& .... - CD 

.B • 101) 

• 'fi~ I. 4D • .... 'J .... {i? t:! .n~ I') !!i A ." ~ :i 1s~ ..- IJ' i' ..-

~ e . 
~ :sl • lli I III> i- "Ie; ~ r::-
.J I 

.... ~I';f ~ .. ' 

~i 
a:. 
IF 1if:1~ - I ~ {!e !5 ···U -< 

I .. i: e ... 
~ 

"5 .. • po: II( ~ .. - - ~ 
~- ... .; , ",., 



251 Wh1tIIn.,.,.... MARCH 18. 1992 ...."ArISWIS 252 

........ ~ .... 'W___ Ihant~ each SIaIe? 

. 3087. SHRI SHIV CHARAN 
MATHUR: 

SHRlMAn KRISHNENDRA 
KAUR: 

WI! 1he ...... ~ WAtER RE-
SOURCES be ~ m ... : 

(a) the extent ~ avaIabiIiIy ~ __ in 
the river Yamuna after meaIing the NqUint-
ments oItheprotads completed on the river; 

(b) the l1ICJUWem4Int of ...... prajac:ad 
by dIteNnt conoemed States; 

(c) whaIher the Gowmment haw for-
lTIIMted any plan to U!iIise the wpkJs ftood 
water i'! Yamuna river. Md-

lME UltlSTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKI..A): <a) Chairman, ewe. in his raport 
01 JuIJ. 1991 has •••••• d th&c QUI ~ a tDIaI 
annual avlllilablly at 11.70 BCU at 75"1. 
~ at Okhla. 3.315 8IIIon Cubic 
....... at ... would be avaIable atOkhia 
after deducting 1hel8qUiraments of the pre-
plan projecfs and projects approved b¥ the 
Planning Commission. This avaiIebiIily 
r8CIucea tID 2.9 BCU if the pmjeds unap-
proved bLot compIatediunder execution ate 
also taken into~. ThiaavaiabiJ.. 
Iry !II; ucluaMt of the 0.32 SCM of minimum 
flow required in the river bom ecological 
COIISidaI'iItiM. 

• (b) The tdal roqW&ment pR)jected by 
ic} ! $0, the d8IalIs thereof irw::Iuding . ci&rent States are as bebw:-

SI. Ne. s.r.. eo.mIlN 
It ... llln 

ff*'" 
1. HaIy.- 1.011 

2. Uttar Pradesh 3.178 

3. 

4. R j sctan 0.102 

5. UT ~ o.tII 0.1145 

- 1.328CM 

3. RenUka • 0A58CU 

TOlai 

1"-817 . 21.833 

13.m 16.951 

1.342 

7.848 7.750 

1.822 '1.668 

TCIIIIt. 

. 1M IIwIng ~ Yamuna waters was 
. dIIcI •• din1hedlr-Shite l'IW8Cit...,.oI a.t 

"JIIIIS on 22nd December. 1991 and 
1Q.1.'__ It was inW afa decid8d 1hat 
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drafts of ...,.... on contIIrucIion of [EngIrIIJ 
HaIhnIwnd barrage, Raooka Dam, adcI-
tiona! parallel c:haMeI tor Deti and aIoc:a-
lion of1!Je remaining water tor drinking water 
supply. for the basin States should be pre-
parae! for dlscusaion and finalisation al the 
next inter-Stale meeting of the Chief a.tnis-
tens acheduled for 28.3.92. The draft agrae-
menI on the above issues haw been ciIcu-
Iatad 10 the States for c::onsidenItIon. It was 
also agreed thai issues as wII not be MIlled 
though negotiations may thereafter be re-
fenad to a Trl:lunal 

(TtanSIation) 

Gold find In W_ Benpl 

3088. SHRIMATIGIFii.iA ~'!: Withe 
Minister of MINES be pleased 10 sIaIa: 

(a) whether the Government have ex-
amined sand containing gold particles in 
Vakonari VIIage in West Bengal; 

(b) if so, the details thereof; and 

(c) the arrangements baing made by the 
Government to 8X1ract gold from the unci 
there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) 10 (c). GaoIogicaI Sur-
YfI'Iof India (GSI) and the State GovarnnwIt 
of West Bengal have bean carrying out gold 
inYestigaIions in parIS of Puruia district of 
West Bengal. Oc::cunence of placer gold In 
some streams of PuruIia district is know. 
Such s1reans carry sands with min"-. par-
ticlesof native gold with grades mostly below 
0.1 gram par tonne. In primary source lOCk 
rl981by only a few samples indicated around 
1 gram per tonne of gold. Sofartheswvey 
has nat I1MNIIed presence of any 8COI1Omic 
primary 8OUI'C8 lOCk nor ." placer deposit 
of economic signIicance in Pwuliadistrid or 
any other district 01 West Bengal. 

Eai~to"""'ln DVC 
I • 

3089. SHRI BHUBANESHWAR 
PRASAD MEHTA: WlI 1M Minister of 
POWER AND NON-CONVENTIONAL 
ENERGY SOURCES be pleased 10 staI.: 

(a) the dataill of land acquired by the 
D. V.C. IDr vMous .:hemes aIongwith the 
..... aI Villages flam which land lui!! ~!'! 
~; 

(b) whether it has displaced rural people 
01 these villages reeuIing in becoming un-
~;and 

(c) • so, the steps fJiOPO!-Q{! to be taken 
by theGovamment1o provide job atIeast one 
member of each of the displaced family? 

• THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-OON-
VENT1ONAl. ENERGY SOURCES (SHRI 
KAlP HATH RAt): (a) to (c). About 1.28,000 
ec:a. oIlMd, compIiIIng private land, Gov-
ernment IIInd and fcnIt IInl. has bean 
acquirad in Bihar and West Bengal tor the 
purpaee of construction of darns al T_ .. 
Konar, MaiIhon and Panchet and.a barrage 
al DwVaPur, and Themal PoWer Stations al 
Bokaro, Chandrapura and Durgapur. SmaI 
antes of land are acquired from time 10 time 
in connedion wiIh the construction of tnwIa-
mi88Ion and dIsIrI:lution of eIec:IricaI energy. 
RecanIIy, land has also been acquHd in 
West Bengal for the .... Thermal Power 
PIoject. At the time land was acquired in the 
19401 and 19505, wery land loser was paid 
cash campensalion'Ol' gMn land reclakned 
by Darnodar V*, Corporation in lieu of 
land. I was not envisaged 10 give empIoy-
mentto land beers as a rnalterof policy" but 
jabs went provided 10 the mernbefs of such 
ouIseefamilies who were capable and inler-
ested. 
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T.Y. s.tIIIa -:-:-~ .., ...... _ 
_ In.1I 

3090. SHRI SURAJ IIANIW.: W111he 
IIInistar of IFCIIMT10N AliI) BROAD-
CASTIIIG be pleased to .... : 

(8) the names of the 88IiaIs apprCMd 
dar adding more episodes during the last 
.... yeans and the ....... of epiIodee 
added; 

(b) 1M ..... of ....... wtar.,. 
CORing appnMII far 8ddIng ......... .. 
to the serials; 

(c) whaIher any _iaMIm is ~ 
to be made on 1he lives of maIIyrs hedom 

• 

..... ana Munda, Sidu tc.u, 11aM 
1iIIIti;- ' 

11E DEPUTY MIISTER .. 11E 
UlNISTAY. OF IlFORMATION AND 
BROADCASTItG(KIAINlIGIRIJA VYAS): 

. Ca> The dIIaiIs .. given i'I 1he .. dosed 
staIamenl 

(b) FxtanIion, if any, is granted after 
taking inIo ~ the merit of each pr0-
posal e.g. Sby h. themetic value, p0pu-
larly of the aaria! ...ang w..rs 8k:. 

(c) and (d). WIlle some proposals on 
Birsa Munda haMt been received ~ Door-
dMlhanundarthenewspoi18Oll~acheme 
no such poposaI has been raceMId on Sidu 
Kanu, TIaka Map, 8k:. 

STATEIENT' 

Sl. No. TiIJe at ... ..". No. at.,.,.. by rIIhich IIJdBtJd9dInwit 

1. Ramapan 26 (addIionaI39 ....... for 
UIIar Ramayan) 

2- Mahabhalat 39 

3. Karambhoomi .. 
... Kahan Gaye Vet.og 13 

5. 2'indIgi 13 

6. MalIOII." 7 

7. Aur Bhi Hai rw... 6 

8. Bhadw Sbah btbII 1 

9. Chunaub 9 
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SI.No. TItle of the sIHiaI No. of episodes by which extendBd!revived 

10. KathaSagar 13 

11. MaJgudi Days 13 

12. Qujz Time 21 

13. Himalaya Darshan 13 

14. Adalat . 13 

15. SunlfGavaskar Presents 13 

16. Udaan 19 

17. Kashmakash 13 

18. EkKahani 13 

19. Maita Anellal 2 

20. Gul Gulshan GuHam 19 

21. Tipu Suhan Ke Talwar 20 

22. Wagle Ki Duniya 13 

II. Serials under the Commissioned Programmes Scheme: 

51. No. TltIB of the Serial 

1. Vartaman 

2. Babu Kunwar Singh 

3. Charitraheen 

4. BigTop 

No of episodes by which extended/revived 

24 

4 

7 

4 
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F ...... of T ........ ,_ Md phone and posta andtelegrapholllces have 
T ......... to ~ In DllllrlctaGl been~; and . . 

UttIIrPnlclMh 

3091. DR. LAL8AHAOURRAWAl:WiII 
the Minister of COMMUNICATIONS be 
pleased to it8le:· " . 

(a) a number of gram panchayats in 
AIiga1I (hathr.), Bljnaur and Bulandshahar 
of Uttar Pr.tesh where the facilllies of tele-

(b) the number of departmental post 
Offices and telephone c:on~ facilities 
targalt8d to' beProwtect to the Said districts 
of uu. PradIeh during 1991-921 

THE DEPUTY MINISTER II THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAlDU): (a) The detaIs 
upto 29th February 1992 are as under: 

SL No. District No. of Panchayat No. of post No. of TeIfIgrBph 
• Telephones . oIfices 0tIices (Phonocom) 

1. AIiga1I (Hathras) 133 . 62 

2. Bulandshahar 121 305 87 

~. Bljnor' 36 208 30 

(b) The targets for 1991-92 are as under:-

SL No. District No. of Panchayat No. ofpost 
Telephones offlCSS 

1. Aligam 
(Hathras) 

2. Bulandhahar 

3. Bljnor 

CUrtailment of approved Ep ___ 

3092. SHRIMATl SUMITRAJ,AAHAJAN: 
Win the Minister of INFORMATION AND 
BROADCAST!NG be pleased to state: 

<a) Whether the Doordarshan curtail the 
number of approved episodes of any serial; 

(b) if 10, whether there is any provision 
to compensate the pIOducers of unrelayed 
but approved episodes; and 

55 

20 

35 

NI 

ND 

ND 

(c) if 80, the details thereaf1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRLJA VYAS): 
(a) Doordarshan has the right to refuse the 
continued telecast of a mubi-episode pro-
gramme at any tim,e In case the producer 
fails to comply with the oonditions specified 
by Doordarshan. 

(b) No, SIr. 
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(c)DMlnot .... 
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DMniDn of .... flowing .... to 
'8OUIhem dllltrlcts of T .... NIdu 

3093. DR. V. RAJESHWARAN: 
SHRI ~. DHANUSHODI 

ATHITHAN: 

WI! the Minister of WATER RE-
. SOURCES be pleased to stale: 

. (a> whelhertheGovernment pItIpOS8 to 
divert the water of West flowing rivers joining 
ArabUwI Sea on the cost of Kerala towards 
the IOUIhem districts of Taml Nadu; 

(b) if so, the details thereof; and 

(c) if not, the reasons therafor? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). A National perapec-
tive for Water Resources Development pre-
pared by the Government, among ether 
things, envisages partial diversion of west 
flowing rivers of KeraIa and Kamataka, join-
ing Arabian Sea, to water deficit .... east 
of the Western Gh .... 

The National Water Development 
Agency has prepared the preliminary feasi-
bility report of the Pamba-Achenkovil-Vaigai 
Ink. The benefils evisage 25 MW of power 
generation in Kerala, meeting irrigation re-
quirement of about 1 Iakh hectaras of land 
and drinking water provision for the drought 
pton8 districts of TamH Nadu. .. 

(c) Does net arise. 

(TIMSIafbJ) 

3094. SHRI YASHWANTRAO PATll: 

WiI the MiniIIer of FOOD PROCESSING 
INDUSTRES be pleased to state: 

(a) whether the Government have re-
cently issued licences to 110 beer facto-
ries; 

(b) if so, the details thereof; 

(c) whether keeping i~ view the great 
demand of beer in Arab countries, the Gov-
ernment have laid down any condition forthe 
export of the beer produced in these facto-
ries; 

(d) if so, the details thereof; and 

(e) whether the Govemment propose to 
issue more licences to produce beer in view 
of its demand in Arab Countries? 

THE MINISTER OF STATE IN THE 
MINlSlRY OF FOOD PROCESSING IN-
DUSlRlES (SHRIGIRIDHARGOMANGO): 
(ar and (b). Recently, Government have 
issued only six letter of Intents for the 
manufacture of Beer, out of which four have 
been issued to Non-Resident Indians and 
two to Indian residents. 

(c) No, Sir. 

(d) Does net arise. 

(e) Applications received for grant of 
Letters of Intent for manufacture of beer are 
under the c:onsideralion of Govemment. 

ReMrved Quota for SCIST in NTPC 
PDww Units In U.P. 

3095. SHRI RAM NIHOR RAI: WiD the 
Minister of poweR AND NON-CONVEN-
TIONALENERGYSOU~S be pleased to 
state: 

(a) the number of employees In each 
category working in NTPC Thermai Power 
PJOject in Uttar Pradesh; 
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(b) the number of employ ... in each 
category belonging to scheduled Cast8£ ~ 
Scheduled Trhea; 

(c) whether the quota reserved for 
Scheduled Castes and Scheduled Tribes 
has betn completed; and 

(d) if not,the reaaons therefor and the 
time by which the quota II IkaIy to be com-
pleted? 

A 

B 

C 

D 

(c) No, Sir. 

(d) The main reason for shortta" in the 
SC and ST categories is the scarcity of 
suitably qualified persons. SpeciaJ recruit-
ment drives are launched by NTPC from 
time to time to fill up the back-long of VIlC8l\-
cies. Three sud! special drives for recruit-
ment have already been conducted. 

[English] 

World Benk'. A...a.t.nce for Energy 
Sector 

3096. PROF. K.V. THOMAS: Will the 
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleaaedto 
slaW: 

(a) the quantum of aid eaught from 

THE MINISTER OF STATE OF THE 
MINlSlRY OF POWER AND NON-CON-
VENTIONAl ENERGY SOURCES (SHRI 

. KAlP HATH RAQ: (a) and (b). The number 
of employees, catagory-wise, working in the 
Thermal Power Projects of NTPC in Uttar 
Pradesh namely, SingraUli, Rihand, Dadri 
and Auraiya as on 1.1.1992 and the number 
of employees belonging to Scheduled 
CasteslScheduled Tribes (SClST) are as 
under:-

Number of Employees 

Total SC ST 

1382 74 4 

538 88 2 

2363 482 53 

649 169 4 

World Bank for the development of energy 
sector in India; 

(b) the details of the terms and condi-
tions of the aid; and 

(c) the states being funded by Power 
Finance Corporation? ' 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-coN-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) The World Bank is 
providing LoanlCredit amounting to US $ 
6.957 Billion as on 31.01. 1992. to the Power 
Sector. 

(b) The World Bank is extending IoansI 
credits through Inter-national Bank for Re-
constl'Udioti and Development (IBAD) and 

. also through Intemational Development 
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Assoaian (I)A). The IR) __ .. ,. 

payable over a period ext8Ilding to 20 years 
and the ...... 01 inIantst is I'8'Iised semiannu-
aIy and is cak:l1IaIad in accontance wiIh 
gu~ ...... to its cost 01 borrowing. 
The IDA CNdb CIWIY no intInst and a 
service charge 01 0.75% is levied on the 
amount 01 credit drawn and outstanding. 
The repayment period 01 IDA c:radI is r~­
able OWN' 35 years ~ a grace period 
of 10 )1881'S. 

(c) FoIowirv Stale 'Power UtiIlies .. 
being Ftmedbythe Pow. Finance CoIpc. 
ration: 

1. Andhra Pradesh Stale EI8c:triciy 
BoaId. 

2. Arunachal Pradesh. 

3. Assart Stale EIec:triciy Board. 

4. Bihar Slate EIectrk:ily Board. 

5. GujaraI Electricity Board. 

6. Himachal Pradesh Slate .EJec. 
tricily sOard. 

7.. Jammu & Kashmir. 

8. Kamatalca EIectrici!y Boa 
rd. 

9. KanaIaka Power Corporation 
Ud. 

10. KeraIa Stat. EIadIicily Boanf. 

11. Madhya Pradesh Electricity 
BoaId. 

12. ~. 

13. NaQaIand. 

14. 0rIua. 

15. Orilla Power Generation Cor-
poration ltd. 

16. Tanughat VICIyu1 Nigam Ud. 

17. Punjab Stale Electricily Board. 

18. Rajasthan Slat. EIac1ricily 
Board. 

19. SIcklm. 

20. Tamil Nadu Slate Elec:tricily 
•. Board. 

21. Tripura. 

22. Uttar Pradesh. 

23. Uttar Pradesh Rajya Vidyut. 
Ulpadan Nigam Ud. 

24. West ~ Slate Electricity 
Board. 

25. Durgapur PIojecIs Ud. 

26. West Benga1 Power f?eveIoP-
ment Corporation Ud. 

27. Haryana State Electricily Board 

28. Uaharashlra Stale Electricity 
Board. 

[ TIaIJSlaOOnJ 

& T.D. In KhI)Uraho, Madhya Pradesh 

~. 'SHRI ARVIND NETAM: 
SHRI YOGANAN 

SARASWATI: 

Wilithe MinisterofCOMMUNICATIONS 
be pleased to stale: 

(a> whether the Government have re-
caivad any proposaJfrom the Government of 
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Madhya Pradashfor providing S.T D. fdly 
in Kha;uraho, Madhya Pradesh; and . 

(b) if so, bv when this facilily is ~eIy to 
be providee? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA NAIOU): (a) Yes, Sir. 

(b) During 1992-93. 

PurchuIng, of C.leln "-ncb" au... 

3099. SHRI RAJESH KUMAR: WII the 
Minist.of COMMUNICATIONS be pleased . 
to alate: 

(a) the value of cables purchaeed bvthe 
Director, Telephones, Ranchl for the e1ec-
tronic exchange during 1989-90 and 
,1990-91; and 

(b) if so, the details thnof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA HAIDU): (a) Ni~ Sir. 

(b) Ni~ in view of (a) above. 

[Englsh) 

C-DOT Employees joined .... 11InId1ona1 
Campen'" 

3100. SHRI DEVENDRA PRASAD 
YADAV:Wil the Minister of COMMUNICA-
TIONS be pleased to state: 

<a) whether a number of employ ... 
who left C-OOT have joined multinational 
c:ompaniesduring 1989,1990 and 1991; 

(b) if so, the reasons therefor; and 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RAHGAYVA NAI)U): (a) Government 
Is not awant of. 

(b) Does not 81018 in view d (a) above. 

(c) The Governing Council C-OOT is 
nwiawlng the salaries and p8Ib of the 
employees from time to time to provide 
adequate satisfactiOfi. 

3101. SHRIMATI Dl. KUMARI BHAN-
DARI: WIIthe Minlsierof FOOD PROCESS-
ING INOUSTRES be pleased to state: 

(a) wheth« aome cataria has been laid 
down for 88Iting up of ~ flour mills; 

(b) if 80, the details tNmIof and the 
places where such units are ikeIy to be set 
up during the next three years; 

(c) wh8Iherthe Government propose to 
set up similar wheal flour mills in Slckim in 
tutu ... ; 

(d) If 80, the details thereof; and 

(e) if not, the I'88SOns therefor? 

THE MINISTER OF' STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES(SHRIGIRIDHARGOMANGO): 
(a) and (b). As per Industrial Policy invogue, 
wheat roller flour mil industry is delicensed. 
No precflCtion regarding the likely number of 
flour mil units to be set up in the next three 
Y'" can be given bv the Ministry as it 
depends purely upon the initiative of the 
private entrepreneurs. 

(c) to (e). The Government does not set 
(c) the steps taken bv the Government up any roller flour mils in the country 88 

to check the exodus of C-OOT employees? these mostly set up In the private .::lor. 
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SeIlIng ..,ot .... PIInt In ...... 

3102. DR. C. SLVERkWIthe'UInis-
.. of STEEL be pIMaed to ... : 

(a) whether .... is any pn:IpDS8I to HI 
up a steel plant ether in public: or private 
sedor in Mizoram; and 

(b) if 80, thedelails thentOf and. not, the 
reasons IhenIfor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN OEV): (a~ and (b). Thwe is no 
proposal 10 set up a steel plant in public 
sector in Mizoram. However, steel plants 
can be set up in the private sactor for which 
no Government approval is required. 

3103. SMAI C.K. KUPPUSWAMY: WiD 
the IInister of FOOD PROCESSING IN-
DlJSTRlES be pleased 10 state: 

(a)whelherthe UnionGovenunett have 
AIC8ived any proposal for the setting up of 
food processing units at CoImbakn in order 
to Idse the high bread hub being cuIi- . 
vaI8d there; and 

(b) if .,. the d8bIIa thereof and the 
action taMn 1hereon? 

THE MIUSTER OF STATE IN THE 
MIH1STRY OF fOOD PROCESSING IN· 
DUSTRlES(SHRIGIRIlHARGOMANGO): 
(a) No, s.. 

(b) Does not arise. 

(Ttaf1s"'ilI~ 

(a) whIIw 0IIk aystam in district 
Gbazilbad, UllarPradesh particularly in Loni 
is deteriorating; 

(b) if so, the reasons thereof; and 

(c) the staps being taken ~ the Govern-
mentfor improving of the Oak ayst8m there? 

THE f'fPUTY MINISTER II THE 
MINISTRY OF cot.tIaJNlCATIONS (SHRI 
P.V. RANGAYVA NAlOU): <a> No. SIr. Mail 
delivery system in the area is generally sat· 
isfactory • 

(b) Does not arise in view of the reply to 
(a) above. 

(c) Having regent to the naIur8 of mail 
delivery system. deIiwry beats in the area 
are being reorganised for improving the 
service further. 

3t05. SHRI NARAIN SINGH 
CHAUDHARY: WIt the ..... 01 WATER 
RESOURCES be pieased 10 ... : 

(a) whId1er In agreement batw8en the 
then Union Government and Hayana Stat. 
had been agreed upon in 1986 that the 
expanditura oIthe SaIIuj-Yamuna ink canal 
project would be incurred ~ the Union 
Government in fuI; 

(b) whether the agnaement has been 
impIernent8d by the Union Govemment; 

(c) I.,. when; 

(d) whither ibe amount spent on the 
3104. SHRIatNMYANANOSWAMI: COI15trUCtion 01 this c:anaI been, reImbuIied 

WiR the IIniater of COMMUNICATIONS be to Haryana Govwnnwnt; ~ 
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(8) if 80, the amount yet to be Incurred 
on the project? 

THE MIflSTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (d). As decid8d in Oacem-
bet' 1986 the SYl CanaJ cornpriIIng 121 km. 
link channel passing through Punjab is fuIy . 
funded br the Union Govemmert _ a spe-
cial cae. Since 1986-87 ...... to CIMM' 
the expendlure on the project .. bei1g 
accordingly made br the Union G0vern-
ment. Till 1985-86, .expendkure on the proj-
ectwas being shared brtheGovemmenls of 
Haryanaand Punjab and the ........ ofAs. 
9.57croresbrPunjabandAs.110.50crores 
br Haryana made til that period towards 
expenditure on the project _ been fuI¥ 
reimbursed to them. 

(8) Against its latest approved cost of 
As. 499.12 crores the expenditure til MaId'I 
1991 was about As. 456 aot'8S. 

(EngIshJ 

3106. SHRI HANNAN MOU.AH: WI! 
the ....... of FOOD PROCESSr.G iN-
DUSTRIES be pleased to 1IhdIe: 

(a) whither the Government have esti-
mated poIentiIIIly of filth paoducIa in An-
daman and N"1CObar Islands; 

(b) if 80, the details thereof; 

(c) whether the Government have arrt 
. proposal to exploit fishing fully In thai region 

and aIIl(rtor aettihg up fish products units in 
a massive way; 

(d) if 80, the details thereof; and 

f (e)thestepstheGcwarnmenthawtakan 
or propo88 to take to expedIIe the same? 

THE MINISTER OF STATE It THE 
MINISTRY OF fOOD PROCESSING IN-
DUSTRlES(SHRIGlRDfARGOMANGO): 
(8) and (b). A Working Group conatiluted br 
the Government had estWnaIad pelagicfish-
aries I'88OUIC88 beyond 50 m depth in the 
InckI EEl 8IOUnd Andaman & ~ ls-
lands to be 1.39,000 tomes. 

(c) to (e). Aiahar Group consIIaUd br 
the Government in 1991 have drawn pIMS 
tar dwaIapment of deep sea fishing infra-
strudu,., PlOt II ling ... axport of fish in 
and trom Andaman and Niccbar Islands 
had, intetaia, recommended measures tor 
augmerting fish production and export In-
cluding joint vanturas, inbodudion of deep 
sea fishing V'8SS8Is, inIrastuctuI8 deve1op-
ment etc. Union Terribry of Andaman & 
Nicobar IsIBnds have drawn up plans for 

. ckMIlopment of fishery sedor and have 
formed Andaman & Nir.:obar Islands Inte-
~DewalopmantCorporalion(ANII)C(). 

3107. SHRIJEEWAN SHARMA: 
SHRI NIT1SH KUMAR: 

WiI the Minilter of POWER AND 
NON-CONVENTIONAl ENERGY 
SOURCES be pleased to ... : 

(a) wheIhiar a number of po;.cts under-
tabn br DESU have been delayed; 

(b) if 80, thedatallSwIIh reasonsthareof; 
and 

(c) the slapS 1abn br the GovermMM1t 
in this I'8p!d? 

. THE MNSTER OF SlATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAl ENERGY 
SOURCES (SHRI KAl.P HATH RAI): (8) to 
(c). Certain ..... undIrtIMn br DESU 
relating to get .. lIIiOI .... ~ of 
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transmission and distrbution system at vari-
ous voltage levelS have been delayed 
inter-e.lia due to thetimetaken in completing 
the prescrbed administrative and financial 
formalities, resolving the technical and 
commercial aspects, 'right of way' problems 
etc. Most of the projects are nowprograssing 
satisfactorily. 

[ Ttanslation] 

T,.lnlng to People of Ru,.1 Area for 
Dnelopment of Food ProcMsIng 

1ndu8lr1ea 

3108. SHRI DAU DAYAL JOSHI: Will 
the Minister of FOOD PROCESSING IN-
DUSTRIES be pleased to state: 

(a) whether the Government provide 
assistance to c:o-qMtrative societies and 
public sector undertakings in order to impart 
training to the people of rural areas for the 
development of food processing industries; 

(b) if so, the names of organ!sations 
which were provided assistance during the 
last t!'Iree years alongwith the amount of 
assistance; 

(c) if no such assistance is provided, the 

reason therefor; and 

(d) whethef in view of large scale culti- . 
vation of orange in Jhalawar district of Ra-
jasthan, the Government propose to set up 
an orange juice processing units there or 
propose to provide assistance to coopera-
tive units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHARGOMANGO): 
(a) and (b). The assistance provided by this 

. Ministry under the Plan Schemes for impart-
ing training in the last two years is given in 
the ~ed Statement. 

(c) Does not arise. 

(d) Ministry of Food Processing indus-
tries does not have any proposaJ to set up 
food processing industries directly in any 
State. However, this Ministry has formulated 
Plan Schemes under which assistance is 
provided to the Stale Governments, C0op-
erative Societies, Public Sector Undertak-
ings etc. for development of food processing 
industries. No proposaJ from State Govern-
ment of Rajasthan has been received for 
seeking assistance to set up _It.based 
industries in JhaJawar district. ,. 

STATEIENT 

ANNEXURE 

51. NO. Name of Organisation Yeard Amount 
sanption .(in Rs.) 

1. e&ntral Food Technological . 1990-91 59,000 
Research Institute, Mysore. 

2. Indian Veterinary Research 1990-91 85,570 
tnstitute, Izatnagar 

3. .. 1990-91 26,P<lO 
, . 

4. Central Food TecIwloIogic8J 1990-9~ ·t 85,570 
Rese.-ch institute, ~ 'S01'8 

'I 

---
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SL No. Name of 0tpJisati0n Y..,.d Amount 

5. Central Food T~ 
Research Institute, Mysore 

6. Andhra Pradesh State Meat & 
,Poultry Development Corporation. 
Hyderabad. 

7. Institute of Poultry Management 
of India Uri Kanchan, Pune 

8. Assam Agricultural UniYeIsity 
Guwahatt-3 

9. Assam UvesIock & Poutry 
,*",.Iapment , Corporation • 

• ChenIwlti, GuwahatH 

10. Govt. of UP for ..uw,g up Food 
PIOc Illign Trainign CenIras and 
upgradation of Community 
TnIining CenIr_ 

11. Govt. of UP for trainign and 
viIit programmes. 

[English) 

3t09. SHRI GANGADHARA 
.SANIPAll.I: WI the MInister of POWER 
AND NON-<X)NVENTJONAL ENERGY 
SOURCES be pleased 10 state: 

(a) whether the GcMrnment have con-
dueled ." IUI'WIY to __ the potantiaI of 
non-GXMIllbllll energy 80UIWS particu: 
!art, wtnd enersJJ _ IOIar ene.vr. 'T 

aanc:fDJ (in Rs.) 

1991-92 76,500 

1991-92 75,000 

1991-92 90,000 

1991-92 63.000 

1991-92 74,790 

1990-91 13,20,000 

1990-91 2,00,000 

(c) if 80, the specific steps taken to 
harness the OOfl'<Onventional energy 
1IOUfC8S? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KAlP HATH RAI): (a) and 
(b). No specific survey has been conducted 
10 asaess the potential of solar enetgy in the 
country. Based on solar radiation data al-
ready available India receives over 5x 10 15 
KWhrof solar energy per year. Wilhthis hMtI 
of avaiabiIily of solar energy it appetn thai 
80Ier thermal and ... phaDohic sys-
....,. can be used in aImoIIt aD parts of the 
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country. Efforts are being made to build up a 
resource base for utilisation of wind energy 
in the country through wind mapping and 
wind monitoring in almost all the States and 
Union Territories. Approximate potential of 
v.lrious types of new and renewable sources 
0' snergy (NRSE) and technologies in the 
Cl,untry are given below: 

Biogas Plants 40 million 

Biomass 17,000 MW 

Improved Chulha 120 million 

Mini-Micro Hydel 5,000 MW 

Wind Energy 20,000 MW 

(c) The Department of 
Non-Conventional Energy Sources has been 
implementing a comprehensive programme 
of research, development, demonstration 
and utilisation of various systems and de-
vices based on non-<:enventional energy 
sources, namely, solar thermal, solar 
photvoltalC, biogas, improved chllllha, wind 
energy, mini - micro hydel, urjagram, bio-
mass, systems etc. Government is providing 
various types of incentives of manufacturers 
and users of NRSE systems and devices in 
the form of subsidy; soft term loans; fiscal 
incentives, sllch as, depreciation allowance, 
relief in Sales Tax, Excise Duty, Customs 
Duty etc; Publicity and mass - awareness 
campaign is also being taken up through 
various types of audio-visual means, exhibi-
tions, print media etc. 

[ Trans/ationj 

Development of Tourist Spots In Goa 
for Japanese 

3110. SHRI VLJAY KUMAR YADAV: 
Will the Minister of CIVil AVIATION AND 
TOURISM be pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to the news item 
captioned "Japaniyon Ke liye Goa mein 
Aeshgah Banergi" appearing in the 
Navbharat Times dated February 12, 1991; 
and 

(b) if so, the reasons for developing a 
secure tourist spot only for foreigners by the 
Government? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHA VAAOSCIN-
DIA): (a) Yes, Sir. This news item has ap-
peared in the t-.!avbharat Times dated Febru-
ary 12, 1992. 

(b) The proposedrouristvillage, if set-up, 
will be accessible both to Indian and foreign 
tourists. 

[English) 

Export of Steel 

3111. SHRI VIJAY NAVAL PATIL: Will 
the Minister of STEEL be pleased to state: 

(a) the export target of steel items dur-
ing 1991-92; 

(b) whether the target has been 
achieved; 

(e) if not, th~ reasons therefor; and 

(d) the steps proposed to be taken te. 
promote export of steel? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
~OHAN DEV): (a) A target of 6.3 lakh ton· 
nes of export of steel has been fixed for 
1991-~2, 

(b) No, Sir. 
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(c) Export of specific products depends 
upon demand in the international market. 
Exports have declined due to recessionary 
trend in the international steel trade and 
reduction in foreign demand. 

(d) The broad strategy recommended 
by the Working Group on Iron & Steel forthe 
Eighth Plan includes renovation and techno-
logical upgradation of eXisting integrated 
steel plants, creation of additional capacities 
and increasing production in the secondary 
sector, emphasis on export of value added 
products, etc. De-licensing of steel sector 
has been ::dlowed so as to ensure establish-
men! of new plants, in the private sector. 

Krishna Godavari Project 

3112. SHRI PRATAPRAO B. 
BHONSLE: Will the Minister of WATER 
RESOURCES be plea~ed to state: 

(a) whether any commission has been 
set up for the implementation of the Krishna 
Godavari Prcject; 

(b) if so, the details thereof and the 
recommendations made by the Commission 
in this regard; 

(c) the steps proposed to be taken to 
implement these recommendations; and 

(d) the details of financial assistance 
being provided by the world Bank in this 
regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARN SHUKLA): 
(a) No Commission has been set up by the 
Centre for implementation of Krishna Go-
davari projects. 

o 

(b) to (d). Do not arise. 

Policy on New Hotels along Sea Water 
fronts 

3113. SHRI PAWAN KUMAR 
BANSAL: 

SHRI M.V. CHAN-
DRASEKHARA MUR-
THY: 

SHRI V. SREENIVASA 
PRASAD: 

SHRI GURUDAS KAMAT: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Government have re-
vised the policy regarding the building activ-
ity along the sea waterfronts; 

(b) if so, the details thereof; 

(c) the details of beaches where new 
hotels and other tourist resorts are likely to 
be set up; and 

(d) the steps proposed to keep the 
beaches clean? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (d). Permission for construction 
in coastal areas is regulated in terms of 
Coastal Regulation Zones Notification is-
sued in February, 1991. However, an 'Ex-
pert Committee' has been constituted by the 
Ministry of Environment and Forests to 
exam ine existing regulations relating totour-
ism and hotel facilities and suggest modifi-
cations, if required. New beach resorts are 
likely to be set up in Thinakkara and Cheri-
yam in Lakshadweep. 

Upper Indravatllrrlgatlon Project 

3114. SHRI SARAT CHANDRA PAT-
TANAYAK: Will the Minister of WATER 
RESOURCES be pleased to state: 
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(a) whetherthe Union Government have 
considered the World Bank Proposal to 
review the financial arrangement of Upper 
Indravati Irrigation Project; and 

(b) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Yes, Sir. The imple-
mentation of the Upper Indravati 
Hydro-electric Power Project has been de-
layed, inter-alia, due to severe damage 
caused to the dam by flash floods. As perthe 
revised implementation schedule, the proj-
ect will extend beyond 1995 and the Stafe 
Government has been requested to send 
revised cost estimates. Sanction of fresh 
loans by the World Bank would depend on 
the revised cost estimates. 

World Bank's ASsistance for Energy 
Audit Studies 

3115. SHRI K. RAMAMURTHEE TIN-
DlVANAM: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) whether the World Bank has prom-
ised to provide funds for the scheme to 
promote energy audit studies in the Indian 
industry; 

(b) which are the sub-sectors identified 
for the study under this scheme; and 

(c) the time by which the work is likely to 
start? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENT~NAL ENERGY 
SOURCES (SHRI KALP NA TH RAI): (a) and 
(b). Discussions have been held with the 
World Bank Appraisal Mission for financing 

the proposed industrial enel'\Jl' efficiency 
project. The sub-sectors identified under 
this project are Sugar, Textiles (cotton), Pulp 
& Paper, Basic Chemicals, Fertiliser and 
Pesticides, Fibres and Plastics, Ferrous 
foundry, Aluminium Refractory Tiles, Tex-
tiles (synthetics), Refineries, Glass, China & 
Porcelain, Cement, Iron & Steel and Ferro 
Alloys. 

(c) The implementation of the project 
can start only after the World Bank have 
finally agreed to fund this project and the 
proposal is approved by the Government. 

Telecast of Feature Films In Regional 
Languages 

3116. PROF. UMMAREDDY VE-
NKATESWARLU: Will the Minister of IN-
FORMATION AND BROADCASTING be 
pleased to state: 

(a) the criterial followed to telecast fea-
ture films on National Net-Work; 

(b) the frequency of telecast regional 
language films on National Net-Work; and 

(c) the number of feature films telecast 
on National Net-Work during the last three 
years, language-wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRUA VYAS): 
(a) The eligibility criteria for screening of 
feature films on National Net-Work is given 
in Statement. 

(b) One film on every Sunday afternoon. 

(c) The language-wise list of feature 
films (including children's films) telecast 
during the period March, 1989 to February, 
1992 is given in Statement-II. 
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STATEMENT 

MARCH 16, 1992 

(vii) 

Feature films which fulfil any of the 
fo/Iowing criteria or have won any of the 
following nationallstate awards, as the • 
case may be only are considered for 

telecast on the national network of Door-
datshan:-

(i) 

(i~ 

(iii) 

(iv) 

Natior.al award for the Best or 
Second Best feature film of the 
year (in all languages combined) 

Indira Gaoohi Award for Bestfirst 
him of a Director. 

Award for best film providing 
>Xl{>Ular and wholesome enter-
tainment. 

Nargis D1.I11 Award for Best Fea-
ture Film on National Integration, 

{v) Bast film on Family Weifare. 

(vi) best film on other Social issues 
such as prohibition. women and 
child welfare, antkiowry, drug 
abuse etc. 

(viii) 

(ix) 

(x) 

(xi) 

(xii) 

(xiii) 

STATEMENT 
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Presidenfs Award of 'Rajat 
Kamal' for the Best Feature Film 
in an Indian language. 

Films which have won the 'Cer-
tificate of Merit' in the National 
Film Festivals. 

Entry in the Indian Panorma and 
mainstream SectIons of any In-
ternational Film Festival of India! 
Filmotsav. 

State Government Awards fOl 
the Best Feature FHm. 

State Government Award for Best 
Direction. 

Films which have won any two 
State Government awards (other 
than those mentioned ahvoe) 

Films which have celebrated 
Silver Jublee (having run con-
tinuously for 25 weeks) and carry 
a 'U' certificate. 

Number of Feature Films Telecast on the National Network during the period March. 1989 to 
February, '992 

5, No. Language Number of fsature films telecast 

1. Hindi 241 (including 34childrens films) 

2. Assamese 13 

3. Sansakrit 

4. Bengali 20 

5. Gujarati 7 

6. Kashmiri 
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S.No. Language Number of feature films telecast 

7. Kannada 22 (including 1 childrens film) 

8. Malayalam 25 

9. Marathi 15 

10. Manipuri 7' 

11. Oriya 10 

12. Punjabi 8 

13. Tamil 18 

14. Telugu 20 

15. English/Foreign Language 99 

Introduction of Joint Sector Man- (a) whether the airstrip at Mysore has 
agement of Airports been closed down; and 

3117. SHRI CHITTA BASU: Will the (b) if so, the reasons therefor? 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether there is any proposal to 
introduce joint--sector management of the 
airports in the oountry; and 

(b) if so, the details ofthe scheme in this 
regard? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) No, Sir. 

(b) Does not arise. 

Closure of MyllOf'e Alrstlp 

3118. SHRIOSCAR FERNANDES: Will 
the M inister of CIVil AVIATION AND TOUR-
ISM be pleased to state: 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) Yes, Sir. 

(b) For oommercial and operational 
reasons, Vayudoot has been forced to sus-
pend its operations tolfrom Mysore. 

[Translation] 

Revenue of Deihl Telephones 

3119. SHRI SRIKANTA JENA: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) the revenue oollected from Delhi, 
Madras, Bombay and Ghaziabad teiephones 
during the last three years, respectively; 
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(b) whether the revenue from Delhi tele-
phones is less than that of the above re-
gions; and 

(c) if so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) to (c). The 
information has been called for from the 
concerned units and the same will be placed 
on the Table of the House as early as pos-
sible. 

[English] 

High Powered Comr;nlttee on Advertis-
Ing Front 

3120. SHRI RABI RAY: 
SHRI ANAND RATNA 

MAURYA: 
SHRI GEORGE FERNANDES: 

Wi"the Minister of IN FORMA nON AND 
BROADCASTING be pleased to state: 

(a) whether a high powered Committee 
has been formed on the advertising front; 

(b) if so, the details thereof; 

(c) the terms of reference of the Com-
mittee; 

(d) by when the Committee is expected 
to submit its Report; and 

(e) the details ofthe main recommenda-
tions of the Committee in case the Commit-
tee has already submitted its report? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRLJA VYAS): 
(a) and (b). Yes, Sir. A Committee under the 
Chairmanship of Shri S.C. Mahalik, Addi-
tional Seaetary and Financial Advisor in the 
Ministry of Information and Broadcasting 

was set up to make recommendations for 
increasing Doordarshan's commercial reve-
nue. 

(c) The terms of reference of the Com-
mittee are given in Statement-I. 

(d) and (e). The Committee has submit-
ted its Report. A gist of the recommenda-
tions of the Committee is given in 
Statement-II. 

STATEMENT-I 

Terms of reference of Maha/ik Committe 
on commercial advertisements of Door-

datShan 

1. To study the suggestions made by the 
Public Accounts Committee for modify-
ing the structure of advertisements and 
increase in the commercial revenue of 
Doordarshan 

2. To study the report of the Advertising 
Association Agencies of India with the 
same end in view. 

3. Making suitable recommendations to 
the Government to make suitable 
changes in the programme format of 
Doordarshan and modify the existing 
structure of advertisements with a view 
to increase the commercial revenues of 
Doordarshan so as to achieve the tar-
gets projects to the Ministry of Finance! 
Planning Commission regarding inter-
nal and extra budgetary resources of 
Doordarshan during the VIII Plan pe-
riod. 

STATEMENT -II 

Gist of recommendations of Mahalik 
committee on commercial advertisements 

of DoordatShan 

1. In order to compete with Cable TV, 
Doordarshan should carve out a 4 
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hour entertainment slot in the after-
noon. 

2. The National Programme should start 
at 8.30 p.m. and should be restruc-
tured to accommodate one hour en-
tertainment slot between 8.50 p.m. 
and 9.50 p.m. Entertainment slot 
consisting mostly of films should be 
provided after 11 p.m. onward 

3. Doordarshan should strictly adhere 
to the announced schedule of pro-
grammes. 

4. Regional Keildras of Doordarshan 
should become centres of advertise-
ments and their infrastructure prop-
erly strengthened to take on this ac-
tivity so that smaller Companies which 
operate within the limits of a particular 
geographical area can advertise their 
products in the regional service. 

5. Doordarshan should provide advance 
information of its forthcoming pro-
grammes to its own Sales offices, 
advertisers and advertising agencies. 

6. Doordarshan should undertake at-
tractive publicity of their forthcoming 
programmes on the TV screen and if 
necessary in the print media. Preview 
of thiS new programmes should also 
be arranged for advertisers. 

7. Doordarshan should make available 
the results of audience serveys done 
by their own Audience Research Unit 
to the Advertising agents on regular 
inter-lals. 

8. A rev:6w of Advertisement Code be 
conducted ke"Jping in view the policy 
of economic liberalisation specially in 
relation to the advertisements relat-
ing to foreign banks, foreign models 
and foreign locales. 

9. Doordarshan should enter into long 
term agreements with the organisers 
of international sports events. It would 
be advantageous if coverages of 
sports events are directly purchased 
by Doordarshan and marked both for 
sponsorship as well as spot boys. 

10. Doordarshan should stop free tele-
cast of tournaments where the organ-
isers have sold the rights to a sponsor 
unless the sponsor pays the requisite 
telecast fee. 

: 1. The organisation of Sales of Door-
darshan should be suitably strength-
ened at all levels in order that Door-
darshan broadens the base of adver-
tisers. 

12. A system of volume discount for 
advertisers on the lines of Star TV 
rate card be introduced for Door-
d3rshan. 

Radio Telephones In Jharkhand Region 

3121. SHRI PIUS TIRKEY: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether a number of radio Tele-
phones have been installed in villages around 
the city of Lueknow; 

(b) if so, the details thereof; 

(ei whether there is any proposal to 
instai such radio tei"lphones in the t-ibal 
areas of Jharkhand region as weil as in the 
tea garden areas of North 8e(1gal and As-
sam; 

(d) if so, by when; and 

(e) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
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. MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) 21, upto 29th February, 1992. 

(c) and (d). Yes, Sir. The Government 
has a plan to provide telephone facility in all 
Panchayat headquarters villages Including 
the tribal areas of Jharkhand region as well 
as in the tea garden areas of North Bengal 
and Assam progressively by 31st March, 
1995. The choice of Radio Media will be 
depending on techno eoonomic considera-
tions. 

(e) Not applicable. 

[Translation) 

Productive Load Factor 

3122. KUMAR I UMA BH~TI: Will the 
Minister of POWER AND 

NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the productive load factor achieved 
in thermal hydel and nuclear power projects 
during 1991-92; and 

(b) if so, the details thereof, 
project-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NA TH RAI): (a) and 
(b). Generation from Hydro Stations depends 
upon the availability of water in the reser-
voirs. Duringthe period April-February, 1992, 
the Plant Load Factor of thermal power sta-
tions and nuclear power stations in the 
Country was 54.9% and 43.5% respectively. 
The station-wise PLF during April-Feb. 92, 
is given in attached Statement. 

STATEMENT 

Statsmsnt showing ths Plant Load Factor of Thermal and Nucl9ar POWtIrs Stations in ths 
Country during Apn7. 1991 - Feb .• 1992 

Period April. 91-Fsb .• 1992 

Nams of thB Station Plant Load Factor (%) 

Badarpur ·63.5 

Indraprastha Station 60.3 

Rajghat ·49.3 

Faridabad 55.3 

Panipat 42.1 

Kota 64.9 

RAPS (Nuclear) 30.7 

Bhatinda 51.0 
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Name of the Station 

Ropar 

Obra 

Panki 

H'ganj 'A' 

Harduaganj 'B' & 'C' 

Paricha 

Anpara 

Tanda 

Unchahar 

Singrauli (NTPC) 

Rihand (NTPC) 

Narora (Nuclear) 

Dhuvaran 

Ukai 

Gandhinagar 

Wanakbori 

Sikka 

Kutch Lignite 

AECo. 

Sabannati 

Nasik 

Koradi 

PHALGUNA 26, 1913 (SAKA) 

Plant I..oII1d FIIlCtor ("J 

56.4 

51.7 

16.5 

19.7 

29.3 

70.9 

24.4 

34.7 

n.1 

75.5 

23.3 

63.4 

55.9 

62.5 

51.4 

52.1 

48.7 

48.6 

70.1 

61.1 

63.1 
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Name of th8 Station Plant Load Factor ("J 

Paras 61.6 

Bhuwawal 65.2 

Parli 42.8 

Chandrapur 68.3 

Khaperkheda 65.8 

Trombay 53.2 

Tarapur (Nuclear) 62.0 

Satpura 43.0 

Korba 41.0 

Amarkantak 39.0 

Korba West 61.9 

Korba (NTPC) 70.1 

Vtndhyachal (NTPC) 70.1 

Kothagudam 49.6 

Vijayawada 70.5 

Ramagundam 54.5 

Nellore 43.9 

Ramagundam (NTPC) 60.2 

Raichur 57.9 

Ennore 46.3 

Tuticorin 68.9 

Mettur 47.4 
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Name of the Station 

Neyveli 

Kalpakkam (Nuclear) 

Patratu 

Barauni 

Muzaffarpur 

Talchar 

Bandel 

Santaldih 

Kolaghat 

PHALGUNA 26, 1913 (SAKA) 

Ourgapur pro~ Limited 

Mulajore 

New Cossipur 

Southem 

Tttagarh 

Farakka (NTPC) 

Chandrapur (OVC) 

Ourgapur (OVC) 

Bokaro COVC) 

Chandrapur 

Namrup 

Bongaigaon 

AU India (Thermal) 

(Nuclear) 
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Plant Load Factor (%J 

65.9 

52.3 

19.7 

20.0 

28.4 

29.3 

44.4 

15.2 

61.1 

18.0 

36.2 

58.3 

66.5 

64.3 

60.0 

28.8 

37.3 

38.5 

46.2 

28.5 

18.4 

54.9 

43.5 
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T ....... InHlndl 

3123. SHRIBRAHMANAND MANDAi: 
WiN the Minister of COMMUNICA TIONS be 

pleassd to state: 

(a) whether the Govemment propose to 
implement the national policy regarding 
maximum use of Hindi in his Ministry; 

(b) if not. the reasons for not making 
arrangement for sending telegrams in Hindi 
through the Hindi teleprinters installed in 
most of the tel9aph offices of the country; 
'and . 

(c) the time by which the Govemment 
propose to ensure sending the telegram in 
Hindi Similar to that of English? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P;V. RANGAY.YA HAIDU): (a) Yes, Sir. 

(b) Arrangements already exist for 
sending Hindi Telegrams through Hindi T ele-
printers and Bilingual (Roman & Hindi) Tele-
printers, installed in T elagraph OffICes. 

(c) The modemisation programme 
envisages a iime frame of end of Eighth Five 
Year Plan period. 

Prlvatlsatlon of Ashoka Hote~ New 
DeIhl 

3124. SHRI MUMTAZANSARI: Will the 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the Govemment propoS8to 
exempt Hotel Ashoka, New Delhi from priva-
tisation; 

(b) if so, the reasons therefor; and 

(c) the names of such other fTDC, He-

.. 1nd ............ whIch ... _ 
empfIId from """"'" e.· 

THE MINISTER OF CML AVIATION 
AND TOURISM(SHRIMADHAVRAOSCIN· 
DIAJ: (a) to (c). Govemment have formu· 
lated a scheme whereby small glOup8 of 
fTDC hotels would be formed for the purpose 
of developing them as joint ventures with 
leading' foreign hotels chains. In the fIrSt 
instance, two groups of four hotels each are 
proposed to be developed in this manner. 
These two groups of hotels do not include 
Ashoka Hotel at New Delhi. 

BIo-Gas Plants In Haryana 

3125. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the number of bio-gas plants in 
Haryana at present; 

(b) the number of the bio-gas plants 
proposed to be set up in Haryana during 
1992-93; . 

(c) whether the Union Govemment 
propose to provide financial assistance to 
Haryana for the development and research 
work of bio--gas plants; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI !<ALP HATH RAI): (a) A 
total of about 21,290 family type biogas 
plants have been set up in the State of 
Haryana during the period 1981-82 to 
1991-92(ApriI,1991 toJanuary,1992)under 
the National Project on Biogas Develop-
ment. Besides, eleven community and Insti-
tutional biogas plants have also been set up 
in the State under a separate programme. 
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(b) A target of setting uP of 1900 family 
type bIogas plants Is proposed for the State 
Government of Haryana for 1992-93 under 

. the National Project on 8iogas Develop-
ment. Besides Khadi and VdJage Industries 
Commission is afso constructing biogas 
plants in the State. Community and institu-
tional bIogas plants are sanctioned on caae 
bv case basis based on feasibility of pr0j-
ects. 

(c) and (d). The Government have 
sanctioned in June, 1989 a R&D project 
entitled -Microbial Process Improvement of 
Biogas Digestors Under Optim.m1 Fermen-
tation Using Different Organic Wastes- at 
National Dairy Research Institute, Kamal at 
a total cost of As. 16.331akha for a period of 
3 years. Research work under the project is 
in progress. 

[Engfsh) 

Scheme to a1Iract tour ... to 
vldGoa 

3126. SHRI PRAKASH V. PATll: Will 
the Minister of CIVil AVIATlON AND TOUR-
ISM be pleased to state: 

(a) whether any scheme has been for-
mulated bv the Government to attract for-
eign tourists to visit Goa; and 

(b) if so, the details there of? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) and (b). every effort is being made 
to aIlract foreign tourists to India including 
Goa. The main schemes inc:lude strengthen-
ing and augmentation of tourism infrastruc-
ture and effective publicity and .promotion 
I;Iath within the country and key markets 

. overseas. 

3127. SHRI M.G. REDDY: 
SHAt DHARMA BHI KSHAM: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the Union Govemment have 
received any proposals from the G0vern-
ment of Andhra Pradesh for construction of 
Galeru-Nagiri canal and H~u Neora pr0j-
ects; 

(b) if so, since when these are pending 
aIongwilh the reasons therefor; 

(c) the time bv which these are IMIt'to 
be cleared; and 

(d) the estimated cost and total ... of 
irrigation potential to be achieved therabv: 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (a) to (d). The Galaru-Hagari 
Sujala Sravanthi Project estimated to cost 
As. 1296.23 crores envisaging annual iriga-
tion of 131528 hectares was received in 
Central Water Commission in Janu8ry. 1991. 
After examination, the project has been sent 
back to the State in February. 1991 toclearly 
e,stabIish water availability on Iongt.m basis 
and complete necasaary investigations and 
surveys and submit modified report for 
techno-economic appraisal. The modified 
report has not been raceived. 

The Handu Neera Project has not been 
received at the Centra or techno-«:onomic 
appraisal. 

earnings from TV AdYMiaelMlita 

3128. SHRI ANAND RATNA 
MAURYA: 

SHRISURYANARAINYADAV: 
WilltheMil'lislerollNFORMATIONANo 

BROADCASTING be pleased to stale: 
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(a) the total revenue earned by the 3. Mrignayani 
Government through advertisement on 
Doordarshan during each of the last three 4. Gul Gulshan GuHam 
years; 

(b) whether there is a continuous in-
crease in revenue during this period; 

(c) whether this increase has been made 
through utilisation of time or other methods; 

(d) if so, the names of the serials for 
which maximum advertisements have been 
received; 

(e) whether the Government propose to 
utilise this income for opening of new Ken-
dras and to increase its coverage; and 

(f) if so, details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VY AS): 
(a) The gross revenue earned by Door-
darshan from its commercial advertisements 
during the last three financial years, year-
wise is as under: 

1990-91 As. 253.85 crores 

1989-90 Rs. 210.13 crores 

1988-89 Rs. 161.26 crores 

(b) Yes, Sir. 

(c) The gross revenue has' increased 
due to better utilisation of time and. revised 
advertisement rates. 

(d) The following are the names of the 
serials which have earned maximum reve-
nue for Doordarshan through advertise-
ments: 

1. TIpU Sultan 

2. Chanakya 

5. Udaan 

(e) and (f). Revenue earned by Door· 
darshan from its commercial service is cred-
ited to a non-tapsable fund. Accruals to this 
fund are utilised for setting up new studios! 
facilities for increasing coverage. 

[ Translation] 

Flour and Rice Mills In U.P. and M.P. 

3129. SHRI BALRAJ PASI: 
SHRI RAMKRISHNA 

KUSMARIA: 
SHRI PRABHU DAYAL KATH-

ERIA: 

Will the Minister of FOOD PROCESS· 
ING INDUSTRIES be pleased to state: 

(a) the details of the small and modern 
flour and rice mills set up in Uttar Pradesh 
and Madhya Pradesh during 1991 against 
the target; and 

(b) the names of the districts where 
these mills have been set up in each State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
OUSTRIES (SHRIGIRIDHARGOMANGO): 
(a) and (b). No targets have been fixed by the 
Central Government. Information regarding 
number of rice millslflour mills set up in each 
district is being Collected from the concerned 
State Governments and will be laid on the 
table of the House. 

Foreign Loan outstanding against 
indian Airlines 

3130. SHRI RAJENDRA AGNIHOTRI: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 
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(a) the details of foreign loan in Indian 
currency outstanding against the Indian Air-
lines till December, 1991; 

(b) the steps being taken for reducing 
this loan; 

(c) whether it is fact that the pilots were 
paid forthe flights during the period of cancel-
lation of the flights of Airbus A-320 from 
October, 1989 to November, 1990; and 

(d) if so, the facts thereof and the rea-
sons thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) FOFeign currency loans amounting 
Rs. 1825.88 crores were outstanding as on 
31st December, 1991. . 

(b) The outstanding loans would get 
reduced on repayment of instalment of prin-
cipal as per agreed schedules with the 
lenders. These commitments are being dis-
charged as and when they fall due. . 

(c) and (d). Consequent to grounding of 
Airbus A-320 aircraft, advances amounting 
to Rs. 40.20 lakhs were given to the A-320 
pilots between June, 1990 and November, 
1990 to mitigate their financial hardship. 

[English] 

S.T.D. FacilHies to Gram Sabhas 

3131. SHRI PRABHU DAYAL KATH-
ERIA: Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the number of Gram SaI:>has that 
have been provided with the S.T.D. facility 
by the end of 1991; . 

(b) the target fixed for providing S.T.D. 
facility to the Gram Sabhas for 1992-93? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) and (b). The 
proposal for providing SID facility to Gram 
Sabhas is under consideration. 

[ Translation] 

Pending Power Projects of U.P. 

3132. SHRI RAM PAL SINGH: Will the 
Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the names of the power projects in 
Uttar Pradesh under consideration of the 
Union Govemment; 

(b) the time by which these projects are 
likely to be deared; 

(c) whether any Hydro-electric projects 
in the hilly areas of Uttar Pradesh is also 
under consideration; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY· OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NA TH RAI): (a) and 
(b). The proposals of National Thermal Power 
Corporation to instal Rihand Super Thermal 
Power Station (Stage II) (2xSOO MW) and 
Farukhabad Gas Based Combind Cycle 
Project (800 MW), as well as Belthera Road 
Thermal Power Project (3x2S0 MW) of the 
State sector are at present pending for vari-
ous clearances with the Central Govern-
ment. 

(c) No, Sir. 

(d) Does nor arise. 
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[English] 

ScarcIty of Coal In Power StatIons 

3133. SHRI SANDIPAN BHAGWAN 
THORAT: WiD the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the- stock position of coal in the 
power stations in the country during the 
months of January and February 1992 as 
compared to the corresponding period last 
year; 

(b) whether the coal stock supply posi-
tion is bad due to non-availability of fltlancial 
support from the State Electricity Boards, 
and 

(c) if so, the steps takenJproposed to be 
taken by the Government to normalise the 
position? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI !<ALP HATH RAI): (a) 
The coal stock position of coal based ther-
mal power stations in the country during 
Januaty and February. 1992, as compared 
to the corresponding period of last year. is 
given beIow:-

(Figs. in '000' tonnes) 

Coal Stocks at the beginning of 

January February 

1991 3082 2685 

1992 3541 3576 

(b) There is no adverse impact on the 
coal stocks and supply of coal to thermal 
power stations because of the 
non-evailability of financial support from the 

State Electricity Boards. 

(c) The position of quantity and quality 
of coal supply to various thermal pawsr 
stations in the country is being regularly 
reviewed by a high level Committee and 
remedial action is taken by concerned or-
ganisations. 

[ Translation) 

Opportunities On AkashvanUDoor-
darshan to Allopathic Doctor. 

3134. SHRI PANKAJ CHOWDHRY: WiD 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(8) whether opportunities on Akashvani 
and Doordarshan are being provided to allo-
pathic doctors, the public awarene .. about 
diseases and their cure; 

(b) whether Government propose to 
provide similar opportunities to homeopa-
thic and ayurvedi valds also; 

(c) if so, by when; and 

(d) if not. the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
(a} to (d). Opportunities are being provided 
by All India Radio and Doordarshan to Allo-
pathic and Homeopathic Doctors and Ayur-
\leid Vaids to participate in their health pro-
grammes. -

Extraction of Lead and Zinc In State. 

3135. SHRI BHERU LAL MEEHA: 
SHRI RAM NARAIN BERWA: 

Will the Minister of MINES be pleased to 
state: 
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(a) whether the lead and zinc is being 
extracted in Rajasthan, Andhra Pradesh and 
Orissa by the Hindustan Zinc Limited; 

(b) if so, the names of places in each 
State and extent of achievement made 

. against the target fIXed during each of the 
last three years; 

(c) if not, the steps being taken to meet 
the demand in full including the details of 
places in States where exploratory efforts 
are being made for this purpose; and 

(d) the progress made in setting up of 
zinc smelting plant in Chittorgarh. Rajast· 
han? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MtNES (SHRI BAlRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) Information on State wise mining of 
lead and zinc ore during the last three years 
by Hindustan Zinc l...tmCed is gMm in the I 
attached Statement. 

(c) The present pIOduction of Zinc is 
sufficient to meet the indigenous demand in 
the country. As far as Lead is c:oncerned, the 
folbwing steps ha¥e been 1Men to meet the 
demand gap:-

(i) De-licensing of secondary sec-
tor 

(ii) DecanaJisation of imports. 

(iii) Exploration by HinduatM Zinc 
Umitad. GeotogicaI Survey of 
India and Mineral Expbta~ 
Cotporation at follDwing places 
In the countty:-

Hindustan Zinc LimilMl: 

Gttugra in Rajasthan and 

Dhukonda In Andhra Pradesh. 

Rajasthan : North and South Sin-
deswar area, Tikhi and 
Sawarkhera, Kayar area, 
Rupheli Agucha, Akola 
Dariba area and Zawar 
extension. 

Tamil Nadu : Rasipliram, Attur Ta-
luk, Salem District. 

MadhYa 

Pradesh 

• Uttar 
Pradesh 

Joga-Tamekhan area in 
dolomites of Bijawar area 

Tons Valley area 

Himach. : Purbani area in Kinnaur, 
Uchich, Parvati Valley, 
Kulu District 

Pradesh 

AtunachaJ: Shergaon. West Kameng 
District 

Ptadssh 

. Sickim Rorathang-Namjang 
Jarnthang area in outer 
Himalaya 

flineraJ Exploration Corporation Um-
ited 

Devpura (Rajasthan) 
Askote (U.P.) Zawar 
(Rajasthan) and 
Dbuftonda (A.P.) 

(d) The integrated Zino-lead Smelter 
01 Hindustan ZSK: l.ifNted has already been 
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(English) 

Receipt of Telephone Billa by Po8t 
0ffIcH 

3136. SHRI SOBHANADREESWARA 
RAO VADDE: Will tile Minister of COMMU-
NICATIONS be pleased to state: 

(a) whetherthe Govemment propose to 
instruct the post offices located in a TOWn! 
Village having a telephone exchange to 
receive the telephone bills from the sub-
scribers; and 

(b) if not, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Arrangement 
exists for collection of telephone bills at a 
specified Post OfficelPost Offices at the 
station of the Telephone Exchange. 

(b) Does not arise in view of reply to (a) 
above. 

( Ttanslation) 

Schemes relating to Akashvanl and 
Doordarshan during Seventh Plan 

3137.SHRIMOHAMMADALIASHRAF 
FATUI: Will the Minister of INFORMATION 

AND BROADCASTING be pleased to 
state: 

(a) the provision made in the Seventh 
Five Year Plan for the schemes relating to 
Akashvani arid Doordarshan in Bihar; 

(b) the areas to which these schemes 
were related to and the expenditure involved 
therein; 

(c) the present stage of these schemes; 

(d) the details of the schemes relating to 
Akashvani and Doordarshan for which provi-
sion has been made in the Eighth Five Year 
Plan; and 

(e) the details of the proposals submit-
. ted by the Government of Bihar in this re-
gard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRLJA VYAS): 
(a) to c). The requisite information is given in 
the Statement. 

(d) The Eighth Five Year Plan of All 
India Radio and Doordarshan are yet to be 
finalised. 

(e) No proposal appears to have been 
raceivad from the Govemment of Bihar in 
this regard. 
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functioning of High Power Door· 
darahan Kendr .. 

3138. SHRI K. PRADHANI: Will the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to state the number of 
high power and low power TV transmission 
centres functioning in the country and the 

locations thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
At present 62 High Power TV transmitters 
(excluding four for the second channel in 
Metropolitan cities) and 370 Low Power TV 
transmitters are functioning in the country. 
Locations of these transmitters are in the 
endosed Statement. 
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Electricity through a new kind of 
Antenna 

3139. SHRI Y.S. RAJASEKHAR 
REDDY: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) whether in a number of villages 
electricity is being provided through a new 
kind of antenna pointing at the sun giving 
thousands of Indians in rural arp'lS their first 
enoounter with electricity; 

(b) if so, the details thereof; 

(c) the number of viHages to be benefit-
ted therefrom; and 

(d) the other purposes for which 15 this 
energy being used? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOLlRCES (SHRI KALP NA TH RAI): (a) to 
(d). Electricity obtained by direct conversion 
of solar energy through photovohaic panels 
mounted on roof tops, poles and other struc-
tures is being used tor a variety of applica-
tions in rural areas such as street lighting, 
domestie lighting, water pumping, television, 
etc. About 40,000 systems tor these applica-
tions have been installed in nearly 8000 
villages in the country. Small solar power 
plants of one to ten kilowatt capacity have 
been established in about 50 villages. Solar 
lanterns, which are portable lighting devices 
are also being tried in the country. The use of 
photovoltaic systems for specialised appU-
cations has also been increasing in recent 
years. Examples of this are power for 
off-shore oil platforms, microwave repeater 
stations, railway signalling, telecommunica-
tions, etc. 

[Ttanslation} 

Hydel Power Projects of Uttar 
Pradesh 

3140. SHRI BHUWAN CHANDRA, 
KHANDURI: Will the Minister of POWER 
AND NON-cDNVENTIONAL ENERGY 
SOURCES be pldased to state: 

(a) whether the construction work of 
'Srinagar Hydel power Project' in the Pauri 
district of Uttar Pradesh and 'Vishnu Prayag 
Hydel Power Project' in the Chamoli district 
have been stopped; 

(b) if so, the reasons theretor; 

(c) the project-wise amount allocated 
tor those two projects in the year 1989-90 
and 1990-91, 1991-92 separately; 

(d) whether a provision has been made 
in yearly plan of 1992-93 forthe allocation of 
funds for these projects; 

(e) if so, the details thereof; and 

(f) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRIKALPNATH RAI): (a) and 
(b). The construction works has slowed down 
due to fund constraints and land acquisition 
problem in the case of Srinagar 
Hydro-ele«ric project and due to fund con-
straints and want of environment clerance in 
the case of Vishnu Prayag Hydro-electric 
Project. 

(c) Amounts allocated for Srinagar and 
Vishnu Prayag Hydel Power Projects during 
the years 1989-90 to 1991-92 are as 
under: 
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(Rs. in crores) 

1989-90 1990-91 1991-92 

Srinagar H.E.P. (6x55 UW) 55.00 • 100.00' 48.45 

Vishnu Prayag HEP C4x120 MW) 1.00 1.00 1.00 

C· Ou1lay for Srinagar composite including Srinagar 
Hydro- electric Project) 

(d) and (e). For the year 1992-93 Cen-
tral Electricity Authority has recommended 
an outlay of Rs. 60 crores and Rs. 0.7 crores 
for Srinagar Hydro-electric Project and 
Vishnu Prayag Hydro-electric Project re-
spectively. Actual allocation will be known 
after finalisation of 1992-93 Annual Plan for 
Uttar Pradesh. 

(f) Does not arise. 

[English] 

Embezzelment of Funds 

3141. SHRI KRISHAN DUlT SUL-
TANPURI: Wi!! the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether cases of embezzelment of 
funds have come to light in the different 
departments of his Ministry during the last 
six months; 

(b) if so, the details thereof; and 

(c) the steps taken or proposed to be 
laken against the offenders? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) Two cases of fraudulent withdrawal 
of Government money to the tune of Rs. 4.4 
lakhs and Rs. 6.5 lakhs at Delhi and Jaland-

har, respectively have come to notice. In 
another case of fraud in AL lTC Ghaziabad. 
it is estimated that Govt. money to the tUtl •. 
of Rs. 1.74 crores has been fraudijl'nt¥' 
misappropriated. Instances of embezzl,mtnt 
of funds relating to Post Office Savings Bank 
Deposits, Money Orders, Post Office Cash 
Certificates and shortage in cash and stamp 
balances have also come to notice. 

(c) The suspected officials have been 
placed under suspension and cases have 
been handed overtothe local police and CSI 
for further investigation. The accounting 
procedures halle been reviewed and suit-
able instructions are being issued for stream-
lining the procedures and tightening super-
vision. Provisions exist for approaching the 
revenue au1horities to prevent offenders from 
alienation and disposal of property, if any, 
owned by them under Public Account De-
faulters Act to enable recovery of embezzled 
funds. 

[ Translation} 

Electricity Board In Deihl 

3142. SHRI JANARDAN MISRA: Will 
the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) whether the supply of power in Delhi 
is irregular; 

(b) if so, whether the Government pro-
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pose to set up Electricity Board in Delhi to 
determine the power supply; 

(c) if so, the time by which the said 
Board is likely to be set up; and 

(d) if not, the steps proposed to betaken 
by the Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAJ): (a) to 
(d). The power supply position in Delhi is by 
and large satisfactory. The SarkarialBaJa-
krishnan Committee on the reorganisation of 
Delhi set up has recommended conversion 
of Delhi Electric Supply Undertaking (DESU) 
into Delhi State Electricity Board (DSEB). 
The time by which the Board is likely to be set 
up would depend upon the completion of 
requisite administrative and legal formali-
ties, including amendments in the Delhi 
Uuncipal Corporation Act, 1957. 

[English) 

Surrender of Telephones 

3143. SHRI MORESHWAR SAVE: 
SHRI RAMESHWAR PATI-

DAR: 
SHRIUATI GEETA MUKHER-

JEE: 

Will the MinisterofCOMMUNICATIONS 
be pleased to state: 

(a) the progress made so far in regard to 
the directives issued by the Prime Minister 
for surrendering ten percent of telephone 
connections by the Government offices upto 
January 31. 1992. 

(b) the percentage of the telephones 
surrendered as a result thereof; and 

(c) the efforts being made to achieve the 
target? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) and (b). 29 
MinistrieslOepartments of the Central Gov-
ernment have so far furnished information 
surrendering 2177 telephone connec.:tions 
out of 21,032 telephone connOC1ions work-
ing with them which come to little above 
10"10. 

(c) The progress is being monitored by 
the Ministry of Finance (Deptt. of Expendi-
ture). 

Incr .... In time limit of local call 

3144. SHRI RAJENDRA KUMAR 
SHARMA: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether the Government have de-
cided to increase the time limit for local call 
at least trom three minutes to five minutes; 

(b) i1 so, whetherthe suburbs like Ghazia-
bad. Fandabad and Gurgaon adjoining Delhi 
would also be affected; and 

(c) the tim& by which the above men-
tioned decision is likely to be implemented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) The proposal 
to introduce time metering of local calls is still 
under the consideration of the Government. 

(b) Yes, Sir. A different tariff for 
inter-dialling between large telephone sys-
tems and adjoining exchanges in their pe-
riphery is also under consideration. 

(e) The time frame for implementation 
has not yet been decided, 
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Hlndustan Copper ltd 

3145. SHRI AAM NAAAIN BERWA: 
Wil! the MinisteT of MINES be pleased to 
state: 

<a) the total profit earned by the Hindus-
tar. Copper Limited during the last five years; 

(b) whether the Hmdustan Copper ltd. 
(HCl) has now been given clearance for 
implementing its expansion programme; 

(c) if so, the details thereof; and 

(d) the amount earmarked for the ex-
pansion of the HCL? 

Estimated cost 

THE MINISTER Of STATE IN THE 
MINISTRY OF MINES (SHRI BAlAAM 
SINGH YADAV): (a) During the period 
1986-87to 1990-91, Hindustan Copper Ud. 
(HCl) earned a net profit of Rs. 144.17 
erares. 

(b) The Government has not approved 
any expansion programme of HCL. How-
ever, the Company has identified a number 
01 schemes for expansion of its capacities. 

(c) and Cd), The details of some of the 
important schemes identified by HGl during 
8th Plan subject to availabilit'i of funds are as 
follows: 

Project duration 
(Rs. in crores) (In years) 

I. Development of Chap~ideshwar Mine 176.00 
of 0.75 million tonnes ore per year capacity 

5/6 

with a matching concentrator. 

II. Expansion of Malanjkhand mine from 2 to 100.00 
3 million tonnes 01 ore per year. 

3 

Ill. Development of Danwas mine of 0.6 million 90.00 
tannes of ore per year. 

5/6 

IV. Khetri smelter & refinery expansion from 49.50 
31,000 to 45,000 tonnes per year. 

3/4 

Productkm of Ralls 

3146. SHRI K. THULASIAH VAN-
DAYAR: Will the MInister of STEEL be 
pleased to state; 

(a) the steps taken or proposed to be 
taken 20 set up the production of 60 Kg. rails 
indigenously in the ste(ll plants; and 

(b) the total requirement of rails and the 
value in foreign exchange likely to be saved 
by indigenous production? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b). The information 
is being collected and will be laid on the 
Table of the House. 

Consumption of Electricity by Agricul-
turalSector 

3147. SHRI MUKUL BALKRISHNA 
WASNIK: WiU the Minister of POWER AND 
NON-CONVENTIONAL ENERGV 
SOURCES be pleased to state: 
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(a) whether the Government propose to 
re-formulate the tariff structure to ensure 
that the State Electricity Board recover their 
cost of generation and supply; 

(b) if so, the details thereof; 

(c) the details of the consumption of 
power by the agricultural sector during 
1991-92state-wise; 

(d) whether the Government has plans 
to remove subsidies on electricity for the 
agricultural sector; and 

(e) if so, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NA TH RAI): (a) and 

(b). Under the Electricity (Supply) Ad, 1948, 
tariff-structures of State Electricity Boards 
are to be devised as to ensure the statutory 
minimum surplus, and are within the jurisdic-
tion of the State Government concerned. 
Central Government, in consultation with 
SEBs and State Governments has, how-
ever, proposed to establish 5 Regional Tariff 
Boardsto recOmmend appropriate tariff struc-
ture for each State. 

(c) Projection of energy consumption by 
the Agricultural Sector during 1991-92, as 
per the 14th Electric Power Survey, is given 
in the Statement. 

(d) and (e). Central Government has 
recommended a minimum agricultural tariff 
of 0.50 paiselkwh, which would reduce the 
gap between the cost of supply of power and 
actual recovery, in the Agricultural Sector. 

STATEMENT 

Energy Consumption by the Agricultural Sector - '"igationlDewatering - Pumpsets/State 
Tubewe/Is 

Stat8lUTIRegion Projec19d 
(1991.-92) 

Haryana 3024.00 

Himachal Pradesh 34.00 

Jammu & Kashmir 133.00 

Punjab ~728.00 

Rajasthan 3172.00 

Uttar Pradesh 7870.00 

Chandigarh US 

Delhi 31.00 

TotalNR 19ii192.00 
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StateAJTlRegion Projected 
(1991-92) 

Goa 12.90 

Gujarat 6046.80 

Madhya Pradesh 1890.03 

Maharashtra 7185.01 

0& N Haveli . 0.51 

Daman & Diu 0.99 

TotalWR 15135.00 

Andhra Pradesh 6118.80 

Karnataka 3920.65 

Kerala 309.61 

Tamil Nadu 3982.78 

Pondicherry 68.41 

Total SR 14300.00 

Bihar 1694.00 

Orissa 248.00 

Sikkil11 0.00 

West Bengal 350.63 

Total ER 2293.00 

Arunachal Pradesh 0.00 

Assam 22.60 

Manipur 4.20 

Meghalaya 1.50 
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StatelUT /Region 

Mizoram 

Nagatand 

Tripura 

Total NER 

A&N Islands 

Lakshwadweap 

All India Total 

Sharing of Profits from Film 'Gandhi' 

3148. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of INFORMA liON 
AND BROADCASTING be pleased to state: 

(a) whether the National Development 
Corporation (NFDC) is to share certain per-
centage ofthe profits from the Film 'GANDHI', 
a oo-production 01 NFDC and Sir Attenbor-
ough; 

(b) if so, the amount invested in the film 
by NFDC ar.d the share of the profit received 
therefrom so far; 

(c) whetherthe Govemment had agreed 
to give five per cent of the profit received by 
the NFOC to the Cine Artist Welfare Fund; 
and 

(d) if so, the amount so far given to that 
fund? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRLJA WAS): 
(a) Yes, Sir. 

Projected 
(1991-92) 

0.04 

0.00 

20.62 

49.00 

0.00 

0.00 

51770.00 

(b) The amount invested in the film by 
National Film Development Corporation is 
Rs. 6.36 crores and the net share of the profit 
received therefrom so far is Rs. 3.74 crores. 
This is over and above National Film Devel-
opment Corporation's recoupment of invest-
ment and interest on investment. 

(c) As per the oo-production and fi-
nance agreement of the film Gandhi be-
tween Sir Richard Attenborough. National 
Film Development Corporation, and other 
parties, 5 percent of the net profit of the film 
is payable to the Cine Artistes Welfare Fund 
of India 

(d) An agreement has been reached 
some time back with Sir Attenborough and 
the entire principal amount of 5% of the 
profits would be transferred to India. Out of 
the interest amount accumulated on the 5% 
profit in the UK account, £ 500,000 would be 
paid to other charities. lhe agreement has 
been confirmed by the Court in UK. National 
FIlm Development Corporation is making 
efforts to minimise the tax deductable at 
source in UK An amount of about Rs. 3 
crores is expected to be received by Cine 
Artistes Welfare Fund of India in due course. 
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eeUula, T.lephone System into force with effect from April 1, 1992. 

3149. SHRI PRITHVIRAJ D. CHAVAN: [Translation) 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have de-
cided to start Cellular Telephone Communi-
cations System in the private sector; 

(b) if so, the details thereof; and 

(e) the criteria followed for selecting the 
subscribers? 

THE DEPUTY MINISTER IN THE 
MINlsmv OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAJDU): (a) Ves, Sir. 

(b) T cndtlrs for providing cellular mobile 
telephone services in the Metro cities of 
Bomb"y, Calcutta, 06!hi and Madras have 
been invitAd. 

(e) Does not arise at this stage as the 
S8fVice is vet to be i:'1troducecl. 

Import o! Nctwaprlnt 

3150. SHRI V.S. VIJAYARAGHAVAN: 
Will the Minister of INFORMATION AND 
BROPDCASTING be pleased to state: 

(a) whether the Government propose to 
allow '1l;>wspaper owners to import news-
orint; "no 

(b) :f ~O, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRV OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
(a> Government have decided, in principle, 
to decanalise the import of newsprint with 
effect from 1 st April. 1992. 

(b) The import of newsprint will be gov-
erned by Import-Export Policy that will come 

Agra Airport as International 
Airport 

3151.SHRI SWAMI SURESHANAND: 
Will the Minister of C!VIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether the C':>overnment pmpose to 
convert Agra Airport i(lto an inlArnational 
airport; 

(b) if so, !he details thrmmt; and 

(c) if riot, the reasons th~rdO(? 

TIf£ MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAO SClN-
DIA); (al No, Sir. 

(b) Does not arise. 

(c) Ths existing five int£lrnstional air-
port. viz. Delhi, Bombay, Calcu'tt\ Madras 
& Trivandrum. are sufficient to cater to cur-
rent traffic needs. 

{English] 

Amount A.llocated to Kerala fOf Genera-
tion of E\f!dricitv 

3152. SHRI RAME~H CHENNlTHAlA: 
Will the Minister of POWER ANC 
NON-CONVENTIONAL EtoIERG" 
SOURCES b9 pleased to state: 

(a) the amount allocated to Kerala fOI 
the generation of power in , 991 ; 

(b) the electricity supplied to Kera~ 
from the Central Pool in 1991; and 

(c) the quantum of electricity proposec 
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to be supplied during 1992 from Central Pool 
in the State? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAI): (a) 
The approved outlay of Kerala for Annual 
Plan 1991-92 for power sector is Rs. 154.80 
crores. 

(b) The drawal of energy by Kerala from 
Central power stations In the Southern re-
gion in 19~91 was 1361.7 MU. 

(c) The drawal of energy by Kerala from 
Central power stations in the Southern re-
gion in 1991-92 (upto February, 1992) is 
1737.7 MU. 

Tungstons Raservas In Maharashtra 

3153. SHRI TEJSINGHRAO 
BHONSLE: Will the Minister of MINES be 
pleased to state: 

(a) whether rich reserves of tungstons is 
available in district Nagpur, Maharashtra; 
and 

(b) if so, the steps proposed to be taken 
by the Government for setting up a factory 
therefor carrying out the purification process 
of tungstons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) At Khobna, Nagpur 
district, Maharashtra, Mineral Exploration 
Corporation Ltd. (MECL) have estimated a 
reserve of 3.04 million tonnes of tungsten 
are with 0.313% W03 forthe main lense and 
a reserve of possible category of 0.32 million 
tonnes with 0.218% W03 for th.e Southern 
lense. 

Geological Survey of India (GSI) have 
estimated a reserve of 2.234 million tonnes 

of tungsten ore with 0.043 to 0.062% W03 in 
Agargaon area, Nagpur district, Maharash-
tra. Detailed exploration of the area by MECL 
have been planned. 

(b) Exploitation of the deposits can be 
considered after their techno-economic 
feasibility is established. 

Arraars of Share cost of Sardar Sarovar 
Project 

3154. SHRI SOMJIBHAI DAMOR: 
DR. K.D. JESWANI: 
SHRI SANKERSINH 

VAGHELA: 
SHRI DlLEEP BHAI SHANG-

HANI: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the Government of Gujarat 
has approached the Union Government in 
regard to the payment of arrears of share of 
expenditure of Sardar Sarovar Project by 
the Madhya Pradesh, Maharashtra and 
Rajasthan; and 

(b) if so, the steps proposed by the 
Union Government in this regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Yes, Sir. The issue 
regardingthepaymentofsharecostof Sardar 
Sarovar Projecttothe Government of Gujarat 
by the Party States has been discussed in 
the Sardar Sarovar Construction Advisory 
Committee meetings from time to time and 
States have been apprised of the need for 
immediate settlement of disputed claims and 
early payment of outstanding dues to the 
Government of GUjarat, in terms of Narmada 
Water Dispute Tribunal Award. 
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[ Translation1 

Linking of District Headquarters with 
Vayudoot 

3155. SHRI GAYA PRASAD KORI: 
SHRI MRUTYUNJAYA 

NAYAK: 

Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) the places which are linked with 
Vayudoot services; 

(b) whether Government propose to link 
all the district headquarters with Vayudoot 
services; and 

(c) if so. the details thereof. Statewise? 

THE MINISTER OF ~IVIL AVIATION 
AND TOURISM (SHRI MADHA VRAOSCIN· 
DIA): (a) Vayudoot is serving 45 stations 
listed in the attached statement. 

(b) No. Sir. 

(c) Does not arise. 
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period from 1980 to 1990 and during 1991, 
month-wise along with the amount spent in 
their manufacturing: 

(bl whether the production of castings 
and ingots was declared as ~ and sold 
through auction in 1991; 

(c) if so, the total quanti\) and amount 
receivoo t"rough auction of these items 
during 1991, month-wise; and 

ie; ~~e steps tak~, or proposed to be 
raker. ~".' ch~.k tho unn",.:;sssal) manufactur-
ing 01 Ih .. se items? 

ruE MINISTER ,)F STATE OF THE 
MiNIS1 ii ( OF STEEL (SHRI SONTOSH 
M<_;:~AN iJE8): (a) ~ i,e total production ot 
·".~el ' l~;lIl,)S <inc fcrgir,g ingots of Bokaro 

Steel Plant during the year 1980 to 1990 
(year-wise) and during 1991 (month-wise) 
together with amount spent in the manufac-
turing thereof is gIVen in the Statement be-
low. 

(b) and (c). A Tender notice was issued 
for sale of 554 M. T. of forging~ of various 
types and 2400 m.t. of steel castings pro-
duced during the period ~975to 1982. All the 
tenders received were rejected as the offers 
made were considered to be low. 

(d) To chi!>ci< unnecessary ma'lufactur· 
ing, it ha~ been decided 'lot to produce 
obsolete types of castings and to regula!e 
production of forging ingot~. in s~lCh Quanti· 
ties and 01 such types on~ as ~r require-
ment. 
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[English) 

Study of &alec captive Power Ptant by 
the N.T.P.C. 

3176. SHRr PARASRAM BHARDWAJ: 
Will the Minister of POWER AND 
NON--CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(3) whether the study experiments 
cot'lduCla<l by the NatIOnal Tnermal Power 
Corporatio" at Balco Captive Power Plant at 
Korba, near B!hspur In Madhya Pradesh 
hc:s yielded encour.'I9lng results; and 

(t:l) if so, th~ d~·tails thereof? 

TH!= MINISTER OF STATE OF THE 
MINIS TF:Y .JF POWE:R AND 
NON-C(>NVt.N;IONAL ENERGY 
SOUH~I::S iSHRi KALP NATH RAI): (a) 
Yes, SIr. 

(b~ Experm1ents on 'the grov.~~, of the 
waler Hyacinth " the ash pond has been 
found to result ir, reduction in pollution level 
of the effluent w3hr due to ifbfous roots of 
the plant actinCl os a filtering nedium fOl1ha 
susper,ded pa'1;c!'ls in tile eff1uem water. 
ExperimS'm~ ":tve ~hcw" '&duction of !'>us-
paneled partM:.I"II, in some !:'.ases lJpto 
4~-50Yo in the ~i~c!'l.1rged wate: Other 
induttd OOIlt:fii':. heve bEtEln soan as higher 
rcite of waler {,,'aporatlon and (,seatioo of 
cool, humid ""0 oxygen rich environment 
(-,round the ast. pond, with possbility of bet-
ter afforestation in the pond, after it is aban-
doned. 

Lower rat~. j(Jr <;ifT\all Scale Unl1s for 
T.V. Advert_mmt. 

3177. S'~RI CHETAN P.S. 
CHAUHAN: 

SHRH.AA'i I MAHENDRA 
KUMARI: 

SPRIMATI RITA VERMA: 

SHRIMATI DIPIKA H. 
TOPIWALA: 

Will tho Minister of INFORMA TlONAND 
BROADCASTING be pleased to state: 

(a) whether the Government proposed 
to charge lower rates for advertisement on 
television from small scale units; 

(b) if so, the details thereof; and 

(c) the time by Which the proposal is 
like~' to be implemented? 

T4E DEPUTy MINi~> TFR IN THE 
MINISTRY OF 'NFO'1MA.TJOtl AND 
BROADCASTING (KUMAR GIRIJA WAS): 
(a) to (c), As per the Gove'nme.nt's policy, 
sm;lll scale j"dustnes af(; givsn the. benefit of 
",5% dIScount in Ii"f! acJ"ell'semem rates if 
they book theil advenl5emt'illts dilectly With 
Doordart."a:"; and not through advertislnc,1 
agencies. It :5 also Doortiarshan's policy 10 
give preferel'Tid:' ooi)k,ngs If favour of sma!1 
scale ir'lcl;Jstn"'~ 

3. 7~. f; -l?1 SOCY KRISHNA HAN-
OIOUE: Vi iU!'1e ·,4inisterof STERba pleaSf.'f' 
to $'illte: 

(a) whet!1 ... • Ih& c.vVtlrnmant oa.s tinal 
ised any !'Ian to modernISe me 6okaro Steei 
Plaf1~; 

(cl if oot, thE' Mli,O~S fc· t"e delay? 

THE M!N!SlTR 01=' ~ rATE CF THE:: 
MINISTRV OF STEE (SHRI SONTOSI-! 
MOHAN DEB): la) to (c). While the Govern-
mer.t has al-eady 3ccordc.d approval in pnn 
cipIe to the modernISation of Bokaro Steel 
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Plant, SAil has proposed to implement the 
scheme in two phases. The proposal on the 
first phase which aims primarily at introduc-
ing continuous steel casting technology and 
facilities was considered In the Pr..-PIB 
Meeting held on 12.7.91. In view of the 
changed politico-economic-commercial 
scenario in the erstwhile USSR, the pr0-
posal is being reviewed by SAIL Govern-
ment would take a view in this matter soon 
after receipt of SAil's report. 

Power Projects of Uttar Pradesh and 
Madhya Pradesh 

3179. SHRI RAMKRISHANA 
KUSMARIA: 

S. No. Name of Projed 

Uttar Pradesh 

1. ,Sabia H.E. project Units 1 & 2 

2. Tanda Thermal Project Unit 4 

3. National Capitat TPP Unit 3 

4. Dadri CCGT Unit 3 & 4 

Madhya Pradesh 

1. Birsinghpur Thermal Project 
Unit 1 

[English] 

Flights of Indian Airlines delayed! 
cancelled during Decomber, 1991 and 

JalW8l"y,1992 

3180. SHRt E. AHAMEO: Will tile Min-
ister of CIVil AVIATION AND TOURISM be 
pklased to state: 

(a) the number of flights of Indian Air-

SHRI p'RABHU DAYAl KATH-
ERIA: 

Win the Mini$ter of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to atat.: 

(a) the power projects to be set up in 
Uttar Pradesh and Madhya Pradesh during 
1992-93;aOO 

(b) if so, thedetailstheraol, district-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRt KAlP NATH RAt): (a) and 
(b). Details are given below:-

District SBc10r 

Pittoragarh ·State 

Faizabad State 

Ghaziabad Central 

Ghaziabad Central 

Pala State 

Capacity 
(M/W) 

6 

110 

210 

262 

210 

lines delayed/cancelled during the months 
of December, 1991 and January, 1992; and 

(b:t the number of such flights delayed! 
crulcelltJd due to bad weather, technical snag 
and enemas leave by pilots respectively? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRt MADHAV RAO SCIN-
DlA): (a) While during the month of Decem-
ber, 1991, 271.4 flights were delayed and 
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473 cancelled, duritlg January, 1992, 2485 
flights were delayed and 237 cancelled. 

(b) The number of flights delayedlcan-

celled during December, 1991 and January, 
1992duetobadweather, technicalsnagand 
pilots reporting sick were as follows: 

08cember, 91 January, 92 

Delayed 

1. Bed weather 301 

2. Technical snags 181 

3. Pilots reporting sick 

[ Translation] 

Production cost of Steel In Sail 

3181. SHRI NITISH KUMAR: Will the 
Minister of STEEL be pleased to state: 

(a) whether the production cost of steel 
by the Steel Authority of India Limited is 
more in comparison to Spain, Germany and 
other East European Countries; 

(b) if so, the details thereof; 

(e) whether the iron ore necessary for 
producing steel are extracted in abundance 
in the Country; 

(d) H so, the reasons for increased pro-
duction cost of steel in the country; 

(e) whether the Govemment propose to 
reduce the administrative expenditure, main-
tenance expenditure, transportation expen-
diture etc. to reduce to production cost; and 

(f) the existing expenditure per tonne 
thereof? 

Cancelled Delayed Cancelled 

B5 328 102 

23 188 15 

94 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEB): (a) and (b). As no authentic 
and comparable infonnation on the cost of 
production of steel in other countries is 
available, it is not possible to compare the . 
cost of production. 

(c) Yes, Sir. 

(d) Iron ore constitute only about 5% of 
the total cost of saleable steel in SAIL. Higher 
cost of production of steel in SAIL plants are 
by and large due to higher input costs, qual-
ity of raw materials, higher capital related 
charges, obsolete technology leading to 
higher maintenance and operational costs 
and higher incidence of taxes and levies. 

(e) Various cost reduction measure are 
being taken in steel plants, on a continuous 
basis, for reducing costs, including those on 
administration, tra~sportation and mainte-. 
nance. 

(f) The contributions of various cost 
elements towards total cost of production in 
SAIL plants is as follows: 
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Cost element 

Administrative 

Transport (Inward only) 

Maintenance cost is included in various 
primary beads. such as salaries and wages. 
stores and spares. repairs and maintenance. 

Telecast of Drama. by Madras Door-
d .... han 

3182. SHRI KADAIVIBUR M.R. JAN-
ARTHANAN: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) whether Madras Doordarshan is 
showing least interest in telecasting Tamil 
Ancient Cultural dramas; and 

(b) if so. the steps taken to telecast 
Tamil Ancient literature oriented Dramas? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFO~MATION AND 
BROADCASTING (KUMARIGIRLJA WAS): 
(a) No. Sir. 

(b) Does not arise. 

Pending Application. for p.e.Os. and 
STD In Trans--Yamuna Area, Deihl 

3183. SHRI ~.L. SHARMA ·PREM": 

PelC6fltBge of 
total cost (Approx) 

3 

9 

areas. Delhi; 

(b) the reason for not disposing of these 
applications so far and by which time they 
are likely to be cleared; and 

(c) the details of schemes of the Gov-
ernment for releasing local and SID and 
PCC's during 1992-93? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVANAIDU): (a) Total number 
of applications pending for local PCOS in 
Trans-Yamuna is 121. As regards SID 
PCOS, advertisements have been issued 
calling for applications for allotment of PCOS. 
Last date for recsipt of applications is 13th 
March 1992 after which these cases will be 
decided on their merit. 

(b) All the 121 cases of local PCOS are 
recent (pending since 17.2.92) and will be 
cleared by 15th May. 1992. 

(c) We have liberalised the allotment of 
Public Call Offices to be allotted to all those 
who volunteer subject to the guidelines laid 
by departmerit and feasibility. 

DR. LAXMINARAYAN PAN- [English) 
DEYA: 

SHRI PHOOL CHAND VERMA: Power Generation through Wind Mills 

Will the MinisterofCOMMUNICATIONS 
be pleased to state: 

(a) the number of applications pending 
forPCO's (Local) and STD in Trans-Yamuna 

In Kamataka 

3184. SHRI V. DHANANJAYA KUMAR: 
Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased 10 state: 
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<a> whethertheGovernmentt"s:6 aware 
oftha Potantialfor Powergenerationthrough 
wind MlUs at Tat.:uvety in Kodagu District, 
In Karnataka; 

(b) whether It is fact that the wind mills 
already set up there are not being operated; 
and 

(c) If Sa; the atepa proposed to be taken 
by the Government to make the wind Mils 
operative? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KAlP NATH RAJ): (a) to 
(c). Yes, Sir. Based on astudycatried out by 
National Aeronautical Laboratory, Bang.-
lore, a demonstration project for wind power 
geoeramn was undertaken at Talacauvery 
in Kodagu district of Ka(nataka. 

Efforts have been made to overcome 
the site-epacific operational and grid pr0b-
lems. A task-force is being c:onstituted to 
examine these problema ancPto suggest 
remedial measures to achieve satisfactory 
operation of the wind electric generators. 

. IllnealMetaI Plants In Slat .. 

3185. SHRIMATI MAHENDRA 
KUAMRI: 

SHRI BALRAJ PASSI: 
SHRIMATI RITAVERYA: 
SHRI ANNA JOSHI: 

Will the Minister of MINES be pleased to 
state: -

(8) the details 01 mines in Gujarat. Ra-
jasthan, Andhra Pradesh, Uttar Pradesh, 

BIhar 8nd Maharaahtra and the number or 
metal plants already set up there; 

(b) whether the Union Government 
propose to expand these plants; and 

{c) If 80, the time bound programme 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BAlAAM 
SINGH YADAV): (a) The details of mines In 
the State of Gujarat. Rajasthan, Andhra 
Pradesh, Uttar Pradesh, Bihar and Mahar-
ashtra and the number of minerals based 
metal plants set up in these States are given 
in Statemems I & II respectively. 

(b) and (c). These plants have been set 
up by private eector entrepreneurs 8S well as 
Union and State C'~ment companies. 
Some of these have plans rui uxpall::':.Jt1 or 
existing units as weH as setting up of new 
units. The new steel plant at Vishakapatnam, 
which has recently gone into production, will 
have a fmal capacity of thre& million TPY, In 
Blharthe StateGovemment company BSIDC 
are setting up a spQnge iron unit at Chandil 
with a capacity of 1.5 lakh tonnes TPY. In 
Gujarat the new sponge iron plant of ESSAR 
Guj_rat has gone into production. It wUl have 
a final capacity 01 eight lakh TPY. In Mahar-
ashtra a new copper wire rod plant of HCL 
with a capacity of 60000 TPY has com-
menced production. Ol'le sponge iron plant 
01 1.5 l8kh TPY in private sector has alsO 
gone into production. Another sponge iron 
plant with six lakh TPY is underconstruction. 
In Rajasthan HZL has constructed a new 
Le.ZInc smelter at Chanderiya with a 
capacity of 70,000 TPY Zinc metal and35,(lOO 
TPY Lead metal. The Aluminium plant of 
HINDALCO in Uttar Pradesh has been ex-
panded to 1.5 Iakh TPY capacity. • 
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(TnmsIaIIon) 

MARCH 16, 1992 

irrigation Profeda of U.P. 

3186. SHRI LAKSHMI NARAINMANI 
TRPATHI: 

SHIR RAM PAL SINGH: 
SHIR RAJVEER SINGH: 
SHRI RAM SAGAR: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a> the number of irrigation projects of 
Uttar Pradesh pending with the Union Gov-
emment for approval and since when; 

(b) the reasons for delay; 

(c) the details of ongoing major and 
small irrigation projects In the State; 

(d) the present position of the conatruc-
tion work of these projects and the time by 
which these would be completed; 

(e) whether some of these projects are 
b8Ing provided special certral assistance; 
and 

. 
(f) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (a) to (f). A statement is attached. 
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[English] 

reolephone Connection. In 1IId .... 

3187. SHRI ERA ANBARASU: Will the 
Minister of COMMUNICATIONS be pleased 
to stale: 

{a) the total number of applicants for 
telt--phone connections in various categories 
in Mad~ city; till date: and 

(b) the steps taker. by the Government 
1<' o!tlvide their telephone connections? 

THe OEPUTV MINISTER IN THE 
MINISTRY:>f COMMUNICATIONS {SHRI 
P.\' ~(,,J\YYANAIOU):(a,Waitinglistas 
or :J~.1 1~. 

(i_! 0YT 10618 

,!;:l HQn-OYT Speclai 3999 

:iii Nc·n-OYT General Tl228 

Total 91845 

(b) t-or 1991-92 a tcuget of 9900 new 
connections was ~ which willbeachieved. 
As per draft 8th Plan proposals, expansion 
programmes are being drawn With an~· 
five te contain the waiting period for tele-
phone connections to two years in large 
telephone systems by the end of the 8th 
Plan. 

Aa:ordingly expanslon programmes are 
being drawn to provide telephone connec-
tions to persons in waiting list in Madras 
progrf'!SSively during 8th FIVe Year Plan 
period. 

Processing Project In Andhnl PnIcIHh 

3188. DR. VISWANATHAM KANITHI: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a> wNIther the Government have ap-
proved a Joint Food Processing Project in 
the coastal districts of Andhra Pradesh and 
if so, the details thereof; 

(b) whether any Japanese Company 
has shown interest in setting up such indus-
tries in the country; 

(c) the details of export orier.ted food 
~nr; indltStries in Anohra Prades'l; 

(d) .Ila incontivas being given to start 
tneseind~s:ana 

(e) the det.ails of Food ProcdSsing In-
dUSlll6S at proserrt in ,hOI State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSIGN IN-
DUSTRIES (SHRIGlRIDHAR GOMANGO): 
(a) A proposal regarding setting up of an 
01'l-'~,3 fish processing and shrimp 1eed 
miD project with A:. .. stratian aid to be set IIp in 
ViS.ltakhapatnan1 h.tS been approved. The 
projSd envisages setting up an on-s!1ore 
fis.'l processing plant at V:shakhapatr • .;?l11, a 
shrimp feed mill based in Southern reg:on 01 
Andhra Pradesh and a cold storage/retail 
outlet based ,.t H~llrabad linkad"';;:: ~'_'";'':'l 
chair. ioNtlShprocassing plant. The cost 01 

. the project is estimated at Australian $ 10.7 
million {As. 161 million) of which the Austra-
lian aid portion is apprO)(. Australian 5.7 
million or 53%. Th& identified projed imple-
mentation organisation is the Marine Prod-
ucts Export Development Authority. 

(b) Yes, Sir. 

(c) As per the information available with 
this Ministry 6 LOIs have so far been issued 
since 1989forsetting up 100% EOUs forfruit 
& vegetable processing in Andhra Pradesh. 

(d) Under the 100% EOU scheme sev-
eral incentives like duty free import of capital 
goods, nil excise duty and concessions in 
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State levies like electricity, sales taxJoctroi 
etc. are provided to these industries. Be-
sides as per the new industrial policy, most 
food processirig industries have been placed 
in 'he high priority list; automatic: approvals 
for foreign coUaborations upto 51% of for-
&isn equity and the proceeds for foraign 
technology agreement has also been stream-
lined. 

(e) Information about all food pr0cess-
ing industries are not maintained centrally. 
However there are 201 fruit and vegetable 
processing units and 64 sweetened aerated 
water units registered under FPO. In addi-
tionthere are 26 fish processing units, 21744 
rice mills and 56 roller flour mills in Andhra 
Pradesh. 

Workers Participation In IIanagamenI 
of indian Airlines and AIr india 

3189. SHRI SUDHIR GIRl: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the Government have de-
cided to implement the proposaJ for workers 
participation in the management of the In-
dian Airlines and the Air India; and 

(b) if so, the modaiUties being foIowed 
in the implementation of the proposal? 

THE MINISTER OF CMl AVIATION 
ANDTOURISM(SHRIMADHAVRAOSCIN-
DIA): (a) There is no proposal to nominate 
workers representatives on the Boards of 
Dir~ors of AW IndIaIIndian AIrlInes at pres-
ent. 

(b) Does not arise. 

3190. PROF. ASHOK ANANDRAO 
DESHMUKH: . Will the Minister 01 CIVI. 

AVIATION AND TOURISM be pleased to 
state: 

(a) whether the Government propose to 
expand terminal facilities and other infra-
structure at various Airports to meet the 
growing demands oJ passengers and cargo 
traffIC; 

(b) if so,- the amount allocated for the 
purpose; and 

(e) the details of the airports which are 
likely to be upgraded during the next year? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRIMAOHA VRAOSCIN-
DIA): (a) and (b). Expansion of terminal and 
other infrastructural facilities at aU the air-
ports is a continuing process and is taken up 
in a phased manner, depending upon the 
requirements projected by the operators 
(Airlines) as.well as availability of resources. 

National Airports Authority has proposed 
an outlay of As. 142 crores and International 
AirportS Authority of India has proposed As. 
731.00 crores during the 8th FIVe Year Plan 
1992-97. Separate provision is likely to be 
made for modernisation of Air Traffic System 
for Delhi and Bombay airports. 

(e) The proposed plan for upgradation 
of airports by National Airports Authority and 
International Airports Authority of India dur-
ing next year is given below: 

NaIionaJ Aitpotts Authority: 

(i) During 1992-93, runway repairs at 
Indore and Jaipur would be com-
pleted. 

(ii) Completion of Salam Airport. 

(ii) Development and completion d a 
linked traffic extension track and 
expansion of apron at Cochin. 
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There is a proposal for nominating twelve 
airports as model airports. viz. Jaipur. 
Lucknow, Nagpur. Indore, Baroda, Hydera-
bad, Coimbatore, Calicut, Patna, Bhubanes-
war, Guwahati and hnphal. At these airports, 
wherever required, the facilities in respect of 
runway extension, terminal facilities, radio 
navigational facilities would be enhanced 
and improved. Thistask wiH begin in 1992-93 
and is likely to be completed by September, 
1994. 

Intemational Airports Authority of India: 

(i) Expansion and modification of ex-
isting domestic terminal complex, 
Bombay, Phase-l. 

(ii) New Terminal Complex, Calcutta 
Phase-I. 

(iii) 'New National Passenger Terminal 
Complex (Phase-I), Delhi. 

(iv) New International Terminal Com-
plex (Phase-III), Bombay. 

(v) New Domestic Terminal Complex 
Phase-II. 

(vi) New National Terminal Complex 
(Phase-II), Madras. . 

Ocean Thermal Energy Conversion 
Scheme 

3191. SHRI S.M. LAWAN BASHA: Will 
the Minister of POWER ANO 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the various Steps taken under Ocean 
Thermal energy conversion schemes taken 
up in the country; and 

(b) the progress made in setting up of 5 
to 8 MW Pilot OTEC plant in Andamans? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAI): (a) A 
techno-economic feasibility for setting up a 
1 MWe Oce,an Thermal Energy Conversion 
(OTEC) was carried out by the Department 
of Non-Conventional Energy Sources at 
Kavaratti in Lakshadweep Islands. This study 
revealed two major constraints viz. high 
capital cost for small sized OTEC Plant and 
inadequate availability of land. In view of the 
poor techno-economic feasibility, this ex-
perimental project was not taken up. 

(b) It is proposed to conduct a 
techno-economic feasibility study for devel-

. opment of 5-8 MW OTEC pilot plant in 
Andamans subject to availability of funds 
during .the Eighth Pian. 

SUpply of Power by NTPC to Kerala 

3192. SHRI P. C. CHACKO: Will the 
Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the quantity of power supplied by the 
National Thermal Power Corporation to 
Kerala during the current financial year; 

(b) whether the Government propose to 
increase the quota as requested by the 
Government of Kerala; 

Ie} the quantum of power allocated from 
the <Antta\ poo\ \0 Ketala during the current 
year: 

(d) whether the NTPC propose to take 
steps to allot the backlog of power to the 
State; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
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MINISTRY OF POWER AND concerned publishers. The Government do 
NON-CONVENTIONAL ENERGY (SHRI not interfere in such matter. 
KALP NATH RAI): (a) and (b). The allocation 
of power from Central Sector projects is 
made as per Central formula for allocation of 
power from Central Thermal Power Sta-
tions. During the current financial year from 
April, 1991 to January, 1992, the question of 
energy supplied from Ramagundam Sour 
Thermal Power Station of National Thermal 
Power Corporation (NTPC) to Kerala is 
1031.7 Million Units against its entitlement of 
953.5 Million Units. 

(c) The entitlement vis-a-vis actual 
drawl by Kerala from the Central Sector i. e. 
Ramagundam Super Thermal Power Sta-
tion, Kalpakam and Neyvel~1I Thermal Power 
Station during April, 1991 to February, 1992 
are as follows: 

Entitlement 
<In Minion Units) 

1824.4 

Actual drawa/s 
(In Million Units) 

1737.7 

(d) and (e). Power supply to the benefi-
ciary states is regulated nof by NTPC but by 
the Regional Electricity Board depenrfiflg on 
the demand and availability of power in the 
grid and other system constraints. There is 
no system for allocation of additional power 
for clearing back-log. 

Prices of Newspapers 

3193. SHRI R. DHANUSKODI 
ATHITHAN: WiIIlhe Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state the moasures the Government pro-
pose to take to curb the steep rise in prices 
of newspapers in the col,.;ntry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRUA VYAS): 
The prices of newspaper are fixed by the 

Utilisation of Monsoon Rivers Water for 
RaJasthan 

3194. SHRIMATI VASUNDHARA 
RAJE:WiII the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether there is any scheme for the 
utilisation of the dater of the monsoon rivers 
for drought prone districts of Rajasthan; 

(b) if so, the details thereof; 

(c) the time by which the water of the 
Indira Gandhi Canal (Rajasthan Canal) is 
expected to be available: and 

(d) the efforts made for the completion 
of the Canal? . 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). National Water De-
v~lopmpnt Agency has, under the National 
P"lrspectiv9 of WatAr Resources Develop-
ment, recently taken up a broad based study 
of the> Himalayan Rivers Development 
Camponent which inter-alia envisages di-
version of surplus monsoon water from River 
Ganga and its estern tributaries to the water 
short areas of Rajasthan also. Their report is 
expected to be available by the end of the 8th 
Plan 

(e) WPlter has bpe" made available from 
Indira Gandhi Nahar System since 1961-62. 
The Stage-I 01 the project having irrigation 
potential of 5.78 lakh ha. has already been 
completed and almost lull potential utilised. 
Wori: r,n Stage-II of the project is in progress 
and an irrigjition potential of 1.86 lakh ha. 
has been created by March, 1991. Actual 
irrigation achieved during 1991-92 is 0.4 
lakh ha. The State Government have in-
formed that the completion of the Stage-II 
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having irrigation potential of 8.1 lakh ha. is 
likely to extend to the 10th Plan. 

(d) liberal Central assistance has been 

extended from time ro time tor canai and 
area development works as under:-

--------------~----.--.•. -.-.---.-... ------
Durino 1990-91 

VII plan 
1991-92 

\11&. CfOrEls) 

I. For water courses under 45.60 19.99 ".64 
Centrally sponsored schemes 
for Command Area Development 

II. For Canal works 
(a ) Advance plan assistance 45.00 
(b) Drought Relief assistance 20.00 
(c) Border Area Development 
Grant 60.70 28.60 27.80 

Total for canal works 125.70 28.60 27.80 

Chamblal Commander Are Develop-
nl.ntPh ...... 1 

3195. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the estimated cost of the Chambal 
Command Area Development Phase-II 
projects; 

(b) whether the cost has been revised; 

(c) if so, the reasons thereof; 

(d) when the cost is likely to be revised; 

(e) the amount sanctioned by the Union 
Government for this projects so far; and 

(f) the details of progress made in the 
implementation of that project'? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA). (a) to (d). The estimated cost of 
the Chambal Command Area Development 

Phase-II project. as per '967 estimate was 
Rs. 51.90 aores. Government of Rajasthan 
has recentlv submitted a revised cost esti-
mate for As. 89.57 crore in March, 1992. The 
reVISion was required because of the esca-
lation In the rates of various items. The 
revised estimate is based on 1990-91 rates. 

(el No amour,l has been sanctioned so 
far lor Chambal Command Area DeveJop-
ment Phase-II. 

(1) The projects is not yet laken up for 
implementation. 

Scarcly of Tourlsmrelated EqUipment 

3196. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether there has been a severe 
scarcity of tourism related equipments in the 
country; and 

(b) if so, the steps Government propose 
to take to unsurE! the availability of these 
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equipments In the country'? 
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THE MiNISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAV RAOSCIN-
DlAj: (a) al'd (b) Tourism related equipment 
is generally available in the country. How-
ever, to meet certain specialISed needs, 
impon of oqulpmert is aBowed in accor-
dance with policy in th:'J regard. 

RefioNtI SIMI Conamer Councils 

3197. SHRIMATI VASUNDHARA 
RAJE: Win the Minister 01 STEEL be please 
to state: 

(a) tho number and places whether 
Regional Steel Consumer Councils have 
been set up and have started functioning; 

(b) whether there is any proposal to set 
up more such councils in every State capital; 
and 

(c) if so, the steps proposed to be taken 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEY): (a) No Regional Steel Con-
sumer Councils have been set up by the 
Govemment of India. 

(b) No, Sir. 

(c) Does not arise. 

[ Translation] 

Post and Telegraph Offices In Rural 
Area 

3198. SHAI NAWAL KISHORE RAI: 
Will the Minister 01 COMMUNICATIONS be 
pleased to state: 

(a) the number of post and telegraph 
offices to be opened m rural areas of the 

country during the Eighth Five Y&ar Plan; 
and 

(b) the crltena iaio DOWn for opening 
new post and telegraph office in rural areas? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAYVA NAJDU): (a) Expansion of 
postal network in the rural areas of the coun-
try is envisaged during the Eighth Five Year 
plan. It is, however, not feasible to gwe 
details in this regard as the Eighth Plan has 
not been finalised. 

As regards the telegraph office. the plan 
proposal envisages provision of telegraph 
facility at about 21200 places in rural areas . 
of the coumry depending upon the feasbility 
during the Eighth Five Year Plan. 

(b) Th criteria laid down by the Depart-
ment for opening of new post offices in rural 
areas are given in ~ached statement. 

Presently, telegraphfactlity in rural areas 
is provided on phonocom basis using long 
distance public telephones depending upon 
the demand and feasibility. 

, STATEIIENT· 

CriterialNorms fixed for opening new 
post offices in rural areas. (effective from 
1-4-91) 

The followed normai for opening branch 
post offices effective from 1-4-1991 have 
been adopted. 

(i) Populalion:-

(a) In rural at8as: 3000 population in 
a group of villages (including the 
PPO villages) 

(b) In the hilly, trlJaJdssert and lnac-cess" area: 500 population in 
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an individual village or 1000 
population in a group of villages. 

(II) Distance:-

(a) In normal areas:-The minimum 
distance from the nearest exist-
ing post offices will be 3kms. 

(b) In hilly, tribal desert and Inacces-
sible areas: The distance limit 
will be the same as above except 
that in hilly areas, the minimum 
distance limit can be relaxed by 
the Directorate in cases where 
such relaxation is warranted by 
special circumstances which 
should be clearly explained while 
submitting a proposal. 

(iii) Anticipated income:-

{a) Innorm8lareas:-The anticipated 
minimum revenue will be 33 1/ 
3% of Est. 

(b) In hilly, tribal, desert and Inac-
cessible areas: The nimimum 
anticipated income will be 15% 
of the cost. 

[English] 

Hydro Electric Projects 

3199. SHRI S. B. SIDNAl: Will the 
Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) the power potentia! capacity of 
Sharda river basin; 

(bi ine details of the Tanakpu; project 
in the Sharda river basin; and 

(e) the details of Dhauli-Ganga hydro 
electric project in pithoragarh district of Uttar 

Pradesh? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAI): (a) As 
per the studies carried out in the Central 
Electricity Authority, the hydro-electric po-
tential of the Sharda river has been esti-
mated as 3008 MW at 60% load factor. 

(b) Tanakpur Hydro-electric Project in 
Nainital District of Uttar Pradesh is a 
run-of-the-river scheme on river Sharda 
with a generating capacity of 120 MW. The 
project is expected to generate 460 MUs of 
electricity in a 90% dependable year. The 
project is likely to be commissioned in March, 
1992. 

(c) Dhauli-ganga Hydro--electric Proj-
ect, Stage-l, in Pithoragarh District of U. P . 

.• is a run-of-the-river scheme with a gener-
ating capacity of 280 MW. The project is 
expected to generate 1134 MUs of electricity 
in a 90% dependable year. It is likely to be 
commissioned in Sept' 1998. 

Acquisition of Modern Equlpments by 
Bangalore Airport 

3200. SHRI S. B. SIDNAL: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the 8angalore airport has 
been equipped with modern equipments 
especially with Non-directional beacon, very 
high Frequency Directional range. Instru-
ment Landing System and Distance Meas-
uring Equipment; 

(b) if not, the reasons therefor; 

(cl whether there is any plan for expan-
sion of Airports in Kamatai<a; and 

(d) if so, the detaiis thereof, airport-wise? 
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THE MINISTER OF CIVil AVIATION 

AND TOURISM (SHRI MADHAV RAO SCIN-
DIA): (a) Yes, Sir. 

(b) Does not arise. 

(c) and (d). Presently there are no plans. 

Expansion of Belgaum Airport 

3201. SHRI S. B. SIDNAl: Will the 

DIA): (a) Yes, Sir. 

(b) The present length of the runway is 
3063 metres (10050 feet). 

(c) The runway is being extended by 
595 metres to enable unrestricted operation 
of B.747-400 type of aircraft. 

Telecast of Proceedings of State 
legislatures 

minister of CIVil AVIATION AND TOURISM 3203. SHRI DHARMABHIKSHAM: Will 
be pleased to state: the Ministerof INFORMATION AND BROAD-

(a) whether there is any proposal forthe 
expansion of the Belgaum Airport: 

(b) irso, the details thereof and when it 
is likely to be extended; and 

(c) if not, the reasons thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (c). No, Sir. Theairportisfitforthe 
operation of Avro type of aircraft commen-
surate with Its traffic potential. 

Expansion of Madras Airport Runway 

3202. SHRI S. B. SIDNAl: Will the 
Minister of CIVil AVIATION AND TOURISM 
be please to state: 

(a) whether the Intemational Airport 
Authority of India has proposed to extend the 
length of Madras Airport runway to attract 
international airlines; 

(b) if so. the present length of the run-
way; and 

(c) the measures taken/proposed to be 
taken in this regard? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAV RAOSCIN-

CASTING be pleased to state: 

(a) whether proposals have been re-
ceived for telecast the proceedings of State 
legislatures on Lines of Parliament; and 

(b) if so, the details thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
(a) and (b). Yes, Sir. Requestfortelecasting 
the proceedings of some State legislatures 
viz. Kamataka, Kerala, Uttar Pradesh and 

. Maharashtra have been received. 

[ Translation] 

Post Office In Gazlpur District In Uttar 
Pradesh 

3204. SHRI VISHWANATH SHASTRI: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
open new post offices in the rural areas of 
Gazipur district of Uttar Pradesh; 

(b) if so, the details thereof; and 

(c) the total number of post offices likely 
to be opened in the district during 19921 
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THE DEPUTY MINISTER FOR COM- (a) whether the Govemment have 
MUNICATJONS (SHRI P. V. RANGAYVA started "Kutir Jyoti" scheme in Bihar; 
HAIDU): (a) Yes. Sir. 

(b) and (c). Sanction has aJready been 
issued for opening 12 Extra Departmental 
Branch Post Offices in Gazipur District. The 
details are given in the enclosed statement 

STATEMENT 

Names of places in district Gazipur of 
UltarPradesh forwhich sanction has been 
issued for opening of 12 extra department 
branch pcs! offices. 

1. Khanshari 

2. BhatSar 

3. Dearia 

4. Vashu Chak 

5. Ameda 

6. Akranpur Banj~r 

7. Semure 

8. Sabbalpur KaJan 

9. Nasirpur 

10. Asaon 

11. Meerpur 

12. Atraon 

KutJr JyoU Yo_In Bihar 

~. SHRI CHHEDI P~AN:VflU 
the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pJeased 110 state: 

(b) if so, the amount allocated bIj the 
Union Government to the State Electricity 
Board for the implementation of this scheme 
through "Ru{81 Electrification Corporation 
limited". 

(c) wh~e~the Govemment propose to 
give any concession to the beneficiaries 
under this scheme especially to Scheduled 
Castes and Scheduled Tribes; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES .(SHRI KAlF- NATH RAI): (a) iO 
Cd). With a viewto provided single-point light 

. connections to the households of rural fami-
lies below the poverty line, Including Har-
ijans and Adivasis, a welfare programme-
known as 'Kutir Jyoti' was initiated by the 
Govemment in 1988-89, allover the coun-
try, including Bihar. Under the scheme, 
which was financed from Central grants 
during 1988-89 and 1989-90, the task of 
identifying the beneficiaries was vested with . 
the State Govemment concerned. The Rural 
Electrification Corporation allocation mail, 
As. 419. 933lakhs to the Bihar State Electric-
ity Board under the programme, for releas-
ing 1,99,605 single point light connections. 
According to the available informatioi1, the 
StateEIedricity Board has released l,67,B86 
connections. 

The scheme was not continued after 
31.3.1991. 

[English) 

Pat 0ffIcn In the Country 
3206. SHRI BHAGWAN SHANKAR 

RAWAT: Will the Minister of COMMUNICA-
TIONS be pleased Jo state: 
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(a) the number of post offices function-
ing in the country at present and the average
area and population covered by a post offICe;

(b) whether any schemes have been
formulated by the Govemment for expan-
sion and modemisation of postal services;
and

(c) if so, the details thereof?

THE OEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGyvA NAIDU): (a) There are, as
on 1.4.91. a total of 148719 post offices
functioning in the country. The all-India
average wittl regard to population served
per post 0 rice and the average area served
by'a post oftice', as on 1.4.91. works out to
4607 and 22. 10 Sq. Kms. respectively.

(b) and Cc).Yes Sir. postal network has
been progr8sshrely undergoing both expan-
sion and modernisation under the plan pr0-
grammes. During the current year as on
13.3.92,998 post offlCGS have been sanc-
tioned. The folfoWing measures are envis-
aged for modernisation of postal infrastruc-
ture so as to improve postal services:-

Introduction of mechanised sorting
equipment in selected offices. instaBation of
micro-processor based multi-purpose
counter macflines use of satetrlte communi-
cationforfransmission of money orders; and
gradual computerisation of postal savings
bank and post& life insurance operations.

Excess BUltng of Telephones In eHles

3207. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Govemment are aware
of the complaints of excess billing in several
cities including those having services of
advanced electronic system; and

(b) the steps taken or proposed to be
taken to check the pilferage of telephone
calls scopeot ~xcess billing.and taping of
telephones?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYVA NAIDY): (a) Yes, Sir.

(b) Steps taken to check the piHerage of
telephone calls are phasing out of old tele-
phone exchanges, provision of Dynamic STD
control facility to the customers form Elec-
tronic Telephone exchange to lock or unlock

. their STDIISD facility alongwith supply of
STDIISD details, provision of detailed billing
to the customers in non-digital exchange
through AutomatiC Massage Accounting
(AMA) equipment. continurs monitoring of
exchange equipment including metering
circuit end extemal plant, computerisation of
telephone billing and precautions against
unauthorised use.

As regards tapping of telephones, the
Department of Telecommunications do not
tap the telephonic conversation of subscrib-
ers, but only provide technical facilities as
and when required by the authorised offi-
cers.

Production of Gold

3208. SHRI BHAGWAN SHANKAR
RAWAT:
SHRIMATI MAHENDRA
KUMAR:
SHRIMATI RITA VERMA:

Will the Minister of MINES be pleased
to state:

(a) the produdion of gold during 1991;

(b) the steps taken by the Government
during the year to increase the produdion of
gold; and '
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(c) the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAMSING 
YADAV): (a) The indigenous production of 
gold in the county Is anticipated to be 1970 
Kgs during 1991-92. 

(b) and (c). As the know gold deposits in 
the country are generally small and of low 
grade and hence not amenable to economic 
exploitation, It has not been possible to in-
crease gold production during the year. 

T. V. Programme Production Centre at 
Puna, Maharaahtra 

3209. SHRI ANNA JOSHI: Will the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether there is a growing demand 
for a separate T. V. programme Pioduction 
Centre Pune, in Mal'larashtra; 

(b) whether the Govemment has pur-
chased land and allotted machinery for this 
purpose; and 

(c) the details of the plans for setting up 
of such a centre there? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VY AS): 
(a) Govemment Is aware of the demand for 
setting up of a Studio Centre at Pune, in 
Maharashtra. 

(b) and (c). The scheme "Setting-up of 
studio Centre in Cultural Centres· under 
which TV Studio Centre proposed to be es-
tablished at Puna was reviewed I1IC8ntJy in 
the wake of resource constraint and views 
expressed by Doordarshan for not expand-
ing TV Studio facilities in the country for the, 
present. It has aocordinglybeen decided not 
to pursue the project at Pune aJongwih 

similar projects at Ranchi and Madurai. 
Whereas no land could be procured at Pune 
for the purpose, part of the equipment pro-
cured for the projects is envisaged to be 
suitably utilised in Doordarshan Network. 

Revamping A 1 and 1 A 

3210. SHRISANATKUMAR 
MANDAl: 

SHRI VISHAWANATH 
SHASTRI: 

Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether Government have set up a 
high-level inter-ministerial committee to 
consider the revamping of Air India and 
Indian Airlines; 

(b) if so, the terms of Its reference; 
and 

(c) the time by which the vital report Is 
likely to be submitted? 

THE MINISTER OF CiVil AVIATION 
AND TOURISM (SHRI MADHAV RAO SCIN-
DIA): (a) and (b). A High Powered Commit-
ted under chairmanship of Secretary, Civil 
Aviation has been set up workout detailed 
modalities and oversee the implementation 
of the decision on the restructuring of Air 
Corporations. 

(c) The Committee has already pre-
sented its first interim report on legislative 
measures to the Govemment. 

Development of Elaveezha Poonchlra 
Tourist Centnt 

3211. SHRI P. C. llIOMAS: Wi. the 
MinisterofClVllAVIATIONANDTOURISM 
be pleased to state: 

(a) whether the GoIIamment of KaraIa 
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has submitted a proposal to develop 
Elaveezha Poonchira a tourist centre in 
Kottayam district of Kerala; 

(b) if so, the details thereof; and 

(c) the allocation made by the Union 
Government for the some? 

THE MINISTER FOR CIVIL AVIATION 
AND TOURISM (SHRI MADHAV RAO SCIN-
DIA): (a) No, Sir. 

(b) and (c). Does not arise. 

Food Processing Industry In Muvat-
tupuzha, Kerala with FEe Financial 

Assistance. 

3212. SHRI P. C. THOMES: Will the 
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state: 

(a) whether the Government of Kerala 
has submitted a proposal to set up a food 
processing industry in Muvattupuzha taluk in 
the State; 

(b) whether the European Economic 
Community has offered financial assistance 
for this project; 

(c) whether the Government have en-
tered into a contract with the Eropean Eco-
nomic Community in this; 

(d) if so, the details thereof; and 

(e) by when the said unit is likely to start 
functioning? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHARIGOMANGO): 
(a) The Government of Kerala's proposal for 
financial assistance from EEC forthe Kerala 
Horticultural Development Programme en-
visages, inter alia. the setting up of one pilot 

project for fruit processing products to sup-
. ply fruits in the area Of Muvattupuzha 
Sub-district in the State. 

(b) Yes, Sir. 

(c) Yes, Sir. 

(d) the EEC will provide assistance in 
the form of grant to the extent of ECU 28.7 
million for this project which will be located in 
the State of Kerala. The prograrnme will be 
designed to give the State farmers supple-
mentary income by increasing the produc-
tion of high value horticultural crops and to 
develop modern processing industry for the 
processing of these fruits & vegetables. The 
program me envisages setting up of 8 pilot 
projects extended over 110 to 160 sites 
within Kerala. The programme Inter alia 
envisages an R&D component, extension 
services, marketing support, the setting up 
of an agro processing plant and extension of 
credit to farmers subject to certain condi-
tions. 

(e) The programme is expected to be 
implemented over aperiod of 6 year from the 
date of the Commission's approval of the 
first annual work programme. 

Deposit. of Graphite In Kerala 

3213. SHRI P. C. THOMAS: Will the 
Minister of MINES be pleased to state: 

(a) whether there is large deposits of 
Graphite in Vadavukode and Nagapuzha 
areas in Muvattupuzha taluk in Kerala; 

(b) whether the Government of Kerala 
has submitted proposals for setting up a 
factory; and. 

(c) if so, the details thereof and the 
action taken by the Union Government 
thereof·? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BAlRAM 
SINGH YADAV): (a) There are possible 
recoverable reserves of graphite of the order 
of about 472600 tonnes in Ernakulam district 
of Kerala. The reserves are located in 5 
deposit includh1:J Vadavukooe and 
Nat'8pUzna areas in Muvattupuzha taluk. 

(b) and iC). No, Sir. As per the Industrial 
Policy Statement ,:1f 1991, nn indllstrial li-
censing i~ 'E'quiiwJ for setting up a graphite 
industry. 

Introduction 01 Private Airline 

3214. SH~IMt'\TI DIPIKA H. 
TOPIWALA 

3~HI CHET!..N P. S. 
CH.A~jHM 

SI4Ri~ATI MEHENDPA 
VIJU~RI 

SHRltM TI RIT fA, VERtM 
Will thO Minister of CIVIL AVIATION 

AND TOlJRlSM be pleased b stat!': 

(a) whethe' attention of the Govern-
nant '1"s b.9&:- drawn to the news-item 
appea,irtg in tOft 'Hindustan Times' dated 
Decembel 29, 1991 regarding introduction 
of a pnvate airlirte from March, 1992; 

(b) if $C, the details ther~f and the 
reasops t'lEi'~efO!$; ar<l 

(c) the t,rne t» w"lich the airline is 
Hkely t,.) bEl 13unc:h.:'(f? 

THE MINISTER OF Cfl/IL AVIATION 
AND TOUFtISM ;SHRI MAOHAVRAO SCIN-
DIA): (a) Yes, ~:r. 

(b.l ar'ld (cl. MIS. Sahhara India, New 
Delhi h8\'e !lee~ granted 'No; Objection 
Certificate' on 3.1 (I ~ 991 for issuance of Air 
Taxi Operatcrs' Fe-rmit valid for one year. 
The party has ~'l asked to complete the 
various formalities !.ike import of aircraft etc. 

for grant of Air Taxi Operators' Permit. The 
operator has proposed to import two Y AK-42 
aircraft on wet lease from Russia. The exact 
date by which the airline is likely to start 
operations is not known. 

Appointment of dependents of de-
culled E- D. Employees 

3215. PROF. PREM DHUMAL: Will the 
Minister of COMMUNIC;'\ TIONS Ill. pleased 
to state: 

(a) the steps taken to avo .. :! delay in the 
matter of appointment of dependents of th~ 
deceased Extra Departmental employees 
on compassionate grounds; and 

(b) the number of such cases panding in 
Himachal Pradesl', ant' in the country as a 
whole as (\'1 31 s' Dece;nber '199"; ? 

THE [IEPUTY MINiSTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGJI.VYA NAIDU): {a} Cot1'passi.:.n-
ate appointment cases are processed by 
a"d large on a priority basis. Instructions 
have alw been issued te' the field units for 
expeditious handling of such cases. With a 
viewto monitoring progress in the matter haH 
yearly statements have been prescribed. 

(b) The requi$.te inlormation is being 
colle::ted from the fialcl UrI:ts and the same 
will b .. laid on tha T abk ·.,f ths House. 

Fu FacHIty in Himachal Pradesh 

3216. PROF. PREM DHUMAL: WiD the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a ) whether the Government have re-
ceived request for providirlQ FAX facility in 
Himachal Pradesh; 

(b) if so, thaoetailsthereofwithlocalion; 
and 
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(c) the time by which it is likely to be
implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYVA NAIDU): (a) Yes, Sir.

(b) The requests have been received
from the Hon'ble Member of tfieLok Sabha
during November, 1991 for provision of fax
facilities at Bilaspurand Una as also from the
Association of Journalists during February,
1992 for Mandi in Himachal Pradesh.

(c) During the year 1992.

Telephone system In Ararlya,
Blhar

3217. SHRI SUKHDEV PASWAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the telephone system in
A ariya. l3ihar is faulty;

{b) if Hot, the extent to which the capac-
ity or each telephone exchange is being
utilis 9; .

(c) lho number or complaints reoaived
inth~sconnection during the last two years;
and

(d) tll . s:tion tal<~.mby the Governmel1t
for' 1& smooth functioning of ts!eph'Jna
systl'lm in the said di!.1rict?

'THE MINISTER fN THE Ml ISTRY OF
COMMUNICATION (SHRI P. Y. RANGAYVI\
\.IAIDU,: (a) to (d). The if'ifO!'(i\l'~tiot'lis ~ll1g
collGr~ed"lnO will be laid on ihe T2Jblsef the
House.

Po Y Scakl of Hmdi Translf.l f'8

3218. SHRI SANTOSH KUMARGANG-

WAR: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Hindi translators
(Grade-IV) working in the telecommunica-

. tions department are given the pay scales as
per the norms and rules laid down by the
official language department; and

(b) if not, the reasons for the disparity
and the action being taken by the Govern-
ment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYVA NAIDU): (a) There is no
post on Hindi Translator Grade IV in the
Department of Telecom.

(b) Does not erase.

Installed Capacity of Beer Production

3219. SHRISYED SHAHABUDDIN: Will
the Ministar of FOOD PROCES ING IN-
DUSTRIES be please to state:

(a) the installed capacity of production
of beer in the country as on April 1•1989 and
April 1; 1991;

(b) the total quantity of beer manufac-
tured during 1989-90 and 1990-91;

(c) the number of additional unites with
thoir capacity licensed during 1990-9'\
State-wisa; and

(d) the additional number of units an,
their cap.~dtyinstalled or under installation
during 1991-92?

THEMINjSTE~ os STATE IN THE
MI ~5TRY o= FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO):
(a) and (I). As per the records available in
DGTD, the installed capacity of beer and
total quantity of beer manufactured In the
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organised sector during the year 198~0 & 
1990-91 was as under: 

Year Capacity Production 

1989-90 135119 215459 Kl 

1990-91 135119 223085 Kl 

(c) Only one letter of Intent has been 
granted during April 1990-March 1991 to 
Shri Rajan Poddar for selting ~p 

non-alcoholic beer' unit with a capacity of 
22,800 Kl at District Chittoor (Andhra 
PidUf:tSn). 

(d) Six letters of Intent for manufacture 
of beer with total annual inl>talled cap'3city of 
30,000 KL have been issued dunng 1 April 
1991 to 1 March 1992. 

Censor of Video Cassettes 

3220. SHRISYED SHAHABUDDIN:WiII 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Government have pre-
scribed a precentor of video cassettes; 

(b) if so, authorities responsible for if; 

(c) the guidelines issued by the Govern-
ment to the authorities concerned in this 
regard; 

(d) whether any video cassettes have 
been found objectionable during' 991; and 

Ie) if so, brief particulars of such video 
cassettes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VY AS): 
(a) and (b). In accordance with the provi-
sions of the Cinematograph Ad, 1952, all 
'1ilms· including Video Films intended for 

public exhibition in India are required to be 
certified by the Central Board of Film Certifi-
cation. Therefore, video films including video 
news magazines meant for public exhibition 
have to be presented to the Board tor certi-
fication. 

(c) A copy of the Guidelines is enclosed 
statc-ment. 

(d) and (e). During 1991 only one vidoo 
film "Tadak Dham Dhiim" (Hindi) was re-
fused certificate by Central Board of Film 
Certification. On an appeal filed by the appli-
cant against the order of the Board, it was 
granted 'U' certificate i.e., for unrestricted 
public exhibition after ordering some dele-
tions by Film Certification Appellate Tribu-
nal. 

STATEMENT 

GOVERNMENT OF INDIA 

MINISTRY OF INFORMATION AND 
BROADCASTING. 

New Deihl, the 6th December, 1991 

NOTIFICATION 

S. O. In exercise of the powers conferred by 
sub-section (2) of section 58 of the Cinema-
tograph Act, 1952 (37 of 1952) and in su-
perseSSion of the notification on the Govern-
ment of India in the Ministry of Information 
and Broadcasting No. S. O. 9 (E), dated the 
7th January, 1978 except as respects things 
done or omitted to be done before such 
supersession, the Central Government 
hereby directs that in sandioning films for 
public exhibition, the Board of Film Certifica-_ 
tion shall be guided by the following prin-
ciples:-

1. The objedion of film certification will be to 
ensure thal-
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ridicule Ilf ;>hysically 
and mentally handi-
capped persons; and 

2. 

(a) the medium of film re-
mains responsible and 
sensitive to the values and 
standards of society; 

(b) artistic expression and 
creative freedom are not 
unduly curbed; 

(c) certification is responsive 
to social change; 

(d) the medium of film pro-
vides clean and healthy 
entertainment; and 

(e) as far as possible, the film 
is of aesthetic value and 
cinematically of a good 
standard. 

In pursuance of the above 
objectives, the Board of 
Film Certification shall 
ensure that 

(i) anti-social activities such 
as violence are not glori-
fied or justified; 

(ii) the modus operandi of 
criminals, other visuals or 
word likely to incite the 
commission of any of-
fence are not depicted: 

(iii) scenes-

(a) showing involvement 
of children in violence 
as victims or as per-
petrators or as forced 
witness to violence, 
or showing childAln 
subjectedtoanyform 
of child abuse; 

(b) showing abuse or 

(c) showing cruelty to, or 
abuse of, animals are 
not presented need-
lessly; 

(iv) pointless or avoidable 
scenes and violence, 
cruelty and horror, scenes 
of violence primarily in-
tended to provide enter-
tainment and such scenes 
as may have the effect of 
desensitising or dehu-
manising people are not 
shown;· 

(v) scenes which have the 
effect of justifying or glori-
fying drinking are not 
shown: 

(vi) scenestendingtoencour-
age, justify or glamorise 
drug addiction are not 
shown; 

(vii) human sensibilities are 
not offended by vulgarity, 
obscenity or depravity; 

(viii) such dual meaning words 
as obviously cater to 
basher instincts are not 
allowed; 

(ix) scenes degrading or 
denigrating women in any 
manner are not pre-
sented; 

(x) scenes involving sexual 
violence against women 
like attempt to rape. rape 
or any form of molesta-
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lion. or scenes of a similar 
nature are avoided. and if 
any such incident is ger-
mane to the theme. they 
be reduced to the mini-
mum and no details are 
shown; 

(xi) scenes showing sexual 
perversions shall be 
avoided and if such mat-
ters are germace to the 
theme. they san be re-
ducedto the minimum and 
:ID details are shown; 

(xii) visuals or words contemp-
tuous of racial. religious 
or other groups are not 
presen~ed; 

(xiii) visuals or words which 
promote communal. 0b-
scurantist. anti-scientiflc 
and anti-national atti· 
tudes are not presented; 

(xiv) the sovereignty and integ-
rity of India is not called in 
question; 

(xv) the security of the State is 
not jeopardised or endan-
gered; 

(xvi) fri~ndly relations with for-
eign States are not 
strained; 

(xvii) public order is not fen-
dangered; 

(xviii) visuals or words involving 
defamation of individual 
or a body of individual. or 
contempt of court are not 
presented; 
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EXPlANATION: Scene that tend to create 
acom. disgrace or disre-
gard or rules or under-
mine the dignity of court 
will come under the tem 
"contempt of court"; and 

(xix) National symols and 
emblems are not shown 
ex~in accordanoewith 
the rovision of the Em-
blemsand Name (Preven-
tionof Improper Use) Ad. 
'950 (12 of 1950). 

S. The Board or Film Certification shall 
also ensure that the film-

(I) . is judged in its entirety from the 

(ii) 

point 01 view of its overall impact: 
and 

is examined in the light of ths 
period depicted in the film and 
the contemporary standards of 
the country and the people to 
whICh the film relates, provided 
that the film does not deprave 
thE! morality of the audience. 

4. Film that meet the above-mentioned cri-
teria but are considered unsuitable for exhi-
bition to ncn-adults shall be certified for 
exhibition to adult audiences only. 

5. (1) While certifying films for unre-
$tricted public exhibition. the 
Board shall ensure that the film is 
suitable for fam~y viewing, that is 
to say, the film should be such 
that all the membersofthefamily 
including can view it together. 

(2) H the Board, having regard to the 
nature. content arid theme of the 
film, is of the opinion that it is 
necessary to caution the par-
ents/guardian to consider as to 
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whether any child below the age sub-section (ii) dated 9.9.89. 
of twelve years may be allowed 
to see such a film, the film shall (File No. 80?/119O-:F (C) 
be certified for unrestricted pub-
lic exhibition with an endorse- Sdl-
ment to that effect. 

(S. LAKSHMI NARRYANAN) 
(3) HtheBoard, having regard to the 

nature, content and theme of the Joint Secretary to the Govt. of India 
film, is of the opinion that the 
exhibition of the film should be 
restricted to members of any 
profession or any class of per-
sons, the film shall be certified 
for public exhibition restricted to 
the specialised audiences to be 
specifl8d by the Board in this 
behaH. 

6. The Board shall scrutinise the titles 
of the films carefully and ensure 
that they are not provocative, vul-
gar, offensive or violative of any of 
the above-mentioned guidelines. 

Foot Not-Notification No. 5J5m-F(C) dated 
7.1.78 published in the Extraordi-
nary Gazette of India Part II Sec-
tion:3 sub-section (ii) dated 7.1.78 
as S. O. 9(E) -

Amended by-

(I) 

(ii) 

(iii) 

NotifIcation No. 5~m-F(C) dated 
27.1.79 publiahed as S. O. 618 in 
the Gazette of India Part II section 
3 sub-section (ii)dated 17.2.79. 

Notification No. 80512/82-F(C) 
dated 7.5.83 published as S. O. 
356(E) in the Gazette of India Ex-
traordinary Part II Section 3 
sub-section (ii) dated 7.5.83. 

Notification No. 803/4189-F(C) 
dated 11.8.89 published as S. O. 
2179 in the Gazette of India Ex-
traordinary Part II Section 3 

Tele: 38 38 57 

Copy for information to all State Govern-
ments and Union Territory Administra-
tions. 

Copy also to all MinistriesslOepartments 
of the Govemment on India, for informa-
tion. 

Copy for information and necessary 
action to: 

1. The Chairman, C. S. F. C., 91-E, 
Walkeshwer Road, Bombay -6 
(with 200 spare copies for commu-
nication to all concerned). 

2. All Regional and All. Regional 
Officer ofthe Boarder. 

3. 00: Doordarshan and oo:AIR (with 
5 spare copies each) 

4. All other media units. 

5. Information Officer, PIS. 

6. Secretary, Film Federation of India, 
Bombay. 

7. All Officers and sections in the 
Ministry. 

(S. LAKSHMI NRARAYANAN) 

Joint Secretary to the Govt. of India 
Tele: 38 3857 
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Extension to T ..... rlal 'Chanakya' . 
3221. SHRI SYED SHAHABUDDIN: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the tele-serial Chanakya 
has been granted an extension upto 47 
episodes; 

(h) whether the extension has been 
granted against the advice of the Door-
darshan authorities and despite protest by 
various organisations; and 

(c) the number of episodes originally 
suggested by the producer and those cov-
ered by the original sanction by the Door-
darshan? 

ltIE DEPU1Y MINISTER IN ltIE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRLIA VYAS): 
(a) Yes, Sir. 

(b) No, Sir. Extension, if any, is granted 
by Doordarshan after taking into accountthe 
merit pofeach proposal e. g. the story line, 
thematic value popularity of the serial among 
the viewers etc. 

(c) Twenty Six. 

Profits Earned by ITDC Hotels 

3222. SHRI R. SURENDER REDDY: 
Will the Minister of CIVil AVIATION AND 
TOURISM be please to state: 

(a) whether on account of devaluation 
of rupee in July, 1991, the Indian Tourism 
industry and ITOe hotels have been bene-
fited; 

(h) if so, the Iosslprofrt earned by ITDC 
during the last three years and particularly 
during the last six months of 1991; and 

(c) the steps Government propose to 
take to improve the profitability for 19927 

ltIE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAV RAOSCIN-
DIA): (a) There has been an upward trend in 
tourist arrivals coinciding with the devalu-
ation of rupee in mid 1991 which has bene-
fited Indian Tourism Industry, including ITOC 
in general. 

(b) The requisite information is as un-
der:-

Year Profit (before tax) 
(Rs. in lakhs) 

1988-89 

1989-90 

1990-91 

1991-92 (Prov.) 
(July 91 to Dec 91 ) 

967.83 

1139.73 

238.70 

355.70 

(c) The steps taken by ITOC to improve 
profitability of its hotels inter-alia include 
improvement, man-power training, market-
ing and reservation tie-ups, advertising etc. 

envIronmental Clearance to power 
Plants 

3223. SHRI GEORGE FERNANDES: 
Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) whether a meeting between the 
Power and Environment Ministriss chaired 
by the Prime Minister for environment clear-

. ance power project was held recently; 

(b) if so, whether any broad policy has 
been sorted out; and 

(c) if so, the details thereof? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND 
NON--CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH RAI) :(a) No, 
Sir. 

(b) and (e) Do not arise, 

identification of Bangalore and Hydera-
bad for Expansion 

3224, SHRtMATI BASAVA RAJES-
WARI: Will the Minister of COMMUNICA-
TIONS be please to state: 

(a) whether the Videsh Sanchar Nigam 
Ltd. has indemnified Bangalore and Hydera-
bad as a priority areas for purposes of ex-
pansi0n; 

(b) if so, the time which a final decision 
is like!y 1') be taklln in the matter: 

(c) the 1etui:s of the objectiv", of thesE' 
prt~ject:::; 

(d) the Icta! amount spent therElOn: and 

«(l)whatextE'nt, roth Bangalor(>. Hydera-
bad centres will be coordinated? 

THF MiN;STER IN THF MINISTRY OF 
COMMUNICATIONS (SHRt P.V. RAN-
GA'(YA NATH): (a) Intemational Telocom-
munication lacilities are already available at 
Banga!ore and l-Iyderabad. Though thera is 
no specific ,)rnpos?i fo~ Gxpansior. of ir·tar-
nmiona! r alecom facilitius at lhese places at 
pres(mt , ~hH cxpaMion of the tacil~ies is 
enera:lv demar.d ba~ed. 

(b i to (.;). [10 root arise if) view of answer 
to (a) aoo\l(~. 

[ Trans/ation] 

Representation of Journalists In Pre .. 
Country of India 

3225. SHRI HARIKEWAL PRASAD: Will 
the Minister of Information & Broadcasting 
be pleased to state: 

(a) The provi~ional for giveigh repre-
sentation to journalists in the Press Council 
of India. 

fb) the present sEll upof existing Council 
the criteria adopted fo given representation 
of joumalists of Indian languages; 

(c) whether any representionhas been 
made against the existing criteria; 

Id) if so. the action taken in this regard 
thereof? 

THE DEPUTY MINSTER IN THE MIN-
!STRY OF INFORMATION AND BROAD· 
CASTING (KUMARI GIRLJA VYAS): (a) The 
provi.c;io~ for giving rep~esentation to the 
journalists in tl'le Press Council of India are 
contioned course(a) of Sub-Saction (3) of 
S9<'.tion 5 of Press Council Act, 1978 read 
with Rules 3 and 4 of the Press Council 
(procedure fa· Nomination of Members ) 

. Rules. 1978. 

(b) In representation to;') Chairman, the 
Pres!' Council has 28 members A copy of the 
Notification containi containing details of 28 
m.emberss f;>ndlosed as statement 

(c) No representation against the crite-
ria prescribed by the Act and the Rules made 
thereunder appears to have been receiVed. 

(d) Does not arise. 
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STATEMENT 

NOnRCATION 

GOVERNMENT OF INDIA 

Written AnsW81S 516 

MINISTRY OF INFORMATION & BROADCASTiNG 

New Delhi, dated 14.10.91 

S. O. In pursuance of sub-section (5) of Section 5 of the Press Council Act. 1978 (37 
of 1978) read with rules 3 and 4 of the Press Council (Procedure for Nomination of Members) 
Rules, 1978 the Central Government hereby hOtifies with immediate effect the names of the 
following persons nominated as Members of the Press Council of India for a period or three 
years, namely:-

WORKING JOURNALISTs-EDITORS (nominated under clause (a) of sub-section (3) of 
section 5) 

1. Shri Uttam Chandra Sharma 

~ 2. Shri Harsukh Sanghani Editors of Indian Languages 
3. Shri Shibindra Narayan Newspapers. 

4. Shri B.G. Verghese I Editors of Newspapers other 
5. Shri Ramu Patel than Indian Language News-
6. Shri V. N. Narayanan __J papers. 

WORKING JOURNALISTS-OTHER THAN (nominated under clause (a) of sub-state 
section (3) of section 5) 

" 

7. Shri R. C. Pandit Working joumalists other 
8. Shri Parmaneand Panda)' I than &':lltors ot Indian 
9. Shri Arun Bagchi _j Languages Newsl>apers. 

10. Shri Madhukar Upadhyaya 

11. Shri Brij Bhardwaj l Working joumalists other 
12. Shri Umashnkar Podnish I than editors 01 ne .... spapers 
13. Shri Harihar Swaroop ___J olner tl'lan Inaiar, Languages 

Newspapers. 

PERSONS WHO OWN OR CARRY ON THE BUSINESSOF MANAGEME.NT OF NEWSPA· 
PERS (nominated under clause (b) of sub-section (3) of section 5) 

14. Shri K. M. Mathew 
15. Shri Basudev Ray J Farsons who OWf, or carry on 

the business of big 
newspapers. 
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16. Shri S. 8. Singh 
17. Shri 8. M. Sharma 

18. Shri Rajender Kumar Verma 
19. Shri Satish Khurana 

] 

] 

Persons who own or carry on 
the business of management 
of medium newspapers. 

Persons who own or carry on 
the business of management 
of smaH newspapers. 

PERSONS WHO MANAI.3E NEWS AGENCIES (nominated under clause (c) of sub-section 
(3) of section 5) 

20. Shri K.P.K. Kutty 

PERSONS HAVING A SPECIAL KNOWLEDGE OR PRACTICAL EXPERIENCE IN RE-
SPECT OF EDUCATION AND SCIENCE AND LAW LITERATURE AND CULTURE (nomi-
nated under dause (d) of sub-section (3) of section 5) 

21. Prot. K. Satchidananda murty 

22. Shri Brahma Nand Sbarma 

23. Prof. Indra Nath Choudhuri 

Nominated by University 
Grants Commission. 

Nominated by bar Council of 
India. 

Nominated by the Sahitya 
Academy. 

MEMBERS OF PARLIAMENT (nominated under clause (e) of sub-seelion (3) of section 
5) 

24. Shri Chandulal Chandrakar ] Nominated by the Speaker 
25. Shrimatl Geeta Mukherjee House of the People. 
26. Shr! Sushil Chandra Varma 

-, 27. Dr. Nagon Saikia , Nominated by the Chairman 
28. Shri Murlidhar Cnandrakant 

Shandare 

National Water Policy 

3226. SHRt BARE LAL JATAV: Will 
the Minister of WA TER RESOURCES be 
pleased to staie: 

_J 

(a) whether the Union Government have 
constituted a Standing Committed fc,r the 
implementation 01 recommendations of 
National Water Policy; 

the Council of States. 

(b) if so, the details thereof; and 

(c) if not, the reasons thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN 
SHUKLA): (a) to (c). It has been proposed by 
the National Water Board that a standing 
committee be set up for implementing the 
various recomendations of the National Water 



519 Written Answers MARCH 16, 1992 Written Answers 520 

Policy. The Committee has not been set up 
so far. However, the progress on the imple-
mentation of policy is being reviewed by the 
National Water Board. 

[English] 

Post Offices In West Bengal 

3227. SHRI HAAADHAN ROY: Will the 
Minister of COMMUNICATIONS be pleased 
to state the names of places in West Bengal 
where new post offices are to be opened 
during 1992-937 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHAI 
P. V. RANGAYVA NAIDU): So far, 20 sanc-
tions have been issued for opening of extra 
department branch post offices in West 
Bengal which are proposed to be opened 
during the celender year 1992. The details in 
this regard are given in the Statement. It is 

• further proP9sed to open more post offices in 
West Bengal during the financial year 1992-

. 93. However. It is not feasible to give details 
regard as the Annual Plan target for 1992-93 
for opening of post offices in the country has 
not been finalised. 

STATEMENT 

51. No. Name of the proposed District 
Post Office 

1. Nutanbash Coochbeha~ 

2. Chhatoa Coochbehar 

3. Kamat Fulbari Coochbehar 

4. Gowalgaon West Singapur 

5. MohanvitA Ja1paiguri 

6. Jyotinagar Da~eeling 

7. East Bhktinagar Darjeeling 

8. Mogalkata Jalpaiguri 

9. Silaksu Da~eelillg 

10. School Dhura Takdah Te Darjeeling 

11. T amsingdhura Darjeeiing 

12. Maneydara South District (Sikkim) 

13. Kokolay East District (Sikkim) 

14. Barfung South District 
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SI. No. Name of the proposed 
Post Office 

15. Namphing 

16. Kateng Bokrang 

17. Byang 

18. Men-Rungonj 

19. Ship-Ger 

20. Juranpur 

New Telephone Exchange In West 
Bengal 

3228. SHRI HARADHAN ROY: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Government propose to 
open new telephone exchanges in West 
Bengal during the Eighth Five Year Plan 
Period,and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. 

(b) the draft plan to open new telephone 
exchanges district-wise during the 8th Five 
Year Plan period is as under:-

Darjeeling 
Jalpaiguri 
Coochbf'har 
Maida 
West Dinajpur 
Murshidabad 
Birbhum 
Howrah, Hooghly, 
24 Parganas (North) 
and (South) 

2 
5 
5 
3 
2 
3 
2 

15 

District 

South District 

Sourth District 

East District 

North District 

North District 

Murshidabad 

Midnapore 
Burdwan 
Bankura 
Purulia 

15 
10 

5 
5 

72 

Asian Development Bank Assistance 
for Power Projects 

3229. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be 
pleased to state; 

(a) whether the Government propose to 
set up power projects in the country with 
Asian Development Bank's assistance; 

(b) if so, the details of the power projects 
proposed to be set up with this assistance, 

(c) the amount expected to be 
obtained from the Bank for this purpose; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
. MINISTRY OF POWER AND 
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NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KAlP NATH RAI): (a) to 
(d). Discussions are regularly held with the 
Asian Development Bank (ADS) for financial 

S. No. Name of Project! Capacity (MW) 

1. 

2. 

3. 

4. 

North Madras Thermal Power 
Project (3x21 MW) 

North Madras 2nd loan 

Unchahar Thermal Project 
(2x21 0 MW) 

Rayalseema Thormal Project 

In addition to above, ADS has extended 
a loan 01 Us $ 60 million and JPY 7500 million 
to Power Finance Corporation (PFC) under 
commercial Complementary Financing 
Scheme for both North Madras TPS ofTNES 
and Rayalseema TPS of APSES. 

{T tansJaOOn] 

Generation of ~Iectrlclty through 
Windmill and Tidal Wave 

3231. SHRI SUSHll CHANDRA 
VERMA: Will the Minister of POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES be pleased to state: 

(a) The total megawatts of power 
being generated in the country through 
windmil, tidal wave and photo voltaic cell; 
and 

(b) the expenditure being incurred on 
generation of power per kilo watt power 

. through each of these devices? 

THE MINISTER OF STATE OF THE • 
MINISTRY OFPOWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NA TH RAI): (a) A total capacity of 42.3 

and technical assistance tor power projects. 
A list of power projects receiving ADS assis-
tances is given below: 

learf Amount (in US. $) 

150 

200 

160 

230 

MW has so far been installed in the country 
for generation of power through wind energy 
and solar photovoltaic system of verious 
ratings and for different applications. At 
present there is no tidal project either under 
construction or under operation in the coun-
try. 

(b The average capital cost of wind 
power project is Rs. 30,000 per KW. The 
generation tost of solar photovoltaic sys-
tems varies from Rs. 8 to 20 per KWh de-
pending upon the location and size of the 
systems. 

Scheme by Air India to Promote Tour-
Ism 

3232. SHRI GOVIND NIKAM: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the Air India in collaboration 
with department of Tourism propose to for-
mulate a scheme to promote tourism; and 

(b) if so, the details thereof? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
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DIA): (a) and (b). Air India in collaboration 
with the Government of India Tourism 
Department launched Tourism Promotion 
operation initially in Europe and subse-
quently extended it to U. K., U. S. A. Austra-
lia. West Asia and Far East. 

Under the Scheme, Air India offices 
abroad jointly with the Govemment of India 
Tourism Offices undertake the following 
activities: 

(a} Media Planning and Advertising 
india and its tourism attractions. 

(b) investing tour 0Pf'!'31OfS and se-
l'ilCted traveltrade personnel to India 
fo! familiarisation trips. 

{c~ Providti' financial support to lead-
ing tour operators in foreign coun-
tries foc printing and production of 
tour brochures on India 

(r'\ Inviting travel writers to India. 

(e) Participating in joint promotions with 
leading Departmental Stores, Trade 
Shows and Travel Marts. 

Marathi Programmes from Bombay 
Akashwan' 

3233 SHRI GOVIND RAO NIKAM: Will 
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whather half-an-hour programme a 
week is broadcast in Marathi on F. M. band 
of Bombay Akashwani; 

(b) of so. the reasons for allotting such 
a small period to Marathi language pro-
grammes; 

(c) whetherthe Govemment propose to 
increase to pAriod of broadcasting of Marathi 
hmguage or: this band; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA WAS): 
(a) No, Sir. The total quantum of Marathi 
music programmes broadcast from FM 
channel of All India Radio, Bombay is two 
hours and ten minutes per week. 

(b) Does not arise. 

(c) No, Sir. 

(d) Does not arise. 

Export of Alloy Steel 

3234. SHRI GOVINDRAO NIKAM: Will 
the Minister of STEEL be pleased to state: 

(a) tha average prOOuclion of alloy steel 
ir the CZ)untry, during the last five years, 
year-wise; 

(b) the steps proposed to be talc.en to 
export alloy stee!; and 

(c) if not. the reasons thnreof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (8) The total production of 

. alloy st8f?1 (including stailfle~s ",eel) semis 
for the iast five years in resl'ect of main 
producers and the Electric Arc Fu mace (EAF) 
units is given below: 

Year 

1986-87 
1987-88 
1988-89 
1989-90 
1990-91 

Oty. in '000 tonnes 

Quantity 

678 
675 
787 
901 

1028 
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(b) Some of the measure taken by the 
Government to facilitate alloy steel export 
are: 

(i) Reduction in import duty on steel 
mQlting scrap from 35% to 10%. 

(ii) Allowing import of modern equip-
ment and technology for quality 
improvement and cost reduction of 
alloy steel preducers. 

(iii) Duty free import of raw materials 
including alloying elements, for 
export production through advance 
licensing scheme as per the policy. 

(iv) Conversion fa 60% export earning 
at market rate of foreign exchange, 
and 

(v) Liberal clearances of export pro-
posals. 

(c) Does not arise. 

[English} 

Difference In Pay Scales of MTNL and 
DOT Employ.e. 

3235. SHRI GOVINDRAO NIKAM: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the difference in the pay scales and 
allowances being paid to the employees of 
the Mahanagar Telephone Nigam Limited 
and the employees of the Department of 
Telecommunications; 

(b) whether resentment among the 
employees is increasing due to this dispar-
ity; 

(c) if so, the steps being taken by the 
Government to resolve this issues; 

(d) whether with the formation of a Public 

Sector Undertaking, the employees start 
demanding more pay scales and allowances 
and their demands are always accepted by 
the Government; and 

(e) if so, the steps proposed to be taken 
by the Government to curb this tendency? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAYVA NAIDU): (a) There is no 
difference in pay scales and allowances of 
employees of Mahanagar Telephone Nigam 
Limited and Department of Telecommunica-
tions. However, Group 'C' and '0' employ-
ees in M. T. N. l. who are on deemed 
deputation from Department of Telecom-
munications have been sanctioned an ad-
hoc amount of RS. 1001- per month with 
effect from 1.9.1990 as their terms and 
conditions for absorption in MTNL have not 
been finalised so far. This payment will be 
adjusted towards dues to such employees 
when the said terms and conditions are 
finalised. 

(b) and' (c). Yes, Sir. This adhoc sanc-
. tion did lead to resentment among the 

employees of Department of Telecom. 
Consequently, the Government constituted 
a high level Committee known as Athreya 
Committee, for a high level Committee know 
as Athreya Committee, for recommending 
the most appropriate organisational struc-
ture for the management of telecommunica-
tion services in the country. The report is 
under consideration of the Government. 

(d) and (e). The pay packages for the 
public sector and Government employees 
are different. Some amount of disparity be-
tween the two at any given time exists. 

Assistance to States for Development 
of Tourism 

3236. SHRIMATI MALINI BHAT-
TACHARYA: Will the Ministerof CIVIL AVIA-
TION AND TOURISM be pleased to 
state: 
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(a) whether the Union Government 
provide assistance of the State Government 
01 the development of tourism in the States; 
and 

(b) if so, the details of such assistance 
provided during each of the last three years, 
till date, State-wise? 

THE MINISTER OF CIVIL AVIATION 
AND TOURiSM (SHRI MADHAVRAOSCIN-

DIA): (a) Yes, Sir. The Central Departmental 
Tourism extends financial assistance to the 
State Government for specific projects, 
dependent upon their merits. availability of 
founds and inter-se priorities. 

(b) The details of financial assistance 
sanctioned to each State during the last 
three years are given in the enclosed state-
ment. 

STATEMENT 

SI. Name of the State 
No. 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Bihar 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himachal Pradesh 

9. Jammu & Kashmir 

10. Karnataka 

11. Kerala 

12. Madhya Pradesh 

13. Maharashtra 

14. Manipur 

1989-90 

115.35 

05.00 

36.71 

13.53 

25.13 

125.75 

45.81 

85.02 

46.01 

08.30 

Amount senctioned 

1990-91 1991-92 
(/ill Date) 

(Rs. in lakhs) 

73.47 79.61 

07.35 05.36 

22.67 85.71 

138.44 102.29 

33.78 

99.55 114.07 

230.46 41.10 

80.31 99.18 

90.89 47.33 

91.11 66.51 

190'.19 74.79 

234.36 201.58 

142.61 142.69 

15.12 
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Sl Name of the State 
No. 

-----'----
15. Meghalaya 

16. Mizoram 

17. Nagaland 

18 Orissa 

19. Puni''tb 

20. Raja,,;than 

;>1 Sik~jm 

22 Taflll! I'dade 

23. Tripura 

24 Utta, P.adesh 

2.5. West Bengal 
.. - .. ~--~.----~-----

TmA.L 

[T rans/atior. ] 

Damagg to Pearls and J .. walfJ In Orissa 

3237 SHI-{' MRLlTYUNJAYA NAYAK: 
Will the Minister of MINES be pleased to 
state: 

(a] whether it IS a fact that avery year 
pearls and jewels worth millions of rupees 
are being darr agee in Orissa; 

t 
(b) if <;0. thE' reaction of the GOvernment 

thereto' 

(c) thA step~' beIng taken by the Govern-

AmountsenCoonsd 

1989-90 1990-91 1991-92 
(Iill Date) 

(Rs. in IaJchs) 
.-.----

09.74 22.33 38.70 

20.02 06.45 

67.94 34.54 12.00 

121.61 115.50 

15.93 48.13 14.44 

26.25 152.34 74.68 

59.71 70.9 

37.94 13447 4S.44 

04.91 23.55 09.97 

\32.97 397.87 2007 

07.50 320.15 36.73 ._--_ .. _- -.~. -------.~----.-. ------
809.79 <'751 25 1542.89 

rnen~ to stop the O"lmag, , of pearls and 
it>well. in Ori~~a : and 

(d) if not, tne reasons thsu.m ? 

THE MII\ISTER OF STATE IN THf: 
MINISTRY OF MINES (SHI=iI SALRAM 
SINGH YADAV): (a) and (b). Sporadic inc; 
dents of clandestine mining of precious an,1 
SEtlTli;>recious stones are reoorted from timo 
to time if) the Stated Orissa. To stop such 
illegal mining C'-.overnment of Orissa nave 
enacted the Orissa Minerals (Prevention of 
Thett. Sumgoling anti Otheot Unlawful ActiVI-
tIeS) AcI., 1989 and hl".ve also notified appro. 
priate R(JIEl$ thereunder. 
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(c) and (d). Assistance has been sought 
from UNDP in assessment or promising gem-
stones bearing areas and for setting up of 
G9m-stone Testing laboratory for identifi-
cation, testing and evaluation of different 
types of precious and semi- precious stones. 

[Eng/ish] 

Proposal for Development of Tourism 
In Ayodhya 

3238. SHRI SYED SHAHABUDDIN: Will 
the Ministerot CIVIL AVIATION AND TOUR-
ISM B BE pleased to state: 

(a) whether the Union Government have 
under consideration any scheme, suo-moto 
or proposed by the State Government of 
Uttar Pradesh for the development f tourism 
in Ayodhya; 

(b) whether any scheme or modification 
of an earlier scheme has been submitted by 
the State Government durin9 1991-92; 

(e) if so, the brief particulars o! the 
scheme including its objects and purpose, 
estimated cost and the quantum of Central 
assis1ance sought; and 

(d) the reaction of the Union Govern-
Mer.t !hereofor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHR! MADHAV RAO 
SCINDIA): (a) to (d). Steh' Gnvernment have 
proposed constluctbn of a Yaln NIW3S to 
provide budge; accommodation to tourists 
visiting Ayodhya. Th~y havEl been informed 
that the Central Department Of Tourism would 
consider extending fin'.'lncial assistance tor 
this scheme provided the complete project 
proposal alongwith detailed estimates are 
sent by them according to the prescribed 
procedure. 

Exchange of Information on Water 
Resource Development 

3239. ·SHRI K. H. MUNIYAPPA: 
SHRI V. KRISHNA RAO: 
SHRI J. CHOKKA RAO: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether there is any proposal to 
introduce a Bill during the current Budget 
Session to facilitate the exchange of infor-
mation on water resources development ; 
and 

(b) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHAR.AN 
SHUKLA): (a) and (b.) National Water Re-
sources Council under the Chairman Trip of 
the Prime Minister adopted a National Water 
policy in September, 1987 which among 
other things, states that a Standardised 
National Information System should be es-
tablished for data regarding water availabil-
ity and actual water use and comprehensive 
and reasonably readiable further demand 
for water for diverse purposes. The National 
Water Board. constiiuted in September, 1990 
to make suggEtstiO~',S for undertaking appro-
priate progmrnme in p,-,rsuance of the direc·· 
lives in the Naticna! Water Policy, has set up 
a SUbcomlTlIttee 111 its first meeting to prepare 
(l draft Water Information Bill. The Sub-
Commi!1ee has submitted its report and after 
ccnsideration, the National Water Board ha.s 
rRquested ;)i: the State in its third meeting 
held on 20.'.1992 to get the Blil examined 
and furnish the views to the Board. Introduc-
tion of the Bill depends upon how soon the 
State Government concur to the draft Bill in 
the National Water Board. 
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[Trans/ation] 

Use of SyntheticS In Fruit Juice 

3240. SHRI SURENDRA PAL PATHAK: 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state: 

(a) whether the use of synthetics in cola 
drinks is considered to be a health hazard by 
the Government; 

(b) if so, the steps proposed to be taken 
by the Government to stop its use; 

(c) whether the Government propose to 
enact law for mandatory use affixed quantity 
of fruit juice; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHARGOMANGO): 
(a) No, Sir. Cola drinks conforming to stan-
dards of Prevention of Food Adulteration Act 
(PFA) and Fruit Products Order (FPO) do not 
pose any health haz ard. 

(b) Does not arise. 

(c) No, Sir. There is no proposal to enact 
law for mandatory use of fixed quantity of 
fruit juice in Cola drinks. 

(d) Does not arise. 

Area affected by Water and Wind 
Erosion in Uttar Pradesh 

3241. SHRI HARIKEWAL PRASAD: Will 
the Minister of WATER RESOURCES be 
please to state: 

(a) whether any survey has been con-
ducted on the affected areas by Water and 
Wind erosion in Uttar Pradesh; 

(b) if so, the details of area affected 

thereof during the last three years; 

(e) the value of crop loss as a result 
thereof during the last three years; and 

(d) the amount allocated to Uttar Pradesh 
by the Union Government to tackle this prob-
lem? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Yes Sir. Area affected 
is assessed as 13115 Thousand Hectares. 

(c) No Systematic analySis of the crop 
loss has been carried out. 

(d) An expenditure of Rupees 26.7619 
crores has been incurred. 

'Jal Ohara Scheme' of U. P. 

3242. SHRI HARIKEWAL PRASAD: Will 
the Minister of POWER-NON-CONVEN-
TIONAL ENERGY SOURCES be pleased to 
state: 

(a) the target fixed for sinking wells 
under 'Jal Ohara Scheme' in Uttar Pradesh 
during the laSt years; and 

(b) the extent to which the target has 
since been achieved during this period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NON- CON-
VENTIONAL ENERGY SOURCES (SHRI 
KALP NA TH RAI): (a) and (b). The 'Jaldh&.ra' 
Scheme was a one-time measure initiated 
by the Government in 1988-89, to provide 
pumpsets to marginal farmers in identified 
Draught Prone Areas of 13 States. Even 
though a target of 7,073 pumpsets was 

. proposed under the Scheme for Uttar 
Pradesh, the scheme was not taken up in the 
State and hence the achievement was nil. 
The Scheme is no more in operation. 
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12.00 hrs. 

RE. SPLIT IN TELUGU DESAM PARTY 

[ Translation) 

SHRI RAM LAKHAN SINGH YADAV 
(Arrah): Mr. Speaker, Sir, while laying the 
foundation of the Heavy Engineering Corpo-
ration of Bihar, Pandit Jawahar Lal Nehru, 
the then Prime Minister, had rightly said that 
this factory would be a unique one and would 
prove to be the 'mother factory in Asia. He 
had said that it would manufacture and supply 
machines for other big factories. This factory 
was built at a cost of Rs. 400 crore but now 
its assets have gone upto thousands crores 
of rupees. It is capable of manufacturing 
machines for other factories as well manu-
facturing machineguns and tanks for meet-
ing strategic requirements. 

In spite of the fact that it meets the 
orders in time and maintains 110% quality, it 
is not getting orders from other Government 
factories which are supposed to place or-
ders with it. During the last two years nearly 
Rs. 18,000 erore were sanctioned as grant 
by the Government to expand different steel 
factories, but this factory was sanctioned Rs. 
600 erore only. The remaining funds were 
allocated to all private companies which are 
totally against national interests. It will natu-
rally result in loss of this, factory. 

h is said that its losses have gone upto 
Rs. 100 crore whereas it still pays an amount 
of Rs. 165 crore as excise duty and other 
taxes to the Government exchequer. It is 
very surprising and undesirable that the 
Reserve 'Bank of India charges interest @ 
25% from it. 

According to agreement signed between 
the H.E.C. and the Central Government on 
October 30, 1991, this factory waS supposed 
to receive a sum of Rs. 65 crore from the 
Central Government during the year 1991-
92 but not a single paisa has been paid to it 
so far. 

N the instance of the Hen. Prime Minis-

ter, a central team comprising 3 experts was 
sent there in the first half of this month which 
held an enquiry in this regard. In its report, 
the enquiry team has recommended sanc-
tion of Rs. 40 crore in addition to the said Rs. 
65 erore to this factory in this very month. 
Otherwise, this factorx which is the most 
useful and important for the country will 
come to a last very shortly. 

Even now, 22,000 people are earning a 
living from this factory and about 2 lakh of 
their dependents are getting sustenance from 
it. 

I, therefore, request that. the factory 
shOuld be freed it from the grip of bureauc-
racy and the Central Government should 
take immediate measures to revive the fac-
tory and pay the funds this very month ac-
cording to this agreement and issue orders 
to various factories to place orders with it 

[English) 

SHRI SOBHANADREESWARA RAO 
VADDE (Vijayawada): Mr. Speaker, Sir, with 
an due regard and respect to the Chair, I 
would like to make out some important 
matters. The ruling party is encouraging 
defections from the Opposition parties and it 
is engineering split in some political parties. 
Very recently, they had split a political party 
in Maharashtra Now, they have engineered 
a defection from our T elugu Desam Party. In 
fact, the Telugu Desam Party, which was 
established as a regional party, has certain 
principles. For a definite reason, since Shri 
P .V. Narasimha Rao Garu, the present Prime 
Minister, as Prime Minister, contested the 
Nandyal bye-elections, our Party President 
was good enough and thought it fit - be-
cause for the first time, after Independence 
a person from the South and more so from 
our State of Andhra Pradesh has been func-
tioning as Prime Minister of this great coun-
try -not to field a candidate against Shri P.V. 
Narasimha Rao. And now this ruling party 
which is in short of majority by some Mem-
bers, they have engineered defections from 
our Telugu Desam Party. You are aware of 
it. I will not go into the details of chronology 
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(interruptions)
\ .
of events because you yourself were the
person before whom all these developments
have taken place. They had come to you,
met you and expressed their intentions and
submitted their letters to you. It is very
disturbing to find that some responsible Union
Minister had to advise our former Members,
colleagues about the draft of the letter that
should be submitted to you. It came in the
press also that some of these Members had '

'stayed in, a guest house belonging to an
agricuttaraluniversityof an adjoining State,
very near to our capital city. And unfortu-
nately, the.ruling party's hand is very amply
dear in this process of defections and split
it is most unfortunate that this G"vemrnen1
h€'aded by the present Prima Uinister who
says that this Government 45 intereS'lsd in
establishing certain moral values in the pc-
lilicnlsyst0.m and also he has some behalf in
3fri ring at a consensus with all fua political
pof'ios, !Ialie 'left all these thlng~ 0 the winds
'v<'hl~~'1tt.eirquestion of survival came. It is
now Yi!:Jl11y shame that ',vithout 8f11' has ita-
'll:'!,'''j.~~~1?ry'have encouraqod the cofections
1md HI~lfhave engineered it What I want to
bring 10 your kind notice is m}' agony and
deep sense ot heart -burning. t will not repeat
again what all has happened. But I would
like to bring to the hon, Ch.air's notice the
letter which I have given you - you remem-
ber that - to enquire from each and every
Member who had earlier given letters to your
goodself expressing their intentions and later
on changing their views. And also, some
Members, after meeting you on the 121h.
were not seen anywhere. When we told you
to kindly examine that, you were good enough
to say that you would examine each and
every person. Our Members had also brought
it to your notice that they were having the
parliamentary party meeting in Hyderabad
on 14th. Then you said, "do not be worried.
There is no hurry. I will take some time and
definitely you will be given an opportunity ...••

(Interruptions)

MR. SPEAKER: Please. I do not have
an opportunity to explain on the floor of the
House what I said in the Chamber. You can
talk to me in my Chamber.

SHRI SOBHANADREESWARA RAO
VADDE: We felt very much alarmed when on
13th a letter was sent to the persons who had
parted company with us. Iam not going into
the merits of it. You were good ~nough to
sign a letter stating that so and so division
numbers were allotted to them because you
treated it as a split in a group. Again in a
matter of two hours, another letter was sent
to another Member who also had parted
company ... (Interruptions.)

MA. SPEAKER: I will explain to you
~Vel)1hing in my Chamber and not here.

SHR4 SOBHANADAEESWARA &'\0
VADDE: While in the casa of Janata Dal, the
dodsion could not be taken for nearly two
months and now in respacl .ofMembers from
our T a!ugu Desam who have destructed and
erJ~ineared a split, you are kind enough to
take some daelslon in a matter of 48 hours ...
( Interr.g.ptions)

Sir, f am no! questioning; let me make it
clear.

{J"terruptions}

MA. SPEAKER: PIQ~se, just a minute
Shri Rao, Now. I am going to allow Shri Raju.
Shri Bao, I am just saying that you can come
10 ma and meet me in the Chamber and I will ,.,.,
explain 10 you. If you are discussing &very
ruling nf th9 Spoaker, in the House.fhen it
becomes very difficult for me to explain and
for you to cornpiy with it. So, let us discuss
it in the Chamber. As far as other part is
concerned, let us not be very touchy about
that. Something has happened and it is
bound to be felt by the Members. let us net
be tOllchy about that.

(Interruptions)

MR. SPEAKER: Please, it is not neces-
sary. You take your seats.

SHRI NIRMAL KANTI CHATIERJEE
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(Dumdum): I want 'to say something differ-
ent. 

MR. SPEAKER: Shri Nirmal, I am not 
allowing you. Shri Raju. 

SHRI BH. VLJAYAKUMAR RAJU (Nar-
sapur): Hon. Speaker, Sir, I am very thankful 
to you for giving me an opportunity. 

Shri. V.S. Rao, narrated everything in 
this august. House which is false and which 
is without any evidence. I want to say 
categorically that on 11th, we had submitted 
our resignation and we have formed a new 
party. (Interruptions) 

SHRI SOBHANADREESWARA RAO 
VADDE: Sir, they have formed a new party! 

SHRI BH. VLJAYAKUMAR RAJU: That 
is T elugu Desam group. (Interruptions) It is 
my party and it is not your party. (Interrup-
tions) Sir, let me tell you. We submitted our 
papers to you. Before we carne to submit the 
papers to you, these people came alongwilh 
some outsiders and they pulled down my 
Members and thrown them out and they took 
away three Members from my group. (Ints,· 
ruptions) Let me say Sir. (Interruptions) 

SHRI SOBHANADREESWARA RAO 
VADDE: Have we kept them in any Guest 
House? (Interruptions) 

SHRI BH. VIJAYAKUMAR RAJU: Sir, 
he is telling a false story. He said that we 
stayed in an Agriculture Minister's farm 
house. That is wrong. I am having the proof 
of evidence as to where I had stayed. I never 
stayed there. I have the proof of evidence 
and we can produce the bills before you. I 
am telling you and I am also challenging him. 
Since this Government has not given us any 
protection, we ran to some hotel and we 
stayed there on our own names. Sir, we can 
produce the proof in this august House. 
(Interruptions) 

MR. SPEAKER: Please sit down Shri 
Paswan. Now Shri Khurana: 

(L"!!erruptions) 

SHRI NIRMAL KANTI CHATTERJEE: 
Sir, there are certain important things which 
cari be discussed in the Chamber and we 
appreciate that. (Interruptions) But there are 
important things which cannot be decided in 
the Chamber. (Interruptions) 

MR. SPEAKER: Shri Thangkabalu, I 
will look into it. You please sit down. Yes, 
Shri Khurana: 

( Interruptions) 

MR. SPEAKER: Shri Nirmal, this is not 
an economic matter. That is a legal matter. 
You please sit down. 

(Interruptions) 

SHRI NIRMAL KANTI CHATTERJEE: 
Sir, we are proud that India is a standing 
example for parliamentary democracy. (inter-
ruptions) 

MR. SPEAKER: There are other issues; 
it is not like that. 

SHRI SRIKANT A JENA (Cuttack): This 
is a very important issue. This issue should 
be resolved first. 

MR. SPEAKER: I allowed them. You 
can come and enlighten me in the Cham-
ber ... (Interruptions)... -

MR. SPEAKER: I have provided oppor-
tunity to express their views; it is not a full-
fledged debate. 

( Interruptions) 

MR. SPEAKER: Nirmal Kantiji, you are 
not in know of things. Those who are in know 
of things have spoken. Please sit down. 

SHRI SRIKANTA JENA: You told us 
that during Zero Hour you will allow us to 
raise this issue. This is a very important 
issue. (Interruptions) 
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MR. SPEAKER: Please sit down, I wiD 
explain. If you think that such matters should 
be discussed on the floor of the House, you 
can take a decision and we can discuss this 
issue. But aD such matters will come to the 
House for discussion. If you think that these 
matters have to be discussed in the Cham-
ber, I am ready to discuss them in the Cham-
ber. AU such matters wiD come to my Cham-
berthen. 

(Interruptions) . 

MR. SPEAKER: I am saying that this 
House is sovereign, you can decide in any 
manner as to how a matter should be de-
cided. If you think that all such matters 
should be decided on the floor of the House, 
I shan have no objection. If you want that 
they should be decided somewhere else, I 
shall have no objection. But until the time the 
decision is that such matters have to be 
decided in the Chamber,let them be decided 
in the Chamber. If you take a conscious 
decision, I will send an matters to the House 
for a decision. 

( Intemptions) 

SHRI NIRMAL KANTI CHAITERJEE: 
Allow us to explain as to why we want to raise 
this in the House. 

MR. SPEAKER: This is what happens. 
I wiD aIJow you if the House decides. I shaD 
have no objection if the House decides and 
I will bring all the matters to the House only 
for a decision. 

( Intemptions) 

SHRI NIRMAL KANTI CHA ITERJEE: 
Allow us to explain why we want to raise it in 
the House. 

MR. SPEAKER: Mr. Chatterjee, you 
don't know what has happened. Probably 
you have not gone through the rules and the 
relevant provisions and yet you want to dis-
cuss it in the House and you want that 
everybody should discuss it in the House. I 
wlll give you an opportunity, study the rules, 

study the law and convince me. If you are 
able to convince me in writing,' wiD keep it on 
recOrd and • will take a decision on that. But 
please do not raise matters without under-
standing the legal position. 

( Int9mptions) 

MR. SPEAKER: Shri Paswan,l win hear 
you in the Chamber. 

(Int9mptions) 

MR. SPEAKER: It is not like that. 

(lnt9mptions) 

SHRI NIRMAL KANTI CHAITERJEE: 
Sir, you allow us to explain as to why we want 
to rise it; then, you give your ruling. 

MR SPEAKER: Mr. Nirmal Kanti Chat-
terjee, it is not necessary. I am saying every 
now and then, it is not necessary. (IntelTUp-
tions) Your wish should not be against the 
wish of the entire House. If the House 
wishes,l am ready to aUow you to discuss; if 
the House wishes, • will bring an the matters 
to the Chamber and you decide it here. But, 
if you and you alone are standing up and 
saying that this should be discussed, I can-
not allow you. 

(Interruptions) 

SHRI NIRUAL. KANTI CHA TIERJEE: 
Sir, I believe that you wUI be in agreement 
with that we say. (Interruptions) Kindly allow 
us to say as to why we want to do this~ then 
you come to the conclusion. 

( Interruptions) 

SHRI SRIKANTA JENA: Sir, what the 
Members want is this. (/ntemptions) 

MR. SPEAKER: All of you are standing. 
This is what happens in the House; we are 
not able 10 do. I am allowing Mr. Jana to 
speak. 

(lnt9rrup1ionS) 
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SHRI NIRMAl KANTI CHATTERJEE: 
You allow me, Sir. I will explain as to why we 
want to do this. (Interruptions) 

SHRI SRIKAr+TA JENA: Sir, we heard 
the two Members - Telugu Desam Deputy 
leader and the erstwhile leader-speak. The 
erstwhile leader says. ·Yes. we want to a 
Guest House - Hotel - and paid the Bill.· 
They have their own MP accommodation 
and they did not prefer to go there and call a 
meeting there. They went to a Hotel and paid 
the Bill. (Interruptions) At that point of time, 
the Congress ... (Interruptions) let me com-
plete. (Interruptions) 

SHRI K.V. THANGKABAlU (Dhar-
mapuri): Sir. the House is not concerned 
with this matter. That is not the point. Why 
is should come to the House? (Interruptions) 

SHRI SRIKANTA JENA: Sir, at that 
time, the Congress Members. thumped the 
'abies. What is the allegation? (Interrup-
tions) Sir. we are all concerned about the 
allegation. We know. we are in the Opposi-
tion; and the ruling party is short of some 
Members. They want some Members to get 
the majority. The kind of thing which they are 
pursuing is deliberately encouraging the 
defection in the Opposition ranks. That is 
their habit. So. we allege that the Congress 
party is deliberately engineering defection in 
the Opposition benches and polluting the 
whole polity of the country. That is our 
allegation. (Interruptions) 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NAB I AZAD): 
You hear the reaction ofthis side also. You 
cannot say all the time; let somebody else 
also speak from this party. 

( Interruptions) 

SHRI SRIKANTAJENA: Do you want to 
respond? 

SHRI GHULAM NABI AZAD: Yes. I 
want to respond. 

SHRI SRIKANTA JENA: let me com-

plete first. 

SHRI GHULAM NABI AZAD: You have 
already - plenty of you - spoken on this. 
( Interruptions) 

SHRI SRIKANTAJENA: Shri Azad, we 
know that you are really competent as to how 
to respond to this particular subject. 

( Interruptions) 

SHRI SRIKANTA JENA: In this field. 
you have enough experience. You have 
defended when the same Telugu Desam 
MLAs were hijacked. At that point of time 
also. you have defended the Congress party 
and today also you are going to defend them. 
We know. you are efficient in this particular 
subject. (Interruptions) The Members were 
deliberately kept in captivity. they were of-
fered money and they were ... (Interruptions) 

SHRI K.V. THANGKABALU: Sir. the 
House should not discuss this matter unnec-
essarily. (Interruptions) 

SHRI SRIKANTA JENA: Why not? It 
may be unnecessary for you. (Interruptions) 
Sir. we are really concerned aboutthis. (lnter-
ruptiollS) 

MR. SPEAKER: You have said all those 
things. Now. you sit down. please. 

( Interruptions) 

MR. SPEAKER: Okay. Now. Shri Azad. 

(Interruptions) 

SHRI BASU DEB ACHARIA (Bankura): 
Sir. you hear us first. 

( Interruptions) 

MR. SPEAKER: I am hearing Mr. Nir-
mal Kanti Chatterjee. (Interruptions) No. 
cross-talk please. 

SHRI NIRMAl KANTI CHATTERJEE: 
Sir,l am sure that you - not only you but also 
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the entire country - will share our feellings. 
In India not a single individual would be 
discovered who does not take pride in the 
fact that India, in the whole of South Asia, 
was a shining example of parliamentary 
democracy. That was since 1947. (Interrup-
tions) You will agree to that. (Interruptions) 
You agree to t~at ! Okay. (Interruptions) 
Please bear with me. 

Even in 1948, there was Preventive 
Detention Act. What happened was that for 
at least a decade or even more, the political 
and moral authority of the largest political 
organisation of the country was, more or 
less, intact. (interruptions) Let me explain. I 
am trying to raise the issue. Then you 
counter. What happened after that was that 
it began with the Preventive Dete~ion Act, 
1948. Increasingly the ruling party, which 
was still the biggest party, was losing its 
moral and political authority. (Interruptions) 

Thereafter in the country what was 
happening was that in orderto sustain power, 
in order to have a party rule, the develop-
ment of parliamentary democracy was being 
thwarted for a narrow short-term considera-
tion of a party majority. Punjab was de-
stroyed. Kashmir was destroyed. Every-
where the toppling game was going on. 
(Interruptions) This was discovered in 1984 
in Andhra Pradesh when the NTR Govern-
ment, despile having a majorily, was pushed 
out. It is unfortunate that once again we are 
standing on an issue which concerns with 
Andhra Pradesh MPs. What has a hap-
pened is th3t in that effort, in that desire to 
somehow or other retain the party rule, they 
have started this thing. We know how the 
former National Front Government was 
destroyed. Every single means has been 
adopted to see that they tried to have a 
majority. This happened in Tripura. This 
happened during the National Front Govern-
ment. This has become now a theme. They 
could not come here with a majority. They 
were a minority Government. They continue 
to be a minority. Therefore, they are, in trying 
to have their own party rule, stopping at no 
means to destroy our party. (Interruptions) 

Therefore, why we want a discussion is 
that what is at s take is the moorings of 
parliamentary democracy. All these years, 
we tried to generate in terms of parliamen-
tary democracy. (Interruptions) The stories 
are there. Even at that time of defection and 
to day everything went into it: favours, money, 
hotel, everything (Interruptions) 

MR. SPEAKER: Now what is thin going 
on? 

( Inteffuptions) 

SHRI NIRMAL KANT! CHATIERJEE: 
Therefore, what we are concerned with is 
that many important things can be decided in 
the Chamber. We agree with that. But there 
are important things in the country whicll 
have to be decided in the House. (Interrup-
tions) . 

MR. SPEAKER: Enough of it. Now, 
please sit down. 

SHRI NIRMAL KANTI CHATIERJEE: 
Therefore, we demand. that speakers from 
various political parties should be allowed to 
speak. Also, let them know the answer from 
the Members of the ruling Party or the leader 
of the ruling Party. as to what their approach 
to this problem is. Why have they acted in 
this manner? 

MR. SPEAKER: Mr. Chatterjee, you 
have to sit down now. You have spoken too 
much. 

SHRI GHUlAM NABI AZAD: Mr. 
Speaker Sir, ....... (lnteffuptions) 

. SHRI SOBHANADREESWARA RAO 
VADDE: What is the memorandum of under-
standing? What were your offers? 

SHRI PRAFUL PATEL (Bhandara):You 
are also welcome! 

SHRI B.N. REDDY (Miryalguda): Mr. 
Speaker Sir, defections should nol be en-
couraged. In the name of decency ad in the 
name of upholding democratic values, they 
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all must resign. They must be advised to 
resign forthwith from the membership of Lok 
Sabha The recognition granted to them 
should be withdrawn immediately. Sir, this is 
a blot on the face of this august House. 
(Interruptions) 

SHRI GHU:..AM NAB I AZAD: Sir, the 
remarks made by ;'on. Members of the 
National Front that Congress (I) is respon-
sible for creating this split are totally irre-
sponsible, uncalled for and far from the truth. 
Let me, on behalf of this Government. make 
it very dear that the Congress Party and the 
Government have nothing to do with the 

. split. This split is their internal matter. If TDP 
is falling under its own weight because of its 
internal contradictions and internal differ-
ences, we cannot help it. Central remarks 
made by han. Members on the other side 
from the National Front are out of frustration 
and fear psychosis. I would like to make it 
clear that we have not encouraged defec-
tions and we are not in favour of any split, 
whatsoever it might be. Our friends from the 
National Front are always in the habit of 
levelling changes against the Congress even 
for those things which are not the concern of 
the Congress Party. If the National Front 
feels that maintaining the unity of the Na-
tional Front is also the duty of the Congress, 
then Sir, I am afraid, we cannot fulfil that duty 
(Interruptions) 

[ Translation] 

MR. SPEAKER: Shri Paswan, Please 
sit down. 

(/nterruptions) .... 

SHRI RAM VILAS PASWAN (Rosera): 
Mr. Speaker, Sir, he has levelled changes 
against the entire National 
Front. .. (/nterruptions) ... 

SHRI GHULAM NABI AZAD: I have not 
so far levelled any charge. But, if you speak 
in a loud voice, I will level charges ... (lnter-
ruptions) ... 

SHRI RAM VILAS PASWAN: But I am 

levelling charges. I level my charge against 
you. I would like to repeat that the Anti-
Defection Bill was passed keeping in view 
the dignity of the House. We had hoped that 
there will be some ideology, some morality 
with the Narasimha Rao Government.. .. 
(/nterruptions) .... But I charge that this Gov-
ernment has proved to be worse than any 
other previous Governments and it is delib-
erately misusing its offices on the strength of 
money ..... (Interruptions). 

Mr. Speaker. Sir, this is my charge. It 
the hon. Members who have defected have 
the courage, let them face the elections . 
Such things are dangerous for democracy. 

[English1 

SHRI TAR IT BARAN TOPDAR (Bar-
rackpore): Sir, he has said that he has re-
signed from the Party. By doing so he has 
disqualified himself to be a Member of the 
House. What is your ruling on this? 

MR. SPEAKER: On that point, I have 
my own ruling. Icangivearuling. Please do 
not worry about it. 

[ Translation1 

SHRI SHARAD YADAV (Madhepura): 
Mr. Speaker, Sir, it appears from the cold 
response of the Government towards the 
Anti-Defection Bill that this Government is 
encouraging defection everywhere .... (Inter-
ruptions) ... 

The hon. Minister stated that it is not his 
responsibility. I do not say that running the 
National Front or any other Party is his 
responsibility, but it is not good to entire 
people to the fold of one's party. Within a day 
several cars came out simultaneously and 
several peopls su~or~d i~:n h~art discroe! 
at a time. On the 9th the number 01 people 
admitted as heart patients in Bihar is un-
precedented in history ..... (/nterruptKlns) 

Is it not your responsibility? 

SHRI GHULAM NAB I AZAD: Is it our 
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responsibility to ensure your presence? 

SHRI SHARAD YADAV: Fake certifi-
cates where produced. Are not the hospitals 
under Government control. 

[English] 

MR. SPEAKER: I think this House has 
taken more than haH-an-hour now and haH-
an-hour in Question Hour. One hour is 
enough for this. 

[ Translation] 

SHRI SHARAD YADAV: Mr. Speaker, 
Sir, it is a very serious matter .... (Intern.tp-
lions). ... If you do not want to hear us, we 
would like to stage a walk out. 

[Eng/ish] 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Sir, I will take only one minute. All 
sections of the House .... 

(Interruptions) 

SHRI K.P. REDDAIAH YADAV (Ma-
chilipatnam): Sir, they say that we have 
taken money. So, it is quite appropriate to 
give me time. I will resign but you first give 
me time to explain my position. 

MR. SPEAKER: I will give time to every-
body who want to speak. 

( Interruptions) 

SHRI BH. VIJAYAKUMAR RAJU: Sir, 
you have not given me time to explain the 
matter. Please give me some time. 

MR. SPEAKER: I will give you time. 

( Interruptions) 

SHRI BH. VIJAYAKUMAR RAJU: Sir, I 
am asking my colleagues to resign from the 
Membership of the House. We are all going 
to resign. I give a challenge; I will resign frOll! 
the Membership but you should also resign. 

We are not afraid of facing the people. We 
will face the people and come here again. 
This is a challenge I am giving in this august 
House. (Interruptions). 

MR. SPEAKER: I will give time to you 
also. 

(lnteruptions) 

SHRIK.P. REDDAIAH Y ADAV: Charges 
are levelled against us. 

MR. SPEAKER: I will give you time. 

(Interruptions) 

SHRI BH. VIJAYAKUMAR RAJU: Sir, I 
give a challenge; I am prepared to resign let 
them also resign. (Interruptions) 

SHRI SOBHANADREESWARA RAO 
VADDE: You resign and go to the people. 
( Interruptions) 

SHRI BH. VIJAYAKUMAR RAJU: You 
should also resign and go to the people. 
( Interruptions) 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Sir, so far as elections are con-
cerned, in this House, all sections, have 
expressed their grave concern over the use 
of muscle power and money power. Every-
body has said that. (Interruptions) 

SHRI KODIKKUNll SURESH (Adoor): 
That is being done in West Bengal. 

SHRI V.S. VIJAYARAGHAVAN 
(Palghat): Telugu Desam and theJanata Dal 
have already broken. Mr. Somnath Chatter-
jee, why are you weeping? Nobody can save 
it. 

DR. DEBI PROSAD PAL (Calcutta North 
West): Sir, if they say that there is muscle 
power and money power, there is a perfect 
example of that and that is West Bengal. 
VIOlence, intimidation, rape, muscle power 
and money power have been used at the 
time of elections in West Bengal. 
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SHRI RUPCHAND PAl.. (Hooghly): That 
is how he has been elededfrom West Bengal. 

SHRI SOMNATH CHATTERJEE: I am 
not surprised at their ignorance. Even their 
party have said that there have been use of 
muscle power and money power at the time 
of Elections. Several reports are there. 
They are not aware of it. I am not surprised 
at their ignorance. What is troubling us is 
that even aftertheelections, money power is 
being utilised. Therefore, Sir, what we are . 
feeling disturbed is that whether that cancer 
will continue to pollute our Parliamentary 
democracy. 

Shrl Ghulam Nab! Azad gas denied 
that. Of course he has to dellY that. 

SHRIGHUlAM NABI AZAD:Ofcourse, 
we have to deny that. 

SHRI SOMNATH CHATTERJEE: He 
has denied that the Congress Party has 
nothing to do With it. But unfortunately, we 
are not satisfied witt) that denial. 

Sir, to ragister our protest in the further 
decimation of this Parliamentary institution, 
we walkout. 

12.43 hI'S. 

At this Stags Shri Somnalh Chatt6f88 
and some other Hen. M8nrb8ts 18ft the 

Hauss. 

SHRI K.P. REOOAIAH YADAV: With-
out hearing me, they are walking out. Let 
them hear me and then walk out. They do 
not want to hear the facts. 

SHRI A. CHARLES (Trlvandrum): Sir, 
during Question Hour. this Issue was raised. 
In cll propriety, It should have been taken up 
only aftertheQuestion Hour. As theSpeaker, 
in your own wisdom, have giVen a ruling that 
all the Leaders of the Opposition Parties can 
be called in the Chamber .. That would have 
been the most proper thing. But, unfortu-
nately, the entire Opposition again wants to 
repeat the game of staRing the proceedings 

of the House and waste the valuable time of 
the House. 

I mayklndlybeglYen afew minutes time 
Just to remind the Opposition as to what had 
happened in the last three years in this 
House and in this country. When the Na-
tional Front Govemment Came to power, 
they elected their Prime Minister. At the time 
of elections, there was a difference of opin-
ion. Shri Chandra Shekharwas here. I was 
trying to mention this in his presence only but 
unfortunately, he has left. He was not happy 
to elect the former PrIme Minister Shri V.P. 
Singh as the leader. 

There was dHference of opinion. In their 
party, some sort of a secret arrangement 
was made whereby Mr. Devi Lal was first 
elected Leader and he accepted it. And 
thera was an understanding that he would 
vacate it; and in the same meeting, Mr. V.P. 
Singh was instalied as the leader of the 
Party. 

We watched on the TV all over the 
country how Mr. Chandra Shekhar reacted. 
He said, that was the last minute fraud that 
was committed. That was the way the then 
PrIme Ministerwas elected. We nevermade 
any observation hera. Nor did we raise it as 
an issue in the House. The entire Opposition 
including BJP, Marxist Party and the Na-
tional Front when they were in Government, 
had only one programme: anti-Rajiv, anti-
Congrass. That was the most unfortunate 
story that happened in the last three years. 

Our beloved RajlY Gandhi was assassi-
nated last year. It was the result of the 
destabilisation that was created in the last 
three years, that enabled his assassination. 

Now they are frustrated because on the 
Motion of Thanks On Ptesident's Address, 
they never expected that the Govemment 
would win with the difference of 52 votes. 
They are unhappy; they are demoralised. 
What has happened in the Top is their inter-
nal matter. Why should their dirty. linen be 
washed In this august House? Hthere Is any 
Internal problem let them sort out. They 
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have not. We challenged that from our 
Party. We do not interfere stand for any of 
their internal problems. If they break them-
selves how are we responsible? If some of 
the programmes we have now brought over 
here, if some of the economic changes that 
we have initiated have shown results, why 
are they annoyed? They always say that we 
have surrendered our economic sovereignty. 
But, unfortunately, they have surrendered 
their intellectional sovereignty. They have 
no programme; they have surrendered even 
all their values. So, Ifeel that this matter may 
not be discussed here, as you have already 
ruled that the Leaders be called in your 
Chamber. 

MR. SPEAKER: I have not ruled any-
thing. 

SHRI A. CHARLES: Thank you, Sir. 

MR. SPEAKER: That was a suggestion 
I accepted. 

(IntslTUpOOns) 

SHRI SOMNATH CHATIERJEE: They 
should be taughl some parliamentary things. 
They do not know what is the meaning of 
walk out, what is the significance? 

This was a democratic method of regis-
tering aprotes!. 

(Interruptions) 

SHRI TARIT BARAN TOPDAR: This 
indicates that they want absolute power, 
monopoly, a single party rule. You do not 
know the meaning of walk out. 

( Interruptions) 

SHRI LAL K. ADVANI (Gandhi Nagar): 
I recall that since 1967 the Parliaments has 
been very much concerned about the prob-
lem of defection which started in a big way 
that year. Many committees were formed; 
many proposals and uttimately in 1985, the 
Parliament enacted a low to prevent defec-
tion. 

The objective was firstly to see that the 
commitment, any MP gives to the people 
when he returns to Parliament, that commit-
ment is maintained; he stands by that. 
Secondly, to consolidate the political sys-
tem, to consolidate political parties to enable 
parties to crystalise. And therefore, if, for 
any reasons, instead of consolidation, one 
finds a fragmentation of parties, one cannot 
but feel sad. And therefore I do not appreci-
ate the mood of glee I see on the faces of the 
Ruling Party. (Interruptions). I see very 
obviously. (Interruptions) I am sorry. 

(Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): Should we cry in the House? Should 
we weep in the House? (Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RAMGARAJAN 
KUMARAMANGALAM): Do not cast asper-
sion. 

SHRI LAL K. ADVANI: I could see the 
kind of remarks that were being made even 
when this unhappy discussion was going on. 
The Minister is very right when he says that 
it is not his responsibility to maintain disqlline 
in your Party; he is very right He is very right, 
when he says that out of 13 Members of the 
Telugu Desam Party, nine absented them-
selves on the crucial vote, he is not respon-
sible. He is very right in that. I would not 
blame him for that. But in the course of these 
remarks that were being made, there was an 
element of gloating over it that the party has 
broken up. (Interruptions) 

I would say that this is not the first 
instance. 

SHRI RAMGARAJAN KUMARAMAN-
GAlAM: These are accusations being made 
without any basis. 
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SHRILAl. K. ADVANI: In the last three 
months, the Janata Dal has broken up, the 
Shiv Sena has broken up and the T elugu 
Desam has broken up. And I would say that 
it is they who are also responsible for this. 
Not only you. Essentially, what is to be learnt 
from this episode is that some of the political 
parties in the field today are in a state of 
disarray. But what I have to say to the ruling 
party is, only because you do net have a 
numerical majority, therefore, do not suc-
cumb to the temptation of engineering fur-
ther disarray, as you have been doing in aU 
these things. (/nterrupticns) I know thai for 
a ruling party whICh is in \-'OUf prG~ilr:! stat"" 
it is not easy to resist frem Sempl.:uion cut 
your credibility would be enha:"!ced it what· 
ever happtms there you lei it happen Oil its 
own and let not these charges be leveiled. I 
do nol know. I do 110t vouchsafe for these 
charges But now-a-days charges a;s being 
mads- ihal those who ha'>'Q deckle-:1 to side 
with you, have be·en paid so much amount 
I do not know_ If it is happening, if the kind of 
rumot;rs that go round about money being 
paid to see thaI the spii: takes place, if there 
is an iota of In.:tr. in it -! wish Inars is none-
then you should realise that the Anti-Dolse-
tion Law, was not er:aclc'"(j merely in ordsrto 
see that the thing is frozen. And if there is an 
honest difference of opinion with;n a party, 
- ! remember the Communist Party broke 
up; no one accused them of becoming de-
fectors, the CPI and the CPI (M) when they 
were formed, they were not accused of de· 
fecting. 

But in a!1 r.t" '" r",,-es the allegation that 
~:~i ~re aerectlng tCi SU1":":;.; ::;~u,=,rI!tUVf1 
'being effered by the rUling party is very much 
audible, is very much vocifero;;s. 

I only wish to e.mphasise that the time 
has now come for the entire Anii-Defection 
Law to be reviewed. The Anti-Defection Law 
should not be considered only piece-meal. 
Our experience since 1985 till today, of these 
past seven years, should make us realise 
that as it is today, it is becoming a dead !etter, 
which is by passed in various ways, various 
means and so let us have a second look at 
this Anti-Defection Law. 

SHRI KP. REDDAIAH YADAV: Mr. 
Speaker, Sir, I am very sorry that wild charges 
were levelled against us, especially Shri 
Raju, K.P. Reddaiah, Dr. Chowdary, Shri 
Ganga Reddy and Shri Indrakaran Reddy. 

You may not be knowing, but our Andhra 
Pradesh people know what Shri Raju and 
KP. Reddaiah are. And I am sorry that, 
without hearing what exactly has happened, 
we are discussing in wilderness, in a vac-
uum. 

What has exactly happened is that eight 
Mambf.H·'!:wmt ~ . ." rlC:l. Spe<lluu's Housa 
ana presented a memarandum. 

MR. SPEAKER: What happened in tho 
Speaker's Chamber is not to be discussed in 
the House; and if you wan·t to discuss, and if 
everybody wants to discuss, ! will allow 
everything to be discu!>S8d. 

SHRI KP. REDDAIAH YADAV: Okay. ! 
am not mentioning it. They are telling about 
democracy. They are talking about the val-
ues of democracy. Thay are forgetting that 
even now at this ho~'r, they have taken one 
of our coUeagues as. a hostage and are 
hiding him somewhere. 

(/ntfmuptions) 

And they are talking about the values of 
democracy. In the verond::t. r,,;, .• .:;~ 
Babu Naidu, who ic; ~Ol a Member and who 
is the Son-in-law of our earlier leader, Mr. 
N.T. Rama Rao. was dra:idh"d away the 
iviemoers .... (/nterrrJjJtionsj They are talking 
about democracy today. Simply they are 
saying that the Ccngress people had given 
money and all that. .. (Jnterruptions) 

SHR! GHULAM NABI AZAD: I would 
lik.e to know whether he 'tIas dragging the 
MPs inside the premises of the House or 
outside ... (Interruptions) 

SHRI K.P. REDDA!AH YADAV: He was 
dragging inside the premises of !he Parlia-

;nant House. (Interruptions) 
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SHRI GHULAM NABI AZAD: Sir, this is 
very highly objectionable. How can a non 
Member of Parliament drag the Members of 
Parliament inside the premises ofthe House? 
How was he permitted to do that? This is 
highly objectionable ... (interruptions) He is 
not a Member of Parliament and he is not 
even an ex-MP. He has no right to enter and 
grapple with the MPs. A non-Member of 
Parliament has no right to do so .... (Interrup-
tions) 

SHRI K.P. REDDAIAH YADAV: The 
House should understand what has hap-
pened .... (Interruptions) It is a warning signal 
to all the parties ..... (Interruptions) H they 
were interested to see that this split should 
not have taken place, they - the Janata Dal 
Members or the Communist Members -
should have came to us for negotiation .... 
(Interruptions) They do not want the pres-
ence of Mr. N. T. Rama Rao in the National 
Front. That is what they wanted. Mr. N.T. 
Rama Rao was thrown away. The split is not 
due to N.T. Rama Rao and Congress. The 
differences were created within us. The 
great leader Shri V.S. Rao says that he is a 
democrat... (Interruptions) You do not know 
what is going on inside the Party. You do not 
know our heart burning and how they are 
treating the colleagues and the Party mem-
bers. Is there any democracy in this? .. 
(Interruptions) How was Mr. Ajit Singh thrown 
out? How was Mr. Mulayam Singh thrown 
out? The leadership of the Parties do not 
want the mass leaders to continue in their 
parties. When the mass leader is not accom-
modated, just like in Punjab, he will go and 
start a Regional Party. That is how, the 
Indian politics has been spoiled by the 
Opposition as well as by the ruling party 
some time back. .. (interruptions) Instead of 
going into the problems, they are simply 
accusing the Congress Party. It is not like 
that. And nobody is interested in that... 
(Interruptions) The Janata Dal Members and 
the Communist Members - you set right your 
own house and you just nourish, cu~ivate, 
the democratic principles in your parties. 
That is V.P. Singh .... (Interruptions) 

""Expunged as ordered by the Chair. 

SHRI MURAU DEORA (Bombay 
South): V.P. Singh is the biggest defector ..•. 
( Ini9rruptions) 

SHRI K.P. REDDAIAH YADAV: WIth-
out the mass leaders like Mr. Ajit Singh, Mr. 
N.T. Rama Rao, Mr. Mulayam Singh, they 
want to continue their party as a National 
Front.... (Interruptions) We know how Rus-
sia has fallen into pieces. Everybody wants 
some freedom to speak; freedom to func-
tion; freedom to express his opinion as to 
how people are suffering and what the Ka-
shmir problem is. You do not allow people to 
speak in the internal party meetings. 

13.00 hrs. 

Therefore, we have taken the decision 
on our own. Eight people, majority of the 
party Members, decided to sit as a separate 
group, not as defectors. H there is any 
defector, it is only Mr. Sobhanadreeswara 
Rao Vadde, who has stabbed Mr.N. T. Rama 
Rao. Because of him, because of his anti-
democratic principles, we have gone out. He 
does not like backward dasses, he does not 
like Muslims, he does not like Scheduled 
Castes. Shri Balayogi is a Scheduled Caste 
man. He wants to go and harass him·· ... 
(Interruptions). And what is this Govern-
ment, this Home Minister doing? He should 
come forward and give protection to the 
Members of this House ....... (Interruptions). 

MR. SPEAKER: I will look into the rec-
ord. 

SHRI K.P. REDDAIAH YADAV: Sir, he 
has failed to protect us. That is why we are 
taking our own steps to protect ourselves. I 
have got great respect for N. T. Rama Rae .... 
( Interruptions). 

MR. SPEAKER: Please conclude now. 

SHRI K.P. REDDAIAH YADAV: It is Mr. 
Vadde Sobhanadreeswara Rao who initi-
ated this split and finally we had to split. .,. 
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SHRI SOMNATH CHATIERJEE: Sir, 
he made a comment about us. He says that 
we have not negotiated with him. 

SHRI K.P. REOOAIAH Y ADAV: Not that, 
they were not interested in N. T. Rama Rao to 
play politics in the Indian politics. They want 
that somehow his party should be destroyed. 
This is what the Janata Oal, Shri V.P. Singh 
wartts. Otherwise, if he was really inter-
ested, he could tell his colleagues to behave 
democratically and behave properly. Then 
this split would not have taken place ... 

(Interruptions). 

MR. SPEAKER: Zomnathji, there is 
nothing personal or derogatory ... 

( Interruptions) 

SHRI K-V. THANGKABALU: Sir, on the 
same issue, he walked out ... (Interruptions). 

SHRI P.C. CHACKO (Trichur): I will 
take only two minutes, Sir. What is happen-
ing in this House for the last forty-five min-
utes, unfortunately, is quite unbecoming of 
the traditions of this august House. There 
are certain things happening in certain par-
ties. I only want to tell the Opposition lead-
ers, especially, the leaders of the LF parties, 
theat this is going to continue, not because 
we are engineering defection in any party but 
because of their wrong policies. All parties, 
including Communists, Janata Oal, TOP, are 
going to face this crisis tomorrow because 
they are opposing the pro-people policies of 
the Narasimha Rao Government They are 
feeling some prick of conscience, due to 
their anti-people policies. 

Shri Somnath Chatte~ee has said about 
muscle power and money power. If city is 
flourishing anywhere in the country, it is 
maximum in Jyoti Basu's West Bengal. He 
is coming here and teaching us political 
morals. For the last seven-eight months, all 
popular policies of the Narasimha Rao 
Government are being opposed by the 
Communists and the National Front. This is 
creating deep problems inside their party. 

What has happened in TOP, we are not 
happy with that. The Congress is not at all 
happy with the TOP split. If all these sundry 
parties are going to continue this policy of 
opposing this Government with a negative 
attitude, this will continue. 

Sir, the rules and procedures of the 
House ... 

(Interruptions). 

MR. SPEAKER: What is the business at 
this point of time you do according to the 
rules? 

SHRI P.C. CHACKO: Sir, you have given 
a directive that these matters may be dis-
cussed int he Chamber. 

MR. SPEAKER: I have not given any 
directive, let me make it very clear. What 
they have suggested, I have accepted. 

SHRI P.C. CHACKO: Sir, the so-called 
senior Members are taking a position that all 
these matters should be discussed here. 
We are not against that. 

MR. SPEAKER: Now please ooociude. 

SHRI P.C. CHACKO: Sir, I express my 
utter dissatisfaction in the way the senior 
members of the opposition are behaving in 
this House, throwing aU the precedents and 
all the oonventions of this House to the wind. 
Our party is not at all responsible for the split 
and we will not engineer any split. But they 
should know how to behave. (Interruptions). 

MR. SPEAKER: I will lock into it. If there 
is anything derogatory, it will not form part of 
the record. Now, Khuranaji. 

SHRI SOBHANADREESWARA RAO 
VADOE: Only one minute, Sir. 

MR. SPEAKER: No, Mr. Rao otherwise 
it wiD oontinue. I have called him four-fIVe 
times. Please cooperate now. 
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SHRI MADAN tAl KHURANA (South 
Delhi): Mr. Speaker, Sir, I would like to divert 
the attention of the House from Andhra 
Pradesh to Punjab, where. 

MR. SPEAKER: You want to speak on 
Punjab or on Soviet Union, the topic you 
wefe supposed to speak on. 

SHRI MADAN LAL KHURANA: Mr. 
Speaker, Sir, I am going to speak on the 
people of B.J.P. in Punjab. 

MR. SPEAKER: Alright. speak what you 
want to speak. 

SHRI MADAN LAL KHURANA: Mr. 
Speaker. Sir, three weeks have passed since 
the new Government took over in Punjab. It 
was only in the last week that 15non·Punjabi 
engineers were shot dead in SafYiJrur and 
day before yesterday, 20 unarmed innocent 
persons were gunned down in Bhagwan 
Nagar and Vishwakarma Nagar in Ludhiana. 
As it has appeared in the newspapers tha4 
about half dozen of IhGSl' :)1) ~I sons were 
the I:i.J.f-'. workers, so much so that 2 of them 
were the block presi<lents. My submission is 
that only those who took part in the elections 
held on 19th February are being chosen to 
b9 rJ!!ri. 

The terrorists came to Bhagwan Nagar 
and Vishwakarma Nagar in two giOUps and 
killed the people at point blank. Al! of the 
deceased had bullet marks on their heads 
and chests. Ths terrorists came in two 
groups and in police uniform. Not only the 
newspapers have published it, we aiso have 
got the information that police was given 
prior information in regard to it, the victims 
had received threateniDg letters a few days 
ago. The police station is just at the distance 
of 200 metres from the place where the 
incident took place and the killers remained 
there for about 15 minutes after committing 
the heinous crime. They came on foot and 
also went back on foot. When a CRPF jawan 
who was deployed to provide security to a 
Bahujan Party Member was informed about 

the inciderL H. said that It was not his duty 
to look Into the matter and the police cam. 
after an hour, 

Mr. Speaker, Sir,l would give only one 
example among the deceased persons a 
young boy of 16 named Arjun Chopra was 
also there. H"IS father is a cancer patient. He 
says that since his sone Is no more, he has 
lost interest in life and thus he would not gat 
himself treated for his ailment. 

. Mr. Speaker, Sir, I am referring to these 
things because in the last elections B.J.P. 
took part in the interest of the country. But 
now the Congress Party is in power there 
which is accountable to the people. It is 
under their rule that people are being demor-
alised and B.J.P. workers who participated 
in the last elections are being picked on to be 
killed. Th$refore, through you, I would like to 
submit that the hon. Minister of Home Affairs 
Is aiso present here. He may kindly direct the 
Punjab Government to take effective meas-
ures to stop the killing of innocent people in 
Punjab which is proving like a violent stroke 
~ ~ '":cpe of people of getting protection 
from the elected Government. Therefore, I 
would request the hon. Minister of Home 
Affairs that he may kindly (Xlnsult the matter 
with the Chief Minister of Punjab and provide 
protaction 10 the people and also to the 
8.J.P.workers being killed in Punjab. 

SHRI HARPAL PANWAR (Kairana): Mr. 
Speaker, Sir, I woukllike to draw your atten-
tion to the atrocities by the police in the 
Ganga town of Saharanpur district. 22 per-
sons including Shri Raseed Masud an MP 
have been seriously injured. 5 persons out 
of the total were injured due to the fire 
opened by the police and 17 due to the lathi-
charga. 

Day before yesterday, on Saturday, the 
14th 01 this month, an S.H.D. along with 
another police official of another district tried 
to enter the house of Shri Rasheed Masud at 
9 0' clock. When his nephew stopped them 
and asked why they wanted to do so, they 
said that some wicked persons were hiding 
inside. His nephew refuted their charge. At 
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this the police officials abused him and also 
beaten him. Meanwhile, Shri Raseed Masud 
came there. They even fired from their 
unlicensed 025 gun which created tension in 
the entire area and about 2000-3000 people 
gathered there. In the meantime, Shri Raseed 
Masud talked to the district officer and the 
hon. Minister informed them of the incident 
thaI had taken place. At this, he deployed 
several PAC battalions and surrounded the 
police station. 4-5 thousand people reached 
the police station. Shri Raseed Masud also 
reached there and tried to talk to the police 
official politely in regard to the incident. But 
the police personnel, the PAC men circled 
the people and started beating the people 
with lathis and fired about 30 rounds. 5 
persons were injured due to firing and 17 
bea10n with la\his. 

Mr. Speaker, Sir, it IS a very serious 
Matter. When on MP cannot be protected, 
how can a common man be protected. The 
Government 01 Uttar Pradesh has been 
committing utter atrocities. I would like the 

. hon. Minister of Home Affairs to give a state-
ment. 11 is a very serious mattE'r. It has 
become ve.ry difficult to live there. The 
Mirllste r of Home Altairs is Sd1ng, he should 
give a sla!emenL .. 

(fr:tf2rruprion;;) .. 

5Hhl TARIT BARAN TOPOAR (8ar-
rackpc,o) Hand .1 over to Pnvilego C.{lm~it· 
tefl ..... /lnt(1rrupli(Jf;S) . ... 

[[ogl':shj 

SHHI Sh,KAil{: A JEUA (Cuttack). Sir, it 
is a ~.E>nc··.Is !'ialter ..... ~t."':;~trt.p:;·~n$) . 

MR SPEAKEP: Pi&~!Se sit down. 
IJn';e,!;,:dnd .vhy I an standln;;, 

[ r.-ansl:ltic(lj 

MR. SPEAKER: 1 am or, m~ legs. it the 
matter s01ves with you, speeCh thtln you 
malo' coni,:1ue. 

.. (lnterruptions) .... 

[English] 

MR. SPEAKER: I am sorry that Mem-
bers are only interested in speaking out all 
these things. 

..... (/nterruptions) ...... 

[T rans/ation] 

SHRI RAJt!lATH SONKAR SHASTRI 
(Saidpur): Mr. Speaker, Sir, please 1ell 
something. 

MR. SPEAKER: I was on my legs, but 
you do not even allow me to speak. 

..... (/nterruptions)" .. 

[English] 

MR. SPEAKER: Mr. Minister, I think the 
Member is involved. You may please getthe 
information. 

SHRI M.M. JACOB: Sir, this is a matter 
concerning the U.P. State Government. It 
happened in U.P. So. wewillgetthe informa-
tion from the Government of U.P. on exactly 
what happened, and we will furnish the de-
tails. (Interruptions). 

MR. SPEAKER- Mr. Sultanpuri now to 
speak. 

( Interruptions) 

MR SPEAKER: One minute please. 
am trying to help you, I am trying to find the 
soh.t.;,)11 to tr" problem. If you please don't 
C'OOpe,. 3k, ;i bt,,:.;c:nes very very confusing, 
we w;llli,a,c ;:.t !hat. Now, if you are inler-
£·:.;ted. , will j(;::;~ :eave it at that point of time. 

Ii vou want !'ome order then please sit 
down. My submission is that M.Ps are 
involved In it. Y;)U must have been told as to 
what is right and what is wrong in it. Taking 
all those matiers. (Interruptions). 
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MR. SPEAKER: This is not proper. I am 
helping you, even then you go on speaking. 

[English] 

SHRI SRIBALLAV PAN IGRAH I : Mr. 
Speaker, Sir .... 

MR. S~EAKER: Please sit down now. 

SHRI SRIBALLA V PANIGRAHI: This is 
after that, Sir, You actually look at us also. 

MR. SPEAKER: I will look at you, that is 
exactly what I am trying to find time. If 
everybody is standing like that.... 

SHRI SRIBALLAV PANIGRAHI: I won't 
like this offer. I have also given notice about 
police atrocities on Orissa also as in U.P., 
not that I am standing like this often. (Inter-
ruptions). 

MR. SPEAKER: It may be a serious 
matter. Please understand that I can deal 
one after the other. I have called Shri Sui-
tanpuriji, I can call you also. But why don't 
you understand that I can't go on dealing like 
this? If is not in consonance with the dignity 
of the House that all the time I am required to 
get up and say certain things. Now, you 
should yourself help me, please. 

[ Translation] 

SHRI RAJNATH SONKAR SHASTRI 
(Saidpur): Mr. Speaker, Sir,pleasetell himto 
make a statement by this evening. 

[Eng/ish] 

MR. SPEAKER: I am not going to tell 
him. 

( Trans/ation] 

That he should make a statement by the 
today evening. H he does so, some mistake 
will be committed and the problem will not be 
solved. 

(Interruptions) 

[English] 

SHRI M.M. JACOB: Sir, regarding the 
issue raised about Punjab, about Sangrur 
killings, I had made a statement on the floor 
of the House on Friday giving the details of 
what had happened. 

Aboutthe Ludhiana affair, of course, the 
point expressed by the hon. Member is taken 
into account and we will communicate this to 
the State Government and see that neces-
sary actions are being followed up. 

MR. SPEAKER: Now, as far as the 
Member of this House is concerned, please 
find out what is the fact and let me know. 

SHRI M.M. JACOB: Yes, Sir. 

( Trans/ation] . 
SHRI KRISHAN DUTT snLTANPURI 

(Shimla): Mr. Speaker, Sirthe National High-
way from Kalka to Tibbet passes through the 
towns of Dharampur, Kumharti and Solan. 
When the national highway was broadened, 
the shops that came in the way were demol-
ished. Those shopkeepers are very poor. 
The previous Government had directed the 
State Government to construct shops for 
those shopkeepers at a little distance if they 
were to be demolished at that place, but they 
have been ousted from the place. I would 
urge upon the Central Government to inter-
vene immediately. Those shopkeepers have 
gone to the High Court also to seek justice. 
They are very disturbed due to this. The 
Central Go~8rnment should get them shops 
constructeo at the same place so that they 
can e,arn their livelihood properly. 

(Eng/ish] 

SHRI B.N. REDDY: Mr. Speaker, Sir, 
one of the major fertiliser units, the Rama-
gundam Fertiliser Plant is facing closure 
threat. The impact of the recent economic 
reforms is being felt by 1,500 old employees 
of the Ramagundam Fertiliser Plant in the 
home district of the Prime Minister 
Karimnagar in Andhra Pradesh. The em-



569 Re. Split in Telugu PHALGUNA 26,1913 (SAKA) 08sBtn Party 570 

ployees of the sick unit are agitated as they 
face retrenchment threat due to possible 
closure of the unit. This is evident from the 
fact that the Government had handed over 
the files of Ramagundam Fertiliser Plant to 
the BIFR due to the heavy losses which has 
occurred. It could touch As. 200 crores. 
Though thousands of crores have been sunk 
into this coal-based unit producing nitroge-
nous fertiliser, gross mismanagement over 
the years, non-availability of raw materials 
and frequent rx>wer cuts have contributed to 
the present predicament. 

13.18 hrs. 

[MR. DEPUTY SPEAKER in the Chai~ 

Surprisingly, two top industrialists have 
moved into ittotake overthis unitthe moment 
the Government, as a part of its privatisation 
drive, decides to auction it as an unviable 
unit. This has further caused apprehensions 
and shock in the minds of the workers. 
Neither the Chief Minister nor the Prime 
Minister has taken any initiative to sort out 
the matter so far. Not even the concerned 
Minister, Dr. Chinta Mohan who also comes 
from Andhra Pradesh has done anything 
significant in this direction. 

As a matter of fact, certain corrective 
measures like an immediate grant of Rs. 50 
crores including Rs. 25 crores working capi-
tal can keep the unit running on the positive 
side. An amount of Rs. 681 crores split over 
five years could convert this coal-based plant 
to a gasified plant with a production of 3,000 
metrictonnes per day from the present 1,500 
metric tonnes per day. This can be done so 
as to make the plant a commercially viable 
and profitable. 

Finally, in the interest of the industrial 
development of our country as a whole, I 
hope that the Government will take a quick 
decision to benefit not only the workers but 
also the peasantry who have increased the 
use of fertilisers in recent years. 

[ T I3Ilslation} 

SHRI BHUBANESHWAR PRASAD 
MEHTA (Hazaribagh): Speaker, Sir, the 
demand for the creation of a separate State 
of Jharkhand has been there since 1940. 
Many mass agitations were launched with 
this objective in mind, but the Government 
did not pay any heed to it. Earlier only the 
Adivasis of Chhota Nagpur and Santhal 
pargana in Bihar supported this movement, 
but today even the non. adivasis had joined 
hands with adivasis in support of this de-
mand. These people are demanding a 
separate State to preserve their identity, art 
and culture. During the Prime Ministership 
of the late Shri Rajiv Gandhi; a comm ittee to 
study the Jharkhand issue was constituted 
to find a lasting solution to this problem. Shri 
Vishwanath Pratap Singh also took up this 
matter and made efforts to solve this prob-
lem through a dialogue, but in the mean-
while, his Government lost its majority. The 
present Government is maintaining silence 
overthis issue. The Jharkhand Mukti Morcha 
has announced a 'Jharkhand Bandh' on 
March 21 and an economic blockade from 
March 22 onwards and efforts are afoot to 
make them a grand success. All the parties 
in Bihar have extended their support to the 
idea of a Jharkhand State. I urge the hon. 
Prime Minister to hold a dialogue with the 
leaders of all political parties and solve this 
problem by creating a separate State of 
Jharkhand, consisting of the Chhota Nagpur 
and Santhal Pargana areas of Bihar. H it is 
not done, then the communist party too 
would extend its support to the Jharkhand 
Mukti Morcha (JMM) and launch an agita-
tion. I urge the hon. Prime Minister to take 
necessary action in this regard. 

[English] 

SHRI SRIBALLAV PAN IGRAH I: Iwould 
painfully draw the attention of the august 
House through you to a very very serious 
incident, a barbarous and uncivilised inci-
dent which took place in Cuttack on 5th 
March, when there was a bandh being ob-
served protesting against rigging resorted to 
by the Janata Dal at the time of civil poll in 
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Cuttack city. This bandh call was jointly
sponsored by the BJP, Left Parties - CPI,
CPM- and the Congress-I. You can imag-
ine the seriousness of the rigging. All these
Parties who are sitting here have jointly
sponsored the bandh. In the course of the
banth, when it was being observed protest-
ing against large scale rigging resorted to by
the Janata Dal at the time of civil poll, Chair-
man's elections, Smt. Vijayalaxmi Sahu,
General Secretary, Orissa Pradesh Con-
gress-I Committee was offering dharna. She
was assaulted and molested by the police. I
am just reading an extract from the newspa-
per repent: Mrs. Sahu al/eged: Despite
vehement opposition from her co-bandh call
activ-ists present at 1he spot. police held her
saree and dragged hsr into the street before
ta:~jng into custody. She was literalty stripped
in !h~ straet. "One of them £Iven took me
\.lna\'j;;:m~am:! lifted my t.aree and crushed my
!)ang}~·

Thl'$ is 'he type of atrocities <committed
by ;1h:;;~I.')iicel,vhich ate quite barbsdous and
'l,)'f ,;-':l'ila«J. I raw the attention ofthe Govem-
men! through you what sort of reign of terror
which is tat lose by the police there, what sort
of atrocities being committed by the police
there.

Anybody who has any regard and re-
spect for womanhood in the country will
simply hang his head in shame. I would
requestthe Governmentof India to take note
of it and let them also enquire about this
incident and report. when they come out with
the report of police ·atrocities which took
place elsewhere. (Interruptions.)

SHRI M.M. JACOB: Sir, I assure you.
This is a State subject. Ican call forthe report
from the Government of Orissa ....

MR. DEPUTY-SPEAKER: Thank you.

{Translation]

SHRI RATILAL VARMA (Ohanduka):
Mr. Deputy Speaker, Sir, the O.N.G.C. is
conducting a ground survey ir'l some villages
under th<o Sagar Taluk in Gujarat. However

the farmers, through whose fields, the
O.N.G.C. veh{c/es pass, are not informed in
advance as a result of which scores of their
vehicles now down and destroy their crops, I
ready for harvest. ,{

It is my humble request to the Govem-
.ment that the farmers through whose fields '
there heavy vehicles would be moving, should
be informed in advance and the Government \
should compensate for the losses of th>
farmers.

SHRI MAHENDRA KUfv4.AR SINGH
THAKUR (Khandwa): Mr. Deputy Speaker.
Sir, thg temporary Director-General af All
India Radio, belonging 10 tha Engineering
Cadre, has ordered to convert 26 Radio
Stations into relay centres and stop the
produdioIl of programmes at these stations, ~
in etter disregard t!l the sentiments of the
people. Some et !hess stations which are
being 03nvertoo into auxiliary stations are
wall ..kr'..O"wn for th,airexcel!ent programme
and have been on the air for a long time.
ifhey includfJ tha stations at Allahabad.
Va'3rtl:".si. Gorakhpur, Najibabad, Rampur,
:Raipur, Gwalior. ifldorti" Khandwa, Chhind·
wara and many other. Such a retrograde
step would tantamountto a negation of AIR's
professed objective o! preserving and pro-
moting the local language and culture and
involving the local people in its programmes:
Now, production at these stations would be
stopped and programmes relayed from Delhi
would beforced down their throat. Pe-.;ple
want to listen to programmes in the mother,
tongue. if this move is carried forward. i
would givEl birth to resentment ill the mind
of the people and the Government will have
to face the hostility of the masses. This
decision of the Director-General is anti-people
and anti-Govemment. The Government
just cannot deny the people, access to 10(21
programmes. H the sentiments and aspii'~·
tions of the people do not find expression in
their native language, the very objective of
these relay centres would fail. tt seems that"~
under the guise of austesity, the Director
Genera! wants to reduce the number of
programme Executives and promote f e
interests of the Engineering Cadre and in the
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process, he is putting at stake, the interests 
of the Government and the people. 

Sir, you are requested to urge the 
Government to withdraw this retrograde 
decision aimed at denying pa~tion to 
the people, at their respective Kendras 
(Stations). (Interruptions) 

[English] 

MA. PEPUlY SPEAKER: Kindly ex-
cuse me. I think it ought to have dosed at 1 
o'clock. There are others. Now it is already 
13.30 hrs. During Zero Hour, we are bring-
ing very very ordinary matter on the floor of 
the House. kindly sit down. Kindly excuse. 
me. 

13.27hrs. 

PAPERS LAID ON THE TABLE 

Annual Report and review on the Work-
Ing of Hlndustan Steel Work Construc-

tion Ltd. Calcutta for 1990-91 etc. 

[ E'!!Jlish] 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): I beg to lay on the Table-

(1 ) A copy each ofthe following papers 
(Hindi and English versions) under 
sub-section (1) of section 619A of 
the Companies Act, 1956:· 

(a) (i) Review by the Government 
on the working of the Hindustan 
Steel Works Construction Limited, 
Calcutta, for the year 1990-91. 

(ii) Annual Report of the Hindus-
tan Steel Works Construction lim-
ited, Calcutta. for the year 1990-91 
along with Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon. [placed 
in Library See. No. LT·1554192j 

(b) (i) Review by the Government 
on the working of the Bharat Re-
fractories Limited, Dhanbad, for the 
year 1990-91. 

(ii) Annual Report of the Bharat Re-
fractories Limited. Dhanbad, for the 
year 1990-91 along with Audited 
Accounts and comments of the 
Comptroller and Auditor General 
thereon. 

(2) Two statements (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (1) above. [Placed in Library. 
See No. LT-15551921 

(3) A copy of the Memorandum of 
Understanding for the year 1990-
91 between the Metallurgical and 
Engineering Consultants (India) 
Limited and the Ministry of Steel 
(Hindi and English versions). 
[Placed in Library. See No. L T-
15561921 

Notification under Rice MIlling Industry 
(Regulation) Act, 1958 and Annual Re-
port and Review on the Working of the 
Modem Food Industries (India) Ltd. New 
Deihl for 1.990-91 with Statement for de-

lay In laying their papers. 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI GIRIDHAR GOMANGO): 
I beg to lay on the Table -

(1) A copy of the Rice Milling Industry 
(Regulation and Licensing) Amend-
ment Rules. 1991) (Hindi and 
English versions) published in 
Notification No. G.S.A. 753 (E) in 
Gazette of India dated tna 24th 
Decembcilr. 1991 under sub-sec-
tion (4) of section 22 of the Rice 
Milling Industry (Regulation ) Ad., 
1958. [Placed in Library. See No. 
LT-1557192] 

(2) A copy each of the .following papers . 
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(Hindi and English versions) under 13.28 hrL 
sub-section (1) of section 619A of 
the Companies Ad, 1956:- MESSAGE FROM THE PRESIDENT 

(i) Review by the Government 
on the working of the Modern Food 
Industries (India) Limited, New 
Delhi, for the year 1990-91. 

(ii) Annual Report of the Modem 
Food Industries (India) limited, 
New Delhi, for the year 1990-91 
along with Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon. 

(3) A statement (Hindi and Eng-
lish versions) showing rea~ns for 
delay in laying the papers men-
tioned at (2) above. [Placed in 
Library. See No. LT-1558192] 

Annual Report and Review on the 
working of the Central Power Research 

InstHute, Bangalore for 1990-91 with 
Statement for delay In laying these 

papers. 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NONCON-
VENTIONAL ENERGY SOURCES (SHRI 
KAlP NATH RAI): I beg to lay on the 
Table-

(1) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
Central Power Research Institute, 
Bangalore, for the year 1990-91 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Central 
Power Research Institute, Banga-
lore, for the year 1990-91. 

(2) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (1) above. (placed in library. 
SeeNo.lT-1559192] 

(Eng6sh] 

MR. DEPUTY SPEAKER: I have to in-
form the House that the Speaker received 
the following message dated the 13th March, 
1992 from the President:-

-I have received with great satis-
faction the expression of Thanks 
by the Members of the lok Sabha 
for the Address which I delivered to 
both Houses of Parliament as-
sembled together on the 24th 
February, 1992 .. 

13.29 hrs. 

MATTERS UNDER RULE 377 

(I) Need to lay railway line be-
tween Vishrarnpur and 
Amblkapur In SarguJa dl. 
trlct, Madhya Pradesh 

[ Translation] 

SHRI KHELSAI SINGH (Sarguja): Mr. 
Deputy Speaker. Sir. Sarguja is an Adivasi 
dominated district of Madhya Pradesh. The 
means of transportion are inadequate. All 
the political parties have been demanding 
the extension of the railway line from the 
VlShrampur railway station under the South-
Eastern Railways. to the district headquar-
ters at Amblkapur. The poor adivasis, har-
iians and others are facing severe fmancial 
hardships. duetothe non-availability of trans-
portation facilities. Their problems have 
aggravated, following the hike in has fares 
by 45%. The Central and State Govern-
ments earn revenue to the tune of As. 550 
crores annually, from coal, wood, Bamboo 
Bauxite etc. obtained from Saiguja district. 

Therefore, it is my humble request to the 
Union Government that it should lay a 23 



577 Matters Under PHALGUNA 26,1913 (SAKA) Rule377 578 

kilometer railway line from Vishrampur to the 
district headquarters at Ambikapur and pro-
vision for the same should be made in the 
Eighth Five Year Plan. 

(II) Need for setting up a Parlia-
mentary Committee to re-
view the working of scheme 
for conversion of dry latrines 
Into low cost sanitation unHs 

SHRI CHHEDI PASWAN (Sasaram): 
Mr. Deputy Speaker, Sir, under the Scaven-
ger Rehabilitation Action plan, the Central 
Government has only provided the designs 
and draft of the plan to the State Government 
for converting dry latrines into Sulabh 
Shauchalay' in the residential houses, which 
is to lie strictly followed. Under this Action 
Plan, financial assistance and grant is made 
available from the funds allocated by the 
Centre and the State Governments provide 
assistance only to those people who under-
take conversion of dry latrines into Sulabh 
Shauchalayas through the sulabh interna-
tional. 

But the Sulabh International, which has 
the monopoly over this work in Bihar and 
other states, is undertaking this conversion 
job in such a way that the new lavatories too 
are dry and this bottom surface remains 
'Kuchcha'. Moreover, the norms regarding 
quantum of water to be used and the dis-
tance to be kept between the lavatory and 
the handpump laid down by the Sulabh inter-
national themselves amounts to admission 
of the fact that such lavatories lead to pollu-
tion of groundwater and air and that these 
latrines are to be cleaned between every 
three to six years, which is bound to create 
problems. for the people in the villages and 
cities. Further, a big chunk 01 the State 
Government's allocation for Scavenger re-
habilitation scheme is diverted to re-con-
struction of comm unity latrines, as a result of 
which dry latrines in residential areas are not 
converted and the money is utilised for urban 
development. 

Therefore, I urge the Union Govern-
ment to break the monopoly of one company 

over this scheme and constitute an inquiry 
committee consisting of Lok Sabha Mem-
bers, to go into the merits and demerits of the 
said scheme. 

(III) 

[English) 

Need to run express trains 
between Haldlbarl- Sealdah 
and Coochbehar - Sealdah 
dally 

SHRI JITENDRA NATH DAS (Jalpaig-
uri): Sir, I beg to draw the attention of the 
Government to the fact that it was a long-
standing demand of the people of North 
Bengal for introducing express trains, one 
from Haldibari to Sealdah and another from 
Coochbehar to Sealdah. The Government 
has decided to introduce both the trains. But 
I am sorry to state that it has been decided to 
run these trains tri-weekly. This will not solve 
the acute problems of travelling faced by the 
people of North Bengal. The only express 
train, the Darjeeling Mail, fails to accommo-
date all the passengers of the area of Coach-
behar, Jalpaiguri, Darjeeling, Siliguri which 
are very busy business centres and Tea 
areas from where people often have to come 
to Calcutta lor various purposes. Therefore, 
I urge upon the Railway Minister to run the 
said train daily instead of tri-weekly. 

(Iv) Need to provide adequate 
financial assistance to state 
government of Slkklm to 
encourage bamboos plan-
tation In the state. 

SHRIMATI OIL KUMARI BHANDARI 
(Sikkim); Sir, Sikkim is perhaps the only 
State in the country having large verities of 
bamboos. There are .:ultured and wild 
bamboos which can be grown in almost all 
... ariable altitude in Sikkim. Bamboos have 
multifarious uses and if grown in abundance 
and in a planned way, labour-intensive 
handicraft industry can be deveJcped in the 
State. It can also provide raw-material for 
paper industry. Apart from this, there is 
growing demand of bamboo shoots not only 
in the c.luntry but from foreign countries 
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[Smt. Oil Kumari Bhandarij 

also. This can be helpful in earning valuable 
foreign exchange. 

I request the Central Government to 
provide adequate financial assistance to the 
State Government of Sikkim to encourage 
bamboo plantation there. 

(v) Need for conversion of P. 
lamaner Ananthapur 
Kurnool Chlttoor Naldupeta 
TlrupaU and Palamaner 
Vankataglrl·Kota Roads as 
national highways 

SHRI M.G. REDDY CHITIOOR: Mr. 
Deputy-Speaker, Sir, I wish to bring the 
following matters under Rule 377. 

The length of National Highways in 
Andhra Pradesh is 2352 kilometres only 
which falls short by 3188 kilometres to make 
up 5540 kilometres as per norms. Andhra 
Pradesh is one of the few States where no 
State Roads were upgraded as National 
Highways since inception. The State Gov-
ernment have proposed upgrading the fol-
lowing State Roads as National Highways in 
the State of Andhra Pradesh. 

1. Palamanerto Ananthapur connect-
ing N.H. 4 to N.H. 7; 

2. Kurnool to Chittoor -369 kilometres; 

3. Naidupeta - Tirupati - Chittoor 
db:mecting N.H. 5 and N.H. 4 -130 
kilometres; 

4. a) Palamaner-VenkatagiriKota 
- Kuppam (in Anqhra Pradesh) 
VepanapaUi - Krishnagiri (in Tamil 
Nadu) - 160 kilometres. 

b) Palamaner - Kolar Gold 
Fields (KGF) - 100 kilometres. 

As such I humbly request the Central 
Government lor early conversion of above 
mentioned State Roads as National High- . 

ways for the proper development of the 
backward area. 

(vi) Need to clear applications 
for grant of licences for set-
ting up new sugar factories 
In Uttar Pradesh 

[Translation1 

SHRI JANARDAN MISHRA (Sitapur): 
Mr. Deputy Speaker, Sir, I would like to draw 
the attention of the House towards this im-
portant issue une'gr rule 377. 

A"hough, India is the largest sugar 
producing country in the world, y tillrom the 
production point of view India hardly fuHiUs 
the domestic requirements. Uttar Pradesh is 
the largest suga: producing sla:e of India 
and sugar industry is the biggest industry of 
the State. Approximately 30 lakh sugarcane 
growers and iakhs of labourers are directly 
associated with it, but only 33% of the total 
sugarcane production is crushed and re-
maining 67% sugarcane is used in 
'Khandsari' units, jaggery, fodder and seeds 
etc. only. In this way two-third of the total 
production of sugarcane can't be crushed. 
At present the Union Government is helping 
in setting up the co-operative and public 
sector mills for crL'shing sugarcane but due 
to economic constrains the Government is 
unable to sat-up the mills required for it. As 
private sector is being encourageCl to set-up 
other industries under new-industrial policy, 
Ithink, similarily it should be encouraged to 
set up sugar mills also so that the sugarcane 
produced by the farmers can be crushed and 
they can get proper price of their produce. 
From this point of view only the-Government 
01 Uttar Pradesh has sent the proposals to 
the Un;on Government with its recommen· 
dations for setting up sugar mills in private 
sector which are still lying pending for ap-
proval. 

Therefore, I submit to the Union Minis-
ter of agriculture to immediately issue li-
cences considering all the applications for 
setting -up the with submitted by the Govern-
ment of Uttar Pradesh, so that crushing 
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facilities may be provided in Uttar Pradesh 
and growing discontentment among the farm-
ers may be removed. 

(vII) Need to constitute a Bun-
delkhand Development 
Council with adequate Cen-
tra: Funds 

. SHRI RAJENDRA AGNIHOTRI 
(Jhansi): Mr. Deputy Speaker, Sir, I would 
like to drawn the attention of the House 
towards this important issue under rule 377. 

Well-known historical Bundelkhand area 
of Madhya Pradesh and Uttar Pradesh 
comprises 1 districts of Madhya Pradesh 
and 5 districts of Uttar Pradesh. Water 
resources of this are common. Drinking 
water and irrigation facilities are possible 
only by the joint efforts of the Governments 
of the both the Stales. But the problems of 
irrigation and drinking water facilities are not 
solved. . 

Means of transport can only be strength-
ened by the joint efforts of both the Govern-
ments. In these circumstances, it is re-
quested te the Central Government that a 
BundRlkhand Development Council should 
be constituted, for which there should be a 
separate financial budget and the Central 
Government should provide necessary fi-
nancial help tor this purpose. 

SHRI AVTAR SIN3H BHADANA (Fari· 
dabad): Mr. Deputy Speaker, Sir, I would like 
to submit that 75 percent of the telephone 
lines in my constituency are not functioning. 
( Inte"uptions). 

[English] 

MR. DEPUTY SPEAKER: Whatever you 
have given in writing, you have to read that 
and (hat only goes on the record. 

(h;te"uptions) 

SHRI PAWAN KUMAR 
BANSAL(Chandigarh): Sir, the Rule does 
not say it in so many words. 

(Interrtptions) 

MR. DEPUTY SPEAKER: I appreciate 
him because he is speaking for the first time. 
We have got a great liking for his efforts. But 
the question is whatelfer text has been 
approved by the Speaker, only that shall go 
on record. 

(Inte"uptions) 

MR. DEPUTY SPEAKER: Have you 
given it in writing? 

( Inte"uptions) 

SHRI PAWAN KUMAR BANSAL: Sir, I 
am on a point of order. (/nteffuptiCIns) Sir, 
kindly permit me. On this matter only ,I am on 
a point of order. Kindly see Rule 377. 

(/nte"uptions) 

MR. DEPUTY SPEAKER: I will teU you 
about the Rule. According to Rule 377 (c), 
sul:H:lause 2, on:1 the text approved by the 
Speaker shall go on record. Therefore, 
whatever you have given in writing. you have 
to read that and that only goes on record. 

( Interruptions) 

SHRI PAWAN KUMAR BANSAL: If you 
do not find anything, which has to be re-
corded, than that is a different things. (Inter· 
ruptions) 

MR. DEPUTY SPEAKER: Shri Bansal, 
according to Rule 377, whatever you have 
given in writing, has to be approved by tho 
Speaker and that approved text only can be 
read out and that will go on record. And the 
Govemment will definitely repond to your 
demand. There is no doubt about it. 

(vIII) Need to ensure proper function-
ing of te!ephones In Farldabad 
and Its adjoining towns 

[ Ttansiation} 

SHRI AVTAR SINGH BHADANA: Mr. 
Deputy Speaker, Sir, telephone lines in Hodal 
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[Sh. Avtar Singh Bhadana] [Ttanslation] 

Taudu and other areas of my constituency 
are disrupted for the last six months. The 
subscribers are being charged even for non-
functioning oftelephone lines and as a result 
of that discontentment is mounting in the 
area. 

Therefore, I request the Central Gov-
emment to take action for streamlining the 
telephone system in Hot;fal. Taudu and other 
areas of Faridabad so that people may get 
relief. 

[English] 

13.42 hr •• 

The Lok Sabha then adjoumed for Lunch 
till Forty Five minutes past Fourteen of the 

Clock 

The Lok Sabha re-assembled after Lunch 
at forlynine minutes past Fourteen of the 

Clock 

[MR. DEPUTY SPEAKER in the ChaitJ 

RAILWAY BUDGET 1992-93 GENERAL 
DISCUSSION -CONTO; 

RESOLUTION RE. RECOMMENDA-
TIONS OF THE RAILWAY CONVENTION 

COMMITTEE-CONTD;. 

DEMANDS FOR GRANTS (RAILWAY, 
1992-93 -CON TO. 

AND 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (RAILWAYS) 1991-92-CONTD. 

[Eng/ish] 

MR. DEPUTY SPEAKER: The House 
shall now take up further discussions on Item 
Nos. 6 to 9 listed in today's agenda. Shri S. 
B. Thorat to speak. 

SHRI SANDIPANBHAGWANTHORAT 
(Pandharpur): Mr. Deputy Speaker, Sir, while 
welcoming this Rail Budget, I would like to 
congratulate the hon. Minister, because this 
Rail Budget is prepare for the common man. 
Railway is a commercial organisation. It is 
not a ordinary task to run such a big organi-
sation. According to date of 1951, there was 
total track of 51 tousend kilometre in our 
country. Whereas now it has increased to 62 
thousand kilometres. It means that there has 
been an increase of 1 0 thousands kilometres. 
But populationwise we find that in compari-
son to 1951 there has not been sufficient 
increase in railway tracks. Our hon. Minister 
of Railway is accommodating c;uch a large 
population, therefore it is necessary to con-
gratulate him. 

It is being discussed since two days. I 
. was hearing the leaders of opposition. They 

mentioned that our budget is influenced by 
the conditions of the World Bank and I. M. F. 
But I think that there is not such thing. I would 
like to say to the leaders of the oppositions 
that in this rail budget there is a provision of 
changing 6000 kilometers metre gauge line 
into broad gauge line. it is not a simple task. 

I would like to say one thing about the 
conversion of railway line in my constitu-
ency. Miraj-Latoor is a narrow gauge line in 
my constituency. We have requested many 
times to the hon. Minister to convert it into 
broad gauge. My constituency Marathawada 
is a backward area and industrial;sts are not 
willing to go there due to meter gauge line. 
Thorefore, I request the hon. Minister that 
our area should also be included in this 
conversion plan. 45 years ago when once I 
was going to Pandharpur from Kuibadi to 
appear in Vemacular final examination, at 
that time I was 14-15 years old. After leaving 
the station the train stopped at a short dis-
tancel got down to find out, why the train has 
stopped. A buffalo had come before the train 
and the driver got down to drive away the 
buffalo from the path and then he started the 
train again but after covering one or two 
kilometres, the train stopped again we got 



585 Railway Budget. 92·93· PHALGUNA 26, 1913 (SAKA) Demands for Grants 
GenerBl Discussion; Resolution (RIys.). ~·93 and SuPPlementary 

586 

Re. Recommendations of the R.C.C.; Osmands for Grants lAlys.) 92·93 
down to know the reason this time we saw 15.00 hr •• 
that the same buffalo had again come on the 
railway track. It shows that the the speed of 
trains is very slow. 

Pandarpur is a very big region where 
there is a temple and people come from far 
and wide to this temple. A fair is also held 
there, but no work has been done for the 
convenience of the passengers. Therefore, 
the railway facilities should be provided 
there. Kurduwadi is a big .junction where 
there is a railway workshop where coaches 
are Manutactured. I request the hon. Minis-
ter that this should t:-e handed over to Bharat 
Earthmovers. The people of backward areas 
over there will get work. 

The second thing is that Vadi station is 
a very busy station, but there is no arrange· 
ment for drinking water. The Government of 
MahaI ashtra in this connection has also sent 
its suggestion to you. For the water supply 
the share of the railways is 87 lakh rupees, 
which is essential. I would request the hon. 
Minister to take the action in this regard very 
soon. 

The third thing is this that a passenger 
train should be introduced between Puna 
and Sholapur for the convenience of the 
poor pe.Jple . Sholapur is a very big city 
whether there are many leather factories. 
Sugarcane is grown there and wagons are 
not available for transportation of sugar· 
cane. Therefore, I would like to make a 
suggestion that the quota of the wagons 
should be increased. 

Mr. Doputy Speaker, Sir, a portion of 
railway track between Bombay and Dond on 
Bombay-8angalore line has been doubled 
but still there remains a portion on this line 
upto Vadi which needed to be double(! so I 
suggest to double this portion of track also. 
I also request to electrify Pune-Sholapur and 
Sholapur Vadi railway line. 

Han. Sir, you gave me time to speak, I 
would like to thank you for this. 

DR RAJAGOPAlAN SRIDHARAN 
(Madras South): Mr. Deputy Speaker Sir. ; 
am happy that I have been asked to speak on 
the'Railway Budget presented by the hon. 
Minister of Railways in this august House ~ 
my party. 

Mr. Doputy Speaker Sir, the Railway 
Minister has indeed an unenviable job be-
fore him. He has to depend more and more 
on resources generated internally and at the 
same time he has to find resources for the 
growth and development of this vast trans· 
port network without however placing an 
undue burden on its users. We as a nation 
cannot afford to see the Railways sliding to 
join the pitiable family of sick industries. As 
the hon. House is aware, if the growth of the 
Railways is stunted or if the operation of the 
Railways becomes unviable, it is the eco-
nomic well being of the nation which will in 
the ultimate analysis suffer. For the Rail· 
ways constitute an important component of 
the infrastructure. Considering the constrains 
faced by him, I must say that on the whole the 
hon. Railway Minister has done a fairly good 
job in formulating his budget proposals. 

I would like to make a few suggestions 
by way 01 constrictive criticism and to bring 
into focus, some of the thrust areas which 
would demand particular attention and ac-
tion. 

15.02 hr •. 

[RAO RAM SINGH in the Chair] 

As a public utility rJn on commercial 
times, the Railways has to enhance their 
revenues even while bringing down their 
costs, causing the least hurt in the process. 
The accretion to revenues has to come 
through increasing volumes rather than 
increase in rates but we have to recognise 
the limits to which this can be stretched. The 
reduction in expenses has to be brought 
about by cutting costs without however cut-
ting comers. 
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[Dr. Rajagpalan Sridharan] I would like to emphasise hare that a 

The Budget speech has brought out 
how the Railway men have always risen to 
the occasion and how they arrested the 
falling trends of revenue earing traffic by 
loading more than a minion tomes a day 
during the last quarter of 1991. Such efforts 
will have to be continued and encouraged by 
among other things suitably motivating the 
staff and enthusing them to sustain and in 
fact improve upon th$ir own performance. 

The Budget speech also mentions how 
the working expenses are under heavy strain 
and how stringent financial control enables 
the Railways to absorb post-budget sur-
pluses. The Minister has also refued to 
implementation of an action plan, cost con-
trol and cost reduction monitoring. 

Regarding generation of revenues with-
out dipping to any significant extent into the 
pockets of rail users, we have to think of 
tapping to a larger extent of revenue sources 
within the Railways. 

The House would like to know whether 
ail such resources have been identified and 
a time-bourd action plan to rais~ resources 
through them drawn up. For example. are 
the Railways satisfied with a question whether 
the system for generating revenues through 
commercial advertisements has been put to 
its optimum use? Similarly, what are the 
proposals and what is the achievement in 
disposing off scrap and other uflwanted stores 
to the best advantageofthe Railways? Again. 
are the practices on the Railways and the 
attitude of the Railway men oriented towards 
recycling its used products looking upon 
them as resources rather than as useless 
waste? These are only a very few thoughts 
that would suffice to show the considerable 
scope aVailable for such useful activities. 
The han. Minister has referred to the steps 
being taken for the better use of land with 
which precious resource the Railways are 
blessed with in abundant measure. The 
House would like to know from him the 
progress made and the time-frame for gen-
erating revenue from this resource. 

larger public is involved in raising resources 
for the Railways by putting their land feal 
asIaleto use as increase in fares and freights 
hurts the common man and it is to be done 
with utmost care and caution. 

When it comes to cost reduction. I think 
there is considerable scope for it on the 
Railways. For example, Railways consume 
material in vast quantities. The issue of stores 
to Railways consumers has been to the tune 
of Rs. 3200 crores during 1989-90. You can 
see how enormous the scope is for value 
engineering and analysis. Is enough atten-
tion paid to consumption of materials during 
the operation and maintenance even at the 
design stage? I would suggest that the hon. 
Minister take House into confidence by lay-
ing on its Table. essential particulars of the 
action plan for cost reduction on Railways. 
This wiD provide an opportunity to the hon. 
Ministers to make useful and concrete sug-
gestions for implementation of the plan and 
if possible for improving upon it. 

The Railways have on its rolls 16.51 
Iakh employees and 1.45 lakh casual la-
bours. The Railways have successfully nur-
tured amongst its employees a strong sense 
of identity and pride of belonging. The labour 
force, which is a part of the Railway family 
has met many challenges and faced situ-
ations with courage, should at no stretch of 
imagination be retrenched but if the force is 
more it can be used to train in other fields like 
Computers and clerical works. labour is not 
against modernisation. labour should be 
retained in their fields of activity so that they 
adapt to the modem methods of modernisa-
tion. In this connection I would personally 
thank the RPF and RPSF Personnels who 
are an a part of this big family. All these 
people have been built up by following gen-
erous and elightened personal policies and 
active participation in staff weHare activities 
which includes subsidised Housing, free 
medical care, eduction, aport and rec:naa-
tiona! activities. 

A network of 114 hospitals and 670 
health units service the -medical needs of 
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Railway men. The headquarters hospital at 
the Southern Railway in Peramoont, Madras 
has been consistently doing good WOfk in 
heart care, Cardia-catheterisation and Cardia 
vascular surgery. Thanks mainly to the vi-
sion and dynamism shown by Dr. T. J. Cer-
tain and his team of most talented doctors. 
The cardiac bypass surgery. the heart valvu-
lar replacement done at this Centre has 
been of the highest quality. 

The railways have wide network of 
edllcational institutions fOJ aU sections of the 
'SChools and coneges affiliated to that of the 
State and the Centra! Boards. The mainte-
nance 01 the ~chools is paheti-':. i would ike 
the hon. Minister to bestow his personal 
interest in maintaining the schools. 

Modr:r:1isation of the Railways stations 
has bann taking place. I believe that about 
sevel'ty stations hav." been seleded for 
modernisation. Sir. I would like you to mod-
emise the Tambaram and Mambalam $la-
bons of. Madras Beach. Changleput, Matre 
gauge suburban traclior. These.two stations 
have bee" mainly used by the students and 
office goers from and to Cheng!eput. These 
two stations are also the alighting and de-
training statIOns of the Madras Beach, 
Thirunalveli main and Chord line meter gauge 
!ine. The cleanliness in all the railway sta-
tions leave much to be desired. A task force 
was created. What they are doing? 

During my last Railway Budget partici· 
pation, I have made a special mention that 
Tambaram. SI. Thomas Mount and Chrom-
pet Railway level crossings have to be pro-
vided either with a subway or ovarbridge . No 
efforts has been made so far in this direction.! 
make a strong plea to immediately start the 
work 01 building an ovelbridge across the 
level crossing conneding East and West 
Tambaram Rai:way Stations in the South-
ern Railway. Work should simultaneously 
start for building a subway in Chrompe~ and 
St. Thomas Mount Railway level crOSSings. 

The MRTs envisages a mass transit 
system in the most dense corridor of Madras 
city to provide relief to commuter traffIC. This 

is a surfacfH:Um-eievated structure along 
the Buckingham Canal. It was to provide 
connection from Madras Beach to Taramani 
Sections. I am sorry to say that this system 
is now pruned for a distance of 8.55 kms. 
from Beach to luz only has been sanc-
tioned. I request the Hon. Minister to com· 
plete the entire project connecting Beach to 
Taramani before the end ofthis century. The 
wor1< from Beach to Luz which is in progress 
should be done on a war-footing. The amount 
aDotted for 1991-92 is only Rs. 13 crores. 
This is too meagre for the work to be com-
pieted by 1992. At'J amour.! of Rs. 25 crores 
should be granted for the use of the Raij-
ways. 

The most immediate "&ee IS the exten-
sion of the Broadgauge line freer. Viilivakkam 
to Anna Nagar on the Madras Central-
ThlruvaHur Sec.:tion. The Raitways can also 
'hink of considering a circular rail route 
connecting Madras Central and Tambaram 
via Anna Nagar. Poonamallee. Porur, St 
thomaS Mount to Tambaram. This wiil 
completely take the Alad off the already 
loaded surface transport sy<;~m of Madras 
city; 

2. Second phase of K'ifur-Dindigul· 
Tuticorin broadgauge line project tn be taken 
up. Between Madurai·Mar,!yatchi, there 
should be a parallel line 10 the existing me-
tregauge line; 

3. A new broadgauge ~:'\e connecting 
Karur to Salem should b6 laken up; 

4. Increasing the frequency of 
broadgauge electric traction between Ma-
dras Central-Tiruvellore-Gummidipoondi and 
to increase the speed of the electric train 
thus reducing the time of travel: 

5. To increase the number of coaches 
from 8 to 9 in an electric Irains; 

6. A new train on the metregauge from 
Madras Egmore to TlTuvannamalai stations; 

7. An overbridge from Royapuram 
should be taken up quickly; and 
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[Dr. Rajagpalan Sridharan) ing his Status Paper said as follows: 

8. Introduction of Rajdhani Express from 
New Delhi to Madras should be there. 

Sir, I would like to make a request on 
behaH of all our MPs and ex-MPs to the han. 
Railway Minister to do this. I would request 
him to give at least two passes for ex-MPs in 
a year. He was kind enough to give one 
Railway pass for each ex-MP during a year. 

The hon. Railway Minister has shown 
vision, courage and determination in pre-
senting this year's Budget. I would like to 
compliment the hon. Minister of Railways 
and his team of dedicated staff. I support the 
Railway Budget 1991-92. 

SHRI RAM KAPSE (Thane): I rise to 
oppose the anti-worker, anti-middle class 
and anti-people Budget of the Railway Min-
ister. We, the Bombay commuters, had 
thought of some relief, but the Minister has 
presented such a Budget, especially, for the 
commuters of Bombay, that this Budget wiD 
not be supported, even by Congressmen 
from Bombay, Am I right Mr. Oighe? He will 
not be in a position to support this. 

SHRI ANBARASU ERA (Madras Cen-
tral): We wilt support it. You are wrong. 

SHRI RAM KAPSE: I am absolutely 
sure. 

MR. CHAIRMAN (Shri Rao Ram Singh): 
Mr. Kapse, you stick to your views. 

SHRI RAM KAPSE: On the 14th of 
September, 1990, the same Railway Minis-
ter had presented a Status Paper on Bom-
bay Suburban Railway Service; and there 
were 22 projects which were enlisted. We, 
the commuters of the Bombay Railway, were 
waiting for the station of at least one of them. 
But. there are only four on-going projects; 
and from 5 to 22, not a single project has 
been sanctioned by the Railway Ministry. 
So, no new facilities added. 

MR George Fernandes, while present-

"This state of affairs has to change. 
Today. Not tomorrow. And it is pos-
sible to change it. Now.· 

After two years, our Railway Minister 
said, nothing doing; no sanctioning of any-
one project; as far as Bombay is concerned. 

About fare hike, this is unparalleled fare 
hike in the history of railway. It is ranging 
between 5 per cent to 61 per cent, when we 
are not having even a comfortable standing 
place. No, new facility added, when you, 
yourseH, say that Bombay's load is the high-
est in the world. In your Status papers, para 
27 reads as follows: 

During busy periods, however, 1740 
passengers travel standing, increas-
ing the number of passengers to 2592 
per train, known as 'dense crush-
load'. In the morning peaks and eve-
ning peaks, however 2556 people 
manage to travel standing, taking the 
total number of passengers per train 
to 3408. called 'super-dense crush-
load.' Crowding is so heavy that there 
are about 10 passengers to a square 
metre. This makes the occupation of 
the suburban trains in Bombay so 
heavy that there is no parallel to this 
in the world. The suburban trains of 
the Central and the Western Rail-
ways carry 481akh passengers daily.· 

No, new facility, no new railway; only 
you are giving a new fare hike. 

Again. thiS is not the first time. I have got 
a table of the t-jike from 1966. I used to travel 
from Kalyan to Bombay; and I used to pay 
Rs. 12.35 for a monthly season ticket; and 
after this hike. I will have to pay Rs. 115 per 
month for a second class travel; it is ten 
times in the last 25 years. Every year there is 
a hike; and the passengers survey which 
was conducted in·1981 was your own sur-
vey; and the monthly income which was 
shown by the Passengers Survey Commit-
tee was from As. 215 to As. 1000 only. This 
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is the common man who travels, who is the SHRI RAM NAIK (Bombay North): 
commuter of Bombay. And here my friend Subsidised food is given to poor MPs only. 
has said today that this is the common man's 
Budget; if this is the common man's Budget, 
then what is the Budget of the uncommon 
man? 

Therefore, there were spontaneous 
demonstrations. Forthree days, the railways 
were not working in Bombay. This spontane-
ous demonstration by suburban commuters 
in Greater Bombay is only a pointer to the 
right indignation shown by the citizens. 

The contention of the Railway Minister 
is that there should be a further hike in the 
suburban railway fare. Why? Because, they 
feel that -I expect that you will withdraw this 
hike-the suburban service is incurring 
losses. As far as Bombay is concerned, I am 
absolutely sure that the Bombay suburban 
service is not inourring any loss. 

As I read a paragraph from your own 
book, 'super dense crush load' trains are 
running for 24 hours, the track utilisation is 
maximum and rake utilisation also is maxi-
mum and actually when the Railway Board 
changed its norms of costing from 18 per 
cent, the loss shown last year was six per 
cent. So, it could come down. So, I suggest 
that the Ministry amay appoint a committee 
to go into the costing of suburban railways 
and you will yourseH find that in Bombay it is 
not running in loss. It is not working in loss. 
YdU contention that the Bombay suburban 
service is incurring loss is absolutely wrong 
and we are preapred to prove it if you give us 
a chance. 

Another point is, subsidised service is 
not necessary for Bombay according to your 
contention. Again, it is a wrong contention. 
Subsidies are given throughout the world as 
far as the railways are ooncerned, in France, 
in Japan and in England. Every Known na-
tion gives subsidies as far as suburban 
Railways are concerned. 

SHRI E. AHAMED (Manjeri): Subsidised 
food also. 

SHRI RAM KAPSE: About the effect 
you mentioned and the Railway Minister has 
said it, that as far as food is concerned, the 
freight hike will not be there. But as far as 
books are concerned. which is food for me, 
there the freight rate is from Rs. 17 to 30 and 
again more than seven per cent. Even books 
they do not leave, haw can they leave the 
suburban oommuters? 

Then the other point is since 1858 there 
is subsidised travel in Bombay. You can go 
through the time-tables and you will find it 
yourseH. In 1928 the then Governor had 
suggested to GIP Railway to give a subsi-
dised travel to the people of BOmbay. So, 
since 1858 it was in practice and now you 
wa."t to take it out. Bombay commuters live 
at far off places like Kasara; not that they like 
to travel more than 120 kilometres daily, but 
they do travel daily. For hours together they 
have to be in the trains. They do not like it. 
They do not like to stand for three hours 
daily. They are travelling in that manner 
beca<lse the whole business community and 
the Government business is centred in South 
Bombay. What can we do? These are the 
Bombay people who stay in J:.JggiflS and 
Jhompdees. They have to travel like this. 

Also, Bombay subscribes to 40 per cent 
of the national wealth. Only a meagre part of 
it is spent on Bombay. H agriculture and 
export based industry deserve subsidy, we 
definitely deserve subsidy such more than 
that. Therefore, subsidies should be contin-
ued if at all there is any. As far asl am 
concerned, I am absolutely sure that Bom-
bay commuters are not getting any subsidy 
from the Railways. One more suggestion is 
that you spend for anti-pollution drive. The 
Govemment spends for roads. Then, you 
spend for Railwa)$. That will be more useful 
for the nation. There will be less poRuticn; 
there will be less traffic jam and people win 
be benefited as far as metropolitan cities are 
concerned .. 

In 1986 you transferred the expenditure 
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[Sh. Ram Kapse) Two years before, the General Man-

for metropolitan railways to the Urban Devel-
opment Ministry. Are they spending? They 
are not spending at all. So, neither you 
spend for us; nor the Urban Development 
Ministry spends for us; nor the State spends 
for us. We are nobody's baby. The Govem· 
ment takes money from you but does not 
pay. The poor Railway Minister. should I ask 
you to resign? This is the condition. 

Is there a real necessity of having a 
uniform tariff as far as all cities are con-
ce~ned? Ther", was a practice that Bombay 
commutilrs ooar ch<'lrges differently. If Cal-
cutta is runn(';9 at less; ii Madras is running 
at loss; ;1 Di:iih\ ;s ~un'1ing at loss and Bombay 
IS n·.)! i[,::urring any loss, w ... y should we 
spe'1d for all those travellers,) Bombay trav-
el!ers pay ttHI cha1ges. They do nOI travel 
wiihout tdot. They are not doing thal of-
tence. Shoulci they start traveUing without 
tidlet? Do YOI: e.xpect them to de that? So, if 
your contentions are all wrong, then you 
please withdraw the hike IOtafly. 

My suggestio;ls are: change the norms 
br acco'J'1!ing and cx)sti~g; appo;nt a Com-
:nittee to decide a~tlt more rational norms 
abcut costing: withdl aw the hike; per ticket 
face should not have any beartng on the 
sea~>on ticket; and about the mobilisation of 
reS·_)UfGes, 10iJ Ij:;. Here, your status pape! 
mOl "ti"ns ten ways of mobllisatior of re-
souro::es - s"aring of capital c:ost; different 
levit'S: '"lo'1ds: 19"..".:;al chargfls; private in· 
ve:'l'l1ents; cx;,mm,1rcial axploralicn: exter-
rl3: lOans; conI! :buti)n from the employers. 
Have you tnad in any ::>1 these directiorn.? 
YO..i left cut all !he 1":;"9 ways and only one 
was iet: for yo:; ar.d ~",at is, poor commuters. 
You are char;i"'J ~he;n. You did !"lot try if' any 
:Jrher direction. Y::>u know how to mobilise 
It;G :nO.1"Y hut YGU have not tried that. So, 
you :ir<;;t 5:a;1 1:-y;''9 in that dire;::tion a~cJ then 
if ilt all there .s any ;(,55, it can be subsidised 
l:>y all these ways. 

There is a wide soope for improvement 
:)n the WOrking of the Railway~, Also dacide 
about the priorities and act upon it. 

ager, Central Railways had sent a proposal 
for Dombivali terminus costing only Rs. 96 
lakhs. And even after two years, it has not 
been cleared. There is need for opening of 
new stations like Gurwaii, etc. There are so 
many things which you have to decide but 
thera is no decision. thare is no action in that 
direction and there are no new facilities 
given. 

Against this fare hike, the Bombay 
commuters had an agitation for three days. 
They are waiting for the finalisation of the 
Budget. We hava moved a Cut Motion and 
I request the House to please support it 
b&cause ultimately the people cannot bear 
this burden. So, please do away with this. 

SHRI ANANTHA VENKATA REDDY 
(Anantapur): Mr. Chairman, Sir, I support the 
Railway Budget. I would like to congratulate 
the Governman! for this pragmatic and real· 
istic budget presented by the hon. Minister. 

l am very happy that there are some 
proposals in the Railway Budget for general 
improvement of the railways and also for 
completion of ~r!ail" o.~-qoj:1g pro~s and 
tor Ihe taking up new proiDc:ts. ror this pur-
pose and also IN :ne GGnf'fJi improvoo 01 
the Railways, I think th') hon. Minister is 
justified in increasing the (.'!i€S and freights 
to some extent. 

We are di;,Jf+loping our wun:ry anG thiS 
ra,sing o( fares 3:1d f;r-.Jllts is 'tliNitablo. 

Sri, you aiEl awar-a Il,al Gunlakal ,s one 
01 :he mapr junct.ons '" South India, be-
tween Madras and Bombay. It ha!. got metre 
93';ge as well as broad gauge lines. Cun-
tak.al JUllction is directly cO:1nected with 
S(l:-u~lderabad mefra gauge './ia Oronacha-
lam, Kuroool and Mahbocbnagar. I con-
gratulate the hon. Mi'1istor for his proposal 
for conversion into matre gauge from Oro-
nachalam to Secunderabad and afS(' for 
conversion of Guntakal to Guntur into broad 
gauge fine. I congratulate the hon. Prime 
Minister, Shri P. V. Narsim~a Rao particu· 
Iarly in this regard. 
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I would like to make a few suggestions 

'regarding new ~iIway lines in Andhra 
Pradesh. There is a junction at Gooty and 
also a junction at Oronachalam. I propose a 
new railway line from Gooty to Dronachalam 
because there is a great need for laying a 
new railway line from Gooty to Dronacha-
lam. The distance from Gooty to Dronacha-
lam will be about forty kilometres and the 
existing route from Gooty to Dronachalam 
via Guntakal is about 100 kilometres. This 
will obviously shorten the distance from 
Bangafore to Se&nderabad and conse-
quently thel'unning time of Karnataka Ex-
press from Bangalore to Delhi can be re-
duced. The survey has been completed. I 
request the han. Ministerto take up this work 
al an early date. 

I also propose a new railway line from 
Nandyal 10 Yerraguntla. The survey was 
completed long back. There is a great need 
for laying a new line from Nandyal to Yerra-
guntla. 

I. therefore. request the hen. MInister to 
take up that work also. 

I also propose a new railway line from 
Guntakal to Tum'<ur via UravakoOda. Kaly-
anadurg. Pavgada and Madakasira The hen. 
Mil'listw is aware that Pavgada is a very 
important pilgrim ate C90trd in that part of the 
State. I am sure that if the above work is 
tal-.en up. it will fetch good Income to the 
Railw"ys also. I request the han. Minister to 
consider this oroposaJ. 

There !'l one tf8in.Javanti Janata Ex-
.. PJess running between bombay aod ~.an­

yakumari It trnvf>is "ill Gootv, Tadpatn and 
Cuddapah. ThlQfe is no sloppage for thIS 
train at Tadpatri. I 'flay mention that troe 
Bombay- bound and «erata- bound passen-
~gers of Nand),., t'~ Jila;ntia and Pany8ll1 
col1Stituencies were coming to Tadpatri 10 
boafd this train when it was stopping there 
'9arlie,.. Unfortunately there is no stoppage 
for this train at Tactpatri. lhere is a great 
need for starlPaQa 01 this train at T adpatri. 
The People .. ~ over thia iss4Itt and 
I am afraid that the sifualion IS verv 8JCtlb. 

alve, I requested the Railway authorities 
number of times about this matter. I was 
informed by them that there are two trains on 
this matter. I was informed by them that are 
two trains on this route, namely Bombay -
Madras Mail and Bombay - Madras Express. 
But I submit that this train does not go to 
Madras. It goes to Kanyakumari via Arkonam. 
So, there is a great need for stopping this 
train at Tadpatri. 

There is a train from Hazrat Nizamuddin 
to Visakhapatnam. I am sorry to state that 
the catering facilities in this train are very 
poor. The train runs for two nights and goes 
at a very slow speed. I request the han. 
Minister to speed up the train and also ar-
range for better catering facilities. 

lastly, I may mention that the consulta-
tive committee was constituted in South 
Central Railway for betterment of railway 
facilities. It was stated that there would be at 
least one meeting per year. I request the 
han. Minister to have at least two meetings 
per year so that we can discuss the problems 
of the area and more opportunities are avail-
able for it. I may mention that not even a 
single meeting is held so far. I request the 
hon. Minister to direct the authorities to have 
a meeting at an eariy date. 

The hon. Minister was pleased to send 
letters 10 all Mqmbers about the catering 
facilities to the !rains. I hope and trust that 
hon. Minister wili take suitable action in this 
regatd. 

With these words, I support the Railway 
Budget presentea by the hon. Minister. Thank 
you. 

( TransJabonI 

SHRI tvi(jHAN SiNGH (Oeara): Mr 
Chairman Sir, ! would like to thank you, for 
giving me tllJle to express my views on this 
Railway budget which is anti-people. I regret 
to say lhatthis budget is notonl)' anti-people. 
but is also anti railways department. You 
must not have seen any such person or 
0RI8nisati0n in the wortd which does not 
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[Sh. Mohan Singh1 for the purpose of strengthening the Indian 

want to increase its family or its responsibili-
ties and its sphere. except this railway de-
partment. 

About, 16 1/4 lakh people have been 
working in this department lor many years. It 
has been a constant effort on the part of 
railways to reduce this strength rather than 
increasing it.lnthe same way, Sir, he has put 
forth a plan for expansion of railways, but the 
budget does not specify as to how many new 
railwav lines will be constructed. This is 
certai~ly true that provision made in the last 
year's budget for laying new railway lines 
and expansion etc. has been reduced to haH 
this year. The provision which was there in 
last year's budget has been halved in this 
year's budget. 

Yes, this is certainly ture that they pro-
pose to convert more rail lines this time and 
even in this, there is a big problem. If the 
railway line is converted or is electrified then 
casual labour is needed for that. But the 
strength of permanent employees is not 
raised. But if a new railway line is con-
structed and if new railways stations are 
opened and if expansion work is undertaken 
then the strength of temporary railway work-
ers is increased. We do not see any such 
ambitious plan in the budget that is why we 
condemn budget and that is why we oppose 
it. Indian railways is also symbol of the unity 
of India. It links far off places of India and it 
also plays a vital role. This budget does not 
aim at ending the regional imbalances. 

H we make an overall assessment we 
will find that very less railway track has been 
electrified in eastern U. P. and Bihar. Electri-
fication of railway line is not taking place in 
that area. If you really want to stop this 
criticism then the Bihar railway line between 
Howrah and Mugalsarai and Patna be elec-
trified very soon. You must make the an-
nouncement regarding electrification of this 
line while replying to the debate on the 
Budget. 

China had invaded India and at that time 

borders. atthat time a very long highway was 
constructed to join the North-east and west-
ern borders of India. Today parallel this road. 
there is a railway line which links Gauhati. In 
this budget a proposal for the electrification 
olthe railway line from Ambala to Moradabad 
has been included. 

. But there is no indication in this budget 
for doubling a railway line and for electrifying 
it. That is a border railway line, and it has a 
special importance. Whenever India has been 
attacked, this railway' track haS played an 
important role. It should be doubled electri-
fied and expanded. Gorakhpur is the head-
quarters of eastern r~ilway. The general 
manager's office is lactated there. But there 
is no office of Divisional there. From the 
newspapers we have learnt that 5-6 zones 
are being opened which include Jabalpur 
and Ahmedabad also. Why Gorakhpur has 
been left out? A Divisional office should be 
opened there also. One ambitious plan is 
that of Chhitoni-Bagha. There is a proposal 
to expand the railway bridge and the railway 
line io link U. P. and Bihar. There is also a 
proposal to spend Rs. 150 crore for that 
railway line. I regret to say that the U. P. 
Government and the BiharGovernment have 
not made any contribution towards it and the 
U. P. budget has also been presented. 

In this annual budget no provision has 
been made for this bridge. But if State Gov-
ernment lail to make their contribution for 
one or the other reasons such as paucity of 
funds etc., then we should write them in this 
connection. We should put pressure on them 
but if Central Government also does not do 
anything on one pretext or the other then it is 
beyond our comprehension. In the current 
financial year. you have allocated only Rs. 
15 crore for it while this scheme is to be 
completed by 1994. If this kind of careless-, 
ness continues, I do not think that this ambi-
tions plan will be completed even by 2000 A. 
D. hs cost its also increasing constantly. ThE;-
railway department always takes up a big 
project in its hand, the project should be 
completed within the stipulated time. So that 
there is no increase in its cost. The Water 
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Resources Ministry has provided Rs. 5 erere 
for this purpose I would like to say that in this 
same budget for the Chittoni Bagha bridge, 
50 crere rupees should be allocated. so that 
it can be completed by 1994. 

The chart which he has presented shows 
that number of railway accidents have de-
crllled but the number of people dying in 
railway accidents comparison to other years 
has increased, because the numberof super-
fasttrains is increasing. Old passenger trains 
have been renamed and are called super-
fast. If one superfast is moving on a track 
then another one should not be allowed to 
run on the same track. The Railway Depart-
ment is befoling the passengers and extract-
ing extra mon'eyfrom their pockets merely by 
converting old express trains into super fast 
trains. The Railway Department is reducing 
the number of passenger trains and neglect-
ing them. there by causing hardships to the 
poor people of far flung villages who used to 
travel to big cities. I would like to request you 
that the number of passenger trains should 
be doubled in proportion to the number of 
super fast trains which are being introduced. 
The Railway Department should take note of 
it. 

I would like to say that ex gratia pay-
ment of Rs. 2 lakhs being paid to the next of 
the kin of the deceased in the railway acci-
dent is very meagre. The passengers who 
travel by air and road are insured. II should 
be introduced in Railways also. If you change 
10 paise per ticket from all the. Railway 
passengers on this item, you will earn Rs. 
11-12 lakhs. This money can be spend on 
the exgratia relief. The amount of exgratia 
should be increased to Rs. 51akhs and I have 
suggested to the han, Railway Minister as to 
how to collect it. 

Secondly, I would like to say a few 
things about privatisation. As far as the 
Railway property is concerned. its land is 
being encroached. A new concept should be 
adopted in this regard. If we allot Railway 
land to the viHagers on lease for the purpose 
of afforestation and farming for ten years, 
the land would be protected and the rural 

people would be provided employment. In 
addition to this, the educated unemployed 
should also be provided employment at the 
Railway stations. There is A. H. wheeler 
company which sells book at the Railway 
stations. II has a monopoly in selling books 
for a long time. The contractor has got this 
assignment on old rates. The contractor 
sells the books at new rates. He has kept 
minor boys as servants. They sell the books 
there. The company is fleecing the passen-
gers. I would like to urge upon the han. 
Railway Minister to reconsider about the 
renewal of this contract and contract of other 
stalls at all the Railway stations. They should 
be allotted to educated youths for the pur-
pose of selling books so that they could earn 
their livlihood. It would be a welcome step. 
Therefore, it is imperative to cancel the 
col")tracls in respect of A. H. wheeler and 
allol these to educated youth on a little 
enhanced rates. 

With these a few suggestions, I oppose 
the Budget because it is anti-people. I hope 
the hon. Minister would reply keeping my 
suggestions in mind. Wrth this expectation. I 
conclude. 

[English] 

SHRI E. AHAMED (Manjeri): Mr. Chair-
man, Sir,l rise to support the Railway Budget 
proposals moved by the han. Minister of 
Railways, Shri Jaffer Sharief. The Railway 
Budget can be described as a balanced 
budget taking into account various propos-
als that the han. Minister has made. 

I have my own reservation with regard 
to the treatment meted out to my State, when 
various schemes have been announced by 
the Minister in the RaHway Budget. How-
ever, on the whole one will be able to see the 
budget as a positive one, in the present 
economic crunch that the country is facing. 

We have to take into account the posi-
tion of the Indian Railways as Asia's largest 
and the world's second largest system under 
single management. The country is having 
more than 7000 railway stations and also 
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with a regular staff ci 70 Iakh persons. This 
is such a vest system comparing to olher 
Railways in the world. But at the very same 
time, we must also consider whether this 
Railway under single management. run could 
be run as efficient as that of Euro Rail. The 
Euro Railway in European countries which ill 
passing through various countries having 
the different system of Administration is being 
run most efficiently comparing ~ our Rail-
ways having one single management sys-
tem. Therefore, an important duty is cast on 
the .3dm;nistratkln ·to run the Railway effi-
c.:iwntly and also to avoid all the avoidable 
expenditure. 

; cannot subscribe the philosophy of the 
Uir.ister mining to frio House aU the time 
I'ai$;;g the freight and fare. The hike in fare 
a1~ !rt1ight. according to the, is unavoidatM 
'lO '1 rnasoriBblo lima only. Why does the 
~ .l.;!W5y r.ot consider of tapping untapped 
f .. ~~S in its possession? For example. 
1hefe;s vast extent of land in possession of 
the railways and if it is affactively utilised, 
that will bring more resources to the Rail-
ways. The land could also be converted tor 
remunerative purposes which will strengthen 
the resource mobilisation of the Railways. . 

I congratulate the Minister for fixing the 
priority of the Railways first to conversion of 
line from metre gauge to broad gauge. 

I congratulate the han. Minister again 
for priority given for on the completion of the 
on - going projects. 

Further I venture to request the hon. 
Minister to consider exploiting the resources 
already available with the railway which have 
not been tapped so far and to utilise them 
effectively to provide amenities to the rail-
way passengers. 

I may avail of this occasion to express 
my sense of resentment that Kerala State 
has not ~ treated as it should have been 
treated by the raiIwap. KeraIa is the one 
State which brings a very large amount of 

country and even to the railways. Apart from 
the fact that One or two ongoing projects are 
to be completed. no new trains have bean 
given to KaraIa excepting thattha frequency 
of ondl one trains has been increased. 

I do notknaw whelherthe raIway will be 
able to complete the work of 0uiI0n -TrJvan.. 
drum doubling with only As. one Iakh pr0-
vided in the Budget. 

As far as MaIaba:' region of KeraiaState 
is concerned. the railway has completely 
fotgolten to provide anything to that area 
Helth« there is a train nor any doubling of 
th& railway track or any other new facility. 

I, oj COUI'H, express my deep seose of 
gratitude 10 !he han. Minister for having 
0!'derGd the technu-engineering survey on 
my proposal which I made on the floor of the 
kousa in the last Budget speech to have a 
new railway from Nilambur to Feroke. 

But apart from ordering that one,lda not 
know why the Government have not in-
cbr.ied ShornUf- MangaIore doubling in the 
proposed projects. 

Malabar region oi I<erala is a pan of the 
railway ever since the railway was started a 
century ago. But even now we are experi-
encing the taste cf the century - old railway 
whenever we L-avei in the old compartments 
which have been given to our area by the 
Southem railway. 

The bon. Minister was kind enough to 
visit oor area and he himself has certainly 
appreciated OUf deplorable condition I hope 
the Government will actively consider some 
of the demands of the people from that 
region. 

There is a provision made in the Budget 
to step up the provision for the passenger 
amenities from As. 31 aoras to R$. 50 
crores this time_ Sir. even though it is not 
sulficient stlII.l may make aome suggestions 
for the kind consideIatiDn 01 the raiwaJs. 
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In the Iongdistance trains, there is no the people of I<~a, have to maintain con-

faciliJY to provide drinking water to the pas- stant tell ~1 with Bombay. At. present. the 
sengers. Passengers are to run for water to N~"avadi Express runs thrice from Manga-
quench their thirst only at the time of the half lore and twice in a week from Cochin. At 
of the train at some station. When the Qov- least, it should be made to run eve'! d!j ... 
emment is giving many amenities, why do (lntenvptions) Also, there is ilO ticket avail-
~ ~!i;-i ;!;u co"siCier providing drinking able. 
water facility in the long - distance trains? 

Another suggestion of mine to the hon. 
Minister is to engage a doctor and one or two 
staff in all the long distance trains. Many a 
time, when some of the passengers fall ill, 
the Superintendent of the train and other 
peoJ)Ie attending, the guard and others, win 
have to run helter - skelter or wait for the next 
station to reach for the medical assistance to 
be made avalaible. 

16.00 hrs. 

The Railway should arrange a doctor 
and staff for the long-distance passengers. 

I have got another request. The people 
of Kerala are coming all the way from Kerala 
to Delhi and vice versa It is strange that the 
Kerala Express and such other express trains 
stop at every station starting Delhi. I do not 
know why these train, the Kerala Express etc 
is being stopped at every station. These are 
mainly long-distance train!.. The trains will 
be full of passengers. As far as Kerala Ex-
press is concerned, the train will be full of 
passengers from Delhi to Kerala. Instead of 
stopping at Mathura, Agra and Gwalior, at 
least there must be one stop from Delhi to 
Bhopal by which the Railways will be able to 
save 10-15 hours a day. Therefore, the 
Minister should consider avoiding this un-
necessary stoppage everywhere for long 
distance trains. 

I would like to bring to the notice of the 
Minister another important thing. There is a 
superfast summer special train. There is only 
one train from Delhi to Kerala which runs 
only once a week. Taking into account the 
number of passengers who trave~ at least 
the frequency should be increased to two. 

There is another important aspect. We, 

MR. CHAIRMAN: Please wind up. 

SHRI E. AHAMED: Before winding up, 
I want to tell one thing. The hon. Minister can 
very weD understand the difficulties of the 
passengers of Kamataka and Kerala. From 
BangaJore, it is very difficult to reach Manga-
lore passing through Calicut and Cannan-
ore. There is only one train, the Island Ex-
press, running between Bangalore and 
Kanyakumari, between Karnataka and Ker-
ala. The Minister should actively and seri-
ously consider introducing a new train from 
Bangalore to Mangalore. I would even re-
quest the Minister to name it after Kunahali 
Marrikkar who was the Naval chieftain of 
Raja Zamorin, who fought against the Portu-
guese colonialism. At least, to honour such 
luminaries and the people who stood for the 
communal harmony, it should be named 
after Kunhalj Marrikkar. Marrikkar cannot be 
forgonen. Some other new names have al-
ready been given to the new trains. Why not 
you name it after the naval chieftain, the 
latelamented Icunhali Marrikkar and intro-
duce a new trains? 

Sir, I want to mention one important 
thing. Kerala being the Southem-most State, 
it is very diffICult to get the raw-material from 
North Indian States. Now, the Railways say 
that if they take only one rake, they will 
provide it. (int8mlplions) Sir, I win take two 
only minutes. h is very difficult to get the 
materials from the Northern States to the 
Southem States. The Railway say that the 
sman industrialists etc. should take a rake-
load of materials. How can a small - scale 
industrialist, and other small industrialist be 
table to take one rake - load of the raw-
material from Northern India? Such people 
should be given single- wagon facility by the 
Railways. Therefore, this condition of asking 
them to take the rakeload should be discon-
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tinued and discouraged in order to encour-
age the small - scale industrialists from the 
Southern States enabling them to take their 

. material by single wagon. 

Sir, we are having a lot of rains during 
the monsoon season in Kerala. Our Railway 
Stations have been partly covered by roofs. 
The Railways say that this is the norm taking 
into account the passengers and other as-
pects. If they take such a stand, it will be very 
difficu~ for us ... (inte"uptions) Please bear 
with me. Therefore, I would request the hon. 
Minister that the people of Kerala should 
also be given their due. 

Again, supporting the Budget proposals 
of the Railways, I hope the hon. Minister will 
give consideration to the facts I have men-
tioned. 

MR. CHAIRMAN: Now, I request Shri 
Eudardo Faleiro to make a statement on the 
Foreign Sectretary's visit to the United States 
of America. 

16.05 hrs. 

STATEMENT BY MINISTER 

Recent Visit of the foreign Secretary to 
the United States of America 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): Sir, I rise to make a 
statement on the recent visit of the Foreign 
Secretary to the United States of America 
and other related issues which have been 
raised during Zero Hour in the past few days. 

The Foreign Secretary visited Wash-
ington, March 9-11, for talks on matters of 
mutual interest. IndoUS consultations at the 
Foreign Secretary's level are a regular fea-
ture in our biiaieraJ relations and generally 

cover the whole gamut of Indo-US ties. 

Hon. Members have in the past few 
days raised a number of pertinent issues 
rglating to Indo-US relations. I would now 
like to address some of them specifically. 

Hon. Members made reference to the 
so-called Pentagon Paper, extracts of which 
appeared in the US press on March 8, 1992. 
The paper is actually a draft which outlines 
USA's perceptions and strategies in relation 
to the entire world. The report is not a specific 
position paper on India or Pakistan. How-
ever, the paragraphs of particular concern to 
India, as they appeared in newspapers in 
the United States are the following I quote: 

"We will seek to prevent the further 
development of a nuclear arms race 
on the Indian subcontinent. In this 
regard, we should work to have both 
countries, India and Pakistan, adhere 
to the Nuclear Non-Proliferation 
Treaty and to place their nuclear 
energy facilities under International 
Atomic Energy Agency safeguards. 
We should discourage Indian he-
gemonic aspirations over the other 
States in South Asia and on the In-
dian Ocean. With regard to Pakistan 
a constructive US-Pakistani military 
relationship will be an important ele-
ment in our strategy to promote stable 
security conditions in South-West Asia 
and Central Asia. We should there· 
fore, endeavour to rebuild our military 
relationship given acceptable resolu-
tion of our nuclear concerns: 

And the other things which appeared in 
the newspapers is and I quote: 

"The US may be faced with the ques-
tion of whether to take military steps 
to prevent the development or use of 
weapons of mass destructions ...• 

The Foreign Secretary was instructed 
to immediately take up these negative refer-
ences to India. In his meeting with the Dep-
uty Secretary Mr. Lawrence Eagleberger 
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and the Under Secretary for Defence Mr. 
Wolfwitz, tha Foreign Secretary conveyed 
our serious concerns on the above. He was 
informed that this document was a draft 
paper prepared 'by middle level Pentagon 
officials and would be subject to review and 
modification. India's concerns have been 
noted by the US and modifications would be 
made to take them into account. Foreign 
Secretary was categorically told that there 
was no perception at US policy making lev-
els which rejected the negative references to 
India contained in the Pentagon Paper. Offi-
cials of both the State Department and the 
National Security Council with whom the 
Foreign Secretary raised India's concerns, 
informed him that the paper does not reflect 
the position 01 the US on various issues dealt 
with and that it is subject to further review. 

On the reported Pentagon advocacy for 
a continued substantial US military relation-
ship with Pakistan, the Foreign Secretary 
strongly conveyed our views that while il was 
a bilateral matter between the United States' 
and Pakistan, this would naturally have 
consequences in terms of Indian assess-
ments and policy orientation, 

I would now like to take up the issue of 
India's position regarding the Non-Prolifera-
tion Treaty. There have been some mislead-
ing reports that have appeared in the press 
that India would sign the NPT. Some hon. 
Members had raised this specifically in Par-
liament. I would like to categorica!ly state 
that there is no change in India's position 
with regard to the NPT. In Washington, the 
Foreign Secretary reaffirmed our position 
that India wOuid not sing the NPT since it 
considered the treaty to be discriminatory. 
The Foreign Secretary unambiguously put 
forward India's views in this regard. 

I would like to make a clear distinction 
between India's position on the NPT and her 
position on nuclear non-proliferation. India 
has always been against the proliferation of 
nuclear weapons and her record in this re· 
gard is second to none. Speaking at the 
Security Council on January 31, 1992. Prime 
Minister had set out India's views in this 

regard. He recalled the Action Plan for Dis-
armament put forward at the Third Special 
Session on Disarmament in 1988 by the late 
Prime Minister Rajiv Gandhi which sought to 
eliminate all weapons of mass destruction in 
stages, eventually leading to a nuclear-
weapon-free and non-violent world. PM said 
and I quote: 

"The Plan contended and all key ele-
ments of a new international consen-
sus on nuclear nOrl°pionferation. First, 
it called for the conclusion of an inter-
national convention on the prohibi-
tion of the use of threat of use of 
nuclear weapons. Second. it advo-
cated a comprehensive test-ban 
treaty. Third, threshold states would 
undertake obligations not to cross the 
threshold and this would be linked to 
corresponding obligations by nuclear-
weapon states to eliminate their nu-
clear arsenals by the year 2010 at the 
latest: 

Prime Minister in fact advocated ad-
vancing this time-frame to the year 2000. 
The House is aware that on the issue of 
signing the 

MPT, India has been under pressure for 
several years past, including pressure from 
the erstwhile Soviet Union. We have consis-
tently taken a principled stand to the effect 
that while the treaty is discriminatory, what is 
needed is total and complete nuclear disar-
mament, brought about by baiancrel, simul-
taneous. comprehensive and time- bound 
measures on the lines advocated by India's 
Action Plan presented at the Third Special 
session of the UN on Disarmament in 1988. 
Copies of the plan are available in the Parlia-
ment Library. The Prime Minister has elabo-
rated India's stand on all occasions when the 
matter was raised both in multilateral meet-
ings and bilateral talks. 

Honourable Members had also referred 
to the 5-Power Conference proposal put 
forward by the United States to discuss 
security issues, including nuclear non-prolif-
eration in South Asia During his meeting 
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with President Bush in New York on January 
31, 1992, Prime Minister detailed Govern-
ment's position on this. The Prime Minister 
told President Bush that India was con-
cerned about uncontrolled proliferation of 
nuclear weapons and did not see how this 
new phenomenon could be stopped merely 
by measures of policing. Proliferation had 
taken on a global dimension and required a 
g!cMI approach. India was prepared to talk 
to the US on non-proliferation but given the 
practical situation and ground realities, India 
had to consider on how deal with the prob-
lem. This reality could hardly be dealt with in 
a meeting of 5 States as such a meeting 
could becme only an exercise in acrimony. 

In Washington, Foreign Secretory reit-
erated India's stand on the above lines in 
regard to talking bilaterally with the US on 
the latter's concerns on nuclear non-prolif-
eration. 

Some Honourable Members had re-
ferred to the proposal for Indo-liS joint naval 
exercised. India has defence cooperation 
with several friendly countries, including the 
United State. Indo-Us defence cooperation 
is focussed on exchange of prcfessioned 
information, high level visits and training. In 
this context, joint training exercises will be 
undertaken by the Indian and US Navies. It 
is the Government's view that these training 
exercises would be professionally useful to 
our Navy. No agreemer.t has been signed in 
this regard. I wish to state that the Indian 
Navy has recently conducted an exercise 
with the Australian Navy. 

It is very important Mr. Chairman that 
India remains committed tothe Indian Ocean 
being an area without conflict. India would 
like to see the maintenance of peaCE and 
stability in the Indian Ocean region, free from 
intimidation or rivalry in pursuance of the 
objectives outlined in the 1971 De station of 
the Indian Ocean as a Zone of Peace. 

Hon. Members are aware that the Spe-
cial301 investigation against India on the 

IssUe of Intellectual Property Rights has been 
terminated. The United States Trade Repre-
sentative had, however" announced on 26 
February, 1992 that an Inter-Agency Com-
mittee will be mandated to develop options 
for possible implementation and action if the 
facts, so warrant. Honourable Members know 
that trade-related IPR issues are being dis-
cussad and negotiatad in the GAIT under 
the Uruguay Round of Multilateral Trade 
Negotiations. It is in this context that Foreign 
Secretary has conveyed that Indo-US con-
sultations could continue at the Uruguay 
Round to narrQW down differences wherever 
possible. 

In conclusion, the talks that Foreign 
Secretary conducted with US officials were 
in a spirit of mutual understanding and friend-
liness.' These talks will continue. (Interrup-
tions) 

SHRI NIRMAL KANTI CHATIERJEE 
(Dumdum): Sir, the latest report says that 
they had decided not to supply rice to Cuba. 

( Interruptions) 

SHRI BASU DEB ACHARIA (Bankura): 
Sir, can we raised some issues? We want tot 
put some questions. 

( Interruptions) 

MR. CHAIRMAN: The House shall now 
take up discussion on the Railway Budget. 

( Interruptions) 

SHRI SAIFUDDiN CHOUDHURY 
(Katwa): There has to be some discussion 
on this. Is the Government agreeable for it? 
There should be a discussion on the whole 
gamut of Indo-U.S. relations. That is very 
important for the House and for the country. 
Sir, we are aiso giving a notice. (Interrup-
tions) 

[T tans/arion] 

MR. CHAIRMAN: It would no be easier 
if you speak one by one. 
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, SHRI RAM VIlAS PASWAN: We want 
to have a discussion on this statement ... 

(English] 

SHRI SAIFUDDIN CHOUDHURY: All 
that I am demanding now is that there has to 
be a discussion and ',I-e Government must 
agree that they are going to help a discus-
sion to be raised in the 

House on the statement made by the 
Minister. taking the whole gamut of the Indo-
US relations, 

MR. CHAIRMAN: I will put this view to 
the Speaker and ask him to discuss it with 
the leaders of different parties. 

[ Translation1 

SHRI RAM VILAS PASWAN: That is 
what we wanted to say. It is an important 
issue and therefore, It should be discussed. 
It is for you to decide, when it is to be 
discussed. 

[English) 

SHRI NIRMAl KANTI CHATIERJEE: 
A clarification can be sought immediately 
about export of rice to Cuba. 

SHRI BASU DEB ACHARIA: Why that 
paper was prepared by Pentagon of it is not 
so important as stated by the Minister? Why 
that paper was prepared by Pantagon? As 
he is saying, when the discussions are held. 
why that paper was prepared? 

MR. CHAIRMAN: You cannot prevent 
the Pantagon from preparing any paper. 

SHRI BASU DEB ACHARIA: We would 
like to know whether that question was asked. 
let him clarify. 

MR. CHAIRMAN: How can he clarify as 
to why the Pentagon prepared the paper? 
This is unreasonable. How can India's For-
eign Minister clarify as to why the Pentagon 
prepared a paper? 

SHRI BASU DEB ACHARIA: What was 
the necessity of the paper? When the dis-
cussions were held, was that question asked 
by the Foreign Secretary or not? 

SHRI NIRMAl. KANTI CHATIERJEE: 
He has given a reference to the questions 
which were raised Zero Hour. One of the 
questions was that under pressure we are 
refusing to send rice to Cuba. There was a 
statement by the Commerce Minister that 
we will send rica to Cuba and we will not yield 
to the pressure of USA. But the recent re-
ports indicate that ultimately the Govern-
ment has decided not to export rice to Cuba. 
But there is no reference in his statement to 
that. What we want to know therefore is 
whether or not the Government stands by its 
earlier pledge that the thousand tonnes of 
rice will be exported to Cuba. 

[ Translation) 

DR. LAXMINARAYAN PANDEYA 
(Mandsaur): I want to draw the attention of 
the han. MinistertowardsJoint Indo-US naval 
exercises about which a reference was made 
in the House earlier. Is it a fact that the 
Ministry of Defence had protested that it was 
not aware of the joint naval exercises? That 
is why it is an important issue. We want to 
have a full discussion on it. The hon. Minister 
is present here. He should accept it. 

[English) 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Do we take it that it 'that until there 
is a full-fledged discussion, there will be no 
joint Naval exercise? 

SHRI ANNA JOSHI (Pune ): We would 
like to know whether the Defence Ministry 
has taken any objection. 

MR. CHAIRMAN: Mr, Joshi. this is not a 
question-answer session. Your question has 
been noted. The Minister is taking note of 
everydaything. I will telr the Speaker that 
Saufiddinji. Paswanj and Somnathji are keen 
to have a discussion on this subject. He will 
discuss it with the leaders of parties and jf 
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they can adjust it, I am sure they will try to 
have a discussion. 

SHRI RUPCHAND PAl (Hooghly): On 
several occasions the hon. Minister of 
Commerce has given an assurance that 
without discussions in this House regarding 
Dunkel proposals, no progress will be made. 
But Mr. J. N. Dixit has declared that the 
discussions will take place within the frame-
work of Dunkel proposals. Who has author-
ised Mr. J. N. Dixit, the India's Foreign Sec-
retary to say like that? we are being told one 
thing on the floor of the House whereas 
another thing is being done. 

SHRIMATI MALINI BHAITACHAnYA: 
Sir, the intellectual property rights is one of 
the most hotly debated issues in the GAIT 
negotiations. As a matter of fact, in 1989 the 
Indian Government had under protest only 
agreed to include the issue of intellectual 
property rights within the GAIT negotia-
tions. 

Now, we are being told that a narrowing 
of differences is being considered. So, we 
want to know as to at whose cost this narrow-
ing of difference in taking place. When the 
Commerce Minister has agreed that without 
a full scale discussion on this issue, no 
decision will be taken, who authorised the 
Foreign Secretary to make statements about 
intellectual property rights and narrowing 
down of difference on that issue? 

[ Trans/alion] 

PROF. PREM DHUMAL:Mr. Chairman, 
Sir, I would like to say only one thing. There 
is no practice in this House to raise questions 
on the statement of the han. Minister. You 
have ac('.epted the right suggestion to con-
sult Mr. Speaker regarding holding a discus-
sion. It is my suggestion and the House 
would also agree with me that t"'e Govern-
ment should give an assurance that they are 
ready for a discussion on it. Mr. Speaker 
should allot time for the discussion. But the 
Government should give an assurance to-
day itseH to have a full fledged discussion on 
it. (Interrvptions) 

[English] 

SHRI SUDARSAN RAYCHAUDHURI 
(Serampore): Sir, the han. Minister has stated 
that the Government of India continues to 
think that the Indian Ocean would be consid-
ered as a zone of peace. But, it is reported 
that the Foreign Secretary, Mr. Dixit has told 
in Washington that the very concept of In-
dian Ocean being a zone of peace is a 
nebulous concept. (Interruptions) 

SHRIMATI GEETA MUKHERJEE: Sir, 
Shri Bhogendra Jha is waiting for a long 
time. You are allowing speakers from the 
same party to speak. Why do you not ask 
Shri Jha to speak? (Interruptions) 

SHRI SUDARSAN RA YCHAUDHURI: 
That is why, I think it is good that there shall 
a joint naval exercise of Indian and US Navy. 
( Interruptions) 

[ Trans/ation] 

SHRI BHOGENDRAJHA (Madhubani): 
Mr. Chairman, Sir, the matter is very serious. 
It is not so light as the hon. Minister has 
considered it. Neith9r the House nor the 
country will tolerate it. India, is committed to 
the belief that Indian Ocean be treated as a 
zone of peace. Even the U. N. O. has passed 
a resolution that Indian Ocean is a zone of 
peace. But U. S. A. does not want this. 
Today, there would be naval exercise in that 
zone of peace. With whom? It is being done 
with the U. S. A. who does not want Indian 
Ocean to remain a zone 01 peace. Is not India 
violating the norms and going against the 
Resolution adopted by the U. N O.? Till now 
our policy had been quiteditterent. We cannot 
control America. That country can do any-
thing. We are becoming a party to it. This is 
an unusual thing. Sir, the Dllnkel proposal is 
a multi-dimensional ana. 

MR. CHAIRMAN: Mr. Jha, you have 
started your speech. If you want to make any 
clarifications, the hen. Minister will note them 
down. 

SHRI BHOGENDRA JHA: I am talking 
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about clarification. A Cabinet - level discus-
sion will not suffice. Mr. Dixit has already 
given an assurance to the U. S. that the 
Dunkel proposal will be implemented. A 
discussion on this subject must be held in the 
House and the Government should clarify 
the malter. .. 

( Interruptions) 

[English] 

MR. CHAIRMAN: Mr. Minister, do you 
want to say something? 

(Interruptions) 

SHRI EDUARDO FALEIRO: I am al-
ways one on this. If you want me to, I will. 
( Interruptions) 

MR. CHAIRMAN: He is not bound to. If 
the Minister would like to say something, he 
is welcome. But, he is bound to give any 
answer. 

( Interruptions) 

SHRI EDUARDO FALEIRO: If you want, 
I will. 

(Interruptions) 

MR. CHAIRMAN: Mr. Minister, in case 
you are prepared for any point that has been 
raised for clarification by the hon. Members 
on this side and you would like to say some-
thing, you are most welcome. 

But you are bound to make any com-
ments on thaI. 

SHRI EDUARDO FALEIRO: Very well, 
Sir. In that case, I will only say this much. 

( Interruptions) 

SHRI SHARAD DIGHE (Bombay, North 
Central): Any discussion on the Minister'S 
statement would be a wrong precedent. You 
have allowed Members to speak. (Interrup-
lions) 

MR. CHAIRMAN: I haye given you an 
opportunity. 

( Interruptions) 

MR. CHAIRMAN: Kindly sit down. There 
is no discussion being allowed. 

SHRI SHARAD DIGHE: Our rule does 
not allow any discussion. 

( Interruptions) 

MR. CHAIRMAN: There is no discus-
sion. 

( Interruptions) 

[ Translation] 

MR. CHAIRMAN: Shri BasudebAcharia, 
please take your seat. I have given you two 
opportunities to speak. 

SHRI BHOGENDRA JHA: Please as 
the hon. Minister to continue whatever he 
was saying. 

[English] 

MR. CHAIRMAN: No discussion is being 
allowed . ... (lnterruptions) ... 

[ Translation] 

MR. CHAIRMAN: Shri 8asudebAcharia, 
why are you getting up again and again? 

[English] 

In my discretion, I had given an oppor-
tunity to some of the hon. Members to voice 
their doubts on the statement. Now there is 
no discussion allowed as such. And the hon. 
Minister is not bound to give any reply. 

( Interruptions) 

MR. CHAIRMAN: Kindly do not inter-
rupt. Mr. Khurana, You are a senior Member. 
It does not behove you to interrupt the Chair-
man in this manner. 
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SSCT9tary to USA 
I have already pointed out to you that I 

will bring thisto the notice of the Hon. Speaker. 
He would discuss it with the leaders of the· 
various parties whether a olSCussion is 
possible within the time-frame or not. 

[Translation] 

SHRI DAU DAYAL JOSHI (Ketal: Sir, 
the rules do not permit but because of your 
kindness ... (Interruptions) ... 

MR. CHAIRMAN: Mr. Joshi, please take 
your seat. I have given ample opportunity to 
your party members to speak. Please take 
your seat. 

[Eng/ish] 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM): With regard to the 
discussion, we would definitely discuss it in • 
the BAC. There is no problem. (Intemlp-
tions) 

[ T rans/ation] 

SHRI BHOGENDRA JHA: The hon. 
Minister was making a clarification. 

MR. CHAIRMAN: Nobody can foreas 
him to make a clarification. 

... (Interruptions) ... 

SHRt BHOGENDRA JHA: No you shall 
notforea l1im ... interruptions) ... but when the 
hon. Minister stood up to make his speech, 
why was he asked to stop. 

MR. CHAIRMAN: He stood up, then he 
sat down. Now Shrimati Susheela Gopalan 
is standing so don't prevent her from speak-
ing. 

16.29 hr •• 

RAILWAY BUDGET 1992-93 - GEN-
ERAL DISCUSSION - CONTO. 

RESOLUTION RE: RECOMMENDA-
TIONS OF THE RAILWAY CONVENTION 

COMMITTEE - CONTO. 

DEMANDS FOR GRANTS (RAILWAYS)-
1992-93 CONTD. 

AND 

SUPPUEMENTARYDEMANDSFOR 
GRANTS (RAILWAYS) -1991-92 

CONTD. 

SHRIMATI SUSEELA GOP ALAN 
(Chirayinkil): Mr. Chairman, Sir, the present 
railway budget gave a clear picture of the 
policies pursued by the Government of India 
under pressures from IMF and World Bank. 
The growing trend of curtailing the role of the 
public sector for the last few years is being 
strengthened in a big way in this railway 
budget. Gradually, Government is reducing 
the plan amount. This year though you have 
increased it from Rs. 5,325 crore to Rs. 
5,700 crore, in actual effect, oonsidering the 
priCe increase, the devaluation of the rupee 
and all that, it is a reduction. The British 
Government, whatever be their ufterior 
motive, helped the development of agricul-
ture and industry in the oountry by putting a 
network of railways throughout the oountry. 
Uneven development of the country can be 
prevented only by developing a network of 
transport, especially the Railways, in all parts 
of the oountry. Ths also is given a go-by in 
this Budget by reducing the real allocation of 
funds for the Railways. 

What is the amount granted for new 
projects? How many new projects have you 
got? There are only 16. And, for the on-going 
lines, you have given a very meagre amount 
of Rs. 18C crores. But, wherever lines are 
already existing, you have given more amount 
for oonversion of those lines. Also, a sub-
stantial amount is given as an interest for the 
previous allocations, which is actuaUy un-
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necessary. After so many years, even for the 
amount spent by the Britishers, interest is 
given to the Govemment. When actual de-
velopment work is being prevented. why 
they be given all this amount? Much more 
amount should have been given for the 
development of Railways. But in fad, even 
with the allocated amount, uneven distrbu-
tion is taking place. Kindly see the reply to a 
question given in Rajya Sabha. You will find 
that the per lakh kilometreage varies so 
much from one State to the other. While 
Andhra Pradesh has 7.57 per cent, ANn-
CfChal Pradash ~ just ;.) 15 p'3f C'.)n!. This 
kind of discrepancy can be noticed in all the 
backward regions of the c,untry. This shows 
that PfOPGr care is not taken with regard to 
backward areas. For example, what about 
Tripura? Tripura is an isolated place. The 
PfIOple in T ripura are put to a lot of difficulty. 
If they have to go out of their State. they have 
to go only by plane. When the han. Minister 
could give Rs. 528 crora for conversion of 
the e)(istl"lg lines, COUld he no! grant at least 
As. 5 crere to Tripura fer starting a new line 
10 Tripura? I feel that backward areas and 
tribal belis ara not at all considered and you 
are no! at all caring fo" them. This uneven 
development is taking place only because 
you 'ire not taking cafe of certain areas. 

Now, even within the Railways, what is 
happening? Actually, you want to get rid of 
public sector and privatisation is going on. 
Now it started with catering. Railw?y stations 
are parti,:\Uy given to the private people. 
Thousands of people will be thrown out of 
their jobs. In the beginning, catering was 
taken over by the Govemment because there 
was no proper serVice. That is why the 
Government interfered. But now, you are 
reverting it back. It is going to create more 
difficulties to the poor people because the 
prices of the food stuff that is served will go 
up. In the beginning, food provided by the 
private people may be good. But their motive 
is profit and gradually. the quality will go from 
bad to worse and price will increase. That is 
always the experience in any sector. And 
you are encouraging. We are beginn"lg in a 
vory big way too privatisation in Railways. It 
has already started. You are going to re-

trench forty per cent of the workers or else 
you are going to reduce forty per cent of the 
workers. Actually, about 60,000 workers are 
going out of the service every year. You are 
not taking anybody in their place. Now, step 
by step you are going to throw out forty per 
cent of the workers. What is the future of the 
country? What win happen to our youths 
who are very much distressed due to unem-
ployment? Some years back, 19lakh work-
ers were working in the Railways and now it 
is reduced to 1 lakhs. Still. you are trying to 
reduce it to 91akhs. Same is the case with the 
P& T. So. reduction cf. emp!ojr&es is taking 
plac-e. You are throwing out the amployees. 
That is the biggest problem. You are helping 
in creating furt.'ter unemployment in the 
country by not giving jobs to the people in the 
country. 

Now. I wiD come to Kerala. Kerala IS on 
par with Mizoram, Tripura and all-such ar-
eas. Per one lakh people, we have got rail-
way line of 3.39 kms. That IS the state of 
railway line in Karala, so far. It j;; not a hiUy 
region. It is a plain. Why should there not be 
more railway lines? Actually. the Congress 
(I) Govemments, all theSE! years, have been 
giving step-motherly treatments towards 
Kerala I can cite mcmy examples. Take the 
example of Emakulam- A11eppey- Kaya-
mkulam Railway line. When the Janata Dal 
Govemment came to power, they made an 
allocation of As. 15.92 crores for this particu-
lar project. For aD these ten years, you have 
given only As. 35 a-ores. that is As. 3 112 
crores every year. HtheJanata DalGovern-
ment did not come to power, the Ernakulam-
A1leppey- Kayamkulam Railway line would 
have taken other 5 or years more to com-
plete. Last year. an allocation of As. 1.16 
crares was set apart. When we asked them 
first, they said that it wiU not require ~ 
money. We said, the work is being slowed 
done and so again, we asked them for more 
money and at last they had to agree that Rs. 
15 crores more are required for its comple-
tion. Now, you have spent As. 11 crores? 
From where? You have taken the amount 
from the amount that was set apart from the 
doublingofOuilon-TrivaAdrum line. So, from 
Kerala itself, you have taken this money 
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[Smt. Suseela Gopalan] How much have you allocatedforthe bridges? 

which comes to Rs. 6 crores and spent it for 
AIIeppey. This is a cruel joke. What else, do 
you want to do? The Congress Government 
is doing such things, one after the other. Ac-
tually, the Coastal Railway was sanctioned 
by the Janata Government during 1979. 
Now, the Kerala Government has joined the 
Corporation and given the allotted Kerala's 
amount of Rs. 6 crores for Konkan Railway, 
to them. For what purpose? 

You have given a reply tD Mr. Ramanna 
Rai in reply to Question that there would not 
be any railway line in the region of Kerala. 
So, there is no question of building a portion 
of Konkan railway the~e. That was the reply 
that you have given. But the understanding 
was that the amount of Rs. 9 crores that was 
given to that Corporation the understanding 
was doubling of the Shoranur-Mangalore 
line will be taken up. That is not actually the 
case. You said that there is no place in 
Kerala where any railway line is to be con-
structed connected with Konkan Railway. 
You said that territory falls outside Kerala. 
Then, why are we giving that amount to the 
Corporation? Actually, doubling will not being 
done in the Shoranur-Mangalore line. 

THE MINISTER OF RAILWAYS (SHRI 
C. K.JAFFER SHARIEF): Under the Konkan 
Railway, the maximum benefit goes to Ker-
ala; and we have paid Rs. 50 crores. 

SHRIMATI SUSEELAGOPALAN: With-
out doubling the Shoranur-Mangalore rail-
way line, it will not be beneficial to us; it will 
benefit the bus owners. From Quilon to Tri-
vandrum also, if the time is not doubled, we 
are not going to benefit. It is very much 
saturated; and there is no point in having this 
Konkan Railway or anything of that sort. We 
are not getting any new railway lines from 
that. Doubling of lines is the main thing. Until 
and unless it is done, there is no benefit for 
Kerala This is a very big problem. 

Malabar area is actually neglected. Most 
of the railway stations and other things were 
built t!ly the Britishers; they are not rebuilt. 

You have allocated for Ferisha a Bridge Rs. 
1.25 crores. Still much more money is re-
quired, When will that bridge be built up? The 
other bridges is in danger; for that, you are 
doing something else. Also no amount is set 
apart lor Varkala over bridge. For this bridge, 
for the last so many years, we have been 
demanding they should be properly repaired. 
But they say, Sir, that the State Government 
did not sent a priority list; but they have 
already sent it, but no steps have been taken 
to construct that overbridge. 

For Guruvayur line Rs. 1 erore more is 
required; they have set apart only As. 1 
crore. How will you do it? For Alleppey rail-
way line, As. 4.4 crores more are required. 
Actually. it is clear that a step-motherly 
attitude which the Congress Government 
has taken towadrs Kerala. When the Na-
tional Front Government came to power. Rs. 
37.50 crores had been allotted for Kerala for 
the year 89-90 which was never happened 
in the life time of the Congress Government 
never we got an allocation of such an huge 
amount. 

SHAI CK JAFFER SHARlEF: I am 
sorry. it is unharitable to say that. After all the 
total period put together of the Opposition 
Governments is three-four years. But the 
total network that has been developed in 
Kerala goes to the credit of the Congress 
Government. 

SHAIMA TI SUSEELA GOPALAN: Very 
little. During the Congres rule. how many 
new railway lines were given? Only from 
Ernakulam to Quilon railway line was built. 
The other railway lines were there previ-
ously. Some of certain railway lines dou-
bling? How can it be 3. km per l'akh people? 
You have done injustice to Kerala. You are 
neglecting not only development of Kerala, 
industrialisation of Kerala. but also develop-
ment of backward areas. That is my point. 
Even in Bengal, it was 5. 6 km per lakh 
people. Only in the centre of the cities. there 
will be some railway lines. What is the total 
mileage you have provided if you taken into 
cOnsideration ofthe whole thing? What about 
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Himachal Pradesh? What about Meghalaya? 
All these areas have to be developed. For 
the development of backward areas, there 
should be sufficient amount. Instead of allot-
ting Rs. 528 crores for conversion, you could 
have allotted more of or new lines. You have 
allotted only Rs. 180 crores for new railway 
lines; this is not enough. For new projects, 
you have taken up. How can there be any 
development? 

Actually, you want to c;lecrease the role 
of the public sector. One by one you will give 
it to them private sector; this is the under-
standing; and this is very much reflected in 
this Budget. So, actaully, it is IMF sponsored 
Budget. In reality that is the thing. Yes, the 
Ranway Budget also you are not only de-
creasing the amount but reducing the work-
ers' role and retrenching the workers. What 
else is it?1t is actaully a reflection of your 
policy. 

MR. CHAIRMAN: You may kindly ad-
dress the House through the Chair. Do not 
start a shouting match between yourselves. 

SHRIMATI SUSEELA GOP ALAN: And 
what about the workers? The RPF Associa-
tion has to be given recognition. Minister is 
standing up and replying; unfortunately I 
have to reply to him. 

Now·what is your attitude towards the 
workers? 

MR. CHAIRMAN: If you want to discuss 
some personal points with the R~ilway Min-
ister you are most welcome to go to his 
Chamber and discuss. But here you address 
the House through the Chair. 

SHRIMATI SUSEELA GOPALAN: I am 
addressing the Minister through you only. 

SHRI NIRMAL KANTI CHATTERJEE 
(Dumdum): The Chambers are very deli-
cate. You do not know if the World Bank or 
IMF representatives are present in the 
Chamber. It is much safer to discuss here. 

SHRIM~TI SUSHEELA GOPALAN: 

Now the Railway Minister should consider 
giving at least a few neW railway lines for 
Kerala The Trivandrum- Nedumarigadu-
Chengannue line is pending with the Gov-
ernment. Also, Faroha-Nelambur line is also 
there. All these are before the Government. 
They have been pending. No justice is being 
done; 

I mentioned the attitude towards the 
workers. The RPF association has to be 
recognised. Actually why is the Government 
not giving them recognition? Also, the work-
ers are being retrenched. In this House 
Minister had given a word that they will be 
taken baCk but they have gone back on their 
word now. 

And how are lakhs of casual and tem-
porary workers treated? Even after 30 or 40 
years of service they are not regularised and 
their dependants will not be given a job if they 
die. So, this is an inhuman attitude towards 
the workers. The Government shoujd change 
its attitude. For the welfare of the workers 
this is one of the most important needs in a 
progressive society. Something must be-
fore. This .is neglected by the railways. So, 
this attitude should change. Number of offi-
cers are have increased but not more work-
ers. 

MR. CHAIRMAN: Even Shri Murli Deara 
is supporting you on the question of working 
classes. 

SHRIMA TI SUSEELA GOPALAN: Yes, 
everybody is supporting. About the re-
trenched workers, all the parties - the entire 
House ~ are supporting their cause, But 
this Government is not caring for Parliament. 
They are doing so many things outside the 
Parliament. Butth~y are not concerned about 
the opinion of·the Members of Parliament. 
Though unanimouslyil is said, they will never 
agree. This is the attitude of the Government 
and only when it changes there can be 
progress. The workers will cooperate and 

. they are already doing good service. Here 

. and there some flops willi>e there. But the 
Government should sit and discuSs with 
them. Then we can develop very well the 



funcIioning oIthe Railways. Thecooperalion 
is actaultv there. 

But now you are trying to privaIise the 
railways. The unity and integrity of the whole 
country is going to be spoiled. . 

MR. CHAIRMAN: Please wind up. 

SHRJUATI SUSEELAGOPALAN: This 
is what I say. At this rate if you go. the divisive 
forces in the country wiD grow. If the step' 
mctherty altitude towards certain States is 
not given up then the divisive forces wiD 
develop III the country. 

There are seventeen Members from 
Kerala to SupjXl:t this Government. That is 
the ocly sin Kerafa committed. That is wny 
you are neglecting KeraJa. I am telling you. 
Even though 17 Members kom Kerala aN 
supporting the Government. still they are 
neglecting the State. That is the whole mis-
take they are committing. 

SHRI KOOIKKUNIL SURESH (Adoor): 
We are neglecting Kerala. 

SHRIMATI SUSEELAGUPAlAN: They 
have forgetten these things. Why are you not 
fighting? If you fight they wi! have to consider 
our case. 

The Railway MinisIer isverygcod. When 
we write letters he will immediately reptv 
saying that he is taking some steps. He wiD 
not reply to our letters when they contain 
inoonvenient questions, such as about alb-
cation and olher tllings. Last yoar, myself 
and Shri Anjaiose wrote a letter to the Minis-
ter, wheIein we asked him how wi. the 
Meppey &ne becomplatedby 1992whenhe 
!lad allocated only As. 1.16croreforthat. He 
tfid not r4lply to thai letter. Forotherthlngs, he 
MIl replr V9fY~. Shaw fair dee! to us. 
This is my r~. 0IbaIwise. I.., __ ~ 
we will have to statt VfJf'I big movement.s 
against the discrimination shown to us. 

. SHRI KRISHAN Dun SULTANPURI 
(Shimla): SIr, the current Railway Budget ls 
a very good one. The opposition had spread 
a rumourthatthis Budget has been prepared 
with the help of the World Bank. I register my 
strong protest. There have been Aailway 
MinisteJS in our country who have led agita-
tions and have paltq,ated in destroying 
railWay property. The National Front Gov-
ernment was in power last year at the time of 
the MandaI agitation. Even during the Br.ilish 
rule, the railway line between Kalal had 
Sonepat was not damaged as much as it 
was c¥mg the Mandai agitation. last year, 
a lot df railway property was damaged and 
the then Government was a mute spectator 
10 all the happenings.! would like to submit 
something as regards this Government. 

FIrSt of all • I would like to tak about 
Himachal Pradesh. When hon. Shri Kamla-
pati Ttl»athi was Railway Minister, he had 
said in this House that a survey had been 
conducted in Himachal Pradesh and a rail-
way line was proposed to be constructed 
between Jegadhri and Poanta Sahb and 
Kaka and Parwo:.noo but nothing has bEren 
done in that direction till now. Parwanoo is an 
industrial centre but that urea has been 
negJeded. The local population has in-
creased. Previously there were no roads in 
Himachal Pradesh. Although the facility of 
roads is now available. farmers find it difficun 
to carry their produce to the l'l1af1(eL Earlier, 
the British had built a road from Simind 10 
NaIagaItI along with a railway If", but the 
GoMmment has not considered this point. 
Since Nalagarh is an industrial area. , re-
quest that this rail track be used. At. present, 
the last rail head is Una. The people of that 
area have not been given oompensation a.1d 
the construction d the railway line is lying 
incomplete. 

Another pon, I would like to mention is 
thalunauthorisedpersons have encmached 
upon ralway iand . .aI many pI3ces asataul 
of whichtMJand isnatb!tiPg UMd.1 SUfIJIII5l 
that _railway land not being used thus be 
gNon to die poor people living in tbe anNL I 
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am saying this because such land has also huge loss. This is what has been happening
been given on lease. I request the hon. there for the past many months because of

\ Railway Minister to settle this issue. The disturbances in Punjab. The prodce is not
"I encroachers should be punished and the reaching the markets in Punjab, like Ju"un-

land should be given to the needy. !think this dur, Amritsar, Phagwara and other cities. I
would be a step in the right direction. Iwould would request the Railways to make ar-
like to point out that lot of injustice is being rangements so that the fruit growers have
committed against the pine trees alOng the direct access to Delhi which crates to the
railway tracks. Deep cuts in the trees are intemationi,lI market. This would benefit them
made from where resin is extracted and as a a lot.
result the trees get weak and fall down. Ths
not only damages the railway track but also
leads to the problem of soil erosion. Iwould.
therefore. urge that this should be stopped.

Besides. the train between Shimla and
Amritsar via Kalka has been suspended.
This train has been running since the time of
Britishers. Ihope that when the hon. Min~''.er
replies to the debate on railway Budge he
would make an announcementforthe r to-
ration of this train service. By doing so he
would be safeguarding the interests of the
people of Himachal Pradssh, The poeple of
my State have to travel to distant places and
they often visit Amritsar which is a place of
pilgrimage for them as the Golden Tample
Gurudwara is located there. They also go to
Durgiana Sahib. Beas and other places of
worship. Now they have to face lot of incon-.
veniences and hardships as the train has
bean suspended. J would. therefore. empha-
size to restore Amritsar Mail at the earliest.

Besides, Iwould like to draw the atten-
tion of the Government to the fact that the
reservation quota for the people of Him achal
Pradesh in the trains originating from Jammu
(Tawi) is too small. This quota should be
increased so that the people do not have to
face difficulties in travelling. Himachal
Pradesh is a hill State where people live in
remote areas. The fruit growers in these
areas face lot of diHiCll!ties in taking gather
produce to tho maooet in tn.l<:ks.I, tMr9fo~ •
request that some special ~ement mu&1
be made to facilitate the truit growers in
remota areas to take thair produce to the
market. QUi State OCCIJpim the top position
in fruit production and we produce many
types of fruits. If the froits do no! reach the
market in time IhefruitgroW9l"s haye to suffer

. For the last many days it has been
pointed out time and again during the discus-
sion that the Railway BI,Idget which has been
presented in the House has been drafted as
such under pressure from the World Bank.
From morning till evening Members have
been harping onthls point and a lot of hue
and cry is being made. Consequently, the
back benchers have been facing lot of diffi-
culty in getting a chance to speak. The
influential Members who occupy the front
rows, think as if they are lords of this House
and they have full right to speak on every
topic all the time. They do not even bother
that other Members might be having more
important problems to speak on. Is this House
a forum of afew?WilIthey not allow the voice
of the masses to be raised here? Do we have
no right to spe~?

Iwhole heartedly support the Railway
Budget presented by Shri Jaffer Sharief and
his deputy Shri Mallika~un. Such a Railway
Budget has never been presented by any of
their Ministers so far. Iwould like to ask those
Members who are raising hue and cry about
the World Bank and are saying that we havE.
compromised the sovereignty of the country
by following the dictates of the World Bank.
whether such utterances would enhance the
prGstige of the country and raise its esteem?
Would such things help in taking the country
on the path of advancement and progress.

• "foday. somebody came to meet me in the
momi"g and tolO methat there is a rumour in
Bengal that the age of superannuation Is
going to be reduced to 55 yaars. Iwould like.
the hon. Minister to clarify. It alperson in
another State will not retire before comptet-
ing58 yea~. why it would be 55 years In the
case of Bengal? Why is this rumour making
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and resort to agitation. As a result the work
stops and the poor workers who somehow
manage to get work indulge in sabotage and
riots. Those sitting on the other side do not
want the country to become strong. That is
why we suspect their nationalism. They don't
have their own leader. Where's their leader?
They have simply accepted a person who
crossed from this side as their leader. He
participates in the discussion here for some
moments and then goes to the Supreme
Court and again comos back the next day.
That is his daily routine and programme. He
speaks a lot about the workers and the poor
masses but he does not have a concrete
programma for them. His children study in
public shoo Is and he is himself very rich, but
infortunately the party is alluring the poor
and misleading them by giving them false
promises.

rounds there. This is being spread by the
CPM and therefore, action must be taken on
it. The workers in Bengal are apprehensive
that the Railway Minister has decided to
reduce the age of superannuation to 55
years. I can say it with challenge that injus-
tice being done against the Congress men in
Bengal has never been witnessed before.
When I speak in the House, you are
jealous.You do not want to listen to others.
You should speak here about the poor
masses. If this not privatisation? You say
that Government follows the policy of priva-
tisation. Could you tell me, where is the
notification of Privatisation to this effect? If
something good is being done, why are you
opposing it? Why are uttering such things
which would weaken the country? I think the
amount of damage which has been done by
wrongly implementing the recommendations
of the Mandal Commission has brought the
country on the verge of disaster. Such a
damage has never been done since Inde-
pendence. How can the people of this coun-
try forget and forgive you? You have done

. immense damage to this country by imple-
menting the Mandal Commission. Hundreds
of children and young boys and girls were
forced to immolate themselves in protest
against this act and it was hon. Narasimha
Rao and the 85 crore people of this country
who saved this nation from began torn apart.
We should never forget that it is the people
of this country who are our masters, we ars
only their servants ..

Mr. Chairman, Sir, this august House is
a place of worship for the nation. We should
not indulge in misinformation, giving wrong
statements here. There is nobody today to
raise a voice for the backward areas here.
Those on the other side simply shed croco-
dile tears. Mr. Chairman, Sir, through you, I
would like to submit that Himacha! Pradesh,
Haryana and other hili areas of the country
have been always ignored and neglected.
Many coach factories and Railway work-
shops have been set up across the country
and lot of people have got employment but

. unfortunately some vested interests mislead

Mr. Chairmen, Sir, the railway connec-
tions between various factories throughout
the country and the markets where the fin-
ished product is sent should be streamlined.
On the one hand I am demanding that there
should be improvement in railway services
on the other hand, I demand that there
should be some restriction on issuing Na-
tional Permit to truck owners. Trucks ply
across the length and breadth olthe country,
whether it is Bangalore. Gujarat or Calcutta
and carry goods everywhere. This not only
cuts into the revenue of Railways but the
number of truck accidents is also on the
increase. I, therefore, demand that the
number of National Permits be reduced. Mr.
Chairman, Sir, the number of railway ern-
p!oyees is very less and their number should
th~refore, be increased. I would like that the
ban on recruitment must be removed.

Mr. Chairman, Sir, if Himachal Pradesh
is ignored by the Railways, there would be
delay in construction of dams there which
are of national importancG. Therefore, I,
demand that all the remote areas in Hirna- f

chal Pradesh should be either linked whh
roads or railways. I demandthat a survey be
conducted by the State Government for the
construction of a railway line along the road
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from .Nangal to Rampur Bushahr via Si- The Railway Minister claims that price
laspur. This would not only help in maklng rise would not affect a common consumer at
the country strong but also play a vital role in an. My submission is that freight charges on
progress and development of hill and back- coal have been Increased by abovt four and
ward areas. This railway line would help in ahalfpercenllsnotCoalanitemofoommcn
the movement of heavy machinery through use? Increase in the freight charges of coal
railways to Nathpa-Jakhri hydel power proj- wo121dcertainly affect electricity rates and
ect which is likely to generate 1500 MWs of electricity has bocome a basic nGCGssityof
electricity. life today. Just as the rates of coal hav.ebeen

increased. similarly the electricity depart-
ment would increase the electricity charges.
The electricity department alre.ady extracts
extra money in the form of surcharge. Iwould
like to submit to-the hon. Minister that while
giving his reply he should make an an-
nouncement in regard to the withdrawal of
surchall)e. on coal.

MR. CHAIRMAN: Shri Sultanpur1, now
please conclude.

SHRI KRISHAN DUn SULTANPURI:
Mr. Chairman, Sir, I am concluding. I was
submitting that the Members on that side
disturb us. They do not allow us to speak.
They do not even allow the Ministers to
speak. Do they have a licence for that? Shri

I Vajpayee. had rightly stated that those who
talk of selling the country are not patriots.
You criticize the Budget because you have"
neither any principle nor ideology of your
own. Your party is a combination of several
parties. It is like a train which has many
drivers.

Railway Budget is worth appreciation
and I support it. I would urge the Members of
the House not to criticize it.

SHRI DAU DAYAL JOSHI (Kota): Mr.
Chairman, Sir, had the Budget been pre-
sented by a new Minister, then its criticism by
the Members wpuld not have been a rnatt«:
of surprise to the people. But untortunately,
it has been presented by Shri JafferSh'aric t.
who himself is a very noble man. The Hor
President in his Address had aspired for a
Budget that would check price rise in the
country, but this BudgElt will increase the
prices against the wishes of the Hon. Presi-
dent. It appears that the Railway Ministry
considers the Railways as a milch cow and
thus goes on exploiting it. Onfy a few months
.back heavy taxes were imposed, railway
fares and freight charges were increased.
Within a period of nine months fares have
once again been revised. This Railway
Budget will increase fares by 20 per cent and
freight charges by 7 percent. It is a matter of
serious concern.

I have already pointed out that Railways
is Considered to be a rich source of earning
but the Government is not spending much to
.improve the condition of Railways. TIlere
was a time when some new trains were
introduced and 'thara was a proposal to
provide cushioned seats in 11class coaches.
But unfortunately. not to talk of cushioned
seats, the coaches in local trains are
jam-packed with passengers and these trains
run at God's mercy. These trains are without
windows and doors. When I was an MLA I

" used to often travel from Jaipur to Kota But
aven today, the class coaches do not have
proper doors. Either the doors are broken or
they are Iosely attached. Why these things
are not Improved. Vou have also been elected
from among the common masses. You are
the sons of SOI1 and are not super humans.
You were notted In an extraordinary manner
and were elected from a common section of
people. t do not want to criticize the tax.
imposed on upper sections. But how long will
it take for a common man to get'facilities?
The Ministry of Railways is aware of every- '
thing. The hen, Minister should se~ the
condition of trains himself at least once. If ha

/

does not have time for ft, he may ask the
Minlst.erCf State to do It. Only then he would
b&abIe to realise the condition of local trains.
Due to heavy traffIC, many passengers travel
on the roof of the trains. On the one hand the
Govemment is doing electrification of trains
while on the other hand no action is being

c·
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(Sh: Dau Oayal Joshij friend who is very wealthy. 1went to him and
requested to kindiy get my ticket confirmed.
Shrl R.R. Murarka. who was then the Mem·
ber of Rajya Sabha called a Travel Agent
and ImmediateJygot my ticket confirmed. My
submission is that the Government should
stop such mal practices ..

--

taken to improve the condition of local trains.
The 20 per cent increase in the fare will not
serve any purpose. Heavy purchases must
have been made during this mOnth by the
Ministry. Th. Minister of Stale should be
asked to supervise the things because pur-
chases are made Indiscriminately and it
needs to be checked. '.

The Government should also check the
thefts in RailWays. The number of passen-
gers who travel without tickets is on constant
increaso. I have been elected MP twice. !
have never soan any ticket checker en9Ck-
ing tickets at the Railway $tanons. Only the
day when Budget was presented. f saw a
man <:hecking the tickets at .t P.M. The
Gov~mment should look into it. The hon.
Minister may go in disguise and see for
himself. If he himself cannot do it he may
send thg Minister of State to look into it

If a person who has to go to Bombay
does not reserve his seat three and a half
rr.onths earlier he cannot gat a confirmed
ticket at any cost. He has to pay As. 100-150
extra to get a reserved seat. When I was
elected MP for the first time I gola telegram
asking me to im~iat81y rus.'l to Kota As
the railway pass was not issued to me ti11
then I had to get my ticket from the coumer
and to my utter dismay Ifoundthat rightfrom
coolies to officials all were involved in selling
the railway tickets in black. One can get
tickets for any place - Kola, Oelhi, Bombay,
Ahmedabad or any other place by shelling
out more money. Inspite of the measures
taken by the Government the same practice
continues. At present the ticket for Bombay
is Rs. 250/-. Inspite of all the arrangements
there is rampant corruption In the sale of
tickets. Why have the Travel Agents been .
appointed by the Railways? After all what for
are they meant? On~ the weallt~ and not
common masses are benefited by them.

When my candidature as an MP. was
finalised I, being an MU\'}fas in Bombay. ;
was asked to immediateiy rush to Delhi. I
was in difficulty, how to reach Delhi. I had a

17.16 hr ••

[MR. OEPUTY SPEAKER in the Chai~

Travel Agents are ,only middlemen and they
fleeoo and exploit the people. I would submit
to the hone Millister to kindly pay att~ntion to
all these aspcicts.

So far as chain <p'Jlling is concern&d the
Govemment should introduce a new sys·
tem. for how long win the trains be delayed
due to the chain puHing? After all, you are
worthy Minister and therefore J request you
to maJuaPfOV~ for !his.

. TheSabllimau~pstOGujmt
via Madhya Prad_Manr""trllintalso
runon this route. ~~ •••• bt
int.roducedto Koto Iftd ~had~
fInalised. BU't unfot1untUJy. 1M ~
persons did n01 represent ~ end the
Sabarmati Express and ToofanExpr$ulftl'8
sent to Ganganagar. My wbmIuloc\ • 1Nl
there are atraady many traims puaing via
Madhya Pradesh am Shopa!. The route of
Saba/mati &pr811S should be diveried via
Kota inswad of Gunaso that the pas.$Gngers
of Keta could {:let a direct link for Ahme-
dabad. This wJ1lnot involve any expanditurtl.
I am only requesting to make soma change
in the route.

I would also like to submit that there
have Ibe~n R~opOsals for introducing
inter-Stato trains and proposals for linking
OM CaQital to the other. Kota is also an
industria! centre. I will be glad if a train is
introduced on Kota-Delhi route under the
inter-stai9uains projSct. If this is not pose
!::tibla. tho train from Nimach to Kota may
kindly be extended to Delhi. I would be
thankful to y()u if a train is started from Kota
to Bombay. Ten Members of Gujarat along
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with us had given a memorandum to you that With theM WCIfds, Irequest you to re-
Awadh Express should kindly be extended consider and acceptthQ Cut Motions that we

~. to Baroda in place of Ratlam so that we may have moved in the House. In I:aSe it Is not
I avail the facility of a direct train. pouible to acx:ept. at lust take the pain to

reconsider I. There exllted a tradHIon In the
Raj_than legislative AlHmbIy. AI the
Members used to •• throughout the night,
preparingtha Cut Motione. The UiniarUMd
to reply 10 our all the Cut Motions In writing.
Iam not aware as ID whCllher this prac:ta
exists in the other legislative AssembIJM or
not. Irequest you to adopt this practice of
sending wrttten replies adeast once and In
case it is done we will be very much grateful.
At the same time Meetings are convened
after every six months I want that some
decisions m"ust be taken In thQse meetings
convened by you. Every time we learn the
points by heart like a parrot but it does not
yield any result. The same points are re-
peated over and over again. Iwant you to
take a deciskln to monitor the things. In the
me9ting to be convened after three months
between the members of Northern and
Eastern Railway. Iwill bevery much grcteful.
if we are anowed to sit with th9 officers and
some concrete decisions are taken therein.

(IIIP-------~-- ---_._"

My submission is that Guna-Uliain train
remains stationed for about 12 hours at
Guna. It is one ot those trains which are not
utilised properly. Therefore Guna-Ujjain train
may k1ndly be extended to Kota. There is an
Express train which takes about 18 hours
uplo Bhopal even today. This train has been
running since the days of GiP' railway in the
country.

In case you extend the Guna train upto
Kota and the Damoh train upto Jabalpur we
shall be getting a train Ibking Madhya
Pradesh. Please accept our this request.

At the same time, I request that the
survey work of Sheopur-Bhopal line has
been completed. My colleague Vasundhara
Raja has made this request personally to
you that the survey work of introducing train
services between Kala and Sheopur and
Rajmandi and Bhopal is pending with you I
am aware of the fact that there is paucity of
funds. I have been informed that if wa con-
tinue to work on the railway lines In hand at
present then the work on thess railway lines
will be completed in ten time years. As no
new railway line has been laid till date in my
district. I request the Governm"nt to intro-
duce a train from Kota to Sheopur thereby
linking Madhya Pradesh. Similarly, I request
to introduce a train betwean the Capita! and
Bhopal and I shall be grateful if you issue
orc ars to lay a railway line between the
aforesaid places. I invite you to be present at
the inaugral ceremony.

From 1st of July you are starting a new
train service from Kota to Nizamuddhin and
Kala to lndore. I invite you and if you accept
my invitation it will be exce!lent. You havQ
done a marvellous job by linking Madhya
Pradesh as there was a strong demand In
this regard. If you can possibly do it, it is fine
and if you cannot, that is entirely your wish,
For this I thank you very much.

Finally. the divisional committees have
not been constituted for the last three four
years. The committees formed by you com-
prise of the various business representa-
tives in the disL>kts and experts. Those
committees sho1Md be rac:onstituted IKX>n10
that work in railway could be spHded up. Aa
the Railway Mioi9ter's name is Shad (gentle)
he should be true to his name.

With these V.'Ord3I conclude.

SHRI KALKA DAS (Karoi Bagh): Mr.
Deputy Speaker. Sir, the House is d~-
ing the demands d thG Rai!way Ministry and
in the context I would like to sa)' a few woros.
I am coming from Varanasi today. The
Sary~amuna was running late by three
hours. Whip was issued here in the House,
I was to cast my vote and the SarylhJamuna
train was late by three hours. With this you
can well imagine the responsibility with which
the Raitway Department is functioning.
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[English] capacIIy through various methods - con-

SHRI AMAL DATTA (Diamond Har-
bour): Sir, I rise to speak on very few points 
on the railway budget. There is a lot which 
can be said against the Budget opposing it 
but I shall oonfine myself to a few points only. 

this Budget has given Ii promise of 
~ Up lor conversion during the next five 
year plan, starting this year, 1,000 KM. This 
Is IOmething which is unique and most 
unexpected. h is unexpected becaYs8 of 
what has gone on bero.. regarding the 
comparative needs for ""' lines and c0n-
version, on the one had, and the need for 
acquisition of other assets for expansion of 
traffic capacity like rolling-stock. track up-
gradation and all that kind of thing. 

There was a status report for the first 
time broguht out in February, 1990 during 
the National Front Govemment.ln that status 
report. a prediction was made-! think in 
consultation with the Planning Commission 
- regarding the requirement to expand the 
railways' capacity so far as freight traffic is 
concerned and it was held to be 372 to 400 
billion nat tonne kilometres at thE! end of the 
century. 

Similarly, so far as passenger traffic is 
concerned, the status report said that by 
2,000 AD, the requirement would go up to 
310 to 330 billion passenger km including 
suburban passenger traffic of 105 to 210 
billion passenger km. 

Against this background, they have 
assessed the need to expand the rail capac-
ity in a particular manner and this manner 
they have not themselves got into but thlllY 
have got into that manner or they have 
arrived at that manner because of a Commit-
tee which has been appointed by the Plan-
ning Commission as to the best possible way 
to get this traffic both in terms of freight and 
passenger at the tum of the century accord-
ing to the requirements estimaled boeR br 
the railway and the PIannUv CommiasiDn. 
The requirement was staled as one of hav-
ing additionat capac:iIy, CHating adcIiOOMI 

struction new-lines, both in new routes as 
well as in the existing routes, requirement of 
additional roIling-stock, electrification of 
selected routes, upgradation, of signalling, 
telecommunication, u~radation of track 
structure, provision of additional terminal 
facilities for passenger and freight traffic. All 
this has been mentioned. But conversion 
has not been mentioned as one of the strate-
gies to be taken up for the purpose of achiev-
Ing this additional capacity for the Railways 
at 2000 A.D. 

Sir, in the Budget Speech of 1991-92. 
again, similar figures were given regarding 
the estimated traffic for 1990 and revised 
traffIC; estimated traffic 1991 and these are 
also being attained according to the sched-
ule which has been laid down by the Com-
mittee that has been one appointed by the 
Planning COmmission. This Committeecalled 
Committee for Expansion of Railway Net-
work (CERN) gave its report in 1988 very 
much during the time of the late Prime Min-
ister Shri Rajiv Gandhi. So, I think our Con· 
gress friends will not be able to oppose that 
recommendation. h was said that it should 
be done by a combination of new lines, 
achievement of the capacity is to be done by 
a combination of new lines of which 2902 
KMs are to be constructed and the guage 
conversion of 2306 KMs to be done upto 
2000 A.D. You may see that the estimate 
made was according to the fresh require-
ment. Therefore, the additional rail capacity 
to be achieved requires 2306 KMs of guage 
conversion. Now, we hear, for the first time 
and most unpredictably that 6000 KMs gauge 
conversion is to take place. So, this is inoon-
ceivable. Tne only possible explanation of 
this is that this is being done for a political 
reason which has nothing to do with the 
Railways, with the country, with the nation, 
with the requirement of capacity to increase 
the traffic. If this is done and if not go for 
upgradation of the Metre-Gaugeitself-which 
is what the Status Report invisaged-in that 
case no money will be available for the other 
purpsoes through which additiouI capacIly 
was to have been achieved according to the 
Status Report. according to the Planning 
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Commission's own recommendation. There- known because the railways have published 
fore, this political decision without reference them in a kind of Status Report for the 
to anything else whatsoever has been - I Bombay Suburban Railway Traffic. From 
think if J may respectfully say so, through that it appears. without that the Bombay city 
you. Sir. to the House - because of the will just collapse because they are carrying 
Minister's personal requirement and not 76 per cent of the load of the Bombay subur-
because of anything to do with the Railways, ban commuters coming to Bombay and going 
not because of anything to do with the coun- out of Bombay whereas the buses take only 
tryorthenationatall.lthinktheMinisterhas 17 per cent load. That Status Report on 
not said exactly where these gauge require- Bombay points out further that so far as 
ments are needed. Once that comes out. we Calcutta is concerned. Calcutta suburban 
shall definitely be able to see that this is all passenger kilometre comes to less than 
pertaining or relating to the State from where quarter of Bombay. It is a very strags situ-
he comes or to his constituency or some- ation because Bombay has only two corri-
thing like that. ! say this. I am bold enough to dors. Only from two corridors passengers 
say this because it is Shri Jaffer Sharief who, are coming to Bombay whereas Calcutta 
as Minister of State for Railways in early has six corridors - coming from all sides. 
19805, was responsible for initiating a And yet the EMU rates in Calcutta and 
railway-line which is still today not com- B'lmbay are comparable. What is needed is, 

. pleted and that railway-line has caused al- additional liens in the existing corridors. 
ready enormous loss according to the Rail- sometimes better telecommunication facili-
ways own admission. I am referring 10 the ties. better Signalling facilities and better 
Marnikgarh-Raigad line. The Public Ac- traffic handling facilities. Nothing very much 
counts Committee has also given a report on more. This will cost very little money. Possi-
this. I had mentioned this during the last bly, if a survey is made, then it will be found 
year's budget speech also. that about Rs. 40 to Rs. 50 era res will be able 

THE MINISTER OF RAILWAYS (SHRI 
e.K. JAFFER SHARIEF): Last year, I replied 
to that. 

SHRI AMAL DAnA: There is nothing 
specific. You invited me to come and see 
whether that area has prospered or not. I 
said that any area can be prospered. But that 
does not mean when yo:.! compare the 
comparative returns you cannot take up a 
line which will gives a higher return. (Inter-
ruptions) 

SHRI C.K. JAFFER SHARIEF: What 
you said and what I said, both are on record. 

(Interruptions) 

SHRI AMAl DAnA: You find it out. 

I now come to another topic. There is a 
nQed for increasing the suburban railway 
services for Calcutta. There is a background 
to it. The background is that. sofar as Bombay 
is concerned, certain facts have become 

to do enourmous benefit to the Calcutta 
Suburban commuters. But that is not being 
done. On the other hand, money is being 
spent. Lot of money is being spent even in 
Calcutta. More money is being spent in 
Bombay and less in Calcutta. But please do 
make a survey as you have done in Bombay 
and show that a need for Calcutta. Then we 
will be satisfied. Moreover. you make small 
improvements and remove the bottlenecks. 
These are the bottlenecks which are making 
the Calcutta city chock. 

Railways lament that their social cost 
varies to the extent of Rs. 2000 crores. The 
bulk of the social cost of Rs. 2,200 crores that 
is. about Rs. 1700 crores is because of the 
coaching services of th9 passenge: traffic. 
Th~n this suburban passengers are respon-
sible for As. 200 crores. I can say that the 
loss in the coaching traffIC will not be there 
provided the railways can handle the pas-
sengers properly. Railways can induce the 
passengers to buy the tickets which they 
often do not buy because the railways do not 
and cannot motivate and induce them to buy 
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ISh. Amal Datta] are sought to be dislocated by this Kind of an 

tickets. There is no checking whatsoever. 
We have brought it to the notice of the 
Railway Minister time and again that there is 
no checking staff at all in the suburban 
stations. But they have not done anything to 
remove this particular lapse. 

The loss on the suburban paasenger 
traffic ~i11 have to be borne. I am not saying: 
to which extent? Loss will have to be borne 
because it reduces the congestion of the 
metropolitan cities. O1herwise, life there will 
be impossible, otherwise, environment there 
will be totally polluted, otherwise, ecology of 
the place will suffer. For this reason, subur-
ban railway commuters services have been 
proposed to be transferred to the Ministry of. 
Urban Development. The two Ministries 
together with any other. Ministry which is 
concerned like tha Environment and all that, 
should sit together and dacide what to do 
with the suburban paasengers because year 
after year, they cannot possibly suffer any 
longer. 

Sir, in this context, the fare has been 
increased tremendously. I have got a chart 
here which shows that there are two in-
creases, one in July 1991 and the second 
one is the proposad Increase, which will 
push the passenger fares up for a normal 
distance of say 20 Kms or so, by about 65 per 
cent. There was 65 per cent Increase by two 
instalments - in July 1991 and what has 
been proposed in this Budget now. I do not 
know whether the Minister had made tha 
calculations at all or he has seen it. The next 
time, it will become 79 or 80 per cent. ThesQ 
are phenomenal increases which are being 
sought to be imposed upon them. They will 
not take this burden silently. This is what I 
ask the Minister to understand. They have 
gone on the path of agitation; they are wait-
ing to see what is done at the end of the 
Railway Budget: whether the Minister is inter-
ested to bring the fares down or not. The 
battle lines have already been drawn and 
agitation will be there; it will take a violent 
turn because it is a matter of life and earth for 
many passengers. Their lives and livelihood 

interference, by this kind of an imposition on 
them by the Railway Minister, who does nol 
happen to seam to understand how the 
people are suffering already because of the 
higher prices all round. 

Sir, therefore, I request the Railway 
Minister to understand the situation of the 
people and in his reply to this Budget debate, 
to bring down ths prices substantially, at 
least to haH of this increase that is 66 per 
cent - when you take the two instalments 
increases, one in July 1991 and the present 
increase 10gether-should come down to 33 
percent. 

There are many other points which I 
would like to touch upon. But thera is no time 
and you have not given me enough time. So, 
I will not do so. But I am 3ure, that he wili 
understand that on some or the low rated 
freight traffic. too Railways are really giving 
bonanza to anti-social elements. ! have my 
personal experience regarding what hap-
pens in the FCI godowns and how 
anti-sociah> take away the money which is 
given to FCI as concession. H FC! is given 
concessions by the RailWays of nearly about 
Rs. 200 or Rs. 300 crores, much of th~t, if not 
the whole of it; !!: ~~er: away by the surplus 
Iaboutwhich is imposed upon the FC! by the 
anti-socia! iabour leadem.ln fact, in my own 
constituency, there has been a standing 
disput9 going on with t~~:l kind 01 labour, not 
only taking away the FCl's rr.oney and wh~re 
100 or :!CO workers will do, thoy wif! impose 
500 people and take away the money by 
themselves. The workers arl: oot thara; there 
are oniy names and they takE! rnor.oy them-
selves in tl19 name of distributing to tlw 
workers. 

This is not the way in which they have to 
benefit the public: they are benefitting the 
anti-socials only Similarly. there are man)' 
examples. 

Another point is that, th8")' are lamenting 
for the last five years that we must 991 more 
high-rated traffic on the way because 
high-ratad traHic has gone away to the road. 
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Who has pushed it away to the road? It is the have a comprehensive survey of the country 
railways themselves, by not catering to the identifying with the backward States, back-
need of the higI'Hated traffic which is mar- ward regions and backward districts and to 
ginal and which is only 5 per cent of the total come out with a comprehen.>ive planning to 
road traffic. But if you go to the road trans· give coverage to each and every backward 
port, 95 per cent 01 the road transport traffic region of the country. 
is higtHated traff:C. H they are carrying 95 
per cent, the Railways Cfecarrying only 5 per 
cent. Why cannot the Railways bring back 
that traffic? They have introduced some new 
measures, some innovations like Speed I~,k 
express, ors and that kind of things. But 
where is the marketing? Where is the will to 
.take back the traftic? !t is the Railways, who 
have conspired to push the traffic out in 
conspiracy with the road transport Iobb)·. 
Now, if they really want it, they have to 
demonstrate a political will; they have to 
demonstrate aggressive marketing policy 
and implementation. Only then. they can 
bring it back. and no! by way of sweet words 
and not by way of merely saying that we have 
done this innovation or that innovation, we 
have passed this ad and all that kind of 
things. Let the Minister show that political 
will, and the Raiiways can be profitable. The 
Railway Minister and the Railway Board 
thems~lvGs are not allowing the Railways to 
Oacoma prciitable. 

That is .. II and I thank. you very much. 

SHHi NURUL ISLAM(uilubri): Mr. 
Deputy Spea'fli, Sir, at last you have given 
me a chance;. I Ulank. you for that. 

AJ. the outset I extend my hearty con-
gratula!ions to the han. Minister of Railways 
for placing e good budget on the floor of this 
aU9ust House. It is good in the cOlltel<.t of the 
present economic juncture of the country. 

I ha'Ja tieo::rd the oebate on the Railway 
Budget very careiuity. I have seen every 
hon. Member raised an issue that the back-
ward (egions are tlol given any coverage by 
the railway network. II soems that the Rail-
way Department does not have a compre-
hensive li,urve'j 01 the country identifying 
with the ba::kward regions. backward pock-
ets, backward States and backward dis-
tricts. So I urge upon the han. Minister to 

It is admitted by everyone o! this august 
House that the coverage of backward re-
gions by railway network alone can reduce 
the regional economic imbalance of the 
country to a great extent. I think the Govern-
ment should go for a planning to give cover-
age to each and every backward region of 
the country. 

I also represent the most backward 
region of the country which is popularly known 
as dstern regiorl consisting of Assam. 
Meghalaya. Nagaland, Arunachal Pradesh, 
Mizoram a.~ Manipur. As you know Sir this 
eastern region is bringing because of lack of 
aI-round economicdevalopment Evarytima 
the Government is attributing this economic 
backwardness to acute chronic transport 
botleneck. I would like to request the hon. 
Minister to tell the House as to how many 
kilometres of new railway communication 
has been constructed in this region since last 
ten years especially in Assam Maghalaya, 
Nagaland, Arunachal Pradesh: Mizoram and 
Manipur. During the iasi ien years how many 
kilometres of metr~uage lines have been 
converted into broacHJuage lines? I prefer 
to know it from the han. Mlnistert>ecause the 
hon. Minister has produced a good budget. 
He has already brought the Railway Depa.1-
mentto haalth to aconsiderabla IIXtent within 
the shortest possible time. So I want to tell 
him that he should make a proper survey of 
the eastern region and find oui as to what is 
the total length of railway line cons!ructed 
during the last ten years and what is th& total 
length of metr8-iJuage 11ne converted into 
broad-guage 5ne in this region. 

I also want to know from the hon. Min.-
ter as to how long it wHi take to give railway 
communication coverage to Mizoram, 
NagaJand. Arunachal Pr~esh, t.Ian~ and 
Tripura. 



647 RaHway Budget, 92-93- MARCH 16, 1992 Demands forGranls 648 
General Discussion; Resolution (Rlys.), 92-93 and Supplementary 
Re. Recommendations of the R.C.C.; Demands for Grants (Rlys.) 92-93 

[Sh. Nurullslam] ers and they provided a direct railway com-

During the last 45 years we have learnt 
two words from the Railway Department -
economic constraint and economic 
non-viability. Now the Government has 
started to teach us one new word - that is 
austerity measures. In the name of these 
au~erity measures, three railway trains have 
been snatched away by the Railway Depart-
ment. They are Dhubri-Guwahati direct rail-
way train, kuzharl to simlihari railway train 
and Calcutta-Guwahati Kanchenjunga rail-
way service. It is very sad that this region is 
already burning becaUS9 of the transport 
bottleneck. The Government snatched away 
three importers Railway Services from the 
region adding fuel to the fire by I just request 
the Minister - before it is too late - restore 
these three railway lines within this year. 
Otherwise, it will become an issue and the 
States will again start burning. In the name 
of austerity measures, enough injustice has 
been done to this region. So, I will request 
the hon. Minister-before it is too late, before 
the States again start burning - to convert 
the Guwahati and Dibrugarh Metre Gauge 
line into Broad Gauge line within the next 
year. I would also like to request the han. 
Ministerto convert the Fakiragram to Dhubri 
M G. line into Broad Gauge line to give a 
direct railway communication from Dhubri to 
Calcutta. I would also request the hon. Min-
isterto convert the Rangia-Rangapura Metre 
Gauge line into Broad Gauge lifl!l with the 
financial year. 

I know that the han. Minister will come 
out with plea of financial constraints or the 
resource constraints. That would not help. H 
these are not done to the NClrth-Eastern 
region, I am afraid, it may break again, the 
unity and integrity of the country. It may also 
threaten the existence of the zone. 

I would like to request the han. Minister 
to look into the extension of new Broad 
Guage lines from New Cooch Bihar to Dhu-
bri to give a direct railway communication to 
Ohubri r~ion. This region Is economically 
and commercially very much important; and 
thiS importance was realised by the British-

munication from Dhubri to Calcutta. This 
direct railway communication was snatched 
away by the creation of Bangladesh. Since 
then, the people of this region have been 
requesting and persuading the Government 
of India to provide this direct railway commu-
nication from Dhubri to Calcutta but in vain. 

This region alone produces five lakh 
bales of jute every year, besides other agri-
cultural commodities. Moreover, the neigh-
bouring district Garohills of Meghalaya pro-
duces a few thousand tonnes of cotton. It 
also passes through the Ohubri town to 
Calcutta For which the Britishers estab-
lished direct railway ccmmunications from 
Ohubri to Calcutta and Ohuri to Gauhati Sir, 
this is my maiden speech, I may be aHowed 
time to speak. I represent a backward re-
gion. 

The produced jute also passes through 
Ohubri to Calcutta. As the Government, since 
the last 45 years, did not provide any jute mill 
or any cotton mill there, we found the market 
at Calcutta and these jute and cotton grow-
ers are being taxed very highly by the traders 
in the name of high transport cost. Not only 
that, whatever essential commodities we get 
from them, we pay a very high transport cost. 
So, the local people call it, "A national eco-
nomic exploitation Plan of the Government 
of India'. In fact, it is so. 

Dhubri has another direct line from 
Guwahati. That was also snatchd away by 
the Government, in the name of economic 
constralnt and in the name of austerity 
measures. 

When I wrote to the han. Minister - and 
brought these facts to the notice of the han. 
Minister that this is the life-line of this region 
its economic survival - the han. Minister 
assured me - both the Ministers assured me 
in writing -that this railway communication 
from Dhubri to Guwahati will be restored by 
1.1.1992. But unfortunately, I have come 
across a news-ilem on the 3rd or the 4th of 
January 1992 that this railway Services has 
been permanently suspended as a measure 
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of austerity. As a result of this, on 11.2.92, I land-hungry people of our poverty-S:riken 
was gheraoed by my people. demanding sOciety. 
immediate restoration of this 
train-Dhubri-Guwahati and two of the rail-
way officers were also gheraoed on 21.2.92, 
besides observing a full hartal in this district, 
demanding the restoration of the Dhubri 
Guwah~ti train services but in vain. 

Now, the Government has introduced a 
new train from Guwahati to New Bongai-
gaon, only to show that another train from 
Dhubri to Guwahati is not justified. Let there 
be a shuttle train plying between Dhubri and 
New Bongaigaon. I have already stated to 
you that Government is neither providing the 
extension of broaq-guage line from Fabira-
gran to Dhubri nor a direct fast train from 
Dhubri to Guwahati. In this way, this region 
has completely lean crashed economically 
and commercially. Hence I L!rge upto the 
Governmentto restore the Dhubri-Guwahati 
Irain service as first train with immediate 
effect before it is too late no shuttle train 
between Dhurbi New Bongaigaon shall be 
acceptable to the people. 

'know that the railway department is the 
only department which can remove the re-
gional and economic imbalnaces by giving 
the railway linkages to each and every back-
ward region. I am sorry, the budgetary sup-
port given to the railway department is 
considered very inadequate. I f9quest the 
Government to review the budgetary sup-
port to the railway department. It is Ihe only 
department which alone can reduce the 
regional and economic imbalances of the 
country by giving railway linkages to each 
and every backward region to a great extent. 
The railway department has the greatest 
possible employment potential and also the 
revenue potential. So, I urglQ upon the Gov-
ernment to review its budgetary support and 
give the biggest budgetary support to the 
railways for the greater economic interests 
of the country. 

The railway department has a vast· 
landed property which is lying uncared for. 
And that is being swallowed by the 

I would like to suggest that the Govem-
ment should have a land ceO within the 
department, manned by land and survey 
experts. The Government should also have 
a comprehensive land and development plan 
before the land is swallowed by the 
land-hungry people of the country. 

The railway department is one of the 
biggest revenue-earning departments. It 
could have contributed ten times more reve-
nue to the public excehquer if it could have 
plugged the revenue ~es there. I think 
the Minister win realise thai the revenue 
leakages can be stopped by establishing a 
cell with economic intelligence and by 
strengthening the vigilance cell The Gov: 
ernment should have an independent moni-
toring cell in this department, becal'S9 the 
Government is spending a huge sum every 
yer and much of it is being misspent The 
railway department is the only department 
which has been maintaing lakhs of employ-
ees but the Govt does not have a compre-
hensive employment policy. Unless and until 
the railway department reflects the State 
pattern of poulation,lam afraid, there cannot 
be a uniform railway communication devel-
opment in the country. 

Then, I would like to request the Gov-
ernment to change its negative attitude 
towards the legitimate and reasonable 
demands of the backward regions of the 
country before it is too late. You know accu-
mulated discontentment and frustration 
begets the sense of alienation and the sense 
of alienation begets the sense of agitation, 
terrorism and insurgency and sometimes 
affecting the unity, integrity and sovereignty 
of the country. So, my humble request to the 
Govemment is to see that the most reason· 
able and legitimate demands of the back· 
ward regions are met by 1he Government 
without any further delay. The entire country 
is facing acute economic crisis. Sc?, I again 
repeat tf)at the Government should change 
its attitude towards the backward regions 
and carry out a surey to identify the back-
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[Sh. Nurullslam] voting should be started. Since all members 

ward regions which urgently need the rail-
way linkages. It should come out with a 
comprehensive planning to give railway link-
ages to this backward region specially 
Meghalaya, Nagaland, Arunachal, Manipur, 
Mizoram and Tripura and inferior places of 
Assam. Sir, you are ringing the bell again 
and again. lastly, I once again request the 
Government, the hon. Prime Minister and 
hon. Rnance Minister and the Planning 
Commission to review the budgetary sup-
port to the Railway Department. I say this 
because with this Railway Department alone, 
we wUI be abla to reduce the regional ec0-
nomic imba!3IlCes. give employmentto thou-
sands of unemployed youth and have speedy 
economic development in the country. 

Although you are ringing the ben, I 
congratulate you for giving me 15 minutes' 
time and I also congratulate the hon. Railway 
Minister for bringing this good budget to 
improve the dvrindling health of the Railway 
Department. I am confident that If he gets 
timely and adequate finances, he will ensure 
the good health of the Railway Department 

I once again thank you for giving me 
time to speak.. 

{ T ransiation] 

SHR! RAM VIlAS PASWAN (Rasera): 
Mr. Deputy Speaker, Sir, it is almost 6.00 
P.M. now and baiore other Speakers start 
expressing their views, I would like to remind 
you that it was decided in the meeting of the 
business advisery Committee that the de-
bate on Railway Budget should conclude 
today. I would suggest the hon. Minister 
Parliamentary Affairs that if we are required 
to sn late, we are prepared for that. You may 
as I certaln the opinion of the hon. Members 
in this regrd but I would request you that 
tomorrow the full day should be fixed for 
discussion on railway Budget. My sugges-
:ion is that 2 '0' clock should be fIXed for reply 
by the MinisaT and Immediately after that 

have to go to their constituencies, therefore, 
they are not in favour of extend it further. 
Since many other points had to be discussed 
today and there was a shortage of time. 
Therefore, I urge you to fix the time of voting 
at 2 '0' clock after the reply by the Minist9!'. 
Minister of Parlimentary Affairs is present in 
the House. He should make an announce-
ment in this regard. 

[English] 

THE MINISTER OF PARLIAMENTARY. 
AFFAIRS (SHRI GULAM NABI AZAD): We 
agree with the suggestion made by the hon. 
Member. We can continue'u'pto 9.30 or even 
upto 1 0 '0' Clock so that all the speakers can 
finiSh their speeches today itself. We can 
arrange dinner as well. TomOrrow, immedi-
ately after the question hour, we can have 
the reply from the hon. Minister. 

SHRt SRIKANTA JENA (Cuttack): Sir, 
since 19th March is a horlday, you may 
declare 20th March also as a holiday so that 
the Members get four days time to go to their 
constituencies. 

SHRI GHULAM NABI AZAD: This mat-
ter has been discussed in the meeting of the 
Business Advisory Committee headed by 
the han. Speaker. In his absence, it is not 
good to undo what has been done. We can 
take it up when the Speaker is in the chair. 

[T ranslationJ 

·SHRI GOVIND CHANDRA MUNDA 
(Keonjhar): Honble Deputy Speaker, Sir, I 
may kindly be anowed to speak in my mother 
tongue Oriya. 

Sir, Parliament is the supreme demo-
cratic: body. We are aU elected to this house 
democratically. VeAl are our Deputy Speaker. 
Now you 81ein the Chair; Voo have aUowed 
me to speak. I am teaRy grateful to you for 
having given me the opportunity to express 
'my views on the RaIlway Budget. 

'Translation of the speech originally delivered in Oriya 
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Our Railway Minister has presented the several other lines which are being con-
Railway Budget for the year 1992-93. He is structed now? Why the fund has not bean
a refine gentleman. He is also a very simple allocated in the current year's Budget de-
man. He comes from a minority community. spite the fact that it is a sanctioned project.
I have come from a tribal community. We are
very innocent people. The Hon'ble Railway
Minister is an exprienced man. He· is very
open minded. So, Iwould like to make. a
demand in the House freely and frankly. My
demand is very old. It is open to everybody
J mean it is known to everybody. The Railway
Minister knows it very well that I represent a
backward area, a tribal area of Orissa i.e.
Keonjhardistrict which is full of minerals. We
have got vnry rich qua~ity minerals. As you
know Orissa is lagging far behind other states
in the country in the matter of Railway devel-
opment. We have got less railway routes
compared to other states. Take the case of
the total length of Railways in Orissa. Here,
atso. we ate i.nthe last position. Other States
ai\l far ahead of us.

Sir., Srittsh GllM. wQi'ltQd to connect
Cab.ma wfth ~ So. thay ialdthefoun-
dation d the South e~m Railways. They
connected catcutta and Madras by rail. The
line has gone via Orissa. That is how Orissa
;s brought under the Railway map.
~hor-wise Orissa is very much neglected in
Railways. Similarly Keonjhar is very much
neg!9Cted in ~ even in the matter of
Railway. We hsvQ not bMn given justice in
this Sector. Right from 19nwhen I become
the fI.ember of this House. I have been
demanding for the construction of
Jakhpura-Banspani line. The first phase of
the line from Jakhpura to Banspani has bean
completed and opened for traffic in 1979.
Since then no step has been taken to con-
struct the second and third phases of the line
from Daitarj to Keonjl'largarh and Keonjhar-
garh to Banspani. W'rry the flanway Ministry
is adopting this attitude? Why the Govt. 01
India is oot oonstfUG.1.ing'this line? Is it not a
fad that the fine is toorQ reml.lnera!ive than

Sir. Prof. Madhu Dandavate was the
Railway Minister in 1977. At that time Rs.
174 crores was sanctioned for this project.
Shri George Fernades also showed sympa-
thy for this line when he was the Railway
Minister in 1990. But the a1location- for tha
line reduced to RS.·1 Crores when Sori
Bhakta CharanDas was Minister of State for
Railway. Why the then Prime Minister Shri
Chimera Shekhar did not realise the need to
takB up the construction cifthe line. Iam sorry
the fund has not been sanctioned adequately
forthis line despite tha fact that Shri .B.C.Das,
the then Minister of State for Railways was
.elected from Kalahand) district of Orissa.
Tha present Railway Minister says that he
wants to give priority fortlle development of
the backwald atoa. This is also a project in
tho backward arH and the development of
tbaI bEdward area depends on thecompfe-
tion of that Railway lin.1 am refGITed to. The
Minlstor has alto Usted • number of narrow
gauge and bfoad gaugalines which are not
economical. He saidthatthose narrowgauge
and broad gauge lines incurred a loss to the

- tune of Rs. 144 crores. Why are those lines
in9Urring losses? So farthe mining areas are
cencemed you have not visited the mining
areas in Orissa. The mining areas in Orissa
are giving maximum revenues to the Rail-
ways. 'The mining areas in Orissa are the
only revenue earning areas in South Eastern
Railways. In the past the mining areas in the
Orlssa-Blhar Board'er- were connected by
Rail with a view to transport timber and wood
which were required for the Railways. The
Railway Minister must realise this. Now
Tata-Badam Pahar and Rupsa-Baogiri-
poshi lines have been closed down or on the
verge of closure. Ths is not commercial. You
have not 1ollowad me. ""'hat that is (lot
commercial. is that n.ct business. What are
they doing? Why it is so h~~rugn? \l'Jhythe
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[Sh. Govind Chandra Munda] In 1964, he joined as a Trainee in my district.
• lines attar lines are becoming uneconom- At that time Shri Uday Nath Sahoo was the

icat? It is because the economically viability colfector there. The proposal to construct
is not being made criterian while taking up a BanspanhJakhpura line was mooted at that
Project. Hence there is growing loss. You period. Ylou can ask Shri Gobardhan. If he
are always sayign that you have no fund. If has left the Hosue, let him left.
you cannot do it then get out of the office. I
charge you Mr. Mnister you could not deter-
mine and decide the urgency of the Projeot.
If you are not able to do it you resign. You
have not given us fund. What are they doing
there? I am very much sorry? Have you seen
it? I am very much sorry to speak like this. So
far as the present line is concerned it-is
regrettable that fund has not been provided
for this line in the current year's Budget. I
humbly request the Minister through you, Mr
Deputy Speaker, to please help us and

. complete this road. But our Minister is al-
ways saying that he has no fund. We have
been making this demand for last thirty years.
If the Jakhpura-Banspand lin'e is compelted
it will facilitate the transport of minerals to
Paradeep Port. If Banaspari is connected
with Paradeep,the port will be considered as
the most remunerative port. Paradeep will
be more profitable than Calcutta or Haldia
Port. Thsu the Jakhpura-Banspani line will
change the economic sceneries of the entire
nation. Then, why the Railway Minister has
not bealised this Point? How long you will ne-
glect a particualr area? Now the iron ando-
ther minerals are transported to Paradeep
Port in a circuitious route via Bihar and West
Bengal. Minerals are being transported to
Calcutta and Haldia Port. Why it is being
done? Is it with an intention to declare
Paradeep a sick Port. How long we will
tolerate this? It is most unfortunate that the
local S.C. & S.T. candidates are not being
absorbed in the Railway Project set up in
Orissa. Are they not fit for even ·the jobs of
Peons? I am really very sorry that the line

: has not been taken up during last thirty
years. My frined Shri Bhagey Gobardhan is
now a Member of Congress Party. He is
occupying a seat in the treasury bench. He
knows me very well. He was an IAS Officer.

'f

Mr. Deputy Speaker, Sir, I woudllike to
submit to the Hon'ble Minister through you to
take up the Jakhpura-Banspani line without
any further delay and it should be completed
before the Eighth Five year plan.

Does our Orissa not contribute any-
thing. What are you doing there now? If you
are not to do anything, please get out of this

, post. You are not fit for the, post of the
Railway Minister Icharge you. Iwas a Member
of the Legislative Assembly. From 1952, I
was a Minister of Health and Home in Oris sa
- four years. My Chief Minister, Shri Biju
Patnaik is there.

Where are the funds going ? Officials .
misuse the funds and make false excuse. Do
you know that I have been elected M.P. for
three times. I am an Adivasi man. Please
excuse me, Mr. Deputy Speaker, for saying
something in English and Hindi instead of
Oriya. I know everything. I can speak both
English and Hindi but my mother tongue is
Oriya.

Therefore, Sir, I may kindly be excused
for I switched over to Hindi and English
though at the beginning of my speech I had
taken Permission from you to speak in my
mother tongue Oriya: Lastly I would like to
appeal to the Hon'ble Minister though you
Mr. Deputy Speaker to take up the construe-
tion of Jakhpura-8anaspani line wihtout
further loss of time. Orelse I shall go on a
hunger ~trike. I want now to seat on the well
of the House to highlght the need of con-

. structing of line. If the Minister gives me firm
assurance that the suggestion would be
considered then I shall.withdraw myself from
the well.
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18.00 hrs. been provided for this line. Instead of that,
the Minister has given some money for Tal-
char·Sambalpur line. I will only request that
the hon. Minister should respond to this
request.

You must answer our questions now,
othorwiso we would protest by sitting here. I
am an Adivasi, You should tell hon. Minister
to say Yes or No to our demands.

18.11 brs.

At this stage, Shri Govinda Chandra
Munda came and sat on the floor near the

Table.

(Interruptions)

MA. DEPUTY-SPEAKER: Shri Srikanta
Jena, take him back.

( Interruptions)

18.12 hrs.

At this stage, Shri Govinda Chandra
Munda went bacK to his seat.

[English]

SHRI SRIKANTA JENA (Cuttack): Mr.
Deputy-Speaker, Sir, my only request to the
hon. Minister is that the demand made by
Shri Govinda Chandra Munda forthe railway
lines from Jagpura to Banaspani and Doitori
to Banaspani may be considered. The hon.
Minister knows that the South-Eastern Rail-
way is the only Railway which is earning
profits in the entire railway system of our
country. It is giving the maximum revenue to
the country. This is not the demand of only
Shri Govinda Chandra Munda. But all the
Members of Parliamentfrom Orissa wi!1agree
on this proposal about the Jagpura-Banas-
pani and Doitcri-Banaspani railway line which
is the most important railway line. It is not
only for K.eonjhar district but it is for the whole
of Orissa, and it will benefit the country. This
demand has to be fulfilled.

But unfortunately not a single paisa has

SHRI C. K. JAFFER SHARIEF: I am
supposed to reply at the end. I can only say
at this juncture that I fully respect his senti-
ments.

MA. DEPUTY-SPEAKER: Fine.

SHRI SHARAD DIGHE: (Bombay North
Central): Mr. Deputy-Speaker, I rise to sup-
port this Railway Budget presented by the
Railway Minister. I support the Budget ex-
cept for one paragraph in the Budget.That
paragraph is paragraph 31.9, sub-para (4),
which refers to the increase in the monthly
season tickets as far as the suburban rail-
ways are concerned.

Coming from North Central Bombay, I
must ventilate the grievances of the com-
muters of Bombay as far as this unreason-
able hike in the season tickets is concerned.
But Iwould come to the subject later on at the
end of my speech.

For the present I would congratulate the
Railway Minister for giving a good Budget
and sl)owing a go<Xl performance as far as
the year 1991-92 is concerned. The actuals
of the earlier year 1990-91 are also finalised
and they also show two million tonnes reve-
nue earning freight more than what was
projected. Similarly passsnqar traffic also
has shown a five percent increase.

As far as the Revised Estimates for
1991-92 are concerned, as the Railway
Minister himself has said, the performance is .
excellent and enviable. I share that view
which the Railway Minister himself has
expressed as ultimately it has ended in a
surplus of Rs. 435 crores. And that is due to
judicious management of the railway mat-
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[Sh. Sharad Oighe] on the gauge conversion. It is further likely to
create more employment, particularly in the
backward regions of this country: The pro-
posed kilometre gauge conversion under
the Eighth Five Year Plan is 6,000 route
kilometres. And from that, as far as this year
is concerned, the target which has been

. fixed is 3,500 route kilometer. And that is a
welcome sign. This trust in the Budget is
welcome. And this would go along way as far
as industrialisation of this country is con-
cerned .

ters, particularly the financial matters. The
credit goes to the present Railway Minister.

Now coming to the current year for
which the Budget has been presented, the
main constraint as far as the Railway Minis-
ter is concerned, it appears to me, is the
reduction in the Plan size. The Planning
Commission had initially suggested the Plan
size of Rs. 5.325 crores and the Railway

. Minister has bean bold enough to raise it to.
Rs. 5,700 crores. This was particularly on
the background of the diminishing budgetary
support, which came down from Rs. 1,672
crores to only Rs. 1000 crores. Further, the
borrowings have also come down from Rs.
15,000 crores to Rs. 1200crores only. There-
fore, on this background Imust give credit to
the Railway Minister for taking a bold initia-
tive in tlxing the Plan size alRs. 5,700crores.

Now having fixed this size, he has also
decided the thrust areas. And the two thrust
areas, which he has decided are gauge

. conversion and rolling stock. Gauga conver-
sion has substantially gone up from Rs. 89
crores actuals of 1990-91 and revised esti-
mates of Rs. 133 crores in 1991-92. to Rs.
554 crores as far as the current year is
concerned.

Now some people has said: ~why is this
emphasis on gauge conversion at such a
substantial increase?" I submit that this is
the right direction. This will first give the
smooth moving as far as Railways are con-
cerned because the small patches of metre-
gauge always hinderthe rolling otths railway
sock and it does not instil confidence among
the industrialists, who want to open indus-
tries particularly in the backward areas of
this country. This will give impetus as far as
industrialisation is concerned. And it.is· in
consonance with the present Industrial Pol-
icy and the liberalisation of the Economic
Policy. Therefore,lwouldwelcomethisthrust

Now; similarly anothorthrustgiven ison
the rolling stock. The revised estimates of
1991-92 were Rs. 724 crores. They have
been substantially increased to Rs. 1180
crores. That will also give a good impetus as
far as the development of Railways and the
industrialization of this country is concerned.
Of course, this has resulted in the slashing of
the other two priorities - new lines and dou-
bling. For that, the allotment has been sub-
stantially slashed from Rs. 241 crores in
1990-91 to Rs. 186 crores as far as new lines
are concerned, and from Rs, 269 crores to
Rs. 131 crores as far as doubling is con-
cerned. But that \vas logical and naturally
when you give thrust on the gauge conver-
sion. you cannot have simultaneously the
thrust on new 1ir.9S and on the doubling of the
lines also. Therefore, Ifeel that in course of
time when this gauge conversion would be
completed substantially. further thrust in
future would be .given on the doubling and
the new lines. So. this is in the right direction.

Sir. as you have rung the bell. I would
straightaway come to the Bombay suburban
railway. The Railway Minister had to mobi-
lise Rs. 1,300 croras as far as current yaaris
concerned. He has chosen to raise Rs. 671
crores by raising the passenger fares and
Rs. 695 crores by raising the freight. He has
taken the non-inflationary step by excluding
the essentials and has not raised the freight
more than 7.5 percent, and as far as coal is
concerned, not more than four percent. But
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as far as passengers are concemed, I would colleagues on the Opposition benches have 
submit that the suburban passengers ought also said frequently-that a separate zone for 
to have been spared. Out of these Rs. 671 Bombay suburban railway should be estab-
crores, Rs. 76 crores will be raised from lished and ultimately the fare should be fixed 
upper class passengers and Rs. 569 crores on cost basis and not merely there should be 
from second class passengers. R~pees six arbitrary increase whenever the budgetary 
crores will be realised through sleeper provisions require some money. 
charges and Rs. 120 crores through monthly 
season tickets. 

As far as Bombay city is concerned, the 
figures show that out of the total commuters 
of suburban railways in the while country, 76 
percent account for from the Bombay city 
and only 24 percent from Madras and Cal-
cutta combined together. Therefore, the 
whole burden will be on the Bombay com-
muters because the main thrust is on the 
Bombay commuters. They should have been 
shared lor the reason that they per force 
travel by train everyday because they want 
to reach their place of work. The housing 
facilities are not there near their place of 
work and, therefore, they have 10 come not 
only from Kalyan and Dombivali but from 
Karjat or sometimes from Pune and Nasik 
also. They come not only from Vimr but even 
from Bheyander and palghar. Therefore, 
those who corne for work. the burden should 
nct have been put on them. That reduces 
their pay packet because they are all sala-
ried people, wage earners sometimes only 
industrial workers. So, such burden ought 
not have been put on them. 

I submit that the fare increase should 
not be looked upon, as far as passengers are 
concerned, merely as a budgetary item. In 
order to increase some amount in the budget, 
do not look upon the passenger fares, the 
season ticket fares for increasing thtl budg· 
etary amount. There should be increase on 
some scientific basis. Why do you increase 
them? Not only because you want money. 
They should be increased from the cost point 
of view. Therefore, our suggestion from the 
beginning has been - not only I have said 
several times in this House but I think my 

Now we have already got Or. O. M. 
Nanjudappa Committee which is looking after 
the railway fares and freight. 

The Railway Ministry should not have 
taken into their head to arbitrarily increase 
these rates before1hat Committee gave many 
report and put more burden on the Bombay 
commuters. I, therefore, strongly protest 
against this increase and urge upon the 
Railway Ministry to review this point and I 
hope that at the time of giving his reply to the 

. debate the hon. Minister would announce 
that the fare hikes as far as the season 
tickets are concerned for suburban railways 
are dropped absolutely and he relies upon 
the other things. 

Then the question comes as to how to 
mobilise funds for the development. Of 
course, as I have shown that not a very 
substantial amount is coming from this in-
crease. Therefore, he could have 1011011)(00 
the other methods also. There are so many 
uneconomic lines as disclosed in reply to 
Starred Question No. 184 on 10th MareI' 
1992 in this House. Some of these uneco,-
omic lines may be closod down. There ar. 
also numberof instances of ticket-less trave. 
This should be cut down and the expenses 
can be brought down. 

I am told that there are delay in the 
implementation of.projects. I read the other 
day that 96 Railway projects overshoot cost 
and time and in The Economic Times it (las 
been stated that out of this about ten dou· 
bling and new-line projects have registered 
cost overrun of nearly 54 percent. 22 proj· 
ects have reported time delays ranging from 
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[Sh. Sharad Dighe] Mr. Deputy Speaker, Sir, I stand to oppose 

1.21 months in the first two quarters of the 
current financial year. The cost of the ten 
doubling and new-line projects went upfrom 
Rs. 2,856 croresto Rs. 4,392.2 crores during 
the period of April to September in the cur-
rent financial year. The cost rose by Rs. 
1,536.2 crores or roughly 54 percent over 
the estimated cost. If the projects are de-
layed and ultimately the cost goes upto 54 
percent, I submit that, it will cost the country 
very heavily. I submit that if we concentrate 
on this aspect and complete the projects in 
time, much saving can be done and it would 
not be necessary to raise the suburban fares. 

We have now been privatising the rail-
way catering. Apart from other things I would 
say that this was giving earning of net profit 
of Rs. 3.32 crores. If this is the position, why 
should the government think of privatising 
the catering system that is prevailing in the 
Railways for a long time? 11 was there in 
private hands. Ultimately, with great experi-
ence, this was made a departmental thing. It 
is running into good profits. Such profit-

. making projects should not be closed down. 
That will also give a good income as far as 
Railways are concerned. 

I would request the Planning Commis-
sion to give more support to the Railways 
because they are the main infrastructure as 
far as the country's development is con-
cerned. The Planning Commission should 
not go on decreasing, day by day, the sup-
port to the Railway plan. They should, in fact, 
encourage and give more and more funds as 
far as this big public undertaking and big 
useful infrastructure of the country are con· 
cerned. 

With these words, I support this Budget. 

[ Trans/ation] 

SHRI S. M. LALJAN BASHA (Guntur): 

this railway Budget. Few days back twenty to 
twenty-five persons were killed in a railway 
accident. I was also travelling in that train. 
Even then railway authorities did not enquire 
about the welfare of the passengers includ-
ing me. I would tell you the state of affairs in 
the railway services. Many accidents take 
place daily and so many people are killed in 
these accidents. No concrete actions have 
been taken to keep a check o~this tendency. 

Mr. Deputy Speaker, Sir, even after the 
forty four years of independence, people stili 
travel by sitting on the roof-top of the trains 
and consequently they are killed in acci-
dents. It is matter of great regret that stili a 
large number of people travel on the roofs of 
the trains. No attention has been paid to· 
wards this fact. 

There are no proper arrangements for 
sanitation. Stations always give a dirty look. 
When the officers concerned come to know 
about the arrival of some Minister, all the 
concerned stations are cleaned and made 
neat and tidy, afterwards the same condi-
tions prevail. No attention is paid to health 
and hygiene also in catering service. People 
are getting diseases by cating such dirty 
food. 

There is wide,spread corruption in all 
the departments of Railway_ Contracts are 
given to particular contractors and it involves 
corruption of crares of rupees and Railways 
have to incur losses. Government has put no 
control on corruption. It is commonly said if a 
person gets two contracts from Railways 
Department then he can earn his livelihood 
for ten to twenty years without working. 
Corruption is wide-spread also in purchase 
departments. Tenders are passed for pur· 
chasing articles for rupees five lakhs which 
are worth one lakh and no enquiry is made 
against it. 1~t9ading unloading work fifty 
lakhs are paii fQr the work which can be 
done properly in just twenty five lakhs. Actu· 
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ally misappropriation of funds is done in Sir, the budget also proposes privatisa-
collusion with private contractors. Cases of tion in certain sections of Railways like sani-
thefts and dacoity are a routine matter in tat ion, rolling stocks, catering, wagon build-
railways and all this is done in connivance ing etc. Despite such a hike in passenger 
with the railway authorities. The extent of fares and sub-urban fares which is in be-
corruption can be well imagined. All this loss tween six percent and 62 percent and also 
has to be borne by the Railway Department. hike in freight charges over 10 percent, there 
To meet this loss and to increase railway is no assurance for passenger amenities. 
revenue, every year railway fares and freight The allocation fordevelopmentprogrammes 
charges are increased. Whereas Govern- is also very meagre. The budget proposal 
ment should increase its income by putting also does not allay the widespread fears 
an end to the wide-spread corruptions in among the workers forthe possible retrench-
various departments. ment in the days to come. On he contrary, he 

This corruption can be properly checked 
by surprise checking by the railway officials 
and railway Minister. I would request the 
han. Minister to make surprise checks. 

I conclude by opposing the Railway 
Budget. 

[English] 

SHRI BIR SINGH MAHATO (Purulia): 
Mr. Deputy Speaker, Sir, I rise to oppose the 
Railway Budget proposals presented by the 
han. Railway Minister for its anti-people and 
anti-railway workers policy. The budget 
proposals presented by the han. Ministerwill 
put a heavy burden on the common people 
by way of hefty rise in freight and passenger 
fares. 

he imposition of additionalfare amounts 
to Rs. 1,366 crores of which passenger fares 
will be Rs. 617 crores and freight charges will 
be Rs. 696 crores. There are so many ways 
for sufficient income in Railways. So, I re-
quest the hon. Ministet to withdraw at least 
the Second Class passenger fare hike. The 
increase in the sub-urban passenger fares 
will have maximum burden on the daily 
commuters and the amount comes to Rs. 
260 crores by this new hike. The 7.5 percent 
increase in freight charges will have a cas-
cading effect on the price rise fro 1 st April of 

. this year and it shall push up the prices. 

tenor of the speech further enhances the 
apprehension and the Efficiency and Re-
search Directorate recounted for retrench- . 
ment. It also recommended that the workers 
will be reduced from 16 lakhs to 9 lakhs and 
that too, a part of the workers shall be from 
Class III employees like Clerks, Typists, 
ASMs, Guards etc. 

Sir, in the Budget, the State of West 
Bengal has been neglected and a stepmoth-
erly treatment has been given to West Ben-
gal. 

•. Sir, there are 6,000 km. lines of metre 
gauge which will be converted into broad 
gauge. The Railway Minister while visiting 
Purulia assured the people that 36.5 km. 
narrow gauge line from Purulia to Kotsila 
which is a very long standing demand of the 
people of Purulia will be converted into broad 
gauge. The assured, his conversion will be 
taken up in this 8th Plan. But that assurance 
has not been fulfilled. I request the Minister 
to recall his assurance and do the needful. 

Lastly, in some newspapers, it has been 
mentioned that the Railway Minister is going 
to Rajasthan with the Members of Railway 
the Consultative Committee. In this critical 
juncture, when there is no money, when 
there is crisis everywhere, I object it as a 
member of the Consultative Committee. I 
request the hon. Railway Minister to review 
this decision and drop this proposal. 
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[Sh. Sir Singh Mahala) 

I request again the hon. Railway Minis-
ter to review his decision of concetting nar-
row gauge fine to broad gauge, one Purulia-
KotsiIa fine, in S. E. Railway. 

With these words,lconcIuc:le my speech. 

[Translation) 

·SHRI DWARKA NATH DAS (Karim 
GanJ); Jion'ble Deputy Speaker, Sir, i am 
thankful to you for giving me an opportunity 
to speak on the Railway Budget. The present 
Railway Budget 01 1992-93 is just a photo-
t:OplJ of the previous Budge of 1991-92. 
ThM8 is no difference between the two. I 
don't want to go deep into the statistics and 
bu<!gellJstimata stated bot· the Hon'ble Rail-
way MinISter. Because the Hon'ble Railway 
Mir.;siar has always been talking of financial 
oot'Siiaining and it is surprising that this 
financial constrain has been continuing since 
me independence of the country and it will 
continue in the same manner. 

India is one of the best countries in the 
world with regard to Railway transport. But 
its action plan does not deserve any particu-
lar appreciation. Of course, some meter 
gauge fines have been converted into Broad 
Gauge and these are expansion and electrj· 
fication also. But these measures relate to 
cities only. Rural India has remained ne-
glected for over. So I have no hesitation in 
saying that the present Ra~y Budget is 
not rural but urban-oriented. As regards 
expansion of Railway fine in rural area, the 
excuse even is lack of partonisalion. But. Sir, 
Railway is a Central Government Organisa-
tion where the talts is to be undertaken on no 
loss no profit basis. Then where does the 
question of patronisation arise? 

Hon'ble Railway minister has exempted 

the rate of ticket upIO Ten K. M. But even this 
exemption could have been done away with. 
Because it would not make any difference. 
How much rural area has Railway connec-
tion? A look at the railway of India shows that 
the Railway lines are meant for connecting 
cities only. It has no interest for expansion in 
rural area. My presumption was that the 
Railway Ministry will focus its attention this 
year to the areas without railway expansion. 
But in reality it was not so. Except with the 
indicationof conversion of some meter Gauge 
lines into Broad Gauge, electrifications and 
introduction of some new lines covering a 
1ew K.M. the Railway Budget has provided 
nothing new. 

11 we look at the 'RaHway map of India 
what do we find? We find the central part of 
India some part Qf Andhra, Orissa have less 
railway lines. And in Assam we find there is 
only one railway line without any considera-
tion for the rural area. This is the railway map 
and picture of Assam. 

North F. Railways have been almost 
neglected in the present Railway Budget. 
They have fuHilled their duties just by intro-
ducing new service from Guwahati to New 
Bangaigaon new line from Dudhoni to Oepa 
and from Mygrengdisa to diteckcherra and 
direct !ina from Komarghat to Guwahati has 
been somehow patched up. 

Railway expansion is 9SS9ntiai for the 
rapid industrial:staion of the Brahmapura 
Valley. But adequate attention has not been 
paid in this regard. It is said that there will be 
infrastructure decentralization in rural area. 
But is decentralization or industrialisation 
possible without railway connection and 
expansion? Moreover extensive railway 
connection is urgent for ea, railway and 
forest resources of Assam. But attention has 
not been focused here. 

·Translation of the speech originally delivered in Bengali. 
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The hOly line from Badarpur to lumding of the people of North Assam are (/ntfHTlJlr 
is a wonderful railway connection for scenic tions) Just one minute please. 
beauty, but no developmental scheme has 
been indicated in the railway Budgetary 
proposal in this regard, leave aside the 
conversion into broad-gauge Hne. Badarpur 
junction is called the Railway-centre of North 
Kachar hilly district, Barak valley and Tripura 
state. But this has not been induded for 
conversion into Railway division despite of 
its being a long-standing demand. 

The demand in the last budget was for 
the expansion of branch line Karimganj-
Dullabcherra of Karimganj district to Ranpur 
that means from 'Dullabcherrra to Ranpur. 
This is not a new demand the people of that 
area had been asking for this expansion 
since last decade. Same demand expansion 
was there for branch line of Lala to Bhairangiti 
of Katakhal-Bhairabi section in Hailakandi 
district. Measurement also had been con-
ducted but he present Railway budget has 
been silent on this Project. The present 
Railway lines particularly in the branch-line 
of Barak valley both the stations and trains 
have been neglected. The trains here are 
running with the help of old and almost 
useless engines and coaches at Snails pace 
without any consideration for time-factor. If 
you want some explanation, the stock reply 
of the General Manager of N.F. Railway is 
"lack of patronization". What he wants to say 
is difficult to understand. 

Then after giving an assurance for rein-
statement of the dismissed Railway employ-
ees of the 80's, the Railway Minister, after 
granting some monetary grant just remained 
silent on this issue. In the president's ad-
dress, the priority of jobs forthe SCJSTyouth 
has been mentioned but the Railway Minis-
ter has not come out with any such proposal. 

So, I would Ike to say that the demands 

Sir, as I was saying that the demands of 
the people of North Assam are:-

1. Expansion of the last station of Dul-
labcherra of Karimganj District to Ranpl;lr. 

2. Expansion of branch line from LaIa 
station of Hailakandi to Bhairangti . 

• 
3. Development of Badarpur Lumding 

hilly line. 

4. Upgradation of Badarpur junction into 
Railway division. 

5. Two direct train services from 
Karimganj and Kumarghat to Guwahati. 

6. Reinstatement of the dismissed Rail-
way employees of the SO's. 

7. Job priority for the SCIST youths. 

8. Development of all the branch-lines 
and stations of Barak valley. 

9. Introduction of sufficient number of 
improved coaches with diesel ~ngines. 

10. Construction of eitherfiy-over 
or bypass on the level crossing in the main 
entrance of Karimganj district. 

In the end, I would like to submit thatthe 
present Railway Budget has failed to fulfill 
the hopes and aspirations of the people of 
Assam. So as a representative of the people 
of that area, I oppose the Railway Budget 
with these words, I conclude my speech. 
Thanking you. 

• SHRI C. K KUPPUSWAY (Coimba-
tore): Sir, I thank you very much for having 

• Translation of the speech originaRy delivered in Tamil. 
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[Sh. C.K. Kuppusw~Yl 

given me an opportunity to speak on the 
Railway Budget for the year 1992-93. In 
order to cope up with the ever increasing 
number of Rail passengers it has become a 
custom to introduce New Trains every year. 
Keeping with the tradition 15 new trains are 
to be introduced this year and I we~me the 
announcement made by the Honble Rail-
way Minister. Of these rains 8 of them are to 
cover he Southern States. I heartily wel-
come this kind gesture by the Minister. i for 
one who would feel that this year's Railway 
Budget has been prepared in a remarkably 
appreciable fashion. I congratulate the Min-
ister for formulating praiseworthy proposals 
in the Budget. It bears testimony to his 
managerial skill and efficiency. 

At the same time I would like to make a 
request to him. Rajdhani Express trains are 
meant to link the Capital of the Country with 
other metropolitan cities. Our beloved leader 
late Shri. Rajiv Gandhi had also assured us 
earlier that a Rajdhani Express train be-
tween New Delhi and Madras would be 
introduced. I hope our Railway Ministerwould 
fuml that aspiration. 

If you could fulfil this it would benefit all 
the four states in the southern part of our 
country. Kamataka, Andhra Pradesh, Ker-
ala and Tamilnadu would be the benefiCiary 
states once when you introduce a Rajdhani 
Express in such a fashion than the one that 
has been announced by the Minister. Rail-
way Minister has now assured me that a new 
Rajdhani Express would be introduced to 
benefit the people of all the four southern 
states. I heartily thank the Minister for his 
plan to change the announced one:> I hope 
he would fulfil his promise. 

Railway signal and Telecommunications 
workshop is situated in Podanur that forms 
part of my Coimbatore Constituency. I would 
like to draw the attention of the House and 

that 01 the Minister to its performance. Tha1 
workshop has contributed to fetch foreign 
exchange earnings to the tune of about Rs. 
5 crores. Recently a coder equipment worth 
about five and half lakhs of rupees was 
designed and developed in that unit. The 
workers of this wOrkshop should be encour-
aged by way 01 enhanced housing facilities. 
Education facility provided to the children of 
the Railway employees needs to be im-
proved. The Railway School there con-
structed during British rule is in a dilapidated 
condition. I had been here recently and saw 
for myself the condition of the old buildings. 
The buildings have to be renovated at the 
earliest and urge upon the Railway authori-
ties to repair them and I request the Minister 
to allocate more funds to attend to this work. 

It would be a befitting Employee Rela-
tions measure if a direct train from podanur 
to Tiruchirapalli is introduced to benefit the 
Railway workers there. This request from 
those workers remain unattended for long. 

I would like to bring to your notice our 
long-pending demand to change the name 
of Maramalai Nagar Railway station in to 
Kamaraj Railway station. We took part in 
Satyagraha to impress upon the then gov-
ernment to name that station after the great 
leader Kamraj. He was one of the great 
leaders of India and was a renowned free-
dom fighter and later on a dynamic Chief 
Minister of Tamil Nadu . I hope the Minister 
is awareof our resorting toagitationtochange 
the name of Maramalai Nagar Railway Sta-
tion ;., to Kamaraj Railway Station. I would 
like to recall my taking part in that agitation. 
I had courted arrest and was put in prison 
too. I now request the Minister to look in to it 
and expedite the renaming process. I wish 
the name of the great leader Kamaraj be 
there at the earliest. 

While welcoming and supporting the 
budget, I would like to appreciate unfailingly 
the due care the Minister has taken in bring-



673 Railway Budget, 92-93- PHALGUNA 26,1913 (SAKA) Demands for Grants 674 
General Discussion; Resolution fRlys.), ~2-93 and Supplementary 
Re. Recommendations of the R.C.C.; Demands for Grants (Rlys.) 92-93 

ing out this budget. I welcome your ex- I also request the hon'ble Minister for 
emptting essential commodities like grains, Railways to name the Madras Central Sta-
pulses, salt, sugar, kerosene, diesel, fertilis- tion after our great leader Late Rajiv Gandhi. 
ers etc. from the puriew of new freight levies. Central Station should be renamed as Rajiv 

I take this opportunity in this august 
House to welcome you announcement that 
new-freight-tariff would also exempt oil seeds, 
live stock and fodder the hike. 

We all know that Railways are the big-
gest employer and enterpreneur in this 
country. It generates new employment op-
portunities and provides job to millions of our 
people. There are many employees working 
in number of Railway workshops and there 
are quite a large number of people engaged 
in its operation. Railway administration has a 
vast network. Such a huge body should 
continue to have human touch and must 
ensure job opportunities on a priority basis to 
the wards and dependants of the Raiiway 
employees. Railway men bring laurels to 
their organisation by winning awards in vari-
ous fields. Hence Railway Administration 
should suitably recognise and honour the 
Railway workers by way of providing job 
opportunities to their sons and daughters. 
We are aware that we are still combating the 
unemployment problem. As very big em-
ployer of this country Railway Administration 
should always go in for providing employ-
ment opportunities to skilled and unskilled 
labour· al all levels continuous Railways 
should ensure pleasant joumey not only to 
tf:e Indian passengers but also to the tourists 
and foreign visiters who travel by 'Indian 
Railways. A satisfaction that they have seen 
a clean and beautiful India should be de-
rived. Passenger amenities, beautification 
and clean maintenance of rail routes should 
Ot:! given priority. As far as our Minister is 
concerned I have no doubt on this count 
because he hails from this Rail Family and 
he will take enough care to project the image 
of Iha Railways both within the country and 
abroad. i hope he would attach utmost im-
p.)rtance to this maintenance aspect. 

Station. I hope he would fulfil this request 
from me. 

As far as this Railway Budget we wel-
come all the positive aspects and measures 
wrought with good intention. At the same 
breath I would like to bring to he notice o~ the 
Minister certain grievances for redressal. 

Our Minister would know only too well 
the Islamic Pilgrimage Centre Nagore. There 
are sizeable numberof Muslim population in 
and arcund Coimbatore. Hence I fequest the 
Minister to weigh and consider a genuine 
demand to connect Coimbatore with Nagore 
introducing a new metergauge train. This 
would foster commercial activities too. 

As far as season !tcket holders are 
concerned such commuters are more in 
number in metropolitan cities like M~dras, 
Bombay. Calcutta and industrial towns like 
T1ruppur. The proposed hike in Railway 
Season Ticket fares would hit hardthe middle-
income-group. Hence I request the railway 
Minister to reconsider and withdraw the in-
tended hike in season ticket fare. 

Tiruppur an industrial town in Coimba-
tore District of Tar.1i1 Nadu is famous for 
garment and knitting factories. Majority of 
them are run like cottag~ industry but they all 
manage to export annually garments worth 
about Rs. 750 crores. It is also expected to 
go up further about Rs. 2500crores a yearby 
the turn of the century of at the earliest by 
1990. Hence I request the Railway Minister 
to increase the reservation and berth facili-
ties tor Rail passengers if Tiruppur town to 
reach commercial cities like Bombay, Cal-
cutta, Bangalore, Madras and Delhi. 

Last but not the least I wOIJld like to draw 
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[Sh. C-K. Kuppuswamy] I who belong to this great congress 

the attention of the Minister to the leasing 
system in the Railway stations. 

While giving on lease the Railway ar-
eas, normally they are lent on Iong-term-
lease running up to 99 years. They are given 
on lease for such a long period for such small 
returns. I request the Minister to look in to 
this. To augment the revenue collectrions for 
the Railways this system should be re-
vamped. Bill boards that are displayed in 
Railway Stations do not attract more rentals. 
I would like to draw the attention of Minister 
to notice the last gap and wide variance that 
exist between the Municipal Corporation's 
rentals per sq. ft. and that of the Railways' . 
when corporations can earn enough and 
ensure more revenue, the Railways with its 
vast potential should do well to earn more. 
Infact more adspace and hoarding sites and 
bill-board areas are there with Railways. The 
rentals fixed by the railways are dispropor-
tionately very low. There could be some 
loopholes and mismanagement somewhere. 
I request the Minister to attend to this as 
immediately as he can. He should pull up 
authorities in this regard as and where they 
occur. Railways can earn more through 
advertisers and this is a potential area which 
would enable us to augment .our receipts. 

There are innumerable people who live 
below-poverty-line live in slums beside the 
railway lines. If you find such occupied lands 
are not needed for the Railways, than the 
Minister can consider hinding over suc~and 
to those poor people. 

I heartily welcome this budget. While 
congratulating the Railway Minister for his 
commendable job I would like to place on 
record my admiration and appreciation for 
the mature and efficient administration and 
governance provided by our Prime Minister 
Shri. P. V. Narasimha Rao. 

party which has won freedom to this country 
and preserve its unity and integrity take a 
VOW now that' wiD continue to contrbute my 
mite to preserve the unity and integrity. I see 
this ceaseless mission in the efficient opera-
tion of Indian Railways which unites this 
subcontinent in to one big country. Con-
gratulating the Commendable job performed 
by the Railways and its able Minister now, let 
me conclude my speech. 

19.00 hrs. 

SHRI PIUS TIRKEY (Alipurduamirs): 
Mr. Deputy Speaker, Sir, I oppose his anti-
people Railway budget and I want to submit 
to the hon. Minister that no attention is being 
paid towards north Eastern Frontier Railway 
which was an important railway during India-
Pakistan war period. But this zone is the 
most backward today. Very little is being 
spent in this zone as compared to other 
zones. We can not even think about the 
electrification of the tracks. Assam-Dibru-
garh train is. also not avilable. So I request 
that maximum trains should be started be-
tween those two points for the benefit of the 
people there. 

Sir, unfortunately, none of the Railway 
Ministers in the past has been from our area. 
So the situation is very grim there. Shri 
Ghani khan Chowdhury was railway Minister 
for some time but he restricted himself only 
to Maida. The areas from where Railway 
Ministers belonged, have developed a lot. 
There was lot of development in Railways in 
Bihar while Shri George Fernandes was the 
Railway Minister. Now I request the present 
Railway Minister not to restrict himself only 
to Bangalore but to take care of the whole 
country and pay special attention towards 
my area. 

Sir. today regionalism is spreading fast 
in the whole country. Every one is thinking 
about his own region. None of the party is 
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working for the country. There is a big ques- said here that the Railway Budget is anti-
tion mark on unity and Integrity of the coun- people and a common man w~1 not be bene-
try. So the Railway Minister should pay his fited from it. It wUI rather increase the burden 
attention towards it and should introduce on the common man and the prices will 
new trains in the backward areas. shoot up. It is a fact. It has been opposed at 

Sir. there war. a proposal to lay a new 
Railway line from Male. .. to Balorghat. There 
is a signboard which has a list of places 
where stations would be constructed. But so 
far no work has been started. This is a long 
standing demand of the area and an ongoing 
project. I would therefore. urge that it .should 
be completed at the earliest. Balorghat dis-
trict of West Bengal is a district which is still 
not connected with any railway line. So I 
request you must pay attention atleastto this 
district. 

Mr. Deputy Speaker. <Sir, Alipurduars 
junction is a divisional headquarter of Fron-
tier Railways. A large amount was spent to 
construct this junction. A housing colony 
was constructed for the employees. It can be 
developed further. The capacity of B. G. can 
be raised to 10-12 trains. but it has been 
rejected. The Iocoshed does not have a roof 
there. The workers work with an umbrella in 
their hands during rains. I request you to 
provide tin for locoshed. If the tin cannot be 
made available at least Tarpaulin (Tripal) 
should be given so that workers do not face 
any difficulty while carrying on their duties in 
the rains. 

Sir, the third important point is related to 
flyover. There should be a flyover at Siliguri 
railway crossing. Siliguri has become just 
like Calcl..1ta. An over bridge on the level 
crossing is very essential. It must be noted 
and the work on it should be expedited. The 
Central Government should fulfill the long 
standing demand of double line from Sonapur 
to Dani in Sealdah Division near Calcutta. 
Majority of Rural population lives there, and 
that is why they should be benefited. 

Mr. Deputy Speaker, Sir, it has been 

many places. The Railways is not a profit 
making organisation but for common man's 
convenience. It should solve his difficulties. 
That is why it has been suggested that it 
should be run on no profit-no loss basis. 

It is necessary to run the trains even 
though there may be no profit in it. It is for the 
benefit of the country. But it is observed that 
railway lines are not being laid where there is 
no profit and it is the common man who is 
suffering and facing inconvenience. 

An assurance was given for reinstate-
ment of those Railway employees who were 
victimised during the strike but nothing has 
been done so far. A decision in this regard 
should be taken soon. After all they too 
belong to the Railway family. There are few 
passenger amenities in the second class. 
There is neither any space to sit, nor cush-
ions. Arrangement should be made to keep 
the compartments clean. particularly. during 
the long journeys. A Railway track should be 
constructed ;n Eastem Railway from Kha-
graghat road to Senthiya via Kandi. This is 
an important route. Attention needs to be 
paid to~. 

The Broad gauge line should be ex-
tended from New Alipurduars to Alipurduars 
Junction. 

The reserved posts for handicapped in 
the railways is very less presently. Three 
percent reservation in jobs for them should 
be filled up. They want to live with self 
respect not by begging. The backlog of re-
served posts for Scheduled Castes and 
Scheduled tribes should be filled up soon. 
Besides, efforts must be made provide jobs 
to minorities particularly. Muslims. I con-
clude with these words. 
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SHRI MANJAY LAL (Samastipur) Mr. employees, encourages retrenchment, in-
Deputy Speaker, Sir, I have heard the speech creases the fares on the directives of the 
of the Railway Minister with rapt attention World Bank and I.M.F. and is an anti-na-
and have gone through his Railway budget. tional Budget. 
Now I have drawn the conclusion that is is 
anti-people and aoti-employees. Therefore I 
oppose it. 

I rise to oppose some issues in this 
budget. Freight rates are being increased by 
seven and half percent from 1 st April and 
fares have been increased by at least Rs. 5 
in lind class in ordinary 'passenger trains. 
There is a proposal to increase the fare of 
lind class in Mail and Express frains from Rs. 
1 to Re.25. 

Monthly seasonal tickets will also cost 
more. Monthly tickets are purchased by the 
people belonging to middle class, by em-
ployees and by the poor. If the fare is 
increased it will increase their burden. This 
Railway Budget has openly neglected the 
non-Congress ruled States especially U.P. , 
Bihar and West Bengal. It is anti-workers 
and will deprive them of their employment. It 
is a budget which would encourage regional 
imbala'lce. It promotes privatisation in rail-
ways. Sanitary work was privatised in rail-
ways last year. This year catering and con-
tainers of goods trains are beillg handed 
over to the private sector. It seems as if the 
railway department will privatise all the rail-
way tracks and the passenger trains gradu-
ally and will only preforem the work of laying 
the railway tracks on which trains of private 
sector will run and they will earn the profit. 

I oppose this Railway Budget because it 
has been preparsd on the directives of World 
Bank and I.M.F. In 1980 David Hoppar, the 
vice president of the World Bank, has sub-
mitted a report which says that the Indian 
Railways should be run only by 9 lakh 80 
thousands employees rather than 16 lakh 
employees. This Budget will do nothing to 
provide more facilities to the passengers. I 
oppose this Budget because in it is anti-

Mr. Deputy Speaker, Sir, train is the 
cheapest and common mans mode of trav-
elling. It is a common mans means of trans-
port. It is expected of a Welfare State to 
present Budget for the Welfare of the people 
not for business. Bihar is the most backward 
State. But it has been utterly neglected. In 
1908 the Chhitouni railway bridge was con-
structed. It connected Uttar Pradesh, Bihar 
and the border state of Nepal. This bridge 
was constructed from the point of view of 
strengthening border security also. In 1924 it 
collapsed following floods. In 1947 our coun-
try became free. The foundation stone of the 
bridge was laid three times-first the then 
Prime Minister Mrs. Indira Gandhi laid its 
foundation stone, thereafter, the then Minis-
ter of Railway Shri Lalit Narayan Mishra and 
later on, Shri Kedar Pandeya laid its founda-
tion stone. But the bridge was not con-
structed After the national Front Govern-
ment was formed in 1989, han. Shri George 
Fernandes laid its foundation stone i111990. 
In 1973 Rs. 7.50 CiOre were provided forthe 
construction of the bridge. The amount was 
raised to Rs. 165 crore in 1990 but these 
days the work has been suspended. This 
time Rs. 15.05 crore have been provided for 
it. Since this scheme is of Rs. 165 crore and 
Rs. 30 crore have been given earlier, the 
account shows that very little money has 
been provided for it this time. The Minister of 
Railway States tbat some of the amount is to 
be given by the Bihar Government some by 
the Ministry of Water Resources and some 
by U. P. Governntent also. Mr. Deputy 
Speaker, Sir you are very well familiar with 
the economic condition of Bihar. I want that 
share of money to be borne by Bihar. should 
be given by the Central Government and the 
ministry of Railways in these special circum-
stances. The work on this bridge should be 
completed as early as possible. 
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Mr. Deputy Speaker. Sir. I have been conversion of the metre gauge from Sonepur 
elected from Samistipurconstituency. In 1881 to Bachhwada into broad gauge was passed 
a railway workshop was set up in Samas- in 1990. That work should be taken up soon. 
tipur. It was locomotive and coach factory. The survey has been conducted. Several 
After Gorakhpur it was second railway fac- times to constructa 'Gumati' at Bathuagram 
tory. 3500 persons were working there that between Dubaha and Pus a Road railway 
time. The work of repairing coaches started stations near Samastipur. That Gumati must 
here in 1962. First of all, railway coaches be constructed in public interest. The railway 
used for carrying gun powder for army were Halt between Hazipur and Bachhwadashould 
manufactured there. This factory was be converted into paranent railway station. 
awarded in 1964 for this work. In 1973 trains The Shaheed Express and he Ganga 
used for carrying tanks were manufactured Yamuna Express run between Muzaffarpur 
for which it was again awarded in 1979. But and Delhi. One of these two trains should be 
these days the Government has ill intention operated from Sa-mastipur, because 
to close this factory slowly. I have met the Samastip[ur is not only Divisional Railway 
Minister of Railways two times in this con- Headquarters but also a terminal point of 
netion. The Minister of Railways has as- many trains coming from several areas on 
sured me very geieously that he would look metre gauge. 
into it. I again request the hon. Minister to let 
the lactory remain there so that there is no 
discontentment among the people. 

I would like to point out that approval 
was accorded to construct 50 diesel sheds in 
1990 in Samastipur and only Rs. 8 or 90 
thousand have been provided for in the 
budget of this year. This amount of Rs. 8 or 
9 thousand has been given to keep the 
scheme alive. I would like to requestthe hon. 
Minister of Railways to start the construction 
work of 50 diesel sheds there as it has 
already been accorded approval. 

I want to point out that Samastipur is the 
head-quarters of Divisional Railways and is 
district head-quarters also. But the neigh-
bouring railway stations like Pusa Road to 
Satha jagat are controlled from the Sonepur 
division for the convenience of people and 
the department this work should be done 
from Samastipur and not from Sonepur. 

I would also like to request that a railway 
level crossing should be constructed at the 
railway line in front of Durgasthan in R. P. F. 
colony of the Samastipur division headquar-
ters, because every day 5 to 7 thousand 
persons cross the line. The proposal for the 

I would like to submit that Samastipur 
has no quota forrailway reservation in Awadh 
Assam Express. Therefore, a quota or reser-
vation from Samastipur to Assam should be 
fixed in that train. 

Patna is the capital of Bihar but there is 
no direct train for Patna from Samastipur. 
Earlier, there was Danapur-Samastipur 
passenger train but it has been withdrawn. It 
should be started again. Superfast train from 
Muzaffarpur to Delhi should be introduced. 
There is no direct train between Muzaffaipur 
and Bhagalpur which are business centres. 
Hence a direct train between these two cities 
should be introduced. The Shramjeevee 
Express runs between Patna and New Delhi 
but it does not have pantry car. I have written 
to the hon. Minister several times to provide 
pantry car with this train. The Rajdhani 
Express operates between Calcuna and 
Delhi. It must be operated via Patna at leasl 
2-3 days a week, because Patna is the 
capital of Bihar, and it will be properto run the 
Rajdhani Express via the Rajdhani tie. Patna) 
The railway Gumati should be constructed at 
Shahpur beween Bachhwara and Hazipur, 
and at village Sirdilpur between Paton-
Basudevpur stations. Surveys in this regard 
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have already been cOnducted. Similarly, 
Arrah-5asaram railway line is closed for 
many years. There are one hundred rice-ills 
and Oalmia Nagar, and industrial city on this 
railway line. It connects many districts, con-
struction work should also be started on this 
line soon. Railway bridge should be con-
structed on the river Ganga between Oeegha 
and Pahleja.lts surey work has already been 
conducted. This bridge has not been con-
structed till now. It would be constructed 
immediately. 

In the end, I would like to say a few 
words about corruption. The Railway has to 
suffer heavy loss due to corruption. As I 
remember in 1990 a conference about 
"eradicate corruption" was held under the 
auspices of All India Railway Workers Union 
and Shri George Fernandes was its Chief 
guest. I had got the opportunity to inaugurate 
this conference. That time certain action 
were taken to remove corruption. There is 
corruption in the railway Recruitment Board 
and in many other fields. I would like to 
request the hon'. Minister to work to the true 
sense of his name, Sharif and must curb 
corruption prevailing in railway. 

With these words, I conclude an ex-
press my thanks for giving me time. 

SHRI BRAHMANANO MANOAl 
(Monghyr): Mr. Deputy Speaker, Sir, I ex-
press my thanks to you for giving me time to 
speak on this Budget which is against the 
interest of common people. 

The Minister of Railway has stated in his 
speech, "In accordance with the new ideol-
ogyand new policy of the Government in the 
economic sectors of the country, the Rail-
way organisation and administration needs 
to be made changeable. I have gone through 
the Railway Budget but I did not find any 
novel ideology and novel policy in it. The 

Government has made the Railway Budget 
according to the new economic policy Gov-
ernment. It is definitely an old thing, there is 
nothing new in it. You have taked about the 
privatisation. There is this theory of privati-
sation or private ownership in the society for 
centuries. Alter that our society and the 
world have witnessed that our economy is 
leased on society. Thirdly, effort was made 
to follow mixed economic policy in the coun-
try and it has been adopted in our country for 
continuously 45 years. It has also b¥n 
termed as a new thing. What is the fourth 
new thing? I should also mention it. H the 
hon. Minister of Railway holds that to run a 
country at the directives of the multinational 
companies, the International Monetary Fund 
and the World bank is a neW policy or ideol-
ogy then I think this is also not new ideology 
or policy. Therefore, I ask him not to talk of 
new policy and new ideology. He shoud 
rather say that he wants to restore the cen-
turies old policy. 

The other point is about the balanced 
development. There has been no mention of 
balanced development in the budget rather 
much has been said about regional imbal-
ance. I can cite an example. In Jamalpur 
area there is a factory which has been set up 
by the Britishers in the 19th Century. 22 
thousand labourers were working in that 
factory prior to Independence. Steam en-
gines were repaired there and even today 
that factory is performing the same function. 
Now only 12 thousand labourers are working 
in this factory. What happened to the lot of 
remaining 1 o thousand labourers. The popu-
lation of the country and that area has in-
creased but now 12 thousand labourers work 
there and it has been stated in this budget 
that all steam engines will be replaced by 

• 2000 A.D. What will be the fate of Jamalpur 
factory. which was once the biggest factory 
in Asia. There are many skilled labourers, 
and railway land stretches to a large area. 
Machines worh crores of rupees is lying idle 
in Jamalpur factory. These are being sold at 
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the rate of iron scrap by weight while it cOuld least Rs. 85 emre should be invested in the 
have been used for setting up a new wagon factory. Double line is being laid between 
and coach factory and people could have Bhagalpur.JamaJpur and Keel in Bhagalpur 
been employed there. But all this is not being Division, and As. 31 crore have been spent 
done. Is it not an example of frnbalancad on it but a distance of 6 kms from Ratanpur, 
development policy? to jamalpur has been left out. Besides a 

Therefore, I would like to submit to the 
hon. Minister that he should consider it and 
change the Jamalpur Railway Factory into a 
coach factory. In this connection when I had 
correspondence earlier, he said that there 
was no insfrastructure and when we told him 
that there was infrastructure he replied that 
the existing wagon and coac; I factories have 
so uch capacity that there is no need of 
setting up a new coach and wagon factory. 
But in January we read a statement of the 
Minister of Slate in the Ministry of Railways 
Shri Mallikarjun that our country requires 38 
thoushand wagons but only 18 thousand 
wagons are abvailable. Out of these 18 
thousand wagons 11 thousand are engaged 
in the supply of coal. Thus contradictory 
statements are given. Therefore,l would b"ke 
to subm it that when 38 thousand wagons are 
required in the country and the existing wagon 
factories and coach factories are unable to 
fulfil this rrequirement. Why cannot a new 
factory at low cost be set up at jamalpur as 
skilled labourers who wele working there for 
years are available; and machines worth 
crores of rupees, could also property used 
and there is no need to inves more money. 
The Government will not have to purchase 
land also for this purpose. 

Secondly I would like to point out that in 
this budget Rs. 32 or Rs. 33 erore have been 
allocated for modernisaion of JamaJpur 
Factory. On 6th January the Chief Manager 
of Jamalpur factory stated in a press confer-
ence, that As. 65 crore would be allocated, 
but when I went through he budget, I found 
that only Rs. 32 or Rs. 33 crore were allo-
cated which is note adequate for moderOisa-
tion. In this connection I would like to say that 
this allocation should be increased and at 

distance of 16 km.s. from Kajara to Koel has 
also been left out. Rs. 31 emre have been 
spent on this section and 22 kms. track has 
been left out. 

Therefore,l would like to say that this 22 
kms. track should be doubled and funds 
should be allocted for it in the Budget. Dumka 
and Hazaribagh are two commissionerates 
and the Jharkhand movement is gaining 
ground there because the area is deprived of 
development for years now. There is no 
railway line upto Dumka and Hazaribagh. 
That is why the Adivasis are demanding 
separate Jharkhand State and the move· 
ment is becoming violent. The main reason 
is that this Adivasi area has been negelected 
after Independence and no attention has 
been paid for its development. Therefore, I 
would like to submit that Hazaribagh and 
Dumka should be linked with railway lines 
and the ideaofbalanced development should 
be implemented in the true sense. This area 
is an exmaple of imbalanced development. 

Mr. Depuy Speaker, Sir, as far as the 
corruption in railways is concerned the pre-
visions in the budget escalate and their is 
undue deay in implementation of projects as 
a result of which there is loss of aores of 
rupees. Lot of funds to be spent on devel-
opent works go down the drain. Therefore, I 
would like to request the hon. Minister that 
arrangement should be made to complete 
the work in allocated amount and time frame, 
so that money and time can be saved and 
corruption can be removed. 

I also oppose this Railway budget for 
hike in fare and freight I has been said that 
there is no hike on the journey upto 10 kms. 
It is like giving a wooden toy to a child. It does 
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ISh. Brahmanand Mandaij still the hon. Min ister of Rnance, Shri Manmo-

not satisfy the appetite of a crying child but 
his attention is diverted for sometime and he 
enjoys. The hon. Railway Minister has also 
done something similar to this by not in-
creasing the fare for the first 10 kms. Today. 
the joumey of 10 kms. does not mean any-
thing to be exploited, dalits, supressed and 
the poor. Therefore. I woud like to submiit 
that at least there should be no hike in the 
fare of 100 kms. joumey and the hike should 
be wihdrawn. Siilarily. fare of lower class 
seasonal tickets and higher class has been 
hiked by 5% to 20%. which as a whole comes 
o about 27%. Therefore. I would like to 
submit that fare should not be increased on 
he journey upto 100 kms. 

Mr. Deputy Speaker. Sir, I would urge 
the hon. Miniser to include the development 
works. which I mentioned. in the plan. With 
these words I conclude. 

SHRI RAM NAIK (Bombay North): Mr. 
Deputy Speaker. Sir. I oppose the Railway 
budget because it is a brutal attack on the 
railway passengers. I strongly oppose the 
Railway Budget as I is anti-passenger. anti-
commuter, anti-workingclass and anti-middle 
class. Not only I. but also 50 more hon. M. Ps 
from my party have given cut motion notices 
to oppose this budget. We aso oppose the 
budget as the increase in the season ticket 
fares is unjustified. unbearable and inequi-
table. 

Mr. Deputy Speaker, Sir, the hon. Min-
iser of Finance is considered to be stronger 
and more powerful than the hon. Minister of 
Railways. As far as the economic issues are 
concerned. it seems from the budget that the 
hon. Minister of Railways is more powerful 
than the hon. Minister of Finance. The hon. 
Minister of Finance is vested with the powers 
to enhance all the tax rates like income Tax 
and Custom Duties and has at his disposal 
all the Departments and Corporations. but 

han Singh has just proposed a sum of Rs. 
983 crore towards additional taxes. But the 
hon. Minister of Railways has tried to mobi-
lise Rs. 1366 crore of additional revenue by 
increasing passenger fares, freight charges 
and surcharge rates. It means that the addi-
tional resources to be mobilised by the hon. 
Minister of Railways is 150 percent more 
than what the hon. Minister of Finance pro-
poses to mobilise through additional taxes. 
Railway Budget is more anti-people than the 
General Budget. That is why I oppose it. 

Mr. Deputy Speaker, Sir. you are well 
aware that every day about one crore pas-
sengers travel by railways in the country. Out 
of these one crore passengers. 58 lakh are 
the passengers who travel daily with monthly 
season tickets and quarterly season tickets. 
Out of these daily commuters. 50 lakh travel 
in Bombay city alone. Out of the total number 
of daily commutrism 76 percent belong to 
Bombay. 17 percent to Culcutta and 7 per-
cent to Madras. I do not say that fares have 
been enhanced only for these passengers. 
Season ticket fares have been hiked wher-
ever this facility is available. It has affected 
the commuters of Delhi-Ghaziabad. Banga-
Iore-Mysore and Pune-Chichwad routes. It 
means that the burden of increase in fares 
has been put on 75 lakh passengers in the 
country. 

While putting additional burden. the hon. 
Minjster of Railways has himself tried to 
mislead people. This is nothing but fraud 
with p~ople. 

Mr. Deputy Speaker. Sir. on page 3 of 
the Railway budget it has been mentioned 
that. 

[Englishl 

"Second Class monthly Season Ticket 
fares are proposed to be increased to a level 
equal to 9 to 24 single journey fares from the 
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existing level of 8 to 23 single journey fares Railways and also with the han. Minister of 
for different distance slabs. The First Class Railways and also with the hon. Prime Min-
Monthly Season Ticket fares will be corre- ister, because it is not the look out of the 
spondingly revised to four times. The Sec- former alone. I as well as Prof. Ram Kapse 
ond Class Monthly Season Ticket fares.' met them as we are the representatives of 

suburban commuters in Bombay. We both 
[Translation] have close ties with the commuters. When 

Earlier, 8 single fares were being 
charged for shorter distances. It has been 
revised to 9 single fares. Similarly, 23 single 
fares for a big longer distance have been 
revised to 24 singe fares. Now, if w~workout 
the effect of revision on different commuters, 
·it will be revealed that a daily commuter 
travelling a distance of 26 to 35 kilometres by 
second class season ticket will have to bear 
an additional burden of Rs. 33 and those 
travelling a distance of 100 to 120 kilometres 
will pay an extra charge of Rs. 52 per month. 
Though the increase from 8 single fares to 9 
single fares or 23 single fares to 24 single 
fares seems to be very minor, but he com-
mon man, salaried people, industrial work-
ers and working class will have to pay Rs. 52 
extra every month. How unjustified i is as he 
common man cannot bear it. That's why the 
the proposed increase in fares must be with-
drawn. 

The fares of last 3 years must be taken 
into account. I have got with me records of 
season ticket fares of last 3 years. The fare 
of second class Monthly Season Ticket in 
1989 from Bombay to Virar, a distance of 60 
kms, was Rs. 60 and now it has been in-
creased to Rs. 116. It means that the fare 
has been doubled. Therefore, how this steep 
hike in fares can be appreciated by the 
common man. The travel cost of to and fro 
journeys from the place of residence to place 
of work has thus been revised upwards. 
Therefore, it cannot be tolerated. This in-
crease has been effected by the' Govern-
ment itseH. 

Mr. Deputy Speaker, Sir, we discussed 
all these points with the hon. Minister of 

we complained to the hon. Prime Minister 
about the hike in fares, he informed us that 
he was told that the hike was just nominal 
and there would be a minor difference. When 
we gave him the figures, he said ... • 

[English1 

"I will advise the Railway Minister to 
consult the Bombay M.Ps.· 

[ Translation] 

The hon. Prime Minister advised us to 
discuss the issue with the other hon. M. Ps 
from Bombay. He forwarded our joint memo-
randum to the hon. Minister of Railways with 
his remarks. Since then we have been look-
ing forward to having a meeting with him. I 
think the President of Bombay Congress (I), 
Shri Murli Doora, Shri Sharad Dighe and 
probably Shri Sunil Dutt have also opposed 
the hike, which has been generally opposed 
by the whole House. It is not in the public 
interest to increase fares and it will also not 
be in the interest of the Congress party. 
( Interruptions) 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN OEV): What happened in the elec-
tions to Municipal Corporation. 

SHRI RAM NAIK: 112 Congress and 
Republican Party candidates got elected. 
When was the Union Budget presented? I 
challenge them to again conduct elections in 
the city if the Congress (I) is really bold 
enough let it hold elections again and then 
witness the changed scenario itself. Then 
only they will come to know whether the 
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[Sh. Ram Naik] [Translation] 

people of Bombay have really taken the 
increase in fares in good spirit. (Interrup-
tions) 

SHRI SUNIL DUTT (Bombay North 
West): The people of Bombay were aware of 
the intended hike in fares in the Budget and 
I have got letters in this regard. (/nternp-
0011$) 

SHRI RAM NAIK: Wtllthecommon man 
of Bombay support it? This issue concerns 
the entire country and is not anybody's per-
sonal concern. (Interruptions) 

SHRI MANORANJAN BHAKTA (An-
daman & Nicobar Islands): Why do you refer 
to Bombay alone. 

SHRI RAM NAIK: J refer to Bombay 
because out of one crore passengers travel-
ling by train daily, 50 lakh passengers belong 
to Bombay alone. In the long route trains, 70 
passengers travel in a coach. According to 
the 'White Paper' issued by the Ministry of 
Railways 400 passengers travel in a coach 
in locallrains :n Bombay. The Government 
must ponder over the difference between 70 
and 400. (Interruptions) 

SHRI SONTOSH MOHAN DeV: Where 
do the others get tickets. 

SHRI RAM NAIK: Residents of Bombay 
are being defamed. The people of Bombay 
do not travel without tickets and this can be 
ascertained from the other M.Ps of Bombay. 
The people of the dty are honest. (interrup-
tions) 

{English) 

SHRI SONTOSH MOHAN DEV: You 
are misquoting. You are giving wrong fig-
ures. One hundred people are travelling. 

SHRI RAM NAIf(: In the long route trains 
70 passengers travel in 9 coach, while in 
local trains in Bombay 400 passengers travel 
in a coach. 

[Eng/ish] 

SHRI P. C. THOMAS (Muvattupuzha): 
What did BJP do? You did not do any harm 
to them. Why have those people opted 
against you? 

SHRI RAM NAIK: It is not a question of 
this election or that election. H your friends 
from Member are sincere, they will tell you. 
You have been saying so and ridiculing poor 
people. It is putting salt on their injurieS. You 
can have jokes here because you are having 
a majority. The people are going to tell you. 

[ Translation] 

Bombay is such a city that when the 
elections were decfared it voted you victori-
ous. But later on the train services were 
suspended for three days. Nobody had the 
courage to go there. I do not want to partici-
pate in this discussion. It would be sheer 
wastage of time. Bombay city is being sub-
jected to injustice. 

On 6th March, I had asked in an unstar-
red question as to the amount of money 
collected in the form of taxes during 1990-91 
In Bombay. According to the figures it is: 

[English1 

Central Excise - Rs. 5.354 crores; 

Customs - As. 9,830 crores; 

Income-tax - Rs. 3,278 crores 

So, the total amount collected was ~. 
17, 662 crores in. 1990-91. This was the 
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contribution of Bombay to he Central Ex- to the grieances of the Mumber commuters. 
chequer. 

The question was: How much amount 
was spent on Bombay for developmental 
purposes?" The reply is: recommendations 
of Ninth Finance Commission, the Central 
Government has released the share of Rs. 
48 aores to the Government of Maharash-
tra. The year-wise break-up is given below: 

1989-90 Rs. 26 crores 

1990-91 Rs. 7.71 crores 

[ Translation) 

That the Government is providing only 
Rs. 7.71 crore that year for the city which is 
paying Rs. 17 thousand crore per year in the 
form of taxes. It is sheer injustice? How long 
you wiD continue to do so? Because of this 
injustice and step-motherly treatment, com-
mon man of Bombay is feeling neglected . .He 
will revolt. The day budget was announced 
the train services were stopped there for 
three days with immediate effect. Examina-
tions were at hand so that the agitation was 
withdrawn. In the status paper of the Rail-
ways it is stated that there is a scheme of Rs. 
two thousand crore has been sanctioned for 
some improvement in railways. It is possible 
only when it is put into practice. This will help 
to reduce the rush in the trains. Not a single 
project out of these has been taken up. My 
submission is that the important projects 
may be taken up. 

Mr. Deputy Speaker, Sir, as far as Cal-
cutta is concerned, which is a metropolitan 
city. I would like to know the provision made 
this year for tl\e suburban train there. It is 
given on pag\ 8.03. It says that for 
Bombay .. . (/nte~ions) 

[English] 

Mr. Sayeed, please pay some attention 

SHRI P.M. SAYEED (Lakshadweep): 
Are you seeking my attention or the Minis-
ter's attention? 

SHRI RAM NAIK: I am seeking your 
attention also. Ultiately all of us are going to 
vote ... 

( Interruptions) 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (5HRI MAL-
UKARJUN): It is the problem of Bombay. I 
am very attentie to this ... (Interruptions) 

[English] 

SHRI RAM NAIK: Very kind of you. 
Bobay gets in this budget a share of Rs. 32 
crores; Calcutta gets Rs. 125 crores and 
Madras gets Rs. 14 crores. 

[ Ttansation] 

There are 76 percent commuters in 
Bombay and for them only Rs. 32 crore have 
been provided whereas for 17 percent 
commuters of Calcuta there is a proision of 
Rs. 125 crores. For whom you are doing all 
this? The people of Bombay will feel agitated 
because step-motherly reatment is being 
meted out to them. 50 they are not to blame 

You have said that 8th Five Year Plan j, 
in its find stage. May I know which are thl> 
projects forwarded to the Planning Comis-
sicn for approval. 

[English] 

Take the House into confidence and 
say that these are the proposals which you 
have submitted to the Planning Commis-
sion. And on that bsis, it will be easy for us to 
decide whether you are going on the right 
track or not. 
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(S,", Ram Naik] the report of that committee. That caught not 

IT ransCi/ion] 

~<eeping in view such a State of affairs 
the govprnment should provide funds in the 
budget. There is a scheme and that is for the 
extremely crowded section of Borivali to 
virar. A proposal for Chaudhary-Guadru-
piing has already been sent. The estimate 
has been finalised and its cost has also been 
worked out. You have not included this in he 
budget. The Government may decide that 
the most important project for the people of 
Bomby may be sanctioned. 

There is hardly any mention of new 
bogies, new rains and new EMU rakes to be 
introduced? There is no mention regarding 
the people's demand for 12 bogies EMU 
rake may replace the 9 bogies EMU raka. 
Therefore the scheme of 12 bogies rake may 
be started on war-footing. If it is done, the 
problem may be solved to some extent. 

[English] 

You have appointed another commit-
tee, the Raiway Fare and Freight Committee 
headed by Dr. D. M. Nanjudappa. 

[Transation] 

In your speech you mentioned .. 'L t the 
trems of Reference of the Committee have 
been advertised, but the regular funcioning 
of hat committee is yet to begin. 

[English] 

They could have written at least to M.Ps 
and should have sought their views. 

[ Transation] 

So, if you have appointed a committee 
to reiew this work then why you have in-
-;reased the fares prior to the submission of 

have been done. herefore. I would suggest 
that the comitee shoud be direced to know 
the opinion of the M.Ps of both the Houses. 
If it is not done, no progress is possible. 

Mr. Speaker, Sir, I would conclude my 
speech with a submission that there is a plan 
of Rs. two thousand crore and such an 
amount is not possible only from hike in rail 
fares. You are aware olthe fact thatthe M.Ps 
from Bombay have suggested that the sur-
plus land of Railways should be comercial-
ised and the funds that are raised from it be 
utilised in suburban deelopment which has 
neither been done so far nor has it been 
decided at all. Crorf'$ of rupees of the people 
of Bombay are deposited in the Banks. 

[English] 

The deposits of Mumbai can be used for 
Railway department. You can just direct the 
banks that they should inest five percent of 
their deposits. From this you will get suffi-
cient funds. 

[ Transation] 

The people of Bombay can pay money 
but the Government cannot provide any 
scheme for them. It will continue repeating 
that there are no funds. How long is it pos-
sible to continue with that? Therefore, it is 
necessary to superise the funcioning of 
Bombay Suburban Section, and the position 
is changing now. 11 you say so, the Govern-
ment can evolve a separate corporation for 
suburbans. 

[English] 

. ..... Keep the accounts separate. Let 
everything be separate. 

(Transation) 

Then you will come to know why a 
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BomtJayite is saying so. ake care that we may lose our patience as 

Mr. Deputy Speaker, Sir. lastly I would 
say that you hae spoken about the workers 
of unions but you are not doing any justice to 
the unions. On what basis you should give 
recognition. It has been he situation for the 
last two years. 

[English] 

You are not recognising the unions on 
their strength. 

[Transation] 

So. my opinion is that you may reecog-
nise the union according to the number of its 
members. I am associated with LabourUnionj 
of India but I do not seek your kindness. My 
submission to the Minister is that the record 
of the employees of the Railway Union may 
been seen and if that work is not accom-
plished on the basis of it. 

[English] 

Give every Union right to focus their 
grievances. 

[Transation] 

Second Union of Railway Employees 
has organised a eating but it has not been 
recognised. 

[English] 

You are filing cases against them. 

[T ransation) 

Sllow<ause notices are being issuedto 
them. I have some documents to prove L I 
can also show them. Don't commit such 
injustice. 

Considering aI these things. please. 

we are unable to bear more burden. Afer all 
there is a limit to patience also. We have 
alreety touched that limit now. Therefore. I 
request you not only on the behalf of the 
people of Bombay but also on behaH of the 
people who buy season tickets that the in-
crfease in the fare should be withdrawn and 
if it is not withdrawn, we will launch an 
agitation outside this House and struggle for 
the cause and you wiD be held responsible 
forthe consequences. With this background, 
I once again request you to fully withdraw the 
increase in the monthly season ticket By 
making adjustment of 5 to 10 percent from 
here or there won' serve the purpose. 

Mr. Deputy Sptlaker, Sir, I am thankful 
to you for giving me an opportunity to speak. 

SHRI P. M. SAYEED (Lakshadweep): 
So are you not supporting? 

SHRI RAM NAIK: I am supporting the 
cut motion but I am asking for your support 
also. 

(English) 

SHRI SARAT CHANDRA PAT-
TANAYAK (Bolangir): Mr. Deputy Speaker. 
Sir,l would like to take the liberty to congratu-
late our han. Minister of Railways for the 
introduction of progressive Railway Budget 
for the year 1992-93. In the changing ec0-

nomic order. Railways play a vital rote. 
Despite resources difflQJlties and dismal 
economic scenario, the han. Minister caDed 
a spa.1e a spade by widalaking a resoun:es 
mobiIisatioll -an:ise. wiIhaut luting the 
lower class of socialy. The Budget altempts 
to raise resoun:es thIough like in passenger 
fares. and not on beighI. so that J)fioHine of 
essentialcommodiies is maintained and the 
inflationary 1rend is checked. The increase 
in fraiglt rate of 75 percanlis wei bebwthe 
going inIIaIion rate and even the " per cant 
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[Sh. Sarat chandra. P~ langigaft -Jhunagarh railway line project in 

increase in coal is lower. The ex8fcise aims ' 
at absorbing the cost through improved effi-
ciency. Though the seoond-class fare has 
been in creased in stabs, the passengers' 
facilities have not increased proportionately. 
Coming to Railways' performance,' may say 
that there has be8n an increase in Railway 
network of 155 kiometres during 1990-91 in 
comparison to previous years.' The freight 
traffic has also increilS8d br 2.1 per cent 
during 1990-91. And from April to December 
this year, the increase in freight traffIC is 1.5 
per cent. litewise the passenger traffic has 
also shown considerabia increase during 
AprIl to Deoember. 1991. 

'Iowewr, thereiafulther needtDtigtden 
the cosl of opet ation and irnproWIg the effi-
ciency 01 railway system. The enaocdt9r 
from railway land should be avir.:ted within a 
time4rame and the Ministry stw>utd flNllise a 
deIaiIed Action Plan in Ibis regant, so that 
sutpIus nllwa, lands could be &dised to 
mop up additional I'8V8JUtS. Secondly. 
provision for new railway ine and existing 
projects is inadequate. Some of the existing 
uneconomic railway lines should be opened 
to private cparations so that the burden of 
railway is lessened. While the 'own-your-
wagon' scheme is a right step, there should 
be privatisalionof container system also, the 
facilitate speedy cargo movement. 

As reganis offering caI8ring aarW::as to 
private parties, The Mnsby should finalise 
the guidelines in this regard br giving pricriy 
to c:ooperative societies and ensuring hy-
ginic standards in the catering senrice. 

The administrative _-up of Railwa, 
. network should be re-examined wiIh a view 
to assess _ to ~ it ha ac:tuaIIr mat 
the requirements and improve irs efficiency. 

Corning to the railway netwcxkin Orissa. 
I may menIicI1 ihat~. BoIangir-Khurda and 

Orissa should be undertaken during the 
Eighth FIVe Year Plan so that the under-
developed area like Bolangir and Phulbani 
can benefit from the development activities. 
The han. Minister had laid the foundation of 
the BoIangir-Khurda railway line. 

The Sambalpur-Talcher railway line 
project should be completed without further 
delay in the Uanesar-Talcher section. 
Though the hon.. t.fll1isler has announced 
about introduction of new trains, he has not 
cared to improve the train S8fVicas in Orissa 
The frequency of the Samata Express may 
be increased to twice a week. As far railway 
problems of an under-developed area like 
BoIangir. I do not see any reason as to why 
the railway 0II8fbridge at Kantabanji and 
l1iIagarh could not be constructed immedi-
ately. So also the retiring room at Bolangir 
railway station - which is under construction 
- for the last three years - should be com-
pleted eat1y. 

2O.oohrL 

One superfast train may be introduced 
from New Delhi to nSagarh junction of Bo-
langir Oistrid of Orissa so that the neglected 
districts of Orissa i.e. Sundergarh, Sam-
balpur. BoIangir, Kalahandi and Phulbani 
can be Itrked with Delhi and major cities of 
the country. 

Regarding the employment in Sam-
~T Railway Division, the educated un-
employed, the skilled and unskilled labour of 
the Western part of Orissa are not getting 
any jobs in the new Sambalpur Railway 
Division. That is why I request our honour-
able Railway Minister to look into this matter. 
Outsiders are getting jobs in the Sambalpur 
Railway Division, but not the local people. 
So, this anomaly should be removed and the 
local people of SambaIpuf District should be 
~ect jobs in that Division. 
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The jurisdiction of Sambalpur Division SHRI PRATAP SINGH (Banka): MR 
may be from Belpahad to Rourkela and Deputy-Speaker, Sir, without any risk of di-
Rourkela to Raigada and from Raigada to recting the Railway Minister, who is not here 
Khariar Road. at the mom9nt. 

The electrifICation of Railway lines from 
Kharagpur to Khurda may be included in the 
Eighth Five-Year Plan. For Daitari-Bansh-
pani, funds may be allotted by the Govern-
ment. It is a very small matter, Sir. I request 
the honourable Railway Minister that the 
reservation quota of the towns like Kan-
taganj Bolangir Titagarh and Khariar Road 
may be increased in numb.er. 

Conversion of the old, sentimental 
Naupada-Parlakhemundi-Gunup.ur narrow 
guage Railway line to broad guage and 
extension to Rayagada or Bissam Cuttack, 
to make it economical is requested. This 
section caters tothe basic travel needs of the 
underdeveloped region of Orissa State, 
dominated by Adivasis, Harijians and down-
trodden. 

Also to convert one of the existing three 
slow passenger trains between the impor-
tant and busy cities of Berhampur and Bhu-
baneswar Capital, to meet the demands of 
almost 7000 daily commuters and working 
class of people is necessary. 

These two, along with other proposasl 
have already been submitted the hon. Rail-
way Minister for active consideration by the 
group of Congress (I) M.Ps. from Orissa 
State. 

Lastly, I request our hon. Minister that 
all the Congress (I> M.Ps. of Orissa submit-
ted a Memorandum to the han. Railway 
Minister to start a supe.1asl train from New 
Delhi 10 Titlagarh of the Bolangir District of 
Orissa. I request the han. Minister to look 
into it. 

With this, I conclude and I support this 
Budget. 

AN HON. MEMBER: His junior Minister 
is here. 

SHRI PRATAP SINGH: •.... It is quite 
safe for me 10 stale .•... (Interruptions). He is 
his deputy. (Interruptions). 

As I was saying Mr. Deputy-Speaker, 
without any risk that I know my esteemed 
colleague, Shri Jaffer Sharief is a gentle-
men, and a modest gentleman, therefore 
without embarrass'ng him - - had he been 
here, he might have been - - I can safely say 
that I hold him in highest esteem. Regretta-
bIy, though I am constrained to say that I can 
not say the same of the Budget as presented 
by him before this House, I cannot in anyway 
say that I have much regard or esteem for his 
budget. There is not doubt this budget it is 
anit-people against the interests of the 
masses of our nation. It is against the 
interests of railway workers. All this goes 
without saying. In fact falls just short of being 
anti-national But I can safely say that in this 
Railway Budget, the national interest is not 
going to be served. 

Many hen. Members who have spoken 
before me have very ably, adequately and 
aptly placed before this House the Justifica-
tion for the Government to subsidise Rail-
ways to a very great degree. This is usual 
practice which must be done for proper 
economic growth of the nation. Although the 
Railways do not directly participate in pr0-
duction and are not responsible for produc-
ing goods for the Indian economy, they serve 
an extremely useful purpose in the sense 
that they open up vast areas of hinterland 
which are deprived and denied opportunities 
for development This fact has not been 
adequately recognised in this Budget Thera-
fore, I rise to oppose it. 
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[Sh. Pralap Singh] already on the Howrah-Patna-Oelhi main 

The hon. Railway Minister is well aware 
that in the Plan, sufficient provisions have 
not been made for development of new 
railway lines and projects. The figures are 
with me. 1 am taking from the FIl'St Plan 
down to the Seventh Plan. We find here that 
there has been a progressive decline in the 
Plan outlays for the Railways which had 
reached the height of 15.43 and 15.45 per 
cent in the Second Plan and the Third Plan 
respectively and came down to 5.23 in the 
Sixth Plan and now I believe it has come to 
somewhere near 6.9 per cent This is not a 
healthy trend. For a national like ours, it must 
~opportunitiestoourmillionsofyoung­

men who are under employed or unem-
ployed. Any responsible government would 
have recognised this need and not gone for 
the measure which this Budget has provided 
for. We are going to see large scale re-
trenchment instead of greater opportunilies 
being provided. We feel this Budget has not 
recognised the real priorities which are here 
before us. 

Coming down specifICally to certain 
regions with which I am more familiar. I come 
from Bihar and my district is bounded by a 
number of districts, many of which fal under 
the Santhal Parganas which is a region 
which has been left far behind from the 
mainstream for many years til now. There is 
no dearth of raw materials. There is mica; 
coal is available. Iron ore is possblygoing to 
be found. This area deserves to be devel-
oped. That is why I am glad that the Minister 
gave an opportunity at the recent meeting of 
the Consultative Committee to place some 
facts before him. But I would Ike to bring to 
his attention about the long standing de-
mand for a railway fine from Sultan Ganj 
which is on the Southern bank of the Ganges 
via BelharKaloriaChanden Deogarh, Dumka 
right up to Rampurhat. If this nuway line is 
provided, it would open up the hinterland. 
The great advantage WDuld be Oeogarh is 

fine. This line would now be connected with 
the other line Bhagalpur and it has a good 
advantage. 

Simultaneously there is already exist-
ing within this former district of Bhagalpur a 
railway line which proceeds from Bhagalpur 
up to a place called Bounsi. It has been in 
existe~ for a long time. This rail-road, I 
feel, should be extended whenever you visit 
new roads and it should be brought right up 
to a place called Mandar. Mandar is a tourist 
and a pilgrimage centre. h is very renowned 
in the State of Bihar and outside and large 
number of people would benefit if this could 
be considered. 

I wiD not dwell on this point too long but 
I do wish to express my disappointment on 
two counts. 

First of all as regards those employees 
who are dismissed earlier under Section 14 
(2) a promise was made by the outgoing 
Railway Minister and his successor who is 
no longer a Minister that these people would 
be reinstated. I was disturbed to hear during 
the course of the hon. Railway Minister's 
speech that he intended to take most of 
these people back and he intended also to 
be selective on those people he would seek 
out. After so many years, it is regrettable that 
this Government can still be aven revengeful 
for acts which may or may not be committed 
formerly. '-

I would request the hon. Minister to 
reconsider his decision on this matter and 
decide outright that every single person who 
was affected under Section 14 (2) would be 
reinstated. One surviving dependent of that 
family should be taken into railway service 
within a time-bound period. 

At the same time, I am very anxious 
over the future of a very important railway 
junction which also happens to be on the 
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main line between Calcutta and Delhi. Jhajha Mr. Deputy·S~eaker. Sir, I thank you for 
is a name which is quite familiar with the han. giving methis pdrticularopportunityto speak 
State Minister. He may-also have been there on this Budget. I rise to oppose the Budget 
in which case he i~ oerhaps. because it is anti-people and inflationary in 

Already informed that Jhaj'1a at one 
time was a prime place where steam-engine 
used to be overhauled and garage repaired 
and maintained. 

The last Minister under National Front 
Government had agreed that a diesel work-
shop would be set up in place of the steam 
workshop which is there. Now I believe with 
your electrification programme which is 
coming up there are grave doubts whether 
we are going to have further development of 
Jhajha. May I remind you that Jhajha is one 
of the oldest railway colonies of the EIR 
which existed before independence? It has 
a large acreage of land. A massive railway 
colony roughly of about, 7,000 families lived 
there at one time. The number has depleted 
today to approximately 2,500 families and 
should you continue with your electrification 
programme and not find other means of 
utilising these assets which the railway had 
at Jhajha, it will be a sad day when we find 
that this colony can no longer be there and 
the entire township of Jhajha will be dis-
placed and their existence and the town's 
existence are at stake. 

I would insist and urge upon the hon. 
Minister to consider making proper utilisa-
tion of the assets which the railway pos-
sesses in Jhajha so that the township or the 
colony is not harmed. There is a lot more 
which I wish to say. But I feel that I have 
taxed the patience of the House long enough. 
Hon. Deputy-Speaker has been very kind 
enough to hear me with patience so long. 
Finally, I thank him for the opportunity he has 
given to me. 

With. these few words. I conclude. 

SHRI MUHI RAM SAIKIA (Nowgong): 

nature. There is a proposal in this Budget to 
increase the freight charges. As a result of 
this, the price of steel, pig-iron, iron-ore and 
cement will increase. There is also a pro-
posal to increase the freight charge of coal. 
This increase will lead to increase in cost of 
power and as a result of this the poorer 
sections of the people have to suffer be-
cause of rise in cost of power. Then again, 
it is anti-people because there is a proposal 
to increase the fares in respect of second-
class passengers. The hon. Railway Minis-
ter wants to take Cn!dit by declaring that up 
to 10 KMs there WI" be no increase second-
class fares. But beyond 10 kms. there is 
increase. Most of the economically back-
ward people who travel by second-class will 
be affected. They travel long distances. 
They will be taxed much. Not only that. 
There will be an increase of 20 per cent fares 
in respect of upper classes. What we find is 
that the people will have to suffer from riSing 
prices. inflationary rates and rise in fares and 
freight charges. Already, the price rise is 
sky-rocketing. So, this increase in freight 
charges, passenger charges would add more 
fuel to the existing fire. We expected that 
there would be adequate financial provi-
sions for development, innovations, exten-
sion of the existing railway lines. We also 
expected that new railway lines would be 
opened. The starting of construction of new 
railway-lines is the major source of employ-
ment. Lakhs and lakhs of people can be 
employed in Railways. Therefore, by offer-
ing new railway-lines, there will be employ-
ment opportunities for thousands and It,ou-
sands of unemployed youth. But instead of 
providing more employment, the present 
move will result in thousands and thousands 
of people being retrenche~L There would be 
large-scale retrenchment. This is a very sad 
state of affairs. 
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[Sh. Muhiram SaikiaJ There are very many public sector 

Sir, the railway-lines provide employ-
ment faciJijies to the economically backward 
people. poorer Sectio1S of the society. The 
other aspect is RaillV~v transport is the 
cheapeast mode of transport tor the weaker 
sections who travel from place to place. But 
the Railway Budget has disappointed us in 
this very respect because there is no such 
adequate financial provision for opening new 
railway-lines, extension of the existing rail-
way lines. In this context, I would like to refer 
to a particular point. This country has al-
ready been suffering due to regional imbal-
ances. I am coming from a particulat region, 
the North-Eastem Region compriSing As-
sam, Mizoram Meghalaya and Arunachal 
Pradesh and Nagaland. Even after 43 years 
of Independence, there is no improvement; 
no efforts are being made on the part of the 
Railways to remove the transport bottle-
necks. The entire region comprising of 
Assam, Meghalaya, Nagaland, Arunachal. 
Tripura and Mizoram has been suffering 
from regional imbalances. There is no eco-
nomic df.velopment at all. In other parts of 
the country, the development of industries-
large scale industry, medium scale industry 
and small scale industry - is taking place. 
But due to lack of transport facilities. we have 
been lagging far behind even after forty 
yeats of Independence. We have been 
demanding for removing of the transport 
bottlenecks. But during this period of forty 
yeats of Independence, nothing has been 
done to remove the bottlenecks. 

This region is full of natural resources 
such as oil, coal, lime-stone and also the 
region tops the list about the tea estates. 
There are more than 800 tea estates in the 
entire region and the Government of lndia 
earns the foreign exchange to the tune of Rs. 
1500 crores annually. But even then the 
Government of India has not taken any steps 
for the development of the entire region. 

undertakings Ilk. the Oil India, ONGC and 
the Fertilizer Corporation and so on. But 
even those public sector undertakings and 
even the tea growers and the tea estates 
have been facing the problem of transper-
tion of theirfinished product, transportaion of 
machines, equipment, raw materials to the 
ports and vice versa. Therefore, I appeal to 
the Railway Minister to make an effort to 
make the financial provision for develop-
ment of means of communication of this 
particular region because people have been 
demanding for the rapid industrialisation of 
the area, the area which is full of natural 
resources. But the Government of India 
have not agreed to that. These are the long-
standing grievances of the entire region. 
Unless these grievances are redressed, it 
would manifest in the form of violence, ter-
rorism, insurgency and people will feel alien-
ated. And the time will come when the 
people of the entire region may feel totally 
alienated from the national mainstream of 
the country. 

Again we have been demanding for 
shifting of railway line from the Guwahati city 
because of traffic congestion. There are 19 
level c~ossings within the city. Out of this, 
only four over-bridges have been con-
structed. Therefore, I demand from the 
Railway Minister to make a required finan-
cial provision either to shift the railway line or 
to construct over-bridges at the remaining 
15 level crossings. Besides that there are 
two level crossings on the National Highway 
in the Nowgong district. The Railway Minis-
ter gave us an assurance not only in the 
Parliament but also in the Consuhative 
Committee of Parliament to do something 
about It. But nothing has been done up till 
now. 

Let me come to another point about the 
amenities to the passengers. We have been 
talking about punctuality in respect of arrival 
and departure of trains. But what we find is 
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that irregularities in the time for departure dition is prevailing there. Therefore, I urge 
from different point and arrival at different upon the Railway Minster to give proper 
destinations have become an order of the attention and take some steps at least for the 
day with rare exception of pu~aIity. renovation and improvement of the booking 
Therefore, I urge upon the Railway Minister office. 
to maintain the discipline and punctuality of 
the train in resp&ct of the time-bound depar-
ture and arrival at different points of destina-
tion. 

What I find is that there is rampant 
corruption in booking offices. As my col-
leagues have already mentioned, corruption 
in booking offices are resulting in losses of 
huge revenue to the railway authorities. 
Instead of taxing the common people by 
raising the freight and fare charges the Rail-
way Minister should give attention to eradi-
cate corruption, so that the railway authori-
ties are able to mobilise additional re-
sources. 

I again request the Minister to take 
certain steps for eradication or means caused 
by the railway hawkers. What I find at the 
time of my travelling from Delhi to Guwahati 
is that the entire corridor not only in the II 
Class but even in the I Class compartments 
that they are jampacked with the so-called 
hawkers. There is nobody to take care of 
that as if it is nobody's business. Officers are 
there, ticket-checkers are there, but they do 
not care to take any steps. Therefore, I urge 
the Railway Minister to take some steps to 
supervise the working of the Railway em-
ployees in the running trains. 

You will be surprised to know that there 
is a booking office in Guwahati, which is the 
main railway station of Assam. That booking 
office is just like a prisoner's cell. 'raised this 
question many times in the Consultative 
Committee meetings in the last four years 
and every time the Railway Minister gave me 
an assurance that something would be done 
for extension, renovation and improvement 
of the booking office; but still the same con-

The entire north eastern region has 
been lagging far behind, in comparison to 
other parts of the country. Therefore I urge 
upon the Railway Ministerto cover more and 
more areas by railway lines, so that there wiU 
be ample facilities to the common people for 
their day to day movement as well as for the 
movement 01 goods from one place to an-
other. Therefore' request the hon. Minister 
to take note of this so. that the economically 
and socially bacl-."jrd areas are covered 
more and more by railway lines, thereby 
giving ample facilities in the cheapest way, 
for movement from place to place of the 
economically backward people of the re-
gion. 

Unless we remove the regional imbal-
ance there will be problems of law and order 
in different parts of the country. There will be 
no peace and order. Therefore, I urge upon 
the Minister to take note of this because the 
railways play a decisive role for the eco-
nomic development particularly in respect of 
agriculture and industry in different parts of 
the country. 

With these words, I condude. 

MR. DEPUTY SPEAKER: Shri Era 
Anbarasu to speak. My request to all the 
hon. Members is that there are others to 
speak. The list runs to not less then 13 
Members. Of course, it is in our hands to 
complete the' speeches early. 

SHRI ANBARASU ERA (Madras Cen-
tral): Other Members have taken so much 
time. If you are cutting my time, it is not 
reasonable. 
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[Sh. Anbarasu Era] SHRI ANBARASU ERA: I want that all 

( Interruptions) 

Sir. 

(Interruptions) yet me have my own 
time. Sir, I am happy, they are alert. (Inter-
ruptions) 

SHRI RATILAL VARMA: You withdraw 
your words. 

( Int~rruptions) 

MA. DEPUTY SPEAKER: We will ex-
punge it. 

( Interruptions) 

[Translation] 

SHRI HARI SINGH CHAVDA (Banas-
kantha): Mr. Deputy Speaker, Sir, I have a 
point of order. Whenever any hon. Member 
speaks, it is not right to say that he is wasting 
the time of the House ..... (lntemJptions) ..... 

[English] 

MR. DEPUTY SPEAKER: Okay, we 
shall expunge it. (Interruptions). 

MR. DEPUTY SPEAKER: All right, we 
shall proceed now. 

SHRI BASU DEB ACHARIA : Sir, do 
you know the meaning of 'Anbarasu'? It is 
'King if Love'. 

MA. DEPUTY SPEAKER: King of Love? 
It is very good. 

··Expunged as ordered by the Chair 

the people should like and love me. I do not 
want to antagonise anybody. 

Mr. Deputy Speaker, Sir, I am very 
happy to listen to some of the experienced 
hon. Members' speech on the Railway 
Budget. But one thing which was so painful 
for me was that they said that the Budget is 
anti-people and anti-national. We should 
not utter such words, whatever may be the 
case. Tomorrow, our own friends may com e 
to this side and I cannot call the Budget, if 
they submit, as anti-people Budget. No 
Minister will submit an anti-people Budget. 
(Interruptions) Therefore, it is nothing short 
of political motivat..;n. The Budget may not 
be a populist Budget, but at the same time, 
it is a purposeful Budget. a meaningful 
Budget, a prospective Budget; we cannot 
deny it. I really appreciate the hon. Minister. 
This is a tall Budget from a short man! It is a 
good Budget. Mr. Jaffer Sharief has proved 
himself to be not only a politician, but also a 
statesman. He has planned for conversion 
of nearly 6,000 Kms of Metre Gauge into 
Broad Gauge which means that he is also 
planning for the future. So, he elevated 
himself to be a statesman;and I cannot under-
estimate the capacity of our Minister of State 
for Railways, Shri Mallikarjun, for his untiring 
efforts to keep the performance extremely 
good. 

H every one start complimenting and 
praising our Ministers, then, complecency 
will set in. Therefore, I would like to point out 
certain imbalances, certain negative points 
of the Budget. Though I praise, at the same 
time, I want to point out certain imbalances. 
I do not know, howmany hen. Members here 
have studied indepth about the allocation of 
funds lor all the States. If you take out the 
analysis of allotmentoffunds to all the States, 
we find that definitely there is an imbalance. 
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For Tamilnadu. not even five per cent of We are here for the wholesome develop-
money is allotted. Tamilnadu is being ne- ment of our country as a nation and not of a 
glected; not totally. but considerably it is region alone. 
neglected. Therefore, I feel that step-moth-
erly treatment has been given to Tamilnadu. 
Whenever hon. Member belonging to a 
particular State becomes the Railway Minis-
ter, he pumps more money for his own State. 

AN. HON. MEMBER: No I do not agree 
with you. 

SHRI ANBARASU ERA: When Shri 
Ghani Chowdhury was here as the Railway 
Minister, he was more or less called as 
Maida Railway Minister. He pumped more 
money for Maida, for Calcutta. 

When Mr. George Fernandes was here, 
he pumped more money. The Konkan rail-
way is his baby. I am a Member of the 
Railway Convention Committee. Our han. 
Member is also here. We went there. Most 
of the officers came and gave evidence that 
it is not a feasible project It will definitely be 
a loss. It is not a practicable project. I do not 
know how our Railway Minister has allotted 
so much money for this project. Have a 
second thought to it. (Interruptions) I am not 
against the development of that area (lnter-
roptions) Anyway I am not against the devel-
opment of the project. 

SHRI OSCAR FERNANDES (Udupi): 
Sir, he should study the Konkan project and 
then only make his comments rather than 
making a sweeping remark which is not 
correct. Konkan railway is going to be the 
most successful line (Interruptions) 

SHRI A. CHARLES (Trivandrum): 
Coming from the South, the 'King of love' is 
saying like that is really unfortunate. (/nter-
roptions) 

SHRI ANBARASU ERA: The report has 
been submitted before the Parliament. I do 
not have the difference of North or South. 

SHRI BHOGENDRAJHA (Madhubani): 
Is Konkan outside India? 

SHRI ANBARASU ERA: It is not lik'J 
that. I personally heard the officers giving 
evidence that it is not a profitable project. I 
only request the hon. Minister to think of 
viable altemative project. I do not want the 
han. Ministerto stallthe project But you take 
up the suggestion given by the officers in the 
evidence. 

When hon. Pit)! Madhu Dandavate was 
here as a Minister, he pumped more money 
into Bombay. When our own friend, Mr. 
Scindia was there, he also pumped more 
money for the development of Central Rail-
way Gwalior station. 

Now coming to my State, I want to say 
that this railway budget is not a balanced 
one. For making a comparative study of the 
budget, I would read out: Bangalore-Hubli-
Rs. 62 crore; Dindigul-Trichi in Tamil Nadu-
Rs. 2 crore; Delhi-Rewari MG to BG - Rs. 28 
crore; North Eastern Railway Burhwal-Sita-
pur - Rs. 40 crore; Secunderabad-Drun-
achallam and Secunderabad-Bolarum Rs.70 
crore. 

Our Minister of State for Railways. Shri 
Mallikarjun, is very very clever in taking Rs. 
70 crore for Secunderabad. and Mr. Jaffer 
Sharie! Rs. 62 crore for his State - Banga-
lore whereas for Tamil Nadu MRT, it is Rs. 14 
crore. Don't you feei this is nothing but 
throwing popcorns before a hungry elephant? 
This is definitely throwing popcorns before 
the hungry elephant. This is the imbalance 
that I wanted to pointed out. 

I would like to impress upon the Minister 
that there is a new project coming up in Anna 
Nagar·ViIIiVakkam. This is only a new BG 
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[Sh. Anbarasu Era] cognizance. This three kilometre-line will be 
completed. 

line for running EMU S9rvice. This is only a 
small line. 

20.38 hrs.. 

(SHRI P.M. SAYEEO in the ChaitJ 

SHRI SYEO MASUOAl HUSSAIN 
(Murshidabad): Are you supporting this 
budget? 

SHRI ANBARASU ERA: I am support-
ing. I am not opposing it. Wherever there is 
a lapse, I am trying to point out. (Interrup-
lions) 

MR. CHAIRMAN: No interruptions 
pleaS9. 

SHRI ANBARASU ERA: I am unneces-
sarily being disturbed. What can I do? 

MR. CHAIRMAN: You are inviting 
trouble. 

SHRI ANBARASU ERA: The cost of the 
Annattagar-Villi Vakkam project which in-
volves a more three-kilometre line, is about 
Rs. 5.8 crore. And how much money has 
been sactioned? Just Rs. 1000! For a 
project involving a cost of Rs. 5.8 crore, just 
one thousand rupees are sanctioned. It may 
be a token amount But is this the way? Ifeel 
that it is nothing but insulting the people of 
Tamil Nadu and particularly the people of my 
constituency. I really feel offended. I have 
Rs. 5000 with me now .•• 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
M.MAllIKARJUN): Sir, let the hon. Member 
take back his money. This is not proper. 
This amount of As. 1000 is aOoted as a token 
amount We have to take various factors into 

··Expunged as ordered by the Chair. 

SHRI ANBARASU ERA: This may be 
treated as a public funded project I wiD 
conect Rs. 5 lakh more and donate it to the 
Minister. 

MR. CHAIRMAN: Currency notes, etc. 
should not be exposed in the House. You 
please confine yourseH to the subject. 

SHRI ANBARASU ERA: I want it to be 
treated as a donation for public funded pro-
gramme. 

PROF. PREM DHUMAl (Hamirpur): I 
am on a point of order. He should not be 
doing that. It is not correct. It should not go 
on record. 

MR. CHAIRMAN: I will see that it is not 
in the record. 

SHRI ANBARASU ERA: Is allotment of 
just Rs. 1000 not ridiculous? 

SHRI M. MALLIKARJUN : Let me clarify 
the position. This line has, not doubt, been 
included and it has been sent to the Planning 
Commission. The Planning Commission is 
yet to clear it. Since there is going to be good 
returns and since there is justification for this 
line, it is included. The hon. Member need 
not worry. Once the Planning Commission 
approves it, the required amount will be 
allotted and the line will be completed. 

SHRI ANBARASU ERA: Then there is 
the rapid transit system in Madras. It was 
started during Indiraji's period. It is a nine-
kilometre project and already nine years 
have elapsed. And now, what is the amount 
sanctioned? At the beginning, when the 
project was started, the cost was estimated 
at only Rs. 53 crores. But now, with escala-
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tion in prices, the project costs Rs. 108.5 trade union leaders are neverchat!9ed. This 
crare. I would like to know who is respon- should be avoided by conducting free and 
sible for this delay. Is the Railway Minister fair elections forthe railway unions. I request 
ready to take action against the erring offi- the hon. Railway Minister to announce eIec-
ciaIs, responsible for this long delay? I urge tialls for the railway unions and evolve a 
that severe action should be taken against machinery to see that the elections are 
those who are responsible for this delay. conductedfairty. Though some of the unions 
Now, for this project only Rs.14 crore have are recognised, some of the unions in the 
been sa~ioned. Don't you feel that it is an production unit have not been recognised. 
injustice? Alloting only Rs. 14 crores for a Unlesstheseunionsarerecognisedinallthe 
project costing As. 108 crores is nothing but production units, the employees problem win 
throwing popcom beiore a hungry elephant. not be solved. I urge the Railway Minister to 
Am I not correct in saying so? This is a very consider for recognition of these unions. 
very meagre amount. I urge the hon. Minis-
ter to allocate the remaining balance of Rs. 
42 aores so that this project is completed. 
Kindly consider the further alpcation of about 
As. 42 crorss 10 complete this project within 
this Budget Session otherwise, further cost 
escalation will be there and he will have to 
come with a revised Budget. 

In the Central Madras station there was 
a provision to construct a foot-overbridge. I 
do not know what happened to that project. 
Nothing has been heard about that. There-
fore, J request the hon. Minister to consider 
this project on an urgent basis. 

Central Madras Railway station should 
be renamed in memory of late Shri Rajiv 
Gandhi. I requested the Railway Minister to 
consider having a new route from Madras to 
Srlperumbudur where our leader, Shri Rajiv 
Gandhi was assassinated. That place has 
become a pilgrimage Centre. 

During the last yearsomeSO,OOO people 
belonging to TNCC were arrested when they 
organissd themselves to rename the Marai 
MaUai railway station as Kamraj Railway 
station. I also sustained a fracture in hand. 
In spite of our writing letters after letters the 
Railway Minister is silent on it. I would 
request the Minister to kindly consider it. 

Sir, in our country Prime Minister after 
Prime Ministers are changing but the railway 

In my constituency there are a number 
of schools fun by the private management. 
There all the railway employees children are 
studying. They have no service condition, 
and no proper salary is fixed for the teachers. 
I was a teacher in that school so, on behalf of 
the teaching community I appeal the Rail-
way Minister to treat that school as the 
railway school and provide it an those bene-
frts enjoyed by the ICF workers. 

When you are going in for so many trade 
reforms, I would request you to dismantle the 
railway board. Why do you want the Railway 
Board? You send an the people to different 
regions. They are establishing a separate 
Raj here in Delhi. I am not against any 
Railwayoffidals. You dismantle them. You 
work out a programme and let them sit at 
different regions and look after the deve1op-
mental programmesof that particular region. 

SHRIBHOGENDRAJHA:I~,we 

will vole for the Cut Motion for removal ofthe 
Railway Board! . 

SHRI ANBARASU ERA: Instead 01 
=COncentrating on retrenching employees, you 
concentrate on dismantling them. I am not 
against the Golden Handshake Policy. 'am 
not doing that. But this point should be 
considered. This is a heavy burden on the 
exchequer. Therefore, if you could do it, it 
would be better. Due to awards by the 
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[Sh. Anbarasu Era] [ Translation] 

Claims Tnbunal, every year, we are nearly 
incurring a loss of Rs. 20 crores. It is a loss 
to the Railway revenue. 

If you book a parcel from your Constitu-
ency, it will not reach Madras, on the way 
somebody will take away the parcels. If I 
book a consignment here, it will not reach 
Madras. Then the person concerned will go 
before the Tribunal, file a petition for dam-
ages and get the same. All these things 
should be ch~ed. These malpractices in 
the Railways should be plugged and the 
money should be utilised for developmental 
purposes. With these words, I thank you 
very much. 

SHRI V. DHANAl-.IJA Y A KUMAR 
(Mangalore): Before Mr. Kumaramangalam 
leaves the House, I want to say one thing. 
We will have to sit for another one hour or 
one-and-a half hour more. I understand that 
arrangement is not made for food for the 
House Attendants. They will also have to 
stay with us here. Somearrangementshould 
also be made for them. 

THE MINSTER OF STATE IN THE 
MINISTRYOFPARlIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM): Sir, we are making 
arrangements. We are taking care of them. 
Do not worry. 

MR. CHAIRMAN: Kindly make arrange-
ments for our staff also. On such occasions, 
see that our staff is also served. Why do you 
want separate thing? 

SHRI C.K. JAFFER SHARIEF : Those 
people who are sitting in the Press Gallery, 
they should also be included. 

MR. CHAIRMAN: I would request all the 
hon. Members to express their views in brief 
otherwise, we will have to sit till morning. 

SHRI RATILAl VARMA (Dhandhuka): 
Mr. Chairman, Sir, about railway Budget I 
would like to say: 

"Yeh Aisa Hai Budget, Log Ho Gave 
Upset, 

Samajh Me Ayega Late, Badh Gave 
Hain Bahut Rate, 

Kaise K", enge Ticket-Kiraya Set, 
Chinta Me Kam, 

Ho Jayega Sab Ka Weight, Yeh 
Aisa Hai Budget". 

I rise to oppose it because the hon. 
Minister had assured that many new trains 
would be introduced throughout the country 
but a great injustice has been done to Gujarat. 
A train on a small section has been provided 
to Gujarat and in lieu of it, other trains have 
been withdrawn. Gujarat has not got any 
benefit and the passengers there are facing 
hardships that cannot be described. The 
Ahmedabad-Betad local train which was 
cancelled one year back has adversely af-
fected about one hundred villages and hun-
dreds of farmers, students and employees 
are suffering. Therefore, I request to start 
this train again. We agitated to re·start the 
Ahmedabad-Bhavnagar inter-city train. We 
sat outside the station on a dharna, for eight 
days. We did not stop trains or damaged 
railway property. We raised our voice, but 
that train has not been started till date. That 
should be started again. Diesel engine should 
be provided instead of steam engine in 
Bhavnagar alVision. loco shed was to be 
constructed in Bhavnagar and As. 5 to 7 
lakhs were spent but now the work has been 
stopped. This work should be started again. 
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Besides, an over bridge should be Umrala, Dhola and Ballbhipur in Bhavnagar 

constructed over the Bavla-Dholka section Division. 
of Bhavnagar. Division. All the trains run-
ning between Surendranagar and Bhavnagar 
should be made regular. The train coming to 
Viramgam should be extend upto Mehsana 
and that should be linked with the train going 
upto Delhi. 

Full time employees should be deputed 
on all the level crossings of Bhavnagar and 
Baroda Division so that the villagers, who 
have to stop tor hours in case the crossing is 
closed, may not face difficulty. 

The reservation quota is at Bavla, Vi-
ramgam, Botad, Gadhakda and Ballbhipur 
stations need to be increased in the all trains 
going to Delhi and Bombay. The casual 
labour working in Baroda Division and Rajkot 
Division should be made full time employ-
ees. Generally it is observed that Gujarat is 
not provided with sufficient number of wag-
ons to carry coal salt or other essential 
goods. I urge upon the hon. Railway Minis-
ter that railway wagons should be made 
available to Gujarat according to its require-
ment so that the industries and the power 
generating centres may not have to face any 
difficulty there. The farmers will also be 
benefited by it. There is urgent need to link 
Dhandhuka with Barwala with a direct train 
and this is a long standing demand of the 
area. If this 50 kms. long railway line is 
completed, the people will be able to save 
half of their expenditure and benefit from this 
facility. 

An over bridge or under bridge should 
also be constructed between Dhandhuka 
and Batwala and Dhandhuka and Bagodra. 
Likewise, an over bridge should be con-
structed between Chhokli and Viramgam. 
Similarly, an overbridge should also be 
constructed on the Nilkhi level crossing. An 
over bridge should also be constructed be-
tween Viramgam and Maandal. An over 
bridge should also be constructed between 

We have decided to celebrate Baba 
Saheb Ambedkar Birth Centenary this year 
in the memory of Baba Saheb Dr. Ambedkar. 
I demand the hon. Minister of Railway to 
introduce Baba Saheb Ambedkar Shatabdi 
Express this year from Ahmedabad. to 
Bombay so that we may pay our true tributes 
to Baba Saheb and the people of are Gujarat 
also benefited. 

In Gujarat many small industrial cities 
are coming up, I demand to connect them 
with inter-city trains with a view to provide 
them facility. From many points of view, 
Ahmedabad is a very big city. It is the nerve 
centre at Gujarat. I demand to introduce a 
circular train for the city without any delay 
with a view to provide facility to the people 
there. 

We have continuously been demanding 
to make Ahmedabad the headquarters of 
Western Railway, ever since the period of 
Shri George Fernandes. I strongly demand 
the present Minister of Railway to shift the 
Western Railway Headquarters to Ahme-
dabad immediately. Moreover, the long-
standing demand to convert the meter gauge 
give between Ahmedabad to Delhi into broad 
guage should be met immediately. 

We have observed that many trains 
keep standing for 5 hours after arriving 
Ahmedabad. If these trains are run for two or 
three hours as inter-city trains, the local 
people will be benefited and the Railway also . 
will receive more income. I hope the hon. 
Minister of Railway will pay his attention to it. 

Moreover. electric trains should replace 
the coal and diesel engine in Gujarat be-
cause it has many benefits. I request the 
hon. Minister to pay attention to it and take 
necessary measures Mr. Chairman, Sir, no 
M.P. from our area has ever raised voice in 
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[Sh. Ratilal Varma) you very much for giving me this opportunity 

support of the demands of the area. The 
result is that the entire Saurashtra is lagging 
behind in every field. There is not a single 
train to reach Delhi directly from Rajltot. One 
train Hapa Express starting from Jammu 
Tavi run perhaps once a week. I demand 
thattheJammu-TaviAhamdabad train should 
be extended to Rajkot so that the people of 
RaJ<ot may get diract train for Delhi. 

During summer vacations, the widows, 
jobless educated youths should be given the 
facility to sell drinking water and food articles 
so that they may earn during vacations to 
meet their expenses on their studies. This 
will help the poor people also. 

These days some promotee officers of 
the Railway are sitting on relay hunger strike. 
I demand the Minister of Railway that if any 
Railway employee has any difficulty, he 
should listen to his grievances and help him 
to lessen his difficulties so that the passen-
gers may get better facilities. 

I had met the Chairman of the Railway 
Board to re-startthe Ahmedabad-Botad beal 
train and I request the han. Minister that train 
should be restarted at least on trial basis for 
3 months. If you do not find it viable, with-
draw it. I will have no objection. Similarly. 
',. Ahmedabad-Bhavnagar intercity train 

should be reintroduced so that the long-
standing demand of Saurashtra is met. 

With these words, I express my thanks 
)r giving me time and hope that the hon. 
IAinister will pay special attention to Sau-
ashtra. 

21.00 hrs. 

.English} 

DR. - VASANT NIWRUTII 
PAWAR(Nasik): Mr. Deputy-Speaker Ithank 

to take part in the debate on the Railway 
Budget. I would like to analyse. and appre-
ciate the railway Budget and the Railway 
Minister. 

The Railway is the principal mode of 
transport in India and it is for the poor and the 
middleciasspeople.lndia'sisAsia'sbiggesl 
railway system with 62,211 route kilometres, 
7000 stations and 16.241akh staff members. 
There are 13,139 trains and out of this about 
7,428 are passenger trains. Every day 10 
million passengers travel and last year that 
is, 1991-92 the Railways had lifted 334 mil-
lion tonnes of freight. 

It is said that the low aim is to reduce the 
crime. Hence the Indian Railways have 
prepared a cotpOrale plan with the high ideal 
of targets Ike having by 2000 AD 370-400 
billion tonnes km of freight, 310-330 billion 
passenger km 1 OS-11 0 billion passengers in 
suburban and non-sYburban trains. to 
achieve a reduction of 15 per cent in costs. 
to maintain quality and reliability; to improve 
the punctuality from 80 to 86 per cent. to 
improve additional capacity, to maintain a 
surplus in the budget, and reduction in acci-
dents. 

I am sure that the Railway family is 
taking pains and is gearing up to achieve 
these targets. Now-a-days road transport is 
preferred by the people. So, the Railways 
should not be in the dark. They should 
attrar.t more people to use the rail transport 
and they should struggle hard for this. 

In the Budget for this year 1992-93 the 
provision is for Rs. 5700 crores and three-
fourths of the revenue is coming from freight 
traffic. last year the goods earnings were to 
the tune of As. 9222 crores and passenger 
earnings are As. 3493 crores. 

The speciality of this Budget is that 
about 675 km of track will be electrified. 2800 
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1km of track will be renewed and 314 km of duced. But there is no new train in Mahar-
new lines will be laid. I am sure that this ashtra, There is no new track in Maharash-
planning will generate maximum employ- tra.
ment for our people.

It is also proposed to increase the rolling
stock of wagons to 25,120, to have 231 EMU
coaches and increase the number of others
up to 2125. The number of diesel locos will
increase to 180 and that of electric locos to
117. This is a good plan budget.

I shall now give the following sugges-
tions:

The freight rates have been raised by
7.5 percent and the passengertariff has also
been raised. The fare and freight committee
under the leadership of Dr. Nanjundayya is
going to look into the passenger and freight
structure, etc. I would like to point out to you
that the hallmark of the previous policy was
cross subsidlsation of passenqer.traffic by
freight traffic. I appeal to the hon. Minister to
try to adjust the balance and reduce the
Second Class fare to an affordable limit in
suburban and non-suburban areas.

The priorities in the Budget have been
changed to gauge conversion and improve-
ment of the rolling stock. This will generate
employment.

The provision for new lines and dou-
bling of railway track has been reduced. In
Maharashtra, the Konkan Railway has been
given some provision but it is not sufficient.
The previous speaker has mentioned that
the Konkan Railway is not feasible. But I
strongly object to that. The Railway is for the
benefit of the common man and tor the

I transporting of Indian people and not only
that; the amount earned will make the budget
surplus. This Konkan Railway is going to
connect three States, and thus the people of
that area will be benefited.

In this budget 15 new trains are intro-

Last time also I had suggested that in
my constituency from Pune to Nasik Road to
Waghai to Billirnoria and to Surat if a train is
introduced, two States will be connected,
that is Gujarat and Maharashtra. The Adiva-
sis of the region also will get the benefit and
three industrial towns will be connected. I
will request the hon. Minister to have a
survey of this track and see whether this
railway line is possible. The survey for the
line, Manmad-Maleguon-Nordana has al-
ready been completed. But I do not know
what has happened to that. The broad-
gauge line between Aurangabad and Man-
mad has been completed. I compliment the
Railway Minister for this. But Aurangabad-
Manmad trains have now been made as
express trains. There is no passenger train
from Manmad to Aurangabad.

There are two stations in my constitu-
ency, Nagarsul and Tarur. But there are no
stoppages at these places. Previously there
were three stoppages for the passengers.
But now there are no stoppages. I request
the Minister to look into this.

In my constituency, for the track re-
newalproposal trom Kassara to Igatpuri the
estimates about Rs. 4,39,89,000 but only a
provision of Rs. 1,00,90,000 has been made.
For the track renewal proposal trom Ghoti to
Aswan. the estimate was As. 1,74,58,000.
But only a token provision of Rs. 1 lakh has
been made. From Kasobe Sukene to Lasol-
gaon, the estimate was Rs. 3,15,34,000 and
only a token provision of Rs. 2 lakhs has
been made. This track is the maximum
revenue earning track for the Railways and
there is a lot of traffic for passenger as well
as for the freight. I request the Minister to
increase these provisions so that the track
renewals will be completed very soon.
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[Dr. Vasant Viwrutti Pawar] As on today, Naisk Road station is having 

There are about 37,079 level crossings 
in our country. I had requested in the past to 
add to this number by giving a level crossing 
at Kusmudi Taluka Yeo la, where there is an 
urgent need. 

I am once again demanding overbr-
idges at Lasolgaon Niphad and Odha, where 
there is a maximum traffic by road and it is 
the biggest market of our country. 

La~t time I had requested for the com-
puterisation of Naisk This time, not a single 
city from Maharashtra has been included for 
computerisation. So, I request the Minister 
to computerise Nasik for the reservation of 
railway tickets. 

The goods wagons are in lakhs. But still 
there is a shortage of wagons. In my con-
stituency, onion, grapes and vegetables are 
the goods which generate maximum freight 
tratlic. There is a lot of shortage of wagons 
and rakes. They must be properly supplied 
because there are the perishable items. I 
request the Ministerto arrangeforthe supply 
of wagons and rakes in time at Nasik Road, 
Deolali, Kasabe Sukene, Niphod, Lasalgaon, 
Manmad and Yeola. 

I thank the Minister for creating "own 
your wagon" and "own your container 
schemes. I request the Ministerto introduce 
"Air conditioned wagon" and "Air conditioned 
container" schemes for grapes and vege-
tables. 

Nasik is growing very fast industrially as 
well as agricu!turally. It is the biggest pilgrim-
age centre of the South. There is a maxi-
mum passenger traffic. You can start a 
parallel Panchavati Express running between 
Bombay and Manmad and Manmad to 
Bombay and also from Bombay to Delhi via 
Nagpur. 

only one train, which comes to Delhi, and 
that is, Punjab Mail. I would be grateful to the 
Minister if he can extend the Shatabdi Ex-
press from Bhopal to Bombay or start a new 
train from Bombay to Delhi via Nagpur so 
that maximum passengers will be attracted 
for this. 

I know that the stoppages are limited for 
Gitanjali Express. But at Nasik Road, there 
is no stoppage forthis Express. I requestthe 
Minister to give a stoppage at Nasik Road. 
Also there is a feasibility for starting a local 
train from Manmad to Igatpuri. I request the 
Minister to look into this proposal and see 
whether a local train from Manmad to Igatpuri 
can be started. 

In my constituency, Nasik Road, re-
search activity on Railways is going on. 
There is an institute called Indian Railway 
Institute of Electrical Technology and lor that 
Institute, our Minister has sanctioned Rs. 
33,98,000, and for rehabilitation of SLS and 
traction motor frames, Rs, 54,40,00 have 
been sanctioned. The fires are in lakhs, not 
in crores. I will request the han. Minister to 
increase the provision so as to give maxi-
mum benefit to our research institutes. 

For modernisation of Manmad Work-
shop, there is a provision of Rs. 79,000. I 
think this also must be increased because 
the estimate is about Rs. 12,96,000. 

When these institutes were built up, the 
land owners had given their land within no 
time ten years ago, but the children of the 
farmers have not get any employment safar. 
Last time I had requested the minister that 
we cannot give them permanent employ-
ment, they must be adjusted where track 
renewal work is going in the Central Railway 
area. 

There are maximum derailment acci-
dent in 1991-92, that is, 343, and 68 per cent 
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of them are because of failure of staff. I will their food there. I am also coming back after 
request that there should be some research taking my food there. There is no arrange-
done as to why these maximum derailments ment for their food. 
are thing. This should be investigated and a 
research must be no. SHRI RANGARAJAN KUMARAMAN-

The staff must be trained for automatic 
Track circuiting must be done. Safety meas-
ures should be implanted and modernisation 
should be thought over. 

I appreciate the policy of privatisation of 
stalls. That will definitely improve the service 
which we are getting in the Railways. 

There is a proposal for the railway land 
to be used commercially. There is about 
4.191akh heCtares of land which is owned by 
Railways. I think it should be the last resort 
to use the land commercially. 

The slum dwellers on Railway land must 
be allotted that land. 

There is a provision that the ex-MPs. 
are given a facility. So, I thank the Minister 
on behalf of ex-MPs. I think every Member 
is going to be an ex-MP in future. So, I thank 
the Minister. 

With these words, I support the budget 
and thank the Chair for giving me an oppor-
tunity. 

MR CHAIRMAN: I request all the speak-
ers to confine their speeches to five minutes 
or at the most six minutes. Please cooperate 
with the Chair. Otherwise we will not be in a 
position to finish the discussion today. 

[ Translation] 

PROF. RASA SINGH RAWAT (Ajmer): 
Mr. Chairman, Sir, I am on a point of order. 
Some staff members had gone to take their 
meal, but in spite of your orders, they were 
denied. You should issue clear orders in this 
regard so that the staff members may have 

GLAM: Arrangements are being made for 
them. (Interruptions) 

MR. CHAIRMAN: Arrangements are 
being made. 

[English) 

I think every time when the House sits 
late and when we make arrangement for the 
members, all the staff should also get the 
food. Now, Shri Bhogendra Jha. 

[ Translation] 

SHRI BHOGENDRAJHA (Madhubani): 
Mr. Chairman, Sir, due to shortage of time I 
will be brief. The first thing is that I am 
opposing this Railway Budget and I am 
opposing it because certain things in the 
budget compels me to oppose it. 

When the Minister of Railway had talked 
of change and new thinking in his speech, 
we had a little hope. The Railway Board is 
the testimony of the British era. That time 
there were different private companies and 
there was no separate Ministry for that. So 
at that time there was the need of the Rail-
way Board. But new it is not necessary. 
When we can have large ministries like 
Agriculture and Finance Ministry then where 
is the need to have a separate Board in the 
Railway Ministry. The Ministry of Railway 
can serve our all purposes and I have also 
moved the cut-motion for abolishing the 
Railway Board. I would like to have division 
on it tomorrow. If the hon. Minister gives 
some assurance to the House before that, it 
will be indicative of a major change in the 
Railway. 

Issues are raised about the railway 
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[Sh. Bhogendra Jha1 several other such cases in which employ-

employees. In order to improve the RaHway 
the Cooperation of its employees, officers is 
also necessary. Our cooperation is needed 
in the last. I would like to request that the 
Ministry of Railway should take some initia-
tive in this regard and the hen. Minister of 
Railway should give an assurance while 
replying to the debate that there will be only 
one workers, Union in Railways and no other 
Union will be allowed to function there. It 
should be decided by secret voting as to 
which Union should continue to function in 
Railway and its terms should also be de-
cided whether it be 3 years or 5 years. The 
Ra:Jway workers should also cooperate in 
fUlll\!"g the trains on time and checking the 
theft of coa! and in ensuring that no damage 
wouid be caused to railway property. All the 
lailway employees and officers should be 
3;';S.X;,1ied in it and made accountable. I 
woold like that work should be started in 
some Railway zones on trial basis which will 
be an example. If it is done, I take the 
responsibility of the Samastipur zone to 
ensure improvement in the rail transport by 
the cooperation of some employees. This 
should be started in 10 or 15 zones of the 
countrY on an experimental basis. I would 
like to state that the hon ... 1inister had given 
an assurance that the Government would 
look into the cases of the employees whose 
services have been terminated. Those 
employees who are not guilty of corruption or 
theft of railway property but have been pun-
ished merely for participation in agitation 
would be reinstated immediately. Now I 
would like to cite an example. Shri Yogi 
Paswan, who belongs tothe Scheduled Caste 
is an honest employee. It was alleged that 
he had participated in a demonstration or-
ganised in front of the office of the General 
Manager in Narkatiyaganj. The allegation 
was true, but should he be punished for this 
minor offence in such a way that he is ruined 
for ever. This is beyond one's comprehen-
sion. It is not the only case. There are a 

ees do not have any other allegation against 
them except participating in the demonstra-
tions and they also admit this allegation. 
Therefore, Govemment's attitude towards 
employees should also be changed. As I 
have stated Shri Yogi Paswan hails from 
Narkatiaganj in Samastipur and he had 
participated in the agitation. He had no other 
charge against him. Therefore, the persons 
alleged of including into corruption should be 
kept in a separate cateogry. I do not want 
them to include in the list of tho~ who 
participated in the agitation. I want that no 
linion leader should plead for the corrupt 
persons so that some improvement is brought 
about in the Railways. 

It ;s very essenbal for the Railway 10 
take some steps. Demands for bringing 
aboullmprovement is being raised from every 
corner of the country. In certain areas there 
is improvement. but there IS an area where 
no improvement has taken place. In some 
areas railway facilities have rather declined. 
That area in Mithila in North Bihar. When we 
were students, we used to go to Guahati via 
Darbhanga Janbali. There was a railway 
bridge which has been destroyed by Kosi 
river. Till today that rail bridge lies broken 
and has not been constructed. In the West-
ern part, people used to go to Mathura, 
Vrindawan or Jodhpur directly from 
Darbhanga, Madilub3n1 Sitamarhi, Narkati-
ganj, but the bridge between Bagaha Ch-
hitomi which was destroyed by the river 
Gandak, has not been reconstructed till date. 
I! was delinked both from the East and the 
West. People from Patna too used to come 
here on the narrow gauge line. But the broad 
gauge line was constructed upto Muzaffar-
pur, Samastipur and now it has become 
almost impossible for people to reach Patna. 
In my opinion there is hardly one person 
among one lakh passengers who may prefer 
to ga to Muzaffarpurfrom Darbhanga, Madhu-
bani Sitamarhi by train since he would have 
to wait for three to five hours at Samastipur. 
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That area is very backward and Darbhanga the railway engines. It disturbs time sched-
is the only one centre on the border of north ule of the trains. The theft of coal is commit-
India from where four rail lines go to the Indo- ted while being transportated. 
Nepal border areas - Raxaul. Jaynagar. 
Lauka Bazar. and Nirmali. This is very 
important from every point of view. It is very 
useful for promoting trade and transport with 
Nepal nobody would have different opinion 
so far as the matter of having close relation-
ship with Nepal is concerned. It was decided 
in 1974 to convert the meter gauge into 
broad gauge line upto Darbhanga. 

For this As. 1 B lakh in 19B2. As. 60 lakh 
in 1983 and As. 4 crore 9 lakh in 1990 were 
provided in the Budgets for this purpose. I 
was pleased to receive a letter from the hon. 
Minister stated that the work is going to be 
started on it from 12th December. In spite of 
all these things the money provide in the 
Budget has not been made available. I 
would like to requestthe hon. Minister to take 
initiatived in this regard. This is the area 
where 6 couple trains were cancelled. I 
would like to express my thanks to the han. 
Minister who gave me his letter on the 12th 
December. we sattogether and discussed it. 
He asked the officers also to do everything 
what is possible. Out of 6 couple trains only 
one couple train Darbhanga.Jaynagar has 
been restorted. That train was cancelled on 
the ground that it was likely to be damaged 
in anti-reservation agitation. Sir. I am happy 
to assert here that WP made every effort to 
save property from being damaged in anti-
reservation stir is Samastipur. Sitamarhi, 
Champaran districts. Six couple trains were 
cancelled that time and even today 5 couple 
trains stand cancelled. I request to restore at 
least trains of our area. 

Mr. Chairman, Sir, there is an issue of 
increase in railway fare also. If the theft of 
coal cannot be checked totally then at least 
it should be controlled to some extent. There 
are five coal mines in our area from where 
coal of good quality is supplied to private 
sectors and coal of interior quality is given for 

It has become, source of livelihood for 
some persons. Therefore, certain stem step 
should be taken against them. The employ-
ees too should also cooperate in this task. 
Some employees are also involved in bun-
gling, but most of them will co-operate, if you 
make efforts to change the atmosphere. 
Common people will also be affected by the 
hike in railway fare. You should consider as 
to how you can check the hike in railway fare 
and freight rates. If you can't withdraw the 
increase altogether, you may at least de-
crease it to some extent so that general 
public may not be affected by it. It will be a 
great thing, if you withdraw the hike in sec-
ond class railway fare. Earnings can be 
raised by preventing wastage and theft in 
Railways. 

Concluding my speech, I again repeat 
that as far as this budget is concerned, we 
oppose it and we will continue to oppose it. 

SHAI SYED MASUDAL HOSSAIN 
(Murshidabad): Mr. Speaker. Sir,l would like 
to give two-three suggestions to the hon. 
Minister. The Government has no need to 
getthese suggestions sanctioned from I.M.F. 
and World Bank. The Government can do it 
easily. 

You know that a new programme is 
being launched in our country to make the 
people of India cent-percent literate. A 
campaign against iIIeteracy is going on. It is 
obvious that this programme is conducted in 
mother tongue of the people. My suggestion 
is that the reservation chart should be pre-
pared in the official language of that State 
from which state the train starts. Suppose, 
new literates come from Maharashtra or 
West Bengal or Assam they would neither 
know English nor Hindi. They would know 
only their Mother tongue. If the reservation 
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[Sh. Bhogendra Jha] on so",e day. you will find that each passen-

chart is in their mother tongue, they can 
easily read the chart and get their seats in the 
compartment, without the help of others. 

Secondly, Syaldah-ladpura area is the 
most neglected area of my constituency. 
The Govemment has done nothing to that 
region. Today also, I will not demand any-
thing for that region. I will say only that my 
constituency Murshidabad was once a great 
capital of Bengal, Bihar and Orissa. You 
know the history of that region. There is a big 
museum at Murshidabad which is known by 
the name of Hazaridwar, because there are 
one thousand gates in it. This museum is not 
inferiorto SaJarjang Museum in any respect. 
A deronitory should be made here and it will 
cost only 10-12 lakhs of rupees. I am not 
demanding electrification or laying of double 
lines or introduction of a new train. 

Thirdly, I would like to say about Bhagi-
rathi Express. This train was introduced 
when Gani Khanji was the Minister for Rail-
ways. It covers a distance of 238 kilometers 
in 6 hours and the name is given to it is 
Bhagirathi Express. My demand is that 
either increase its speed or convert it into a 
Mail train so that the fare may be decreased. 

The fourth point is that there are two 
railway lines for North Bengal from Howrah. 
One is Katwa-Ajeemganj via Ajeemganj and 
other is via Bolepur. There are 5-6 trains 
from Bolepur. But in Ajeemganj section, 
there is only one train i.e. Kamroop, which 
reaches Murshidabad after 12 p.m. The 
reality is that people travel a distance of 900 
kilometres via bus to reach Murshidabad 
from North Bengal, because there is no train. 
Please try to introduce a new train on this line 
too. My one suggestion is that at present 
there is nobody to take care of super fast 
express trains like Rajdhani and k two tier 
trains etc. There is a limitation in respect of 
luggage in these trains, but if you travel by it 

ger has 10-12 bundles or packets. Nobody 
bothers fortheir weight. Try to check this bad 
practice. The employees of Rajdhani Ex-
press are under pressure because of long 
waiting and RAC. lists. They can't adjust 
these passengers due to lack of coaches 
and face a lot of difficulties. The pressure on 
the employees should be reduced. 

T 'e last thing is about railway hawkers 
:.. 7' -, I have full sympathy with Railway 

.. ii')Yl' The number of railway hawkers 
wlll increase due to new industrial and exit 
policy, Nobody can control this increase. If 
the Government do not think about them, it 
will create a great difficulty. Therefore, my 
suggestion is that if the Government can't 
check their increase, at least it should pro-
vide them licences and identity cards so that 
they can earn their livelihood from it. If 
R.P.F. and GRP personnels do not allow 
them to work on the Railway stations, they 
will become anti-social elements. In my 
State, West Bengal, there are 45 thousand 
railway hawkers. The labourers of closed 
down factories, work as hawkers on the 
stations. If you want to prevent these 5 
thousand hawkers from becoming anti-so-
cial elements, you should provide them li-
cences. Railway will also get revenue from 
it. 

With these words, I conclude. 
o 

[English] 

SHRI SUNIL DUTT (Bombay North 
West): Sir, I rise to support this Railway 
Budget. I congratulate our han. Minister, 
Shri Jaffer Sharief who with his wisdom and 
experience has presented to the nation, a 
Budget worthy of the stature of India. It pains 
me very much when most of the han. Mem-
bers of the Opposition call it anti-national 
Budget and refer to the World Bank and the 
International Monetary Fund. Q Whenever 
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anything happens, I do not know from where You have talked about catering. 
the World Bank comes or the International 
Monetary Fund Comes. 

Hon. Minister, I do appreciate, I compli-
ment you, But I am verY sorry for keeping 
you wait in the month of Ramzan and we 
deprived you of Roza Iftar also. This is the 
time that you must go to bed. You have to get 
up for having Roza. It is a;so very vital and 
we are very grateful that you have given so 
much of your precious time to the House. I 
am very grateful to all the hon. Members also 
that they stood by the House they are with us 
in this moment that we complete the discus-
sions. 

Hon. Minister: I really admire and ap-
preciate that you have shown in this Budget 
an estimated growth in all spheres. You 
have shown 5 per cent estimated gro .... 1h in 
pasenger traffic during 1991-92. 

You have shown estimated gro'wth in 
freight traffic at 337 million tonnes than the 
318 million tonnes of previous year. 

You have actually introduced 15 serv-
ices by 1 st July, 1992 and 19 more to be 
functioning by 1992-93. 

You have thought of passenger ameni-
ties which are generally lacking very badly in 
the railways and I am sure with your Wisdom 
and with the cooperation of your staff and 
your colleagJes, you will be able to bring in 
those amenities which are very badiy needed. 

Many colleagues of ours have men-' 
tioned that there is no proper hygiene espe-
cially in the Bombay suburban stations. There 
is no proper arrangement of toilets in the 
stations. There are 5.1 million people who 
travel long distances, 30 or 40 miles. I visited 
many of the railway stations. The toilets are 
very filthy. The toilets are available only for 
urinating. Other facilities are not there. 

38 per cent of the total route is metra 
gauge and you have thought of changing the 
entire system into broad gauge. That is very 
very essential and it is very encouraging. 
This will bring in a growth of economy. 
Especially in the backward areas, there will 
be a great movement if broad gauge is 
introduced there. 

In this present set up of economic crisis, 
every penny matters and you thought of 
generating new resources and especially on 
the property of railway line. It is really worth 
commending. Some 01 the hon. Members 
thought that it may not be very wise and I 
generally feel that you must have a trial in big 
cities. 

You have mentioned in your speech 
that the Government of Maharashtra is 
cooperating with you. Let us start a begin-
ning In Bombay and we assure you that in 
Bombay itself, this sort of a system will give 
you lot of money. But one thing we want that 
money should not be utilised for any other 
purpose. It should be utilised for the bener-
ment of Bombay commuters. When I have 
been abroad, I have seen that in all the 
railway stations, there are banks cinema 
houses. shops and everything, whatever 
can be required it up there. They have built 
up 311 facilities in the railway stations. There 
are hotels over there so that the commuters 
or long-distance commuters, if they want to 
stop over-night there, they can use rooms 
over there. They need not rush here and 
there. They add to the comforts of the 
commuters. 

All these would never have been there 
if the people had no vision at the time of 
designing of railway budget. 

The most important thing that is done to 
the railways is electrification of the railways. 
By this, you will be saving lot of petroleum-
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ISh. Sunil Dutt] {English] 

based energy and this will be a very fine 
contribution and I feel that on this matter, the 
faster you do things, the better it will be. One 
thing is there where I sincerely differ with the 
hon. Minister. I was very happy when he had 
set upthe Railway Fare and Freight Commit-
tee headed by Dr. D.M. Nanjundappa, an 
eminent transport economist. I was waiting 
for his Committee's total report. It would 
have been very nice if we had waited for his 
report to design and finalise the railway fare 
and freight charges for the commuters and 
the goods. But the hon. Minister has not 
waited for that. As far as the commuters are 
concerned. we feel it is a great burden put on 
them. 

Sir, the entire thing was painted so 
beautifully. The hon. Minister's speech part-
I is really beautiful. The more you read it the 
more you feel how much beautiful it is. 
Everywhere there is plus-side; there are 
profits; there are profits in the Indian Railway 
Finance Corporation; there are profits in the 
Rail India Technical and Economic Servo 
ices; there is profit in the Indian Railway 
Construction Company. All these beautiful 
things were happeniRg. When I was hearing 
the speech of the hon. Minister I was in a 
dream-land. I was dreaming something 
beautiful was happening. But all of a sud-
den. the dream got shattered when Part-II 
came. When the Part-II came - especially 
the last page 19 containing - para 31.9 (iv) -
there all those dreams got shattered .... (Inter-
ruptions). It was like this: I will explain to you 
in Hindi. 

[ Translation] 

On the eve of Bakar-Id, male goat is fed 
in a better way for one month and after that 
the same male goat is sacrificed. 

SHRI A. CHARLES (Trivandrum): 
Please tell it in English. 

SHRI SUNIL DUTT: Sir, there is the Id 
festival in the Muslim Community. It is called 
the Bakrid. There, they have a sacrifice of 
the goat. They feed the goat for more than 
one month. They feed it everyday with the 
best of food and in the last day of the Idthey 
put a knife on the goat. In the same way, we 
were being fed with such beautiful visions, 
beautiful t!:lings of the Budget. But all of a 
sudden, when the time came on the com-
muters' fare, at that time we really felt that 
there is a sword on our neck. (Interruptions) 

In that, I think all of our Members of 
Parliament from Bombay whether they be-
long to the ruling party or the Opposition, 
they are all one - including our leader Shri 
Murli Deora. This hike is tremendous and 
the hike is from 5.7 percent to 6t. 7 percent. 
This hike is really too much. Earlier, in July 
also, there was a hike and with all our re-
quest 31so, you were kind enough to refuse 
it. But at this time you should be a little more 
kind enough to us to see to it that this entire 
thing is wiped out. It is really causing con-
cern as far as the commuters are conce~ned. 
I was reading somewhere in the newspapers 
that on the day of the Railway Budget one of 
the Board Members of the Railways said that 
the commuters are a pampered lot. These 
were the words used by him. But I would like 
to tell you that we are 'lot the pampered lot; 
the commuters are not the pampered lot. 
They are the poor people. They come from 
different walks of life. They are servants in 
some houses. There are people who carry 
food to deliver to different offices. There are 
people who c.arry milk; there are people who 
go to offices. And all those people who are 
there are not the rich people who commute 
on trains. 

Then I would like to tell you that accord-
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ing to Shri Arun Mukashi a Consultant with Lastly, I compliment you because your 
the Tata Consuhancy Services, the number a Department is a symbol of secular India, 
oftrainsthat run and the numberofcommut- trains are a symbol of secular India. trains 
ers who travel, ten commuters occuply one are the symbols of integrity, trains are the 
square metre of space in the suburban train symbol of unity of India. In any sphere of life 
during peak hours. Therefore, I want to you go you have to mention about your 
know from the han. Member of the Board in caste, religion, creed along with your name, 
what way the commu,"lrs are the pampered be it at the time of admission to a school or 
lot. Indian Railways have got strict rules in the case of a job. Even if you want to have 
about how many live animals can be carried a political ticket for fighting elections, you 
out in a wagon of a specified dimension. Any have to give details whether you belong to 
breach of rule is an offence. But ten people Schoouled Castes or Tribes ad so on. But 
occupying one square metre of space is here in your windows you give tickets to 
worsethantheanimals. With all these things everyone without asking for the religion, 
happening, still the people commute. They without asking for the caste. You are the 
do not commute for LuXUry. They commute symbol of secularism you are the symbol of 
because of necessity. Therefore, my re- national integration, you are the symbol of 
quest is that you must waive off this new hike unity of India. I feel you will keep that flag 
on the monthly fares and suason tickets and flying because there are only two depart-
this hike should be totally waived off. ments of the country which can keep the 

In my Budget Speech last year I had 
mentioned that hardly one and a half bogies 
were kept for women. I feel that there should 
be two bogies in every train for the ladies 
who travel because in Bombay, there are 
more number of ladies who go for work. My 
request is half of the bogie should be kept 
reserve for the disabled people because ten 
per cent of our people are disabled and no 
department cares for the disabled in any 
sphere. Therefore, my personal request is 
half a bogie should be reserved for the 
disabled people. 

Another thing that I would like to convey 
is that there is a terminal that has come up in 
Bandra East. But it does not function be-
cause the road that the Railway Department 
wants to have, will cut down so many jhopar 
pattis. People have been living overthere for 
the last 25 years. I feel that a decision should 
be taken that road can be put. I want the 
engineers of your Department to come and 
meet us and we will go to the locations and 
we can tell them that there can be a straight 
road from the terminal that can join the main 
road. 

flags flying. One is the railways and the other 
one is the film industry. In the film industry 
we never ask whether one is a Hindu or a 
Muslim. Indian cinema is also the symbol of 
secularism and national integration. Since I 
have praised you so much, I hope you will 
listen to our request and waive off the hike in 
the season tickets. Thank you. 

[ Translation] 

SHRI VILASRAO NAGNATHRAO 
GUNDEWAR (Hingoli): Mr. Chairman Sir, I 
support the Railway Budget of 1992·93. 
Board-gauge lines in Marathwada area of 
Maharashtra are very few. Recently hon. 
Railway Minister has inaugurated 120 kilo-
metre Manmad-Aurangabad broad gauge 
line after a long wait. This is a good initiative 
by the Government in this direction. Rail-
ways are meant for all i.e middle class, lower 
class and higher class people. I demand that 
the increase in the fare of upper class and 
second class should be reduced to half. 
There should be a broad-gauge fine in my 
constituency, Aurangabad via Parbhani and 
Nanded to Hyderabad. Irrigation facilities 
are adequate in Marathwada region and the 
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[Sh. Vilasrao Nagnathrao Gundewar] be extended up to New Delhi. This is a long-

land is very fertile. H this line is laid, ~he 
farmer will be able to send. his produce 
directly to big cities and he will also be able 
to have a good price for his crops. At the 
same time, there wiH be industrial develop-
ment and big mills and industries will come 
up in Nanded and Parbhani districts. There 
is a big historical Gurudwara of the Sikhs in 
Nanded. Devouts from within this country 
and from foreign countries come here to pay 
obeisance but in the absence of broad-gauge 
line they have to undertake difficult journey 
for other places as they have to get down 
either at Aurangabad or at Manmad. If a 
broad gauge line is laid here, they will have 
no difficulty and the revenue will also go up. 

Secondly, the 20 percent increase in 
the upper class passenger fare should be 
curtailed. Besides, the suburban trains, which 
are mostly used by the working class and 
middle class people, in Bombay 75 percent 
travel by these trains only, the increase in 
monthly season tickets and passes should 
be reduced at least to half otherwise it will be 
an additional burden on them. In its place 
more stress should be laid on crubing ram-
pant corruption in the railways so that there 
may not be any need to increase the fare. 
The theft from railway god owns and the theft 
of railway goods should be stopped so that 
there is no loss of the revenue. Improvement 
in catering service is also needed. As far as 
the tea and snacks are concerned, one cannot 
make out whether he is taking hot water or 
whether there is water in milk or milk water. 

Privat:~Q.t;';m uf the catering service is 
going to be done. We should give a deep 
thinking before handing over it to the con-
tractors otherwise not only the rates of the 
eatables will increase but sub-standard items 
will be supplied. The Jaipur Express from 
Kacheguda runs through four States, it should 

standing demand. According to my knowl-
edge this work was to be done last year only 
but it has not been done till now. So, this train 
should be extended up to New Delhi imme-
diately. Likewise the Nanded railway divi-
sion has been approved but the work has not 
started by now. That should be started 
immediately. There should be a direct train 
from Delhi to Aurangabad with the reserva-
tion quota facility at Parbhani. 

With these words, I extend my thanks to 
Jaffer Sharief ji and congratulate him for 
presenting a very good Railway Budget. 

'SHRI V. KRISHNA RAO (Chikkabal-
lapura): Mr. Chairman, Sir, The Hon'ble 
Railway Minister has presented the Railway 
Budget in this august House for the year 
1992-93, I welcome this Budget. 

[English] 

MR, CHAIRMAN: Mr, Krishna Rao 
please be brief... 

[ Translation] 

'SHRI V. KRISHNA RAO: Yes, Sir,l will 
be brief. Sir, this years Railway Budget is the 
common man's Budget. I thank the Hon'able 
Railway Minister for presenting such an 
excellent Budget. Last year it was 175 
crores of rupees surplus Budget. This year 
rt is Rs. 435 crores surplus Budget. The plan 
outlay is 57001- Rs. 5700 crores of rupees. In 
my opinion this should be increase by atleast 
300 crores of rupees. This increase in the 
plan outlay would help the Govt. to complete 
the ongoing railway projects. I am very 
happy to mention that the operation has 
increased by two percent. 

The Hon'ble Railway Minister has taken 
the bold step of introducing fifteen newtrains . 

• Translation of the speech orginally delivered in Kannada. 
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Eight of them have been introduced in the grains etc. This step would definitely check 
Sourthern region and seven in the northern inflation. 
region. I urge upon the Hon'ble Minister to 
introduce some more trains in the Southern 22.00 hrs. 
parts of the country. 

A new era has started in the history of 
railways by introducing Rajadhani Express 
from New Delhi to Bangalore via Hydera-
bad. I request the Hon'able Jaffer Sab to 
introduce Rajadhani Express to the cities of 
Madras and Gauhati also. 

Now the Hon'ble Minister is bringing 
revolution in Railways. He has decided to 
convert the metre gauge lines into broad 
gauge. We never expected to see such a 
miracle. Even our grand children did not 
expect to witness such a magic, our Hon'able 
Minister is doing magic in Railways as 
Ghatotgaja did in Mayabajar. During the 7th 
five year plan only 320 K.M. Rail line was 
converted into broad gauge. But now the 
Minister plans to convert atleast 6000 Km. 
Rail line into broad gauge during the 8th plan 
period. This astonishing figure is really a 
wonder in our country. This conversion 
would enable the industries to develop very 
fast. The conversion work should be taken 
up from Kanyakumari to Kashmir and from 
North East States to Rajasthan and Gujarat. 
The centre would be providing employment 
to about 36 thousand persons to costruct 
one Km. Rail line. Lakhs and Lakhs of unem-
ployed persons would be getting employ-
ment and hence the approach of the Minister 
is appreciated by one and all. 

Some of the members from the opposi-
tion benches were mentioning about the 
increase in fares. Of Course there is some 
increase is fares of superfast and suburban 
trains. The opposition party members should 
not forget the fact that there is no increase in 
the freight charges of essential commodities 
like sugar, kerosene, jaggery, diesel. food 

The centre propose to complete electri-
fication work of 1553 Kms. My colleague 
Shri Anbarasu was telling that the Minister is 
favouring Karnataka State. There is no 
injustice to any State. This fact would be-
come crystal clear H you look into the devel-
opment of Railways in different States. 
Karnataka was not at all there in the map of 
Indian Railways. There were several per-
sons from Karnataka who become Railway 
Ministers. Mr. Poonacha Mr. Kengal Ha-
numantaiah, Mr. Pai, and others from Karna-
taka were Railway Minister. They were all 
working according to the policy of the Govt. 
No Minister showed any favour to any State. 
To one of my Questions the Minister has said 
only 21 Kms of Railway line has neen elec-
trified in Karnataka State. There is no double 
line in my State. Bangalore~olarpet line is 
pending for the last several years. The other 
important lines which are pending are Mysore. 
Bangalore (conversion). Kuppam-Krishna 
rajapuram, Bangalore-Guntakallines. The 
narrow gauge line from Yelahanka to Ban-
garpet has not yet been converted. 

[English] 

SHRI OSCAR FERNANDES (Udupi): It 
was to be converted during the region me of 
Sri Krishna Devaraya. 

[T rans/ation] 

'SHRIV.KRISHNARAO:Thislinegoes 
via my constituency, Chikkaballapura. It 
also covers the constituencies of Shri K.M. 
Muniyappa and Sh. C.K. Jaffer Sharief, the 
Hon'ble Minister potato is grown abundantly 
here. This has to be sent to Rangoon, 
Shimla, and many other places. I, therefore, 

'Translation of speech originally delivered in Kannada. 
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[Sh. V. Krishna Rao] districts of Uttar Pradesh. I notice that the 

request the Hon'able Minister to take up the 
conversion work of this very old narrow 
gauge. The other important railway line 
which have to be taken up on priority basis in 
Karnataka are as follows:-

(i) Chitradurga-Rayadurga 

(ii) Hubli-Karwar 

(iii) Satyamangala-Chamarajanager 

(iv) Bangalore Circular Railway. 

The Centre should also set up South 
Western Zone in Bangalore immediately as 
we can no more continue to go the Madras 
for each and everything. 

The allocation made to the Konkan 
Railway should be increased substantially. 
At present it is just over 50 crores. My appeal 
to the Hon'able Ministerto double this alloca-
tion. 

Rocently there was a railway accident 
near Makalidurga on Bangalore-Guntakal 
line. The Hon'ble Minister reached the spot 
in the midnight even though it was raining 
heavily. He personally supervised the work. 
I request to the Hon'ble Minister is to expe-
dite the relief measure and to help the vic-
tims and other affected persons of the acci-
dent. 

I am thankful to you, Sir, for allowing me 
to speak on this vital subject, and with these 
words I conclude my speech. 

[English] 

SHRI BHUWAN CHANDRA 
KHANDURI(Garhwal): Sir, I rise to speak on 
the Railway Budget with a sense of disap-
pointment at the continued manner in which 
the Railway Minister has neglected the hill 

Railway Minister is just leaving the House. I 
would like to wait for him to come back. Iwas 
just going to say that this area has been 
neglected for the last 4 years as far as 
railway is concerned. I would like him to be 
here. We have been neglected for the last 44 
years and there has been no improvement. 
Anyway, I hope somebody will take a note of 
my suggestions. 

MR. CHAIRMAN: The hon. Minister will 
take note of what you want to say. 

SHRI BHUWAN CHANDRA KHAN-
DURI: Nobody has taken note of it for the last 
44 years and I hope now the Minister will take 
note of it. 

In this country we have two types of 
budgets; the General Budget and the Rail-
way Budget. In the General Budget some 
notice is taken of my part of the country and 
some money is allocated but as far as Rail-
way Budget is concerned, we i.ust do not 
exist for them. For the last 44 years there 
has been virtually no developmental activity 
and no progress has been made in this area. 

Between the first and the Eighth Plan 
the railways spent about Rs. 27,745 crores; 
adding Rs. 15,960 crores for the past three 
years the amount comes to Rs. 43,436 crores. 
Out of this nothing has been spent on the hill 
district. In all these 44 years there has been 
no developmental activity in the hill district of 
Uttar Pradesh. 

Today in my constituency, which con-
sist of two hill districts Chamoli and Pauri 
Garhwal, there is only one wayside sleepy 
looking railway station. This was in exis-
tence in 1930 also and for the last 60 years, 
it is the same railway stalion. Allhat time we 
had four shuttle trains running between 
Kotdwara and the nearest railway station 
Naziabad. We still have four shuttle trains. 
Our trains were on coal at that ~ime and they 
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are still on coal. This is the type of work that been requesting that some railway out agen· 
the railways have done. There is a single cies should be opened so that we get facility 
railway station in my constituency. I have a of rail booking. Today, to get a railway 
great deal of complaints to make but I will reservation we have to travel about 150 Km 
only make a few requests. I hope somebody to 200 Km by bus. The real problem comes 
will listen to it and take action. in going for reservation three weeks in ad· 

During the British period a survey was 
carried out with regard to a railway line 
between Rishikesh and Karnprayag. Some 
pillars are still existing there. We have been 
raquesting that this railway line be made or 
at ieast a meaningful sUNey I!> carried out. 
Even, late Mr. Bahuguna, who was from this 
part of the State. requested th:l.I the r.olway 
line trom Rishikesh to Karnprayag be made. 
I request you to at least carry out a meaning-
ful survey lather than just saying that this 
area is not 5uituble and hence railway line 
cannot be con:;tr..lcted. 

My second request is to have a direct 
railway line from Delhi to Kotdwara. Today, 
it takes about 9 hours to reacl1 there. And in 
between we are shunted around at one 
parti:::u:ar statIon where one has to spend 
abo ... '! 4 hours. This joume~ can be com-
pleted in three orfour hours. So, I once again 
requnst you to kindly give us a direct train 
between Delhi and Kotdwara. The oft re-
peated reply that there is no adequate vol-
ume of traffic is not correct. There are about 
42 buses under the U.P. Transport Corpora-
lion which ha"'9 been approved to run be-
tween Deihl and Kotdwara. In addition there 
ale abou\ 6 taxIes plying every day. This is 
the type of volume of traffic. Since no rail 
traffic is there, the passengers have to face 
tremendous inconv(!nience and discomfort. 
This is a long pending demand. Letters were 
written by earlier M.Ps. also, including late 
Shri Bahuguna. I request you to kindly 
consider this very genuine demand. 

Similarly. there is a requirement for a 
direct train between Delhi and Kathgodam 
which will link the Kumaon hills. In the last 6 
or 7 months that I have been here I have 

vance, because you have to come back 
again. You have been saying that suitable 
people are not coming to take these agen-
cies. I have checked it up and found that 
U.P. Garhwal Mandai Vikas Nigam has 
accepted this requirement. I request you to 
kindly go into it. 

Then Sir, we have provided, as I said 
right from the earlier doys, some berths on 
various trains from Kotdwara to various other 
places, likE' to lucknow, Howrah, Jammu 
Tawi, etc. Over a period of tima, instead of 
increasing these berths, these are being 
reduced. I would request you to kindly look 
at it dispassionately and provide adequate 
number of berths, so that, till $uch time you 
give the d;rect train, at least. people can 
travel Vlithot..1 dis-:.;omfort. 

Today, if a man has to go to Howrah, he 
gets a ticket to Howrah but I1e has to go to 
Mughalsaral and get a fresh reservation. 
You can understand how it is possible. 

Now, I will come to computerisation of 
booking system at Dehradun. Sir, we have 
been requesting for this also. Dehradun is a 
town where there are a large number 01 
Government establishments jai-..e ONGC. 
Indian Military Academy and then, it IS also a 
rail head forthe lAS Academy al Mussoosrie. 
In addition, people also go there in connec-
tion with tourism and so on. Therefore, there 
is a requirement of opening a Computerised 
system of booking at Dehradun. 

SIr, I have spoken to you about a train 
between Naziabad and Kotdwara when you 
were not here. I had said that from 1930 
onwards, we are still on coal. The shuttle 
train, at least, runs between Naziabad and 
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[Sh. Bhuwan Chandra Khanduri] Vir Chakra Mala Vir Chakra Mahavir Chakra 

Kotdwara on diesel, it would be some im-
provement. 

Then, Sir, I will come to Stations. The 
Railway Statiorts at Kotdwara, Dehradun 
and Rishikesh are in a shambles. I wish 
somebody would make a surprise visit. Shri 
Sunil Out! who has just now spoke said 
about the toilets and so on. I would like that 
somebody should go and see the conditions 
of toilets at Naziabad and Kotdwara Railway 
Stations. It is unbelievable how filthy these 
are. 

Sir I would also like to bring to your 
notice the tremendous tourism potential that 
this area has. And if the railway services are 
improved, better facilities are given, I am 
sure it will not only attract tourists within the 
country but from outsiae who go for a lot of 
hiking. There are other tourist spots also in 
these areas. 

Sir, I do not wish to take time at this late 
hour in the night. I would only request you 
that kindly give us a feeling, to the people of 
hills, that we are also part of this country as 
far as the railways are concerned. I regret to 
say that the state is not like as what it should 
be. These areas have produced many 
gallant people. It has been in lead in the 
freedom struggle. Even today, it is produc-
ing a large number of brave soldiers who go 
and fight for our country. These people are 
subjected to tremendous inconvenience. I 
would, therefore, very humbly request you to 
kindly look at it dispassionately and I am 
sure, you will be convinced that we are being 
neglected and we are not being fairly dealt 
with by the Railways. 

Before, I conclude, a request about the 
ex-Servicemen or the Service people. I had 
also requested you earlier for giving conces-
sions to the gallantry award winners. Today, 
the gallantry Award Winners that is, Param 

and the like are not given adequate conces-
sion by the Railways. I would request you to 
kindly put them at par with the freedom 
fighters and whatever concessions are given 
to them should be given to these Gallantry 
Award Winners. There are a very few who 
get them. They get them during War or 
during extremely difficult conditions. 

I therefore, humbly request you to kindly 
accept this request. 

SHRI KODIKKUNIL SURESH (Adoor): 
I rise to support the Railway Budge. This 
Budget, I believe reflects the Government's 
overall strategy to raise resources without 
putting too much burden on the poor people. 
Before the Railway Budget was presented, 
there were reports in the press almost daily 
saying that there would be sharp increase in 
fares and freights. Of course, the Railway 
Minister has raised more than thirteen 
hundred crores of rupees as additional re-
sources by raising the fares and freights. But 
it is the relatively richer classes who have 
been taxed. The increase in ordinary sec-
ond class fare is nominal. He has exempted 
the essential commodities like rice sugar, 
etc. from this hike. This will help the Finance 
Ministry and the Food Ministry to keep the 
prices of essential commodities undercheck. 

Now I come to some aspects of the 
Budget which need to be reconsidered. First, 
I wantto speak about the Season Ticket fare. 
There is a sharp increase in the Season 
Ticket fare throwing a heavy burden on the 
daily commuters. This, I think, is unjustified. 
Lakhs of daily commuters in major cities are 
protesting against it. I would request the 
hon. Minister to reconsider it. Another dis-
quieting feature is the 7112 percent increase 
in freight charges. A State like Kerala which 
gets many items of daily use from outside will 
face helty rise in the prices of the items like 
iron, Steel, cement and a whole lot of ite~s. 



753 Railway Budget, 92-93- PHALGUNA 26, 1913 (SAKA) Demands for Grants 754 
General Discussion; Resolution gRlyS.), 92-93 and Supplementary 
Re. Recommendations of the R.C.C.; emands for Grants (Rlys.) 92-93 

The Minister must look into this matter and greatly the movement of traffic on this sec-
help the States like Kerala. tion. So, he should include this section also 

in the plan for electrification. 
It is a perennial complaint that the rail-

way development in different parts of the 
country has not been even and balanced. 
Kerala's total railway lines are far below the 
national average. This has adversely af-
fected the development of the State. The 
State of Kerala has more than 35 lakhs of 
unemployed people on the live register of 
employment exchanges. You will be sur-
prised to know that there is not a single 
railway undertaking in the States. Both the 
neighbouring States have a numberof under-
takings but Kerala has been neglecteti in this 
respect. In this context I would place before 
the House certain genuine demands of 
Kerala. 

The first demand is that a railway coach 
factory should be set up in the State. The 
Government of Kerala had promised to pro-
vide all infrastructural facilities free of cost. A 
coach factory has great employment poten-
tial. Besides, such a gesture will be greatly 
appreciated by the patriotic people of Ker-
ala. 

Secondly, there is a longstanding de-
mand for the constuction of a new railway 
line between Cochin and Madurai. Some 
survey was perhaps conducted but nothing 
further has been done. This line is going to 
be economically viable as it will link many 
important areas in the hill region which pro-
duce cash crops. There will be greater 
mobility in trading activities and this will push 
up the railway's revenue. I would request 
that this line to be constructed. 

E:ectrification of railway lines has been 
a longstanding demand from Kerala. I thank 
the han. Minister for sanctioning electrifica-
tion between Erade and Ernakulam. In this 
context, I want to make a request. The 
Ernakulam-Trivandrum section has very 
dense traffic. Electric traction will facilitate 

Doubling of track in the Ernakulam-
Trivandrum section is hanging fire. H you 
look at the number of trains moving on this 
route daily, you will at once be convinced 
about the need for doubling this track. I want 
this work to be completed at the earliest. 

In southern part of Kerala, people's 
another longstanding demand is construct a 
new line earliEr proposed - Chengannur-
Adoor-Kottarakkara -Nedumangad-Trivan-
drum. 

This line survey was completed past 
several years. But it is in cold-storage so far. 
This line covered important ar&as of Tmvan-
core side. I strongly demanded that this line 
should be approved and constructed. Oth-
erwise, the people of lhese areas will go to 
agitation against injustice of railways. 

In my constituency there is only one 
line. That is Ouilon-Sehencottah-Madurai 
metre gauge line. This line was constructed 
during the British regime. It is one of the 
oldest railway lines in the country and it is 
also more than one hundred years old. I 
request the hon. Minister to take urgent 
steps to convert it from metre gauge to broad 
gauge. This line is included in the Madurai 
Division. At the moment it is very in conven-
ient for people and the railway workers from 
the Kerala side to travel by this line. The 
people wanted that the Kerala region must 
be shifted to Trivandrum Division. 

On this line there are two important 
overbridges, at Mylom and Nedum-
panjikulam. We have submitted several 
representations to reconstruct both these 
old bridge because number of accidents are 
taking place on both the bridges. 

May I also request the han. Minister to 
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consider the serious problem of Ouilon-
Punalur region. The long standing demand 
of the passengers there is for two passenger 
trains to start one in the morning and another 
in the evening from there. 

Another important point I want to men-
tion is that there are two railway staticns in 
my constituency, Punnalur and Kottanakkara 
from which reservation quota is only for two 
tickets by Kerala Express and JayantiJanata 
Express. My humble suggestion is to in-
crease this quota to ten each. 

Another important railway station on 
this line is Anvaneeswaram. I also request 
the han. Minister to provide roservation fa-
cilities from this station also. 

UR. CHAIRMAN: You can write to the 
Railway Minister to take care of such things. 

SHRJ KODIKKUNIL SURESH: Another 
seriOus complaint is about the Scheduled 
Caste and Scheduled Tribe employees who 
are being harassed by the higher officials 
and upper caste offICials. There are a number 
of cases pending in the Railways where the 
SCtST employees are attacked and har-
a$sed. There are also unwanted suspen-
sion and termination of services or transfers. 
Promotions are also delayed for SC/sT 
employees iIIeg:~IIy. This is also very impor-
tant and the han. Minister should enquire 
into. those cases. 

22.23 hrs_ 

[MR. DEPUTY SPEAKER in the Chai~ 

[ Translation] 

SHRI PREM CHAND RAM (Nawada): 
Ur. Deputy Speaker, Sir, I want to draw the 
attention of the han. Minister through you to 
a very backward area, Nawada constituency 

position, that alter a long wait I have been 
given an opportunity to speak. 

Nawada area has been dominated by 
the Scheduled Castes for years, that is why 
I understand that this area has been ne-
glected. In my constituency· a single track 
grand cord metre line connects Kiul Junction 
via Gaya Junction. This Hne was laid in 
British time. The train has only third class 
compartments and it is driven by a steam 
locomotive. There is no light and no proper 
security arrangements on this train. There 
has been a long-standing demand from that 
district, I had also requested the hon. Minis-
terto convert that line intobroad-gauge. The 
most important thing is that my nearest rail-
way station is Nawada and I have to get 
down at Patna in the absence of that Ex-
press train and I have to cover three hundred 
kms. to reach Nawada, this is a very sad 
situation and it is expensive too. When the 
National Front Government was there, it hdd 
started Tinsukia train via Gaya and Kiul and 
that Tinsukia train ran on that line success-
fully; I understand that if an Express train is 
run 110m Kiul via Gaya ar.1 Nawada, it will be 
beneficial to passengers. 

t will request the hon. Minister through 
you that this Nawada area of Central Bihar is 
very tertile. The minerals are ir abundance 
there, coal and mica are there b~ till today 
that place has not berm linked diredly with 
Patna, the capital of Bihar. I' that is can-
nect8d, then it will contribute to tho industrial 
as ~plI as economic well-being of Ihe coun-
try. I hope the Railway Ministry will pay 
attention to it. I would like to say one more 
thing that there is a weekly train between 
Patna and Cochin. If that is diverted to Agra. 
then it wiU be convenient for the passengers 
and if it is run thrice a week, passenger will 
still benefit from it. Last year the Railway 
Budget proposed to link Dhanbad with Ta-
tan agar and some amount was also ap-
proved for it and this amount was sanctioned 
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to construct Sudan station and plateform but friends from Congress placed 5000 rupees 
I am sorry to say that nothing has been done and asked to lay down railway line in his area 
In that connection by now. I would like to and the State Minister assured that the line 
drawn the attention of the hon. Minister to it will be laid. I will nottalk of money here, since 
that he should show his eagerness towards it is not consistent to parliamentary pradice 
executionofSudanrailwaypiatformforwhich but I want an assurance that the line should 
an amount was sandioned so that the people not be frozen and help should be given on 
might avail the facility. Wdh these words I behalf of the Central Govemment to carry 
hope that the grand cord metre gauge line out further works on that line. Himachal 

from Gaya upto Kiul Jundion would, be Pradesh does not have so much resources 
converted into broadgauge and an Express that his people may give money or land to get 
train run as the last National Front Govern- this work done, therefore the han. Minister 
mem had started Tinsukia train. will have to arrange money and further work 

on that line will have to be carried out. 
With these words i extend my thanks to 

you. 

PROF. PREM DHUMAL(Hamirpur): Mr. 
Deputy Speaker Sir, the only aim of speak-
ing on Railway Budilet at this late hour of 
night is that I may draw the attention of the 
han. Minister to the regional imbalance that 
has cropped up. My friend from Congress, 
the han. Member from Madras has also 
drawn his attention to this problem. Unfortu-
nately, people are having the impression 
that the work is done only for the area from 
where the Railway Minister comes. I will not 
recount the names but comparitively much 
attention has been paid to the areas from 
where the Railway Ministers have come. 

SHRI CK JAFFER SHARIEF: Please 
say about Nangal, Talwara and Nalgarh. 

PROF PREM DHUMAL: Mr. Deputy 
Speaker, Sir, I want to draw the attention of 
the hon. Railway Minister to that very railway 
line. That railway line was laid during the 
British time, after that 15 kms. Nangal-T al-
wara railway line was laid in 15-16 years, 
there was a budget of rupees 100 crore for it, 
in the first instance a sum of rupee 2 ClOre 
was allocated, last time George Femandes 
Sahib raised it to 5 ClOre, you allocated again 
rupees 2 emre and this time I am surprised 
to see that only a sum of rupees 1000 has 
been allO<.ated for it. Just now, one of my 

Mr. Deputy Speaker, Sir, Himachal 
Pradesh has water resources, it is giving 
water to the whole country, if it has apples 
then, it is giving apples to the whole country, 
it is giving wood, it sends jawans to army so 
it is the duty of the country to see that the 
provision of the railway line made for its 
jawans should be materialised. 

Sir, secondly I want to say that the 
distance between Kalka and Parwanoo is 
just 2 kms and Parwantoo is our industrial 
area. The State Government is sending 
proposal again and again for this 2 km. 
railway project but that proposal is rejection 
in name of lack offunds. I would request you 
to consider this projed sympathetically and 
get it completed in time. 

You have been talking about converting 
the metre gauge lines into broadgauge lines 
throughout the country. Hon. Prime Minister 
has also mentioned about it. But no provi-
sion has been made for the route from Pa-
thankot to Palampur which is a very busy 
route. I would like to request to convert the 
narrow gauge line to broad gauge line ;n 
Himachal Pradesh. 

Mr. Deputy Speaker, sir, I would like to 
draw the attention of the House and hon. 
Minister towards the Kapurthala Rail Coach 
Fadory. It has been allocated to Punjab, it is 



759 Railway Budget. 92-93- MARCH 16, 1992 Demands for Grants 760 
General Discussion; Resolution fRlys.). 92-93 and SUlJI)/ementaty 
Re. Recommendations of theR.C.C.; Demands for Grants jFllys.) 92-93 

[Prof. Premdhumal) basic amenities like soap etc. are not pr0-

a good decision but I have come to know that 
its purchase office is in Delhi. What is the 
reason behind it that the factory is located in 
Punjab and its purchase office is in Delhi. 
People complaintthat purchase office should 
be set up there only to promote ancillary 
industry. But purchase office is located in 
Delhi while the factory is located in Kapur· 
thala. 

I would like to draw your attention to 
another topic. A big railway accident oc· 
curred near Javavala in Kangra district. Death 
toll was first reported to be twenty six and 
afterwards twenty-seven. It is not known 
which figures are right. The kith and kin of 
the deceased have not received the com-
pensation. State Government has declared 
Rs. ten thousand as compensation but 
Central Government has given only Rs. 5000 
and after some time increased it to Rs. 
10,000/- but the dependents have not re-
-ceived that too yet. The tribunal is in Chan-
digarh and people have to come from Hima-
chal Pradesh to Chandigarh. How they can 
come so far from their places to plead their 
case and receive the compensation. I would 
request the Government to provide that 
money to the families of the victims immedi-
ately. I would like to submit one more thing. 
The second class rail fare have been in-
creased very much. Only rail journey up to 
ten kilometres has been exempted from the 
hike. Now-a-days, nobody prefers to travel 
by train for such a short distance. Govern-
mentshouldthinkto ussen the burden onthe 
passengers travelling by second class. 
Similarly, the fares of the higher class are 
always increased. It has-rather become a 
fashion to incre<"se the railway fares of first 
class and it iscaUed socialistic attitude. While 
attention is not being paid for improvement in 
the facilities · ... !;ai facilities you ilia providing. 
Many M.P.'s travel by train. Mo!';tly they 
travel by second class Air conditioned rail-
way coach., It has been notlced that eve1 

vided there. Toilets are not cleaned. H you 
provide better facilities people will not feel to 
pay increased fares. The fares are being 
increased day by day but there is continuous 
deterioration in the facilities. 

Similarly, according to the information 
available to me the people of wheel and axel-
plants complaint that they are manufactured 
in large quantities but the Kapurthala factory 
managers complaint thatthough the bougies 
are available but wheel and axels remain in 
short supply. There is a inconsistency be-
tween the statements of the both. 

In the end, I would like to draw your 
attention towards the plight of the employ-
ees. Sir, previously the pay scale of Hindi 
Assistants was same as of other Assistants. 
They are in that services from 1952, when 
this cadre was formed. The Ministry of 
personnel has given the scale of Rs. 1640-
2900 is the Assistants of General cadre. But 
the official language employees, the Hindi 
Assistants have not been given this grade. I 
raised two points, one was of regional bal-
ance and the other was of the official lan-
guage personnel, such as Hindi Assistants. 
It has been said that the official language 
personnel fall under category 'C' whereas 
the General Assistants are under category 
'B'. But the employees says that they have 
not received any such notification that they 
have been put under category 'C'. It is all 
because they are official language person-
nels. The Assistants working in other de-
partments have been put under category 'B'. 
This discrimination should not bethere. The 
Hindi Assistants are more qualified than the 
other Assistants. They are required to pass 
both Hindi and English. Therefore, I would 
like to submit that this change in the category 
w.1tI~1 in1Cl1'mingthe employees is not proper. 
j nlS snouKi not be made an excuse. Inspito 
of the fact that they are better qualified than 
other Assistants, discrimination is done 
against them. On the one hand. we talk of 
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promoting national language and on the 
other hand the employees serving the cause 
of national language I.e. Hindi Assistants 81'8 
not being given same grades as the other . 
Assistants are getting i.e. 1640-2900. This 
would be a great injustice to them. I WOUld. 
therefore, request you to grant same pay 
scales to Hindi Assistants as to other Assis-
tants. 

As you have shown sympathetic atti-
tude for again starting Himachal Pradesh 
Express, I believe that in the same way, you 
would also make provisions for constructing 
Nangal-Talwara railway line. People of 
Himachal Pradesh would be thankful to you. 
This line is very important from the strategic 
point of view. Keeping In view the Punjab 
situation, thi$ parallel line has been con-
structed. It connects Himachal Pradesh, 
Talwara and Jammu-Kashmir. This line is 
very important from this. point of view. Hon. 
Minister Is well aware of this fact. this may 
have been left due to oversight I would 
request you to make provisions for this line. 
With these words, I conclude. 

[English] 

KUMARIFRIDA TOPNO(Sundargarh): 
Speaker, Sir, I congratulate the Govemment 
and the hon. RaIlway Ministerfor presenting 
a viable Budget Indian Railways, as part of 
the national infrastructure, has made a tre-
mendous contribution to the nationaJ ec0n-
omy and in the emergence of modem India. 
They have given a rllip to indusIrial growth 
by inter-connecting the primary production 
areas and industrial c::entJBS and the mar-
kets. TheRalways8l'8the~modeof 
tJansportforlowarandntile incomsgroups 
for traversing mecIum and long cistancas.. 
Railways ant the buIt carriers of con.noeI-
ties life foodgrains. faftIisars. coal. raw 
nlillarials, staal, rRneraJ oil etc. 
-.~~ 

- ';:Sir. 1ha RaIwaJ BudgaI. no dcdJt. is a 
viable budgal a. onca again the garUna 

butprassing de; nands of the IJIo1OPI9 OtOrissa 
in general and those of the people of my 
parliamentary constituency sundergarh in 
particular have been neglected. I want to 
draw the attention of the Govemment. through 
you, Sir, in this august House to the follow-
ing: 

The lJtkaI Express Is the only train which 
connects my Parfiamentar constituency in 
Sundergarh with Delhi. There is no air 
service to Rourkela. The UtkaI Express is as 
good as a passenger train. It halts aJmost at 
every station. Between Gwalior and Jhansi 
it becomes overcrowded, as local passen-
gersget into the reserved bogies making the 
life of long distance passengers miserable ... 
have been demanding the improvement of 
this train, but no tangible step has been 
taken so far. I would request the Govern-
mentto make it a superfast train or introduce 
a superfast train from Delhi to Rourkela 

Secondly, Rourkela being the steel city 
is a pride for our country. P.eopIe from au 
over the country are serving in Rourkela 
Steel Plant, They have only one train UtkaJ 
fortheir onward journey to Delhi. This makes 
quite difficult to get reservation. So, I would 
request the Govemment to extend Amritsar 
T atanagar and Patna-Hatia ExpI'8SS to 
Rourkela. 

thirdly, Rourkela Railwaystallon needs 
a lot of improvement and ranovation. About 
Rs_ 7_781akhs had been sanctioned forthis, 
as intimaledto me by the Railway Ministry. 
But morefunds81'8 required to construct one 
more platform and providing all 1IenrinaI 
facllies. Provision also should be made for 
COfI1JUl8risati at pass8lIg8fS' raservaIjon 
atRoulbla. 

Fourthly. 1ha Budget also lays down 
... prajacts and sections totdn5JU1 km. 
IwoukItaqUaSltheGovemrnanltoconstruct . 
a ..... batt Bin TacIa' and Billtag;ah 
which ....... in rapid industIiaIisatiDd ci 
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(Kuma; Frida T 0pn01 aI'S caused by the unjust hlca in Second 

this most neglected part of Orissa but rich in 
iron ore deposIIs and other minerals. I would 
also request for construction of a new rail-
way line between Jharsuguda and Sw1der-
gam and Jashpurnagarconnec:ting the tribal 
heartland with a view to improve the aeon-
omv of the tribaIs. 

Railways has acquired hundreds of 
acres of tribal land forconstndon of Banda-
munda RaiIway)'8rds. Only one-third of the 
acquired land has been utilised and the rest 
ara eiIhet lying vacant or being misused by 
way of being IegaIv encroached upon. 
Railways failed to provide job to at least one 
member of each of the displaced families. 
This has created a lot of tension and mis-
used in tile minds of the tribaJs towards the 
Government. I would request.the Govern-
",ent. through you. Sir. to establish a railway 
coach fedofy at Bondomunda, which wiG not 
only serve the national intarest"but also the 
bcaI inttmlSt providing job avenues to the 
JocaI trbaIs. An our endeavours would be to 
bring the youths specially the tribaIs in the 
main-sbeam of the nation. 

FJOaIv. there has been demands '10m 
the people since long for the construction of 
two overbridges, one fly over bridge at Ba-
santi Cobny Gate. Rourkela and another at 
Kukda Gate near Bondamunda I would 
request the Government. through you, to 
make budget provisions for the construction 
of these two overbridges. 

lastly. I support the budget proposals 
and conclude my speech. 

PROF. SUSANTA CHAKRABORTY 
(Howrah):Mr. Deputy Speaker, Sir. I oppose 
the Railway Budget because of its inflation-
ary impact on the economv and also due to 
various other reasons which are the pr0-
gressive decline in Plan outlay for the devel-
opMntofrailway, the ~ofc:ommut-

Class railway fare and the rates of monthly 
se8SOntickets. I oppose the Railway Budget 
because of the hike in freight charges which 
shaI1 increase the prices of certain important 
commodities and also because of the fact 
that it has roused a sense of deprivatiori 
amongsl th&peopIe of West Bengal. Agood 
number of proposals have been subI:nitted 
from West Bengal. but almost none of them 
has been accepted by the Railway Minister. 
In 1972. the late Shrimati Indira Gandhi 
inauguraled a line from Howrah which is mv 
constituency to Amta and Charnpagana, but 
til date, on the Howrah-Amta line onJv upto 
Bargachia, a line has bean constructed. I 
raised this issue in Parliament during the last 
Session tID which the Raitway Minister re-
plied that the projed has not been aban-
doned and it shaft be taken up. But, only As. 
One thousands has been allotted for this 
purpose and I do not know whether the 
Government likes to continue il If there is no 
fund to complete the Howrah-Amta line, I 
shall request the Minister to at least extend 
the line upto Munshirghat so that the two 
districts. Howrah and Hooghly can utilise 
this railway line. 

Sir. about the vidimisation of railway 
employees under rule 14 (2). I request the 
hon. Minister to think about it. It is a very 
serious issue. In mv constituency, in the 
Shalimar Transit Depot. almost 200 workers 
have been declared surplus. We are yet to 
know as to what is their lot I request the 
Minister to make the Rajdhani Express daily 
from Howrah to Delhi. I would also request 
him to consider the idea of starting a dupli-
cate Rajdhani Express with alternate stop-
pings from the original Rajdhani Express via 
Patna. 

Sir. none has mentioned about the 
Railway Saloons. I do not know what is the 
use in carrying on with this colonial legacy. I 
have full information with me and I shall write 
to the hon. Minster. But, so far I have 
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gathered that almost 30 cozhes have been the form of an exceDent Railway Budget for; . 
attachedtoeachRllilwaySaloon •• the.birth the year 1992-93. 
capacity of these coaches are utDised in 
Three Tier from Howrah to New Delhi, it can 
earn more than As. 291akhs a day and if ~ is 
turned into AC Two lier, it can earn more 
than As. 49lakhs a day. So, I would request 
the Railway Minister to do away with the 
colonial legacy and convert these coaches 
for the use of the common people. I do not . 
know who are the persons who can utilise 
these Railway Saloons. I would also request 
the Minister to enquire as to who was the 
person who had travelled on 13.1.1992 by 
the Railway Saloon No. 121 from Delhi to 
Howrah, Howrah to Cuttack and came back 
also by the same route. I would request the 
Minister to enquire and tell us as to who was 
the person who had used this opportunity. 

From the entire Budget, it is seen that 
the interests of the common people have 
been neglected. About the railway hawkers, 
my friend, Shri Syed Masudal Hossain raised 
the issue. I would also join my voice with him 
and request the Railway Minister to give 
them licence so that the Railways can earn 
something and these unemployed people 
can also earn something so that they do not 
become goondas. 

About the privatisation of catering serv-
ices, those units which are earning profit 
should not be privatised. Shri Lal Bahadur 
Shastri took it over because of certain fac-
tors. A lot of commissions from the vendors 
were associated with it. Second thought 
should be given to this aspect by the hon. 
Railway Minster. This is my earnest request 
to him. 

[ TransIationJ 

*SHRJ OSCAR FERNANDES (Udupi): 
Mr. Deputy Speaker, Sir, Hon'ble Railway 
Minister has given a new gift to the peopI_e in 

It is quite natural that people demand 
new railway lines. Many members also have 
requested for new railway lines~ But if the 
fare is increase by ten rupees no body is 
prepared to pay that. On one hand they say 
that they should get new lines and on the 
other they are not prepared to pay for that. 
Parliament is to consider this basic question. 
How can the Minster yield to all demands 
without sufficient funds. 

The Hon'ble Minister has a new and 
innovative approach. He wants to go in for 
unigauge system throughout the country. 
150 years ago lord Dal Housie had thought 
of unigauge system in our country. Recently 
while addressing a meeting in Bangalore I 
had mentioned about this unigauge system. 
Perhpas Shri George Fernandes was refer-
ring to that statement while speaking on 
railway Budget here. Now it is the question 
of the people of India and not of Dal Housie 
or Britishers. 

The Honble Prime Minister recently 
made an observation that the number of 
Railwaydemandswouldoutnumberthetotal 
number of members of Lok Sabha. 

The approach of the Hon'abIe Minister 
to have Unigauge system in the country is 
commendable. The people of Karnataka 
and the people of the entire country should 
be grateful to the Hon'able Prime Minister 
and Railway Minist9l'. 

The conversion of 8angalore-Mirag line 
into 8roadgauge is pending tor a long time. 
This has to be completed at the earliest. The 
rail line between New MangaJore Port and 
8angalore should also be taken up on a 
prioirity basis. Then there would be direct 
link between New Mangalore Port to Madras 

* Translation of the speech originally delivered in Kannada. 
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[Sh. Oscar Fernandes) potter gets only one pot for himself. Similar 

via Bangalore. This is possbIe because of 
the new approach of the Minister. Otherwise 
this conversion would not have been taken 
up even after a century. 

Previously Shri George Fernandes has 
strongly criticised the Konkan Railway Proj-
ect. This time he has not criticised and on the 
other hand he has silently acknowledged the 
priority given to the completion of Konkan 
Railway. Konkan Railway can reduce at 
least 1000 Kms distance between Bombay 
and Mangalore. This vital line would benefit 
Kerala, Karnataka, Goa Maharastra and 
Gujarat. 

Another important step would be to give 
priority to the eledrification of the railway 
lines. Then only railway lines can be viable 
with optimum utility value. Unigauge system 
would also add to the viabi6tyof lines. laying 
of new lines must be taken up in the back-
ward areas, like RajaSthan and North East-
em States, one of myfrieods was saying that 
railway line would have been laid in his area 
between Imphal and Dhimapur H we had not 
achieved freedom. Therefore prominence 
should be given remote and backward ar-
eas. Arteries carrying blood to different parts 
of the body. Blood from different parts f the 
body is carried by veins to the heart. Simi-
larly aD parts of the country are rmked with 
the country's Capital and State capitals and 
other important centres. This is the symbol 
of National Unity and Integrity. The people 
living in remote areas also should not feel 
isolated and cut off from the main stream. 
This is how Railways play a vital role in 
shaping the future of our country. 

Sir, I do not want to go into further more 
details. There is no time and many of the 
Hon'abIe Members are eagerly wailing to 
express their views. 

As Sh. V. Krishna Rao has said the 

is the case of the Railway Minister. Hence it 
is not correct to say that he favours his state. 
In fact he has taken into consideration the 
entire country. But of course he has given 
priority to areas which are backward as far 
as railway facilities are concemed. 

Mahatma Gandhi intended to travel in 
FII'Sl Class when he was in South Africa. He 
wanted to wear coat, boot etc like Britishers. 
On realising the fate of the people of our 
country, most of them travelling in third class 
compartments, ultimately he travelled in third 
class only. 

There are so many complaints about 
the maintenance of toilets in the trains and at 
stations. Here also we have to leam from the 
father of our nation. Let the Railway Minister 
provide Brush and water in the toilets. 
Whoever uses the toilet will clean it. 

Railway protection force personnel are 
on hunger strike. They are demanding rec-
ognition for their association. I urge upon the 
Hon'able Minister to gave a sympatehtic 
hearing to their demands and to solve the 
problem immediately. Some concession 
has to be given to daily commuters by reduc-
ing the fares. 

Many persons have lost their lands in 
the Konkan railway project. They should get 
relief very soon. 

Many State Governments are saying 
that they can't contribute for laying new 
railway lines. On this point I would like to give 
a suggestion. The centre is releasing crores 
of rupees for implementing Rojgar Yojana. 
Substantial amount is not being utilised for 
Rojgar Yojana. I therefore appeal to the 
States to contribute at least one per cent of 
this amount for laying new Railway lines. 

I request the Hon'able Minister to intro-
duce a day time train between Mangalore 
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and BangaJore. At present there is only a passing through a period of serious eco-
night train. nomic crisis and we talk about providing 

such facilities to Ex-M.P.'s and Ex-M.LA's. 
Konkan Railway work is progressing 

well. The construction work upto Bombay is 
expected to be completed by 1994.1 request 
the Minister to take steps to complete this 
work on time. Further Railway Minister, Shri 
George Fernandes had set up the corpora-
tion. He had a good plan but he could not 
provide funds. Perhaps this project would 
have been dropped if other persons had 
taken over as Railway Minister. But Mr~ 
Jaffer Sharief is a bold Minister and he has 
taken filr.l steps in this diroction. I congrat-
late the Minister and wish him all success in 
his ventures. 

Sir, I thank you for giving me a chance 
to speak and with these words, I conclude 
my speech. 

SHRI HARISINH CHAVDA (Banaskan-
thaI: I Stand to oppose Railway Budget 
because I think that state should think over it 
from the point of view of welfare. Britishers 
came here with the motive of doing trade and 
when they. ruled this country, they did the 
same. It is rather unfortunate that the same 
practice continues. The official do not bother 
about it because they will get their saiaries. 
For these reasons, my opinion is that serv-
ices like telephone, posts, transportation and 
railway should not be state subjects. States 
should only handle the subjects if revenue, 
Military and land. For these reasons, I op-
pose this Budget. 

Mr. Deputy Speaker, Sir, on one had, 
the plight of poor people of this country is 
becoming miserable and on the other hand 
even the Ex-M.P.s are given the facility of 
free passes. This should not continue. Tbey 
should be provided to the people who have 
served the cause of nation but it would be a 
misuse of the facilities when these are pro-
vided to the people who become M.P. or 
M.L.A. for a very short period. Our country is 

I am of the view that pension and such other 
facilities should not be provided to M.P.'s 
and so I basically oppose this Budget. 

Mr. Deputy Speaker, Sir, gross injustice 
has been done to the State of Gujarat. Major 
part of the State of Gujarat falls under West-
ern Railways. Even then its head-quarters is 
not in Gujarat. As Muhammad Tughlak 
changed the capitalfrom Delhito Daulatabed 
and then back again same is the case with 
Railways. Gujarat is the centre of Western 
railways but it does not have its headquar-
ters there. Headquarters is located in 
Bombay. There has been a long-standing 
demand for it but it has not been fulfilled 
though approved. This is rather a matter of 
distress. The narrow gauge train service has 
been stopped in Gujarat and somewhere the 
meter gauge has also been stopped. A new 
train service should have been started but 
this has not been done. But the trains which 
were running earlier have been withdrawn. 
These should be started again. Many such 
lines have been disrupted in Saurashtra. 
The bridges on the railway lines should be 
utilised and new over-bridges should be 
constructed. 

There is a wide-spread corruption in 
railway-department. The funds should be 
properly utilised. Since, Banaskantha is a 
border area therefore, it is important to con-
nect it with railway lines. It is important to 
develop it if we want to develop our country. 
It should be developed by connecting it with 
railway, roads, New industries should be 
provided there. Often the development of 
those areas receive more attention from 
where M.P.'s get elected. This tendency is 
not praise worthy that he should only pay 
attention to his own area. Country would 
only move ahead if its backward areas re-
ceive proper attention. 
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[Sh. Harisinh Chavda] I request that as soon as possible. that 

I felt very happy once when the Budget 
was presented by Shri Madhu Dandvate, 
who was then Railway-Minister. He pre-
sented the Budget fully devoted to the cause 
of developing this country irrespective of 
party affiliations and interests. Therefore, I 
adhere to the principal of one class for all 
people, irrespective of the fact whether he is 
a Minister or a common man. You better 
know the plight of the common man in rail-
way. There life has become miserable. 
Once when I happened to be Prohibition . 
Minster in Gujarat, I used to promote the 
programme by roaming in disguise. If I had 
the charge of Police Department, I would 
have projected the reality happening in 
Gujarat. If the Railway Minister pay a visit to 
General Coaches, then only he can realise 
the conditions of the common man. The 
system of the country should work in such a 
way that the life of common people becomes 
a little comfortable irrespective of the fact 
which party is in power in any State. 

Mr. DeputySpeaker,Sir,1 as well as.the 
people of my constituency would like to 
thank the hon. Minister of Railways for doing 
good thing for my area He has been very 
kind to extend -the services of Samdadi-
Palanpur train. It was a longstanding de-
mand of my area But no money has been 
spent for the development of Palanpur Sta-
tion Junction whereas crores of rupees have 
been spent on Abu Road Station which is not 
a junction at all Various facilities have also 
been provided there. I think, fqr last about 
20-25 years, not a single paisa has been 
spent on this station in the name of develop-
ment, Neither the length of the platform has 
been increased, nor was the length of the 
shed increased and neither was an over-
bridge constructed. Maximum number of 
accidents take place at this place. Until the 
bridge is constructed, the entire district would 
continue to experience difficulty. That is why 

bridge should be widened. 

Ahmedabad is the centre of diamond 
trade, But majority of the workers came from 
Banaskantha. It is necessary for the prog-
ress of these people that the Ahmedabad-
Palanpur-Jaipur metreguage line is con-
verted into broad gauge. It will prove con-
venient for the people and ensure develop-
. ment of the area. I would, therefore, like to 
request that this metre guage line should be 
converted into broad guage. Sometimes 
meetings in connection with telephone serv-
ices are held with Members of Parliament 
and the M.Ps. are involved in Connection 
with a number of problems, with the officers 
posted at the State level. The M.Ps. face 
several other problems also. In order to 
avoid this, the Divisional OffICers could be 
asked to fix dates for the meetings and 
inform the hon. Members accordingly. Vari-
ous problems could be discussed in the 
meetings and there could be quick disposal 
of minor problems. 

There is no level-crossing in Piprada, 
Chandisar and Jadi. The farmers will have to 
cover a round about distance of 10 kilo-
metres. If some arrangement could be made 
for this, we shall be extremely obliged. 

Our area is very backward. Salt trade is 
carried on here, but railway wagons are not 
available. If the Government can arrange 
wagons, industries can prosper in the area. 

The Jodhpur express which starts from 
Ahmedabad has no stoppage in Gujarat. 
We have more links with Rajasthan I request 
the Government to provide a stoppage for 
this train at Palanpur. Super Fast Ashram 
Express is a very good train. It is very 
convenient to people. But the number of 
coaches attached to this train is less. As 
such, the passengers are not finding it ade-
quately convenient. Please double the 
number of coaches from Ahmedabad. If 
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the ... 81'8 7 coaches, these could be made I urge upon the Hon'ble Mlnlsterto expedile 
14. I felt necessary, two engines could be this work and to cof1l)letelt on time. 
attached to It. Efl1)loyees Indulge In a lot of 
corruption In this train. Passengers sit with· 
out reservation and too. who have got the 
reservation done do not get any space to sit. 
I will give In writing the other points I want to 
make. 

* SHRI K H. UNIYAPPA (Kolar) Mr. 
Deputy Speaker. Sir, I congratulate the 
Honble RaIlway Minister for ·presentlng a 
progressive Railway budget. I would be fail-
Ing In my duty If I do not congratulate the 
Honble Prime Minister Sh. P. v. NaraSlmha 
Rao. It is the Prime Minister who has en-
abled our Railway Mlnlsterto pl'8sent a very 
good Budget. Our Honble Minister of State 
Shrl Mallikarjun Is also striving hard for the 
Improvement of Railways. Hence I thank him 
forthls best efforts. In addition to his It Is the 
Railwayemployeeswhoshouldbecongratu-
lated for their dedicated service. 

It is the middle class and the poorer 
section of the Society who would get the 
maximum benefit of this Budget. This is an 
unique achievement of the Hon'ble Minister 
Shrl. Jaffer Sharlef. This budget would en-
able new Industries to come up. Thefarmers 
can also derive maximum benefit especially 
forthe transportation of food grains. TheI9Is 
no Increase in the freight charges of most of 
the essential commodities. 

My Hon'bIa friend Shrl. Anbarasu was 
telling that the RaIlway Minister Is pumping 
mol9 money to his own State. I do not 80198 
with his Statement. H you compare the de-
velopment of Railways in Kamataka with 
that of other states the difference would 
become very clear. Kamataka is the most 
neglected State even among the SOuthern 
States since Independence. The... is not 
even one K.M. Of RaIlway line which has . 
been electrified. The state is ~ with 
regard to gauge conversion. 

Konkan Railway Isprograsslng verywel 

The narrow gauge line between Ya-
lahanka and 8angarpet via Devanahalll is 
centuryoJd railway Rna. MysenlOrcolle8Oue 
is Shrl V. Krishna Rao has also mentioned 
about this conversion. this area Is very 
backwan:l. Rain falls very low. TheI'8 81'8 no 
IrrIgatlonfaciJities in this area The hard facts 
alll wei known to the. tion'ble Minister. In 
spite of al these dlfflcul .. vegetables 81'8 
grown abundantly In Chlkkaballapura. Shid-
laghatta Is famous for Its sik Chlntamanl is 
an ~rtant business centI'8. Mango Is 
grown abundantly In Sl'8enivasapura. AI 
present the farmers 81'8 finding. very dlflcult 
totransportthelrproduce to different parIS of 
the country especially to Nagpur. Hydera-
bad, Bormay etc. • Is too. expensive at 
present. The farmers have to pay about 8 to 
12 tho~ rupees per truck load. Broad 
gauge railway line facility can reduce this 
cost by about six thousand rupees. Hence 
conversion of this old line must be taken up 
immediately. This would enable the new 
industrial units to come up. 

Between BangaJore and Bangarpetfour 
over bridges have to be constructed near 
T ekal and maJuro Near Bangarpet and rnalur 
fourgates haveto be provided. I have wrHten 
to the Hon'ble Minister giving aI detaIs and 
I hope he would take immediate action. 
Several conversion wortts are going on. 
Chittoor line, Dharavaram and UadanpaIJi 
lines 81'8 also included for conversion. The 
farmersof Kolarand BangaIor8dlslrictswouid 
get the benefit of this conversion. Industries 
also would come up and II can ~ several 
thousands of u~yed ~cms. 

Several members of ParIament from 
KamatakabecameRallway Ministersbut no 
one could do much for the dewIopment of 
Indian Railways. Shrl. Jaffer Sharief hall the 
distinction In this regard. HIs approach to 
conven metre gauge to Broad gauge is being 
applauded by all sections of Society. The 
conversion would yield very good AllUm. 

*Translalion of speech originally delivered In Kannada. 
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[K.H. Uniyappa) North-Eastern zone, for SDA. All the Central 

Hence as the Minister has stated top priority 
must be given for gauge conversion.. This is 
a very brave step. 

This Budget is a progressive budget, 
which has been prepared keeping in mind 
the interests of common people. Hence I 
thank the Hon'bIe Minister Shri C. K Jaffer 
Sharief for presenting such a nice budget. 
Sir I thank you for giving me this opportunity 
to speak and with these words I conclude my 
speech. 

SHRI UDDHAB BARMAN (Barpeta): 
Mr. Deputy Speaker, Sir, I don't want to 
repeat. I want to request the Railway Minis-
ter to take some steps to construct the rail-
way lines in Assam, in the North-Eastern 
Region areas. PradicaJIy peopJe want the 
extension of B. G. line from Guwahati to 
Dibrugarh and also Rangia Rangapura line. 
So, I request the Minister to take prompt 
steps. 

I also want to say that lumding Silchar 
line of NF Railway, which is better known as 
hill section of the NF Railway is in a very 
horrbJe condition and I wantthat that railway 
line should be improved and strengthened 
because it is already over-worked. The dis-
tance between Badharpur to Silchar previ-
ously used to take about 50 minutes, now 
requires two hours to travel. So, I request 
that the line wiD be strengthened. 

At the same time, I request the Railway 
Minister to r&-introduce some trains which 
were already withdrawn. One inportant line 
which connects Guwahati with Calcutta, that 
is Kanchanjanga was withdrawn from serv-
ice because, of the terrorist activity during 
that period. I would request the Railway 
Ministry to reintroduce that train and some 
other trains also. 

I also want that the Railway Training 
institute, which was promised already, should 
be established. We demand all these things. 
I also want to point out that there is a demand 
by the railway empbyees, particularly of the 

Government employees are given SDA. So, 
necessanly I think, the Railway Ministry wiH 
think it over and grant SDA. At the same 
time, I also demand that the different trade 
unions should be recognised which are in 
the production level and other side. 

I also want to draw the attention to the 
plight of some people who had come as . 
refugees to the Stale of Assam. Most of 
them are staying in some railway colonies. 
Previously, there was an understanding 
between the Railway Ministry and the As-
sam Government. The Railway Ministry used 
to give some land to the State Government 
and the State Government to rehabilitate 
them. But, these people are still not given 
anything. Every time they are facing eviction 
from the railway authorities. So, I request 
that - since the Assam Government and the 
Central Government are Congress (I) Gov-
ernments - the refugees problem of Assam 
can be looked into now and proper steps 
taken. 

I also request the Railway Ministry to 
expedite the construdion of the Railway line 
from Jogighopa to Guwahati and also other 
line. Atthe same time, the railway line. Oigha 
Tamluk line (Midnapur district) which is 
important for tourist purposes, should be 
completed within a short period of time. That 
has to be completed within a short period. 
There are demands for construction of some 
fIyovers at Bongaigaon and at other places. 
I request the Railway Ministry to construct 
these flyovers so that the traffic congestion 
can be removed in the area 

I also request that catering, which the 
Railway Ministry wants to privatise, should 
not be privatised. 

I request that the retrenChment. which 
is acting like DamocIe's sword, should be 
stopped immediately. Som,!probIem is there 
regarding employment in the railways. I 
request the Railway Ministry to look into that 
matter. 

At the same time, I want to oppose this 
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budge. It wiD not only pick the pockets of the 
people but win also pick the pockets of work-
ers and employees because of the hike in 
fare. A hike in freight also creates problems 
for the people in the north-east and Assam. 
Because of the transport bottlenecks. the 
people of Assam are paying more. Practi-
cally all the things are to be transported from 
outside the State. So, this hike in the freight 
charges wiD create lot of problems. It will 
create conditions for regional imbalance. 
So, I demand that this hike should be with-
drawn immediately. Because it is an anti-
people budget, we are opposing it. I hope the 
Railway Minister will consider all these as-
pects and take necessary steps. With these 
words, I conclude. 

SHRI RAM TEHAl CHOUDHARY 
(RanchQ: Mr. Deputy Speaker, Sir, I rise to 
oppose the Budget that has been presented 
by the han. Minister of Railways. I am oppos-
ing it because the Budget which has been 
presented is especially not for middle class 
people or for the poor. It is not in the interest 
of the people at large. Along with that, the 
freight charges of most of the commodities 
have been enhanced, price of eatables has 
also been hiked. This price hike win not do. 
The more the prices are increased, the more 
the amenities are decreased. Earlier. the 
freight charges used to be less and the 
amenities good. 

Very seldom we get on opportunity to 
travel by first class. The condition of first 
class compartment appears to be what it 
was of a third class compartment earHer and 
even worse than that. In this way, whatever 
class it might be, whether it is second class 
or third class which does not exist now, only 
the fares are increased. but no steps are 
taken to increase these amenities. The bur-
den on people is increasing. That is why I 
oppose this Budget Anyway, my previous 
speakers have said many things in this 
COMedian, which I would not like to repeat. 
In this Budget Bihar has especially been 
ignored because the provisions made for 
Bihar are for below of our expectations. I 
come from Ranchi constituency which faRs 
under the Chhota Nagpur region of Bihar. I 

met the hon. Minister in connection with the 
problems of that area I have written many 
letters. I met 3,4 hon. Members of Parlia-
ment, and when I presented my point of 
view, the Minister took quick action and 
advised us to tak to the officers of the 
department. We people were very happy. 
The han. Minister took quick action and on 
that basis, we people laked to the officers. 
Many problems were such, which could be 
solved immediately and there was no expen-
diture involved in them. A few things were 
such, which could take time. All these de-
mands were genuine. At present only one 
train comes to Delhi from Ranchi via Hazar-
ibag, Ranchi and Palamau districts. People 
had made an appeal to change its earlier 
timing. This train reaches Delhi at 2-3 O'clock 
at night and you can imagine what the diffi-
culties the passengers would be facing who 
get down at Delhi $Ialion at 2-3 O'clock at 
night They have to spend the entire night on 
the plattorm. We people had made an ap-
peal to change its timing and we were fully 
assured that its timing will be changed. But 
this has not been done till now. H is my 
request that instant attention should please 
be paid to his matter. 

I would like to make yet another submis-
sion. Ranchi is a very large industrial area 
Previously, I was said that 5 bogeys would 
attached to the train running from Ranchi to 
Bombay. At that time ~ven an assurance 
was given, but that work has not been done 
tin now. This will not involve any expenditure. 
There is no fast train from Ranchi to Bom-
bay. For this reason,. shall requestthe hon. 
Minister and I am convinced that he will look 
into the matter. The NeeW!cha.l Express 
runs thrice a week. I request that it should be 
run everyday for the convenience of the 
people. Khelari is a coal field. There are 
many coal mines. Because there is no rail-
way bridge, the level crossing gates remain 
closed for 4-5 hours and people experience 
difficulty. For this reason, railway goods and 
railway property is stolen. People take away 
truckloads of goods and the railways incur a 
loss. Many cases have been detected and 
complaints lodged with the police. The 
employees of the department are also in-
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[Sh. Ram Tehal ChoudharyJ vegetables in Tala market. It wiD prove very 

voIved in it. No theft can take place without 
their knowledge. The hon. Minister should 
pay his attention to it and he should order a 
probe against such people and take action 
against them, so that railway thefts are 
stopped. In the same way, we read in news-
papers that there is a lot of corruption in 
awarding contracts involving bungling of 
crores of rupees. Many complaints have 
been made to the hon. Minister. It is my 
request that orders should be passed for a 
probe into them and action taken against 
those who are guilty. H pilferage and thefts 
could be stopped and corruption checked in 
the railways. then there will be no need to 
increase the fare and the loss which the 
railway have sustained could be made good. 

Since many years, there has been a 
demand for conversion of metre-gauge fine 
into broad gauge from Ranchi to lohardaga. 
Land is availableforthis and this work can be 
done easily. It is my request that this metre-
guage line should be converted into broad 
gauge •• it is joined with T cry, 5-6 hours can 
be said for coming to Delhi. That is why it is 
my request that attention should be paid to 
this. Special attention should be paid for the 
construction of an overbridge at khelari or 
and conversion of metreguage line into broad 
gauge from Ranchi to lohardaga is very 
necessary. The timing of Ranchi-Delhi train 
should be changed immediately. It is also 
neoessarytochangethetimingoftheHatiya-
Amritsar train. There is a long standing 
demand to stop this train at Bakarkudi. It 
should be allowed a two minute stoppage at 
Bakalttudi. The swama Rekha Project is 
being undertaken here and because of this 
reason the entire area had been submerged 
under water. 

Now there is no communication for the 
farmerS of the area 10 move out. We had 
written that the passenger train which comes 
from Badkakana to Tata should be stopped 
for two minutes at Bakarkudi so that those 
farmers who grow vegetables can sen their 

convenient for them if the train stops at 
Bakarkudi. 

I shall again ulge you to stop the train 
there for two minuets. The farmers of that 
area shaH be benefited from this. The area 
which is backward, underdeveloped and 
tribal, has not whitenessed any develop-
ment. It is my request that it should be looked 
into. 

Mr. Deputy Speaker, Sir, you are ring-
ing the bell time and again. I will not take 
much of yourtime. It is already late night. We 
people have faith in the hon. Minister that he 
will consider the points made by us. I am fully 
convinced that the work will be done. With 
these words I conclude. 

• SHRIAPRATAP SAl (Rajampet): Mr. 
Deputy Speaker, Sir thank you very much for 
giving me this opportunity. Sir, this is my 
maiden speech, hence I would like to speak 
in my mother tongue Telugu. 

Sir I support the budget presented by 
Honble Railway Minister I congratulat him 
for presenting such a nice budget. At a time 
when population is growing by leeps and 
bounds, the Honble Minister has displayed 
an extraordinary skUI in formulating the 
Budget providing all the amenities needed to 
the OVjir growing number of people who 
travel by train. For this, not only any particu-
lar State but the entire country applauds the 
efforts of the Railway Minister. In many re-
spects this budget is quite innovative and 
unique. In the past. no Railway Minister has 
taken up more than 500 Kms for gauge 
conversion. but the present Railway Minister 
has taken up the conversion of 6000 Kaute 
Kms. This announcement has made the 
people in all parts of the country happy. This 
conversion will go a long way in the alround 
development of the various regions in the 
country. Sir. for the first time in the aMais of 
the parliament, the budget was telecast alive. 
People have followed the budget closely. I 
have received inumbarable telephone calls 

·Translation of the speech originally delivered in Telugu. 
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from the people of my constituency, which 
happens to be abackward region. asking me 
to take up the issue of early completion of 
gaugeconversion work which had been taken 
up years ago. I have received any IetteJs 
also in this regard. The double line conver-
sion work taken up long ago his not been 
completed even to this day. People in my 
region wish that the pending WCf1( must' be 
completed first. especially in the backward 
regions. hence I plead with the Hon'ble 
Minister on behalf of my people to take steps 
for the early completion of double line con-
version which has been going on in my 
constituency since years. The allocation for 
this work may please be made in this very 
budget itself. Sir, Guntakal-Renigunta Divi-
sion is going to be electrifJed very soon. But 
there is only a single line existing in this 
Division. Hence I doubt whether it is going to 
be useful to electrify this division when there 
is only one line. Hence I appeal to double the 
existing single line and electrify it. Both, the 
doubling and the electrifICation of this divi-
sion should also be included in this budget 
itself: . 

Sir. myseH, ShriGyanendra Reddy from 
Chitoor. Shri K. VlShwanathem and Shri 
Ramakrishna met the Railway Minister and 
held discussions with him regarding Katpa-
diline. I am thankful to the Hon'ble Minister 
for including this line in this budget. The 
broad Gauge conversion of Katpadi to Taro-
pathi line should be extended upto Alagiri 
gate. Otherwise, the pilgrims who visit 
Tlfumalai to have the Darshan of Lord Ve-
nkateshwara have to alight at Renigunta and 
from there, they have to take a bus or taxi for 
going to Taromalai. Hence if his line is ex-
tended upto Aligiri gate, it will be more con-
venient to the pilgrims who visit Tuumalai. 
Besides, it win also S&lVe the needs of the 
local people. 

Sir, Honble Members who have partici-
pated in the discussion dealt at length about 
the passenger amenities and catering serv-

. ice. They have highlighted the problems 
faced by the passengers both aboard the 
train and on the platform while waiting for a 
train. At present contract is baing awarded to 

one person. Instead, I suggest, that it should 
be given to four or five persons. Thus there 
will be a healthy competition among them to 
provide better services to the people. Thus, 
the passengers can hope to get better food. 

Then, about the medical aid, Sir, the 
Railway hospitals are now located outside 
the Railway station. Hence it is not of much 
to the people who travel in the train. So, I 
suggest that a medical shop or a dispensary 
should be located on the platform itself, so 
that when the train stops at the platform. the 
suffering ones can at once go to the dlSp8fl-
sary and avail the medical facilities. 

let me say a few words about providing 
drinking water to the passengers. There are 
many areas in the country where the drinking 
water is in actue shortage. At present the 
drinking water is being kept in the middle of 
the platform and the passengers who are in 
the extern bogies of the train are not in a 
position to get he water as the. train stops 
there only for a few minutes. Hence it would 
be better if the drinking water is made avail-
able at both the sides of the platform. Al-
ready we are spending a lot on providing 
drinking water to the people. Inspite of it, thb 
amenity is not satisfactory. I request the 
Hon'ble Minister to show special interest in 
this regard. 

Sir, there are many platforms in the 
country which do no have shelter. I hap-
pened to bring to the notice of D. R. M. one 
such platform at vailpad very recently. There 
are hundreds and thousands of such plat-
forms which do not have coverage. I request 
the Minister to take steps to provide shelter 
at such platforms as early as possille. 

Now, aboutthe.suppIy of wagons. There 
are many regions in the country where the 
rainfall is scanty and even below 550 ml. In 
such places there is absolutely no scope for 
agricultural activities. Survival is a struggle 
for the people in those places. Railway, 
happens to be the ch~t mode of trans-
portation in the countfy. People in such places 
are heavily dependent on Railways fortrans-
portation. My constituency is in such an 
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[Shri A. Pratap Saij tant news can be conveyed; to the PBss80-
area Minerals are abundantly available in 
Cuddapah. Anampur. But the wagons are 
not available for the transportation of miner-
als. people wait for 3 to 6 months even after 
making indents forgetting the wagons. Since 
the Railway officials are well aware of the 
position. special care should be taken· to 
make the wagons available without any loss 
of time. h is necessary for the development 
of small scale industries in backward regions 
like mine. I appeal to the Ministry to initiate 
immediate action to ensure the supply of 
wagons promptly. 

let me also say a few words aboUt the 
communications set up in Railways. The age 
old communication system which is obsolete 
in modern times is still in vogue in our Rail-
way. The communication system in various 
spheres is undergoing rapid transformation 
around the globe. Even in our country many 
industries like cement etc. are adopting the 
latest methods. Satellite communication 
system has become popular. And yet. our 
Railways continue to persist with the obso-
lete communication system. It is time to 
discard this age old system and adopt the 
latest technology using Satellite to monitor 
the operation of Railways from one central 
point. Better coordination and functioning of 
Railways can be ensured by switching over 
to the latest technology. That will help in the 
rapid development of the country. 

Sir, I want to bring one more thing to the 
notice of the Honble minister. Of course. this 
is a small one. There should be a pubic 
address system within a running train. A 
small mike should be arranged in every 
compartment. Announcement should be 
made through this public address system 
informing passengers whetherthe train is on 
time or late if so. the approximate time by 
which they can hope to reach their destina-
tions. Regular announoements on weaIher 
and track condlions should also be made. 
An official or 1he conducior should be en-
trusted wlh the job. This .. ~ 1he old 
people, women and c:hiIdnIn. Traveling in 
the train because tension-Iess. Even impor-

gers through this system. I hQP8. the Hon'ble 
Minister would soon initiate action to intro-
duce this new system in our Railways. Sir. 
now of deal with the problems of constitu-
ency. I had been in touch with the Honble 
Minister for the past 8 months. There is 
nothing wrong. if the people. who are in a 
backward region and where there are now 
new railway lines at all. demand the introduc-
tion of new trains in their area After repeated 
pleas, a new fast express called Chennai 
Express between Madras and Dadar was 
introduced 4 years ago. But alongwith this, 
they have cancelled Janata Express which 
had been passing through my area for the 
past 35 years and Navjeevan Express which 
goes to Ahmedabad was also canceled. 
Chennai Express is only bi-weekly. No rea-
son was cited for the cancellation of Janata 
and Navjeevan Express trains. People were 
very much agitated when these two trains 
and especially Janata, which was catering to 
the needs of farmers. workers and others in 
the region. were withdrawn. There were 
Dharmas and agitations. The matter was 
brought to the notice of the Hon'ble Minister 
and other Railway officials by the elected 
representatives of the people. Astonishingly. 
the reply received by the Railway Ministry 
was that it was not feasible. h is really sur-
prising to hear such a reply from the respon-
sible people. Did they wake up just now to 
discover suddenly that it is not feasible to run 
Janata Express? How carne that they could 
not realise that the train was not feasble 
during the past 35 years? Why should they 
deprive the people of the train which served 
them most. People in the area have lost two 
trains by getting one fasttrain. Sir. Navjeevan 
Express. was one train which sewed the 
interest of textile industries in the region. 
Supply of yam to the industrialists in 
Guddapak. Nandyal am Kumaland various 
be places was being carried on by this train.. 
AI Ifv :ie when are involved in T extie indus-
1ry are suffering a lot _ since this train is 
wlhdr awn. I lake this appodUnly" requasl 
1he.... rl'bIe Uinisaarlo nHnbuduce balhthe 
....,. if i is mI possI"..... aIIea'SI JanaIta 
Expt .3 which had been ~ the people 
during 1he past 35 year.s. Regaidillllg sacu-
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rity, I must say that it is hardly adequate. It is Express trains via Cuddapah. It will prove to 
almost nil. The security force is conspicuous be a boon to the people 01 this area 
by its absence even attQr the train has ar-
rived. There is no one to question or interro-
gate an unwanted man Irom anti-social ele-
ment who movers freely on the platforms. 
We are losing heaVily as there is no protec-
tion or security. I want that the security force 
be deployed found the clock. The deppe-
Ioyement of security staff should not be 
restricted to he arrival times of trains. Protec-
tion should be provided all the times to the 
ravelling public, Railway property and to 
hose who are loading and unloading the 
goods fro the wagons. We have been losing 
quiet heavily for want of proper security. We 
come across such news items in newspa-
pers everyday. 

Sir, we, the Members of Parliament 
bring various issues and problems to the 
notice of the Govt. through this august forum 
and also by writing letters. But unfortunately 
due notice is not b~ng taken by the officials. 
We continue to receive the same stere-
otyped replies from them. Hence I suggest 
that a Sub, Committee should be constituted 
to look into the issues raised by the Mem-
bers. There is a parliamentary Committee 
functioning at present. We should also have 
aSub-Committeespeciallytothegrievances 
01 Public Representatives. This Sub-Com-
mittee should look into the issues referred to 
the Hon'ble Minister by the Hon'ble Mem-
bers. The Sub-Committee shol>ld visit the 
laces and conduct a spot study. They should 
compare their decisions with those of offi-
cials and pass orders which are puttied. This 
is more democratic and also will help in the 
speedy development. It will help the large. 

Many new trains are being introduced 
this year. The new trains between Madras 
and Bangalore, Tirupathi and B'lore should 
be routed through Cuddapah and Guntakal. 
All the exdsing trains which go to Madras or 
Tirupathi go via Johar Pet. No train is touch-
ing Cuddapah. lakhs of people are travel· 
ling by buses as there are no trains in which 
goes through this area Hence I appeal to 
introduce atleast one Bangalore bound. 

Before I conclude, I complement the 
Honble Minister once again for presenting 
such a good budget. No Railway Minister 
has ever presented such a Budget earlier. I 
hope and trust that he would include some of 
my demands I raised above in this very 
budget. 

I thank you very much for allowing to 
make my maiden speech and conclude. 

[English] 

~I P. C. THOMAS (Muvattupuzha): 
Mr. Deputy-Speaker, Sir, I am not going to 
make a speech. I am only going to make a 
few points. 

I congratulate the Railway Minister for 
presenting a Budget, which is not anti-people, 
which is not pro-World Bank and which is not 
against the interests of the poor people. And 
especially the freight charges and the charges . 
lor the passengers have been put in such a 
manner that poor people are given relief and 
also the essential commodities are put in the 
list of exemptions. I would only suggest that 
medicines may also be included in that 
exempted category. 

With regard to imbalances, much have 
been said. I have a leeling that Kerala, which 
accounts for a good contribution to Railways 
by way of lares as well as by way of freight 
charges, is not given its due share. This is 
not a complaint against this Budget alone. 
This is a complaint against almost all the 
Budgets which have been presented here. 

The allotment to Kerala is very limited. 
When the total allotment comes to about As. 
5,700 crores, the allotment to Kerala for 
development works is only a very small 
amount, and it is only a double digit in crores. 
Therefore, I request the hon. Minister to 
consider one or two aspects as far as Kerala 
is concerned. 

Of course, I am glad that Keraia have 
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[Sh. P.C. Thomas] lamstoppingwiththisbecauseofpaucity 

been brought under electrificalion map. Part 
from that, the amount given to the two exist-
ing lines, which are being buill. is also there. 
But the amount is not too much. 

I have a suggestion with regard to a new 
railway, which was suggested some time 
back aod which was included in the Railways 
Status Paper of 1990. This is a railway line, 
which will benefit the passengers and the 
pilgrims who go to Sabarimala in a very large 
number. -Almost all of them go to a place 
called Erumely, where they go to a mosque 
first This is a place of national integration, 
where lakhs of Hindu ,lilgrims, who come to 
Erumely, go to this mosque. This shows a 
glaring example of secularism. Erumely is 
an entrance place to Sabarimala and from 
where lakhs of these pilgrims go to Sabari-
mala. This place should come in the railway 
map. Therefore, a railway line from Anga-
mali or AJwaye to Sabarimala or through 
Erumely which has been suggested in the 
name "Malayara Railway" may at least be 
included for a survey. I would suggest that if 
this survey could be ordered at this stage, 
this win come in the railway map of Kerala 
without much delay. 

I know the limitations. Though the limi· 
tations are there, I would suggest that the 
importance and the pilgrim interests but also 
the importance by way of giving a new line to 
the foreign exchange earning produces of 
Kerala mainly pepper, rubber, etc. which are 
mainly grown on the eastern parts of Kerala. 
So, this Malayora Railway is one thing which 
should strike the mind of the Railway Minis-
ter. I would suggest that this may be given 
due importance. 

I am not going to the other suggestions, 
which I wanted to make. I only say that the 
doubling of lines in Kerala may be consid-
ered. An amount of Rs. 50 crores has been 
set apart for passenger amenities. When 
passenger amenities are considered, the 
total investmont which is being given to 
Kerala may be specifically considered. 

oftime and the day is almost going to change 
and it is going to be 'Zero Hour'. So, I 
conclude now. 

[Translation] 

SHRI CHANDUBHAI DESHMUKH 
(Bharuch): Mr. Deputy Speaker, Sir,l Adiva-
sis would fike to join the hon. M!3f1lbers who 
have opposed the Railway Budget Adivasis 
have been neglected in this Railway Budget. 
Advise areas are not going to benefit through 
this Railway Budget. Our Adivasis say: 

"Unse pani mat mango. jinhen pyas ki 
pehehan nahin; Unko jeevan mat do, 
jise saans ki pehchan nahin; Jeevan ke 
lambe safar mein, bhale akela hi chalo; 
Par un kaungi ka vishwas mat karo jise 
shwas ki pehchan nahin.-

Mr. Deputy Speaker, Sir, during my 
studies in 1958, I was asked to write an 
essay in the Hind i paper on the topic "Railgadi 
saute mera priyatam ko lekar chali-. From 
the Budget presented by the hon. Railway 
Minister I feel that the train has disturbed the 
sleep of the pUblic. It has become necessary 
to say all this because much has been said 
about the competence and ability of the 
Railway Minister, he has won all the ap-
plause. But I am sorry to say that I doubt his 
ability. as I feel like that. I wrote a letter to him 
on 8th AlJ9ust, 1'991. Two months alter that 
letter, I wrote the same letter to the hon. 
Minister of State in the Ministry of Railways, 
Shri Mallikarjun. Thereafter I handed over 
the same letter to the Ministry of Railways 
but I am sorry to say that I haven't received 
any reply to that letter till date. If such is the 
attitude towards MPs, what will be the atti-
tude towards the general public from vil-
lages, who may be complaining at times, can 
be imagined well and that is why I doubt the 
competence of the Railway Minister. 

I would like to oppose the increase in the 
rates of monthly season tickets as proposed 
in the Railway Budget because the increase 
in the rates of monthly season tickets will 
burden the middle class people who are 
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employment and the labour class. There 24.00 hrs. 
was no need to increase the rail fare for 
them. Sometimes these season tickets are 
issued for selected trains but I would ~ke to 
suggest that such facility of season tickets 
should be provided for all the trains so that 
every railway passenger can travel by any 
train. 

Much has been spoken here about filth 
and stink. Reiterating the same, I would like 
to tell you that big cities of Gujarat like 
Bharuch, Ankleshwar and Baroda are full of 
filth and stini<, in fact the filth and stink are all 
around. As soon as you come to platform, 
there is terrible foul smell all around and 
night-soil is littered everywhere, there is no 
cleanliness at all. The stink envelops an area 
around 100-200 feet. This is an example of 
competence of the Minister of Railways. 

Corruption is rampant in Railways. There 
is so much of corruption on all The stations on 
metre line in Baruch district such as Jam-
ousar-Vagra, Bharuch'-'ambusar, Kosamba 
Umarpada. Ankleshwar-Rajpipla. Passen-
ger fare is charged from the passengers but 
tickets are nol given to them and reduced 
load is shown. It is said that load is not 
8vailabl8 or> the!>e lines, so we are suspend-
ing the trains on these lines, while the reality 
is something else, i.e., the Adivasis of that 
area are 110t given tickets wl'\en1hey travel by 
trains. This is the reason that you say it 
arbitrarily that lead is not available. Nearly 10 
thousand people ('.orne to Ankleshwar for 
work trom villages lying between Ar.klesh-
war and Rajpipla, bOlCau.'ie the biggest in-
dustry of Asia IS located there and that IS an 
industrial town but despite that no facility is 
provided to thflm. If trains are runthric;e aoay 
between Rajpipla and Ankleshwa. and die-
sel locomotives are attached to the trains, it 
will increase the transport on that section 
and people can gat more facilities. Uor90ver 
it may accrue profit to the Railways too. In 
absence of this fadlity the people at times 
travel by truck or tempo. I demand that the 
attention should be paid immodiately to 
provide these facilities. 

Mr. Deputy Speaker, Sir, my other 
suggestion is that a survey was conducted 
some 15 years ago to convert Ankleshwar" 
Rajpipla line into broad gauge line as also to 
extend this converted line up to Narmada 
dam. There has been no progress till now. 
My submission is that if this rail line is ex-
tended up to Dahod via Chhota Udoepur, the 
distance between Bombay and Delhi would 
be reduced by 200 kms. 

The Jhagadiya-Netrang narrow gauge 
in advasi areas would go, a long way to 
benefit advasis of the area-if this line is 
extended up to Nandurbar in Maharashtra. 
Bharuch is the Headquarters of my district 
but few trains stop there. Stoppage of Ex-
press trains like Navjeevan. Kamawati and 
Trivandrum should be provided there. There 
is a need for providing a stoppage of Avan-
tika-Indoretrain at Ankleshwar station. Many 
industries are development at Ankleshwar, 
Panoli, Kim, Kosamba etc. Thousands of 
people are coming there. Some railway sta-
tion by the name of Sanjala has been con-
structed there but no ticket booth is there. On 
making some enquiry we came to know that 
it does not fetch any income, so no such 
facility has been provided there. When there 
is no ticket booth, wherefrom is any income 
possible? Therefore, it is my submission that 
a ticket booth should be provided there. 

There is need forthe construction of an 
overbridge at Kim Kosamba station because 
in the absence of an ovelbridge the railway 
crossing rem ail's closed fortransportforone 
hour at ;) stretcr., There is a need for extend-
ing Bharuch-Vaatal passenger train up to 
Surat so that people may benefit from it. I 
would I:ke to th;lnK the Railway Minister for 
his deCision to introduce an Inter-<;ity Ex-
vess train between Vadodara and Valsad. 
The train may be named·Narmada Express. 
There are many such trains whose arrival 
and departure timings had been fixed many 
years ago. it is very important to make some 
changes in the time-tables of these trains. If 
a train leaves at 10 p.m. it should leave at 
7.00 p.m. By making such a change, our 
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[Sh. Chandubhai Deshmukhj demanding that trains on this section should 

Adivasi people will reach their home early. 
This way the people living there will be 
facilitated to a great extent. 

The narrow gauge railway line from 
Vadodara-Pratapnagar to Chhota Udepur is 
lying closed for years. Trains run upto Bodeli 
on that line only and does not go beyond it 
because the bridge is broken. The bridge 
requires some repairs which may be taken 
up so that the people of Adivasi areas may 
benefit from it. There is a need to expand the 
platform of Kim Kosamba Station and to 
provlde adequate facilities to the Adivasi 
areas. There are certain demands which can 
be fulfilled through D.R.M. Office, but the 
quick speed that is needed for D.R.M. office 
is yet to be seen. 

Finally, I would request the han. Minis-
ter through you that all the grievances may 
be redressed as soon as possible and every 
possible steps be taken for their relief. With 
this submission, I thank you and conclude 
my speech. 

• SHRI MANIKRAO HODLYA GAVIT 
(Nandurbar): Mr. Deputy Speaker, Sir,l rise 
to support the Railway Budget for 1992-93. 
I come from Nandurban which is the back· 
ward area of Maharashtra. This area is adja-
cent to Gujarat and Madhya Pradesh. 

Just now some Hon'ble Members from 
my area criticised the Budget saying that it is 
anti-people and against the country. But I 
feel that there is no substance in this criti-
cism and they opposed it for the sake of 
opposition. 

There is Surat-Bhusaval railway line in 
my are. It will not be wrong to say that this line 
is also as backward as this area. There are 
only four pairs of passenger trains namely 75 
dowt\-16 UP, 11 Dowt\-18 UP, 31 Dowt\-38 
UP and 113 Down-114 up, which are running 
on this section. The trains running on this 
section have steam locomotives. I have been 

have diesel engines. I hope Hon'ble Minister 
will accept this demand. There is a long 
standing demand that there should be elec-
trification of this track. I hope that the electri-
fication of this railway line will be taken up 
immediately. Presently Ahamedabad-Howda 
Express and Navjeevan Express are run-
ning on this line. But as it is asingle line, most 
of the trains on this section run late. 

People of this area have demanded 
since long that there should be doubling of 
this line which is 336 Kms in length. Doubling 
of this line has already been sanctioned. An 
amount of Rs. 17 crore was earmarked in 
1990-91 Budget. But in 1991-92 this provi-
sion was reduced to Rs. 6 crore and in the 
present Budget there is a meagure provision 
of Rs " only for this work. This is mentioned 
on page 376 in the document entitled "Rail-
way Construction Part-II". Though this work 
was sanctioned in 1990-91, I regret to say 
that doubling work of not even 12 Kms has 
been completed. I request the Hon'ble Min-
isterto increase the allocation forthis project 
significantly so that the work can be com-
pleted as early as possible. 

The work of laying concrete sleepers on 
this track is also sanctioned. But so far that 
work has not started. I request that this work 
should also be taken up urgently. 

The increase in the fare of season tick-
ets has imposed heavy burden on Bombay 
sub urban commuters. It is an injustice tothe 
people of Bombay. I request the Hon'ble 
Minister to withdraw this increase. The trav-
elling public of Bombay have resented this _ 
increase. 

Manmod-Malegaor.-Dhuliya-Nardhana-
Indore railway line was surveyd 25 years 
back. But no action has been taken afterthe 
survey. \ have raised the issue of this railway 
so many times in several meetings. I would 
like to know from the Hon'ble Minister whether ~ 
this line is feasible or not. 

-Translation of the speech originally delivered in Marathi. 
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The demand of Dhuliya-Nardhana rail- These policies n",ed to be changed. It is not 
way line is also very old. I request the Hon'ble a question of introducing some new trains or 
Minister that this railway line should also be only converting metregaugeto broad gauge, 
sanctioned for this area. it is the question of expansion of railways for 

2953 and 2954 AC Express running 
between Delhi-Bombay is a bi-weekly train .. 
It should run daily so that it can cater to the 
increasing demand of passenger traffic. AC 
Express has 2 bogies of first class and rest 
of the bogies are chair cars. I request that at 
least one AC·II class sleeper should bethere 
in this train to meet the demand of the 
people. 

I hope the Hon'ble Minister will accept 
the long standing demand regarding two 
railway lines in my area and do justice to the 
people of this area. 

Now I would like to make a few general 
observations. We find that so many fraudu-
lent practices are indulged in the sale of 
railway tickets. It is necessary to put an end 
to them. A large numberof passengers travel 
without purchasing a ticket. It is necessary to 
check ticketless travel. I also demand that 
adequate police force should be deployed 
on our trains to provide security to the pas-
sengers and check thefts which are commit-
ted in the trains. 

On Surat-Bhusaval section many pas-
senger travel on roofs of trains. It is neces-
sary to check this practice also completely. 

I hope that Hon'ble Minister will favoura-
bly consider the suggestions which I have 
given in my speech. With these words, I 
support the Railway Budget for 1992-93. 

[English] 

SHRI SIVAJI PATNAIK(Bhubaneswar): 
Mr. Deputy Speaker, Sir, I rise to oppose the 
Railway Budget presented in this House. I 
oppose the fare hike in Second Class and 
season tickets. I oppose the drive tor priva-
tisation which is at the dictate of the IMF and 
the World Bank. I also oppose the industrial 
relations of the Railways and demand rein-

. statement of victimised loco employees. 

which there is no plan. What is required isthe 
expansion of railways and construction of 
new railway lines. 

As regards modernisation, it should be 
rationally planned in consultation with the 
workers and the public in order to ensure 
against widespread unemployment. Electri-
fication in railways is to be emphasised. 
Here, I want to point out that when the steam 
loco shed was closed at Khurda Road in 
South Eastern Railway, an assurance was 
given to have a satellite diesel shed there. I 
would urge the Railway Minister to look into 
it. I do not see any reason for not electrifying 
the line from Kharagpur to Vijayawada. It 
needs to be done at the earliest. 

Sir, now I come to the neglect of rail-
ways in Orissa State. As a first step against 
this, the State Government has proposed to 
open an office of the Chief Administrator for 
survey and construction at Bhubaneswar. It 
needs to be considered as early as possible. 
Earlier, Shri Govinda Munda had gone to the 
well 01 the House demanding Daitari-Banas-
pani railway line. In fact, this line was sanc-
tioned. It is a vitallink forthe export of iron are 
to Paradeep Port. I request the Railway 
Minister that this line may be completed in 
this year itself. ~ 

My next demand is for Bolangir-Khurda 
Road line regarding which another Member 
has already spoken, which will connect the 
western port of the State with coastal dis-
tricts. It will pass through the heart of the 
State and the tribal district of Phulwani will be 
benefited and the tribal people who have nol 
seen the railway so far will be able to take the 
benefit. 

Allotment of funds for Sambalpur-Tal-
cher line is very meagre. In this way. nobody 
knows when it is going to be completed. I join 
the other Members in demanding setting up 
of Wheel and Axle Factory and a coach 
factory at Rourkela. 
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[Sh. Sivaji Patnaitl 
Earlier, another Member from Orissa 

has stated I:1out the necessity of superfast 
train from Delhi to l1tIagarh in the western 
part of Orissa. I would like to urge upon the 
RaiIwar Minister to introduce it at an early 
date. 

Again, the present Neelanchal Express 
is to be made superfast train and it has to be 
put on a shorter route rather than in this 
circuticus route. 

, wish the hon. Railway Minister will 
concedG these smaU demands. 

SHRI HARISH NRAYAN PRABHU 
zNrrvE (Panaji): Han. Oaputy-S;:leaker, Sir, 
J Me to :support the Railway Budget 1992-
!D. SiAt» we ale sitting at late night, I will 
~ ~ about things which are mosnt 
~:;:)l;~ with Goa. 

*. tiuloutset, I congratulate the Railway 
Minist8T lor owraD growth in the railway 
passenger and freight ratestra!fic and in the 
production uni1s in the year 1990-91. 

I highly appreciate the Railway Minis-
ter's foresight which falls in line wlh the han. 
Prime Minister's liberalised policy of rapid 
industrialisation to go for speedy conYersion 
of railway line from metre gauge to broad 
gauge. as this WIll be a great help to passen-
ger and freight traffic. Passengers will not 
only reach their destination faster but also 
they wiD not have to wait for hours together 
for change of trains from one gauge to an-
other. Besides, the trains wiB carry mere 
tonnage when the lines are broad gauge, 
thus heiping to a great extent easing of 
transport problems of industrialists, export-
ers and daily vendors. 

I wholeheartedly thank the han. Minister 
for conceding the 3O-year old longstanding • 
demand of the Goans to have abroad gauge 
linefrom MormtJga) Portto Hubliand Haspel 
I find, however, that the lIII'Oft( on the Hospet-
HubIi-Goa line and Miraj-Londa line would 
take a long time to compIele. As the Minister 

is aware, the port of Uonnugao in Goa has a 
vast hinterland stretching as far as Hospet 
and Londa from where iron ore is trans-
ported bV rail to Monnug., Port for export. 
Quite often, shortage of wagons has been 
the limitatiQn in transporting adequate quan-
tity of material to this port, thereby affecting 
its export earnings. Also, the recent report of 
Rannaq Singh Committee recommending 
Goa as free port is also to be taken into 
account. The freight and passengers traffIC 
from Goa and other places in neighbouring 
Karnataka to Puna and Bombay, the corn-
men:iaI capital of India. is considerably 
hampered due to change of gauge at MUaj 
Railway station. 

Therefore, I appeal to the han. Minster 
to give top priority for conversion of these 
lines and to aJiotsuffident resources to speed 
up the work. 

I thank the hon. Minister for alloCating 
As. 50 crares more as equity for Konkan 
Railway PJojectthis year. However, the work 
on this project is considerably delayed and 
unless funds a,e augmented and tempo of 
work increased. the Corporation would not 
be able to complete the work on time. This 
project, which is a fine example of whole-
hearted cooperation from the four benefici-
ary Slates of Uaharashtra. Kamataka, Ker-
ala and Goa, is a trend setter to make proj-
ects of similar nature to come up in future in 
other parts of the country and it must. ther~­
fore, cegiven ulmom importance for its timely 
completion Jo set an example to others. 

I, ther&#ore, request the Ministar to allo-
ca1e fTlOfe funds to KonI<an Railway Project 
and speed up the work for its completion. 

The burden of increase in second class 
ordinary fares wiD faD squarely on the com-
mon man. Hence this increase should be 
withdrawn. If this is not possible, at least the 
distance for no far masse should be in-
creased from 10 km to 20 km. By the same 
reasonring second class monthly season 
ticket fares should not be increased or at 
least not to be increased up to 20 km since 
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the regular commuters in this dass are speak and listen to sweet expressions but 
common office-going people. the people who can speak and listen to bitter 

Uneconomic lines are acting as drains 
on the railway finance, the maen reason for 
continuing with them being to social obI"lga-
tion. But then these lines could be substi-
tuted by bus routes to be operated by State 
Govemmentlprivate bodies. Buses wiD be 
able to stop at more places and wiD, there-
fore, cater to larger sections of people. 

Catering services and upkeep of the 
stations need to be improved considerably. 
The quafrty of food served in the trains is not 
up to the mark. long distance trains should ' 
have pantry cars for providing hot food. 

Goa Express which is a long distance 
train requires two fun days to reach the 
destination and stiD it is not having a pantry 
car. This should be introduced immediately. 
I had made this request last year also. 

Although As. 50 crores have been allo-
cated for passenger amenities this year, 
which is an increase of 61 percent over last 
year and senior officers are nominated to 
monitor proper upkeep of passenger ameni-
ties, unless these offICers are made fully 
accountable to any deterioration of service, 
I am afraid. things win remains as they are. 

I sincerely hope that the hon. Minister 
will give due consideration to my points. 

Since we are sitting at late night hours. 
I have spoken only the things which are 
mostly connected with you. 

Thank you. 

[ Trans/ation] 

PROF. RASA SINGH RAWAT (Ajmer): 
Mr. Deputy Speaker, Sir, several members 
have expressed their views in their own way 
on the Railway Budget presented by the hon. 
Railway Minister. A policy maker has rightly 
put it that - it is very easy to express sweet 
words and there are many people who can 

truth are few. I would like to present some 
bitter and hard facts about the Budget pre-
sented by the railway Minister. 

I agree that the hon. Railway Minister is 
concerned about the development of Rail-
ways and that is why the is making all efforts 
to prove his concem and courage about the 
weHare of Railways. Kabir says somewhere: 

"Kabira Soyi peer hai. jo jane par peer, 
Jo par peer na jane, so kafir be peer: 

He has attempted to feel the pangs of 
others and that is why he is sitting so It in the 
month of Ramjan to know the views of all of 
us whether the Members are from the ruling 
party of from the Opposition. He has tried his 
best to know OiJr ideas. I believe that he may 
take some steps to solve the problems. lill 
yesterday, he must have been firm on some 
point but with the passage of time as date 
has changed today and I think when there 
would be voting on the Budget next time, he 
will definitely "make an announcement that 
the increase on railway passenger fare. 
freight rate, monthly season tickets has been 
withdrawn. I belive it would be in the interests 
of the nation too. H would be important for a 
compassionate Minister of the compassion-
ate Government. 

Mr. Deputy Speaker. Sir, we feel slightly 
bored as we have been sitting here for a long 
time. I would like to change the atmosphere. 
Once a Railway Driver had said-

"Bulbul ki zindagi hai, chaman ki bahar 
par, 
Hindustan ki zindagi hai railway ki raf-
taar par.-

There is no doubt about that. Although 
it is sheer limerick but today railways are the 
nerves of the nation through which nation's 
blood circulates •.. (IntempOOns) .•• There is 
no denying the fad that the Railways have 
contributed a lot to the unity and integrity of 
the country and also to the development of 
the nation. That's why all of us hold railways 
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[Prof. Rasa Singh Rca'Wat] were clearing the seats. At that time water 

in high esteems because it cao play a vital 
role in the development of the'rlation. This 
fact. is recognised by everyone irrespective 
of his party affiliation and all of us are striving 
for it. But now-a-days the performance of 
Railways has deteriorated. I may saythatthe 
Railways are just working somehow. Sir, 
through you. I would like to submit that on 
some occasions many a difficulty is faced 
while travelling in the trains and the idea of 
reaching the destination reins upper-most in 
our minds and we forget to enjoy the train 
journey. 

The hon. Minister of Railways expresses 
happiness stating that no major increases 
have been made in the fares, but what was 
the logic behind increasing the tariff for 
bedrolls from Rs. 5 to Rs. 10 on 20 Decem-
ber Le. one month before the presentation of 
Budget. So, in this way other charges have 
also been increased. Luggage charges have 
also been hiked. So what will be its impact on 
the rural poor who are coming to Delhi in 
search of employment and living in jhuggi 
custers. They carry with them grocery items 
in trains. When confronted with the railway 
employees for carrying luggage in excess of 
the prescribed limit they are asked to pay 
extra The hon. Minister must ponder over 
the issue of minor increase in luggage 
charges. 

Sir, it is very late now. So let me come to 
the point. It is written at all the railway sta-
tions that safety, security and punctuality is 
our motto. Therefore, I believe the hon. 
Ministerof Railways will make more efforts in 
this regard. Today. all these three things are 
not maintained properly. The hon. Minister 
must also ponder over the killing of innocent 
train passengers in Punjab by extremists on 
a number of occasions. 

Today. I thought that I will reach the 
House on time. I was coming by the Malwa 
Express to attend the House. All the seats in 
a first class coach were in torn condition. 
When J enquired as to why the condition of 
seats is so bad, I was told that 5-7 persons 

passed through the torn seats on to the floor. 
It spoiled the clothes of persons travelling in 
the coach. Scheduled Time of arrival of this 
train at New Delhi is 9.35 but it reached 
around 10.15 or 10.30 even though the train 
had entered Delhi much earlier. It took a lot 
of time in reaching New Delhi station. There-
for, safety. security and punctuality must be 
maintained properly. 

Sir, as my hon. friends have submitted, 
the Budget presented will be inflationary 
because of increase in freight charges, even 
though the hon. Minister claims that charges 
have been increased on certain items only. 
But in general. it will cause rise in prices of all 
the commodities in the market. Sir, launch-
ing of an economy drive has created panic 
among the railway employees. A ban has 
already been imposed on fresh recruitment 
and this will give rise to problems in every 
sphere. Sir, increase in the cost of season 
tickets is quite unbearable and painful. 
Therefore the hon. Minister must reconsider 
it. 

Sir, through you, I would like to submit 
that Rajasthan is the second largest State in 
terms of area in the country and the entire 
State is a desert land and surrounded by 
Aravali Mountain ranges. It is also a border 
State. But since independence the State has 
constantly been neglected in terms of rail-
way facilities even though some sympathy 
had been shown in the last Budget by the 
hon. Minister by implementing the decisions 
of the previous Government. A provision has 
been made to convert the metre gauge line 
into broad gauge from Sawai Madhopur to 
Barmer, but there is no dear indication s to 
the time by which the work will be completed. 
Sir, there is a need to pay attention to it. 

Mr. Deputy Speaker, Sir, work should 
start on a war-footing for the conversion of 
Delhi-Ahmedabad mtregauge line which is 
passing throughJaipur, Ajmer and Abu Road. 
It has been a longstanding demand of the 
M.Ps of Rajasthan and Gujarat to convert 
this metre gauge line into broad gauge which 
links capitals of Gujarat and Rajasthan with 
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the capital of India. A request to this effect submit that a member of deceased railway-
had also been made to farmer Railway man's family must be given employment in 
Ministers, but till date nothing has been railways. This matter must be considered 
done. Earlier, it was decided. that the track sympathetically. 
would be doubled and then to line converted 
into broad gauge, but it is not clear by when 
the work would be completed. What will be 
the use of completing the work on the proj-
ect, when we are no more on the earth. 
Therefore ,I request that the conversion 
work should be completed soon. 

h has been said that the railway land 
lying untuilised would be properly utilised, 
but in the absence of specific guidelines, 
encroachment on this land in collusion with 
the railway employees is taking place una-
batedly. Houses and stalls are coming up on 
it. Sir, through you, I would like to ask the 
Government to pay special attention towards 
utilisation of unused railway land. 

While presenting the Budget in July last, 
the han. Ministerof Raiiways had announced 
to introduce a 'passenger train during day 
time from Ajmer Sharif to Marwar Junction 
for the bendit of villagers for 3 months on an 
experimental basis, but engine was not made 
available for running the train. Engine of 
Delhi-Ajmer train had to be attached to the 
above train, thereby causing a lot of incon-
venience. Ultimately, the train was withdrawn 
after 3 months. My submission is that the 
train from Ajmer Sharif to Marwar Junction 
should be re-introduced forthe larger benefit 
of villagers. The train will also run on profit. 

Sir, the railwaymen who have been 
suspended from service should be reinstated 
without delay. In this connection I would like 
to submit one more thing that employment 
on compassionate grounds to the next of the 
kin of railway men dying prematurely is given. 
But often it has been noticed that when !he 
matter is put up before the Railway Board 
officers and the hor.. Minster of Railways, 
they give an assurance. But the subordinate 
officers pass certain remarks and declare 
the case as time·barred. As such no employ-
ment is given. People spend a lot of time and 
money in travelling, but employment does 
not come their way. Therefore, I would like to 

Mr. Deputy Speaker, sir, the Hind 
Mazdoor Sabha is the largest trade union in 
tfle country, but it has neither been recog-
nised nor the recommendations made by the 
union for the welfare of railway employees 
are accepted by the Railways. At a number 
of places writ of Western Railway Employ-
ees Union, INTUC and AITUC clearly runs 
and even the officers of locomotive factories 
are afraid of these unions. There was a 
proposal to recruit 400-500 group 'D' em-
ployees. The Railway Board and the D.R.M. 
had given their assent to the proposal, but 
because of the attitude of the unions to get 
their men appointed, the recruitment could 
not take place. My submission is that this 
must be looked into. 

An announcement was made to consti-
tute 5 metergauge zones in the country and 
Ajmer-Sharif was one of them. Sir, the 'dar-
gah' of Khawaja Sahab is situated at Ajmer 
Sharif where people from all over the world 
come to pay their obeisance every year and 
you also have highest regards for the shrine, 
Pushkar is also located there. Railways earn 
huge revenue from Ajmer, but till date the 
headquarters of the metregauge could not 
be set up there and nor could it be linked with 
the broadgauge line. Sir, I would, therefore, 
like to request you to pay attention to all tis. 

SHRI C. K. JAFFER SHARIEF: When 
the tinA is being converted into broadgauge, 
what is the need of a metregauge. 

PROF. RASA SINGH RAWAT: I thank 
you for taking up this construction, but it must 
be expedited. Computerisation is being in-
troduced everywhere and I would like to 
thank the hon. Minister for completion of 
beautification work during his tenure at a 
major railway station like that of Ajmer. 
Howevercomputerisation work at the station 
is at its primary stage. 

SHRI C. K. JAFFER SHARIEF: We will 
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(Sh. C.K. Jaffer Sharier] (Translation] 

meet the demand for broad gauge if you 
quote a couplet at the end of you speech. 

PROF. RASA SINGH RAWAT: Mr. 
Deputy Speaker, sir, please give me just two 
more minutes. I hope my submissiqns would 
be considered. There is a large contoinment 
at Nasirabad. But the Udaipur bound Gar-
ibnawaz Express also known as Link Ex-
press and which starts from Delhi as Pink 
City Express does not stop at Nasirabad. 
Army personnel going to Delhi, Haryana or 
other places in the North are dropped at 
Ajmer by army vehicles. You can imagine 
how much of Petrol and Diesel is wasted. At 
Ajmer they board Pink City Express or some 
other train in the evening and a lot of their 
time is waste in this way. Therefor, it is 
requested that the Link Express or the Gar-
ibnawaz Express may be provided a 2 min-
ute halt at Nasirabad. The Pink City Express 
should be provided a two minute halt at 

. Kishang~rh in district Ajmer in my constitu-
ency where there are a number of big hand-
loom factories and marble factories, Even if 
for one minute, Superfasttrain mustbe halted 
at Beawar in district Ajmer which is the 
largest wool market in India and a business 
centre having a number ~f NTC mills and 
population of about 1.5 lakhs. Ahmed,abad 
bound Ashram Express doesn't stop a Bea-
war. Therefore, it is requested that it may be 
provided a halt there. 

Earlier, there was a railway agency at 
Pushkar. It was selling tickets for all destina-
tions, but .now it has been closed down. 
Therefore, railway agent may be appointed 
there to enable the passengers coming to 
the town to directly buy tickets and stave off 
their difficulties. 

In the end, I would like to say that 

[Eng/ish] 

Action without delay is the secret of 
efficiency. 

H action is taken on the complaints 
without delay, whether these are about cor-
ruption etc., it will be called efficiency. I hope 
the hon. Minister with all seriousness will 
look into these things and provide basic 
amenities at the stations, 'check dacoity, 
theft, looting and wide circulation of dupli-
cate tickets and the tendency to travel with-
out tickets in the trains. With these words I 
thank you for giving me time and conclude. 

[English] 

SHRI N. DENNIS (Nagercoil): Sir, while 
supporting the Railway Budget proposels, I 
wish to make a few points. In conformity with 
the increase of popUlation, the needs of the 
society for expansion, modernisation and 
also for passenger amenities have also in-
creased. To meet these needs, the govern-
ment finds no alternative than to go in for 
increase of fares and freight rates. While 
increasing the fare and freight rates, the 
interest of the common man is protected. 
There is no increase in the platform ticket; 
there is no increase in the freight rates of 
essenrial commodities. There are a number 
of welcome aspects in the Budget. There are 
proposals for a number of new railway lines, 
electrification of ~ew lines and extensive 
gauge conversion and the introduction of 
new services and enhanced allocation of Rs. 
50 crores from Rs. 31 crores for passenger 
amenities, There are some aspects of dis-
satisfaction also in the Railway Budget. In-
crease in the charges of season tickets would 
affect the regular railway users. That hae to 
be given up. Though the increase in the 
freight rates of coal is only four per cent, that 
would affect the production of power and 
ultimately that would affect the industrial 
growth also. 

Allocation of Rs. 14 crores for MRTS is 
very low. There is already congestion in 
Madras city. The low allocation would take a 
very long time for the completion of this work. 
Enhanced allocation has to be made for this 
project. 
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Regarding the operation of Rajdhani 
Express, priority has to be given to Madras 
city, the 4th metropolitan city of this country. 
The proposed electrification from Erode to 
Emakulam-Cochin has to extended upto 
Kanyakumari. The gauge convertion of Din-
digul-Trichy should be between Madras to 
Trichy too. It would go through the centre of 
Tamilnadu and would .. .,ver important places 
also. 

The demand for a parallel broadgauge 
line between Madurai and Maniachi has to 
be accepted. That is the longstanding de-
mand of the people of this region. Madurai-
Tuticorin metregauge should be retained in 
the interest of the passengers and also the 
merchants of the southern region. 

Introduction of new train from Ttivan-
drum to Gandhidham should be extended 
upto Kanyakumari. During my participation 
in the debate on Railway Budgets in previ-
ous years I have been pleading for the ne-
cessity of operation of more express trains 
from Kanyakumari to different parts cf the 
country. It is thrown as an isolated place. So 
far it has not caught the eyes oft Govern-
ment. It is a national terminus and also it is for 
promotion of national integrations such di-
rect express trains have to be operated. To 
facilitate a large number of national and 
international tourists who ware visiting this 
place to see to sunrise and the sun-set, the 
place where the three seas meet and also to 
see the Vivekananda Rock direct trains to 
different parts of the country have to be 
operated from Kanyakumari-Trivandrum 
railway line is not utilised properly. It is un-
derutilised. 

Instead of operating more trains from 
Kanyakumari to different parts of the coun-
try, the already operated trains like Cannan-
are Express, which was operated previously 
from Kanyakumari, has been stopped. It has 
to be restored. Again I wouJci like to point out 
the necessity of expansion of Madras Mail to 
Kanyakumari is a part of Tamilnadu. For 
going from Kanyakumari to Madras there is 
no direct train though there is a railway line. 
This aspect has to be taken into considera-

ticn. Previously on a number of occasions 
proposals for the extension is made even 
announcements have been made and it was 
published in the Railway Time Table also. 
Madras Mail has to be exter,ded upto Kan-
yakumari. Sim~arly with the name of Viveka-
nanda Express the Guwahati-Trivandrum 
Express that was originally intended for 
Kanyakumari where Vivekananda had 
meditated on the rock, with the name VlVeka-
nanda Express, has to be extended as origi-
nally intend to Kanyakumari. Similarly, 
Ahmadabad Express also has to be ex-
tended to Kanyakumari. I would like to bring 
to the notice of the han. Minister to provide a 
coaching complex in Kanyakumari District. 
There are extensive lands of 98 acres. In-
frastructural facilities like water, electricity 
are also available there. 

Another point that I would like to bring to 
the notice of the Minister is that - as per the 
present policy of the government, manning 
of new railway line level crossings not done 
by the Central government is not doing the 
manning part, on the plea that it is the re-
sponsibility of the IocaJ bodies and the State 
Governments. But, the local bodies and State 
Government are nottaking interest in provid-
ing facilities for manning of new level cross-
ings. A number of important railway level 
crossings are without facilities to man it. So, 
decision to man new level crossing by the 
Central Government has to be taken at the 
earliest. In this connection I would also like to 
point out that there is a longstanding de-
mand from the people of the locality of Pal-
liadi for manning the railway crossing at 
Palliadi, in the Trivandrum-Kanyakumari 
railway line and it has to be done. Immedi-
ately after the construction work is over, the 
casual wonkers are retrenched. They have 
either to be regularised at the earliest or they 
have to be accommodated in some new 
projects. 

The difference between the facilities 
provided in the First Class and the Second 
Class compartments has to be narrowed 
down. Water facilities, cleanliness and toilet 
facilities are not adequately provided in 
Second Class compartments particularly in 
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[Sh. N. Dennis] Speeches have already been made in Kan-
nada, Marathi. .. 

the suburban trains. EVen in the first Class 
compartments in Suburban trains they are 
not adequately provided. The compartments 
are old and damaged. 

I would like to point out that a engine 
Loco Shed should be set up at Nagercoil. 
There is no Central Railway Workshop or 
factory in Kanyakumari District. Therefore, 
Engine Loco Shed has to be set up in Kan-
yakumari District. There is another plea that 
I have to make is that a second platform at 
Kulithyrai has to be provided urgently. 

With these words, I am concluding, 
without further time of the House. 

MR. DEPUTY SPEAKER: Now, Shri 
Dhananjaya Kumar. There are three more 
speaker after this. 

SHRI V. DHANANJAY KUMAR (Man-
galore): I would begin my speech with the 
fond hope that the hon. Minister would not 
take our effort as, just burning the mid-night 
oil and would give due consideration to the 
request made by the several Members, here, 
in this House. 

MR. DEPUTY SPEAKER: In this odd 
hour also. 

SHRI V. DHANANJAYA KUMAR: I 
would have given full marks to the efforts 
made by the hon. Railway Minister, but for 
the levy of a very tall order, he has imposed 
on the poor people of our country. He has 
ventured to raise an additional revenue of 
As. 1366 crores. 

[Translation] 

Today speeches were made in different 
languages in this August Houses Still we are 
one nation. 

SHRI P. M. SAYEED: Why donot you 
speak in Kannada. 

SHRI V. DHANANJAYA KUMAR: 

[English] 

Sir, Indian railway has to play its own 
part. Indian Railways will have to contribute 
in keeping the unity and integrity of our 
country and also in removing the regional 
imbalances. It is one of the essential serv-
ices. I would have appreciated the Railway 
Minister had he shown a new direction for 
plugging the leakages, call a halt to the 
wastages, bringing up efficiency and make 
an effort to remove the regional imbalances 
in the growth of our country. Railways, as I 
have submitted, is one of the essential serv-
ices. Therefore, it should have been given a 
sufficient support. It should have found a 
sufficient support in the budget allocations. 
Instead of that, now we find that there is an 
effort being made to raise additional revenue 
to contribute to the coffers of the Govern-
ment of India by the railways. Be that as it 
may, now probably the Han. Minister is think-
ing that every Members has got some or the 
other request to be made and how to fulfil all 
these. Probably he is thinking. But this is the 
only opportunity we get in making an effort to 
get redressal to our grievanC".es. So, I hope 
the Railway Minister would kindly consider 
our request. 

Much is said about the contribution given 
to Karnataka in this year's railway budget. 
No doubt the present Railway Minister is the 
sixth in the line - Karnataka has given six 
Railway Ministers to this country. Of course 
we are fortunate for the the first time, we find 
one Minister, who has given little bit. I would 
not say that he has met all the demands of 
the Karnataka. He has given a little bit to 
Karnataka this time. I have to bring to the 
notice of the han. Members in this House 
that in Karanataka, the railways was first 
established as far back as in the year 1864. 
During 100years, till 1947, during the British 
rule, 2,600 km length or rail· line was laid in 
Kamataka State. During almost 45 years, 
between 1947 and 1991, only an additional 
423 kms new line was laid in Karnataka. Now 
the total length of the railway line in Kama-
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taka is only 3,023 kms. This would wolt( out 
to 24.30 km for every 10,000 sq. km area of 
land in Karnataka, the total length of railway 
line existing is 5,553 kms. In Tamil Nadu, it is 
3,937 kms. There are four-way broad-gauge 
lines of a length of about 600 kms; then 
electrification to a length of 356 kms. In 
Karnataka the length of broadgauge line is 
only 60 Km. Now the Railway M!nister has 
made promise that he would take up the 
wolt( of gauge conversion between Banga-
lore and Hubli and then from HubU to Mirage. 
In this connection, I have got a request. 
While doing this gauge conversion,l am sure 
the hon. Railway Minister will readily agree 
to my request that the line between Manga-
lore and Arsikarai after Hasan will have to be 
converted into broadguage. Otherwise this 
metre-gauge line will become useless. When 
the Bangalore - Hubli line is converted into 
broad-gauge, naturally the line between 
Mangalore and Arsikarai will have to be 
converted. But it is not stated in so many 
words. That is why, I want to get a firm 
assurance from the Railway Minister that 
this will be done, though there is no mention 
about it in the Budget. 

Sir, in Karnataka, not even a single 
kilometer is electrified, excepting the line 
between Bangalore and Jolarpet, which is 
under completion now. This is the one and 
only line which will have the facility of electri-
fication. So, Sir, let me inform this august 
house that the offer to convert the line be-
tween Bangalore and, Hubli and Hubli to 
Mirage into broadgauge is not a big or new 
contribution made to Karnataka. The only 
new line proposed is between Hubli and 
Ankola. No doubt, this would enable the 
commuters in the area of Northern Karna-
taka to make use of the Konkan Railways 
which is a very dear project to all of us, as 
stated by the hon. Railway Minister. 

Now, I would request the hon. Minister 
to see that the Konkan Railway project is 
completed on time. My own fear is that the 
Railway Minister may have to yield to the 
pressures of his colleague, hon. Mr. Edu-
ardo Faleiro. We have been hearing the 
news that he is trying to get a deviation in the 

Konkan railway line in Goa. Actually, in Goa, 
the Konkan Railway Project should have 
been taken up by now. On account of his 
objection, the wolt( has not yet commenced 
and we are apprehensive whether this proj-
ect will be completed within the given time or 
not. 

In this context, we should commend the 
efforts of the Konkan Railway Corporation. 
This project is the first of its kind in the whole 
world, where, the entire length of about 836 
Km is going to be completed by 1994 and in 
the coming ten years from 1994 onwards, 
Konkan Railway Corporation itself will oper-
ate train services between Mangalore and 
Bombay, I.e. right from Kanya Kumari upto 
Bombay. It would repay the contribution made 
by Go"ernment of India and four State 
Governments, viz. the Governments of Kar· 
nataka, Maharashtra, Goa, and Kerala with 
interest. It will also repay the money raised 
by issuing bonds, The money collected from 
the public will be repaid with interest and 
then the entire project will be free and it will 
be handed over to the Indian Railways., 
Probably, in view of this, the hon. Railway 
Minister may not have to make any addi-
tional efforts to raise funds for Konkan Rail-
way, provided he gives clearance to the 
issue of bonds in time and raises the money 
from the general public. 

01.00 hrs. 

Sir, now with all this, I would only make 
a request that the han. Minister even' my 
esteemed friend Mr. Oscar Fernandes has 
also made a mention about this - should 
come forward for the introduction of a day 
train between Bangalore and Mangalore and 
vice versa. 

Sir, I am told recently, the han. Railway 
Minister had an opportunity to travel along 
that line and he had himseH witenessed the 
panoramic view which is available there in 
the Western Ghats. When the line passes 
through the Western Ghats, you get a very 
good panoramic view and this line is one of 
its kind in the whole of Asia We request the 
han. Railway Ministertokindlyconsiderthese 
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[Sh. V. Dhanajya Kumar] hon. Minister for Kamataka. I have to wel-

proposal for introduction of a day train be-
tween Mangalore and Bangalore and vi»-
vema.. At last, now a passenger train is being 
operated between Mangalore and Puttur. I 
would' request that this train may be ex-
tended upto Subramania Road. Now, what 
is being done IS that the train travels from 
Mangalore upto Puttur and then the engine 
travels further upto Subramania Road leav-
ing behind the coaches at Puttur. I do not 
understand the logic behind this. The engine 
which is going upto Subramani Road can 
very well take along with it. the coaches also 
upto Subramania Road so that the commut-
ers would get that benefit 

Sir, I would like to remind the hon. 
Railway Minster about his own request on 
the floor of this House when he was the hon. 
Member of this House previously for consti-
tuting a separate Railway Zone for Kama-
taka. We have been hearing so much in the 
Press also. South-Westem Zone will. be 
constituted with Bangalore as the headquar-
ters. The hon. Railway Minister had made 
this request earDer and this time I do not 
know how he has overlooked it or forgotten 
it in the process of making the Budget. So, I 
would like to remind this aspect to him and 
make an eamest request that he must kindly • 
consider this. 

Then, Sir, the only and last request of 
mine to the Railway Minister is about consti-
tuting a separate Divisional Headquarters at 
Mangalore. 

Now, Mangalore gets so much impor-
tance. 

SHRI A. CHARLES: Then, you support 
it. 

SHRI V. DHANANJAYA KUMAR: I am 
the last speaker from the opposition side. I 
have said in the beginning itself that mine 
would be a mixed reaction to this Budget 
because I have to welcome some of the 
measures introduced in this Budget or what-
ever contribution that has been made by the 

come it and at the same time, I would be 
quite happy if he COnsid81S other demands 
also which would not involve much spending 
here. So, a Divisional Headquarters may 
kindly be constituted at Mangalore so that 
the people of that part of the country also 
would get the benefit " 

Sir, with these few words, I thank the 
Rallway Ministerfor making whatever contri-
butions that are available by way of funds at 
his disposal. I would request that let him rise 
above party line and give a new direction to 
the Indian Railways so that really the Indian 
Railways would be considered as one of the 
essential services in the nation and would 
contribute for unity, integrity and also for the 
all round development of our country. 

SHRI R OHANUSKODI ATHITHAN 
(Tiruchendur): While I rise to support the 
Railway Budget, first of all,l want to say good 
morning to all of you. In fact, our Railway 
Minister has presented a good, prudent 
people oriented Railway Budget for 1992-
93. 

The announcement of conversion of 
6000 km meter gauge to broad gauge in the 
Eighth Plan is a marvellous scheme which 
boosts the industrial development and eco-
nomic advancement. The Minister an-
nounced that there will be no fare hike in the 
Second Class fortha distance upto 10 km.1 
think it may be a printing mistake; instead of 
100 km. they might have put 10 km. The 
Minister announced in the Second Class 
there will be no fact hike for at least 100 k. m. 
likewise, sleeper surcharge upto 500 km 
should be extended to at least 800 km. the 
fare hike is very minimum. It is evident from 
the Minister's statement that between Kan-
yakumari to Jammu a distance of 3726 km 
will be covered by Rs. 25. I appreciate the 
Railway Minister for giving exemption in 
freight increase for essential commodities 
like foodgrains, pulses, salt, sugar, jaggery. 
chemical. o~seeds, live stocks, fodder, tea, 
fruits and vegetable, kerosene, diesel, etc. 
By this way, it shows the Railway Budget is 
meant for economic development and mora 
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care has been taken 80 that the hike wiH not assurance on the floor of the House that the 
affact the poor sectlOn in the society. It is also Tuti-corin-Ttrunelveli line to Madras, Broad 
appreciable for not increasing the price. of Gauge line will be implemented this year. 
the platform ticket. That assurance is very much needed be-

I am representing Tll'UChendur ceon-
stituency, the southem part of India. As 
concerning cailway development. southem 
part has been continuously neglected. From 
my district Headquarters, whether it be 
TlI'unelveli or Tuticorin, we are able to go to 
Madras only by Metre Gauge. Now that also 
cfisturbed due to conversion of Madurai and 
Maniyavchi segment the last phase ot Kamur, 
Dindigat-Tuticorin broad gauge schemes we, 
40 Members of Parliament, a1r~ady submit· 
ted a memorandum asking for parallel broad 
gauge line in Madurai Maniyavc:hi segment. 
In viewof the policy matter having one gauge 
In India, the Railway opted for conversion. If 
the Madurai Maniyaveldi line is disturbed in 
'"faclura; Maniyavchi segment, the people of 
the southern District will faue untold difficul-
ties; they are to change two trains for reach· . 
;'''iI Madras or giving mora fare by traveUing 
100 km more in the Egode Salem route. 

The Minister is now telling about the 
conversion of 600 km in the Eighlh Five Year 
Plan. I am not interested in Five Year Plan. 
I know what happened in Kdmur Dindigal 
and Dindigal to Madurai Project. "took more 
than ten years to complete 150 km. So. when 
the broad gauge line will be laid from 
Maniyavchi to Madras, which is having a 
distance of 350 km, what time it win take? 

So, I am interested in one year plan. H 
the Minister shows real interest for the early 
completion of the BG line from Tuticorin or 
Tirunefveli to Madras, he can do itwilhin one 
year. The Railways should start work simul-
taneously from Maniyakchi and Madurai. In 
addition to that the proposed Karur-5a1em 
line lIiaNamakkaJ, Rasipuram scheme shoUld 
be started simultaneously in this year. You 
can conned Madras from Tuticorin to 
rlfunelveli, distance of 40 km in addition to 
this main route. The Karur-Salem, via Na-
makkal Rasipuram line is only 75 km and will 

, cost about As. 75 crores. So, I want the 
Railway Minister to categorically give an 

cause in the Sough many agitations are 
going on presently. 

Simultaneously the BG line converting 
the existing MG line also can be taken up. 
The rival parties wish to capitalise on this 
and they are campaigning against the Gov-
emment. So, I want a categorical reply from 
the Minister that the conversion of 
Maniyakchi-Madurai line to BG line aJong 
with Karur-Sapem via Rasipuram will be 
taken up and completed within one year. 
Then only we can persuade the roaring 
public of that area nol to start any agitation. 

Then I come to the introduction of the 
Rajdhani Superfast Express. The Union 
Railway Minster is a Minister for the whole of 
India, not for Karnataka only. The Rajdhani 
Ex!)ress is already planned to be introduced 
between New Delhi and Madras. Madras is 
the fourth metropolitan city in India electrifi-
cation and other infrastructure activity is 
over between Delhi and Madras. But surpris-
ingly all of a sudden it is diverted to Banga-
lore. What happened, we do not know. " 
causes anguish to the peopIeofTamil Nadu. 
In fact, it is a threat to national integration 
also. The people of Tamil Nadu feel that a 
great injustice has been done to them by 
neglecting the city of Madras with the intro-
duction of Superiast express to Bangalore. 
As Members of Parliamentfrom Tamil Nadu, 
we cannot allow the new Rajdhani Express 
to other States without introducing it to Madras 
city, the fourth metropolitan city in India It is 
our duty to fig"'t for a right cause. So, I 
request the hon. Minister to rectify it and 
introduce the Rajdhani express from Delhi to 
Madras first. 

likewise it is understood that the office 
of the Chief Administrator Construction, is 
being shifted to Bangalore from Madras. If it 
is true, I request the han. Minister to re-shift 
that office to Madras immediately. 

The funds allotted for MRTS are very 
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[Sh. R. Dhanuskodia Thithan) beredeemedimmeol8telysothatthepeople 

meagre. Only Rs. 14 crores has been allot-
ted and nothing can be done. At least a sum 
of Rs. 60 crores may be allotted for MRTS as 
provided for the Hubli project. 

I wanted to remind the hon. Minister of 
one thing. The hon. Prime Minister aJso gave 
an assurance to rectify the imbalances in the 
Railway Budget. So. I request the hon. Min-
ister who is a statesman and who has given 
a good Railway Budget. a daring Railway 
Budget to rectify the imbalances. He must 
give all the facilities for Tamil Nadu as perthe 
expectations of our people. Kanyakumari is 
also like my constituency. It is a southern tip 
of India. So. Kanyakumari Terminal should 
be developed. We have rightly put a slogan 
"Kashmir to Kanyakumari India is one" In 
order to make this slogan a reality. please 
extend the railwayterminaJ upto Kanyakumari 
and also develop the city of Kanyakumari 
with a view of an integration and develop-
mental activity. 

Please introduce a new train between 
Tiruchendur and Madras. which is the long 
wish of the people of that area Also a super-
fast train to Madras from Tirunelveli and 
Tuticorin is also needed. 

In Kayalpatnam. Muslims are dominat-
ing. They require a platform. That platform 
may be improved immediately. And the 
Railways should take care to direct the offi-
cials to improve the platform of Kayalpatnam. 
Also Kurumbur Road should be recon-
structed. That is also the long wish of the 
people of this area. 

Tirunelveli Executive Engineers Office 
(Construction) may not be shifted from there. 
Adequate fund may be allotted for this office 
to look after the developmental work in that 
area. 

Tirunelveli-Thatchanallur Road overbr-
idge may be constructed immediately. The 
Veerapandiapatnam HaJtAgencywhich was 
cancelled by the Railway Department may 

of that area will be benefited. 

Sir, the han. Minister has presented the 
people-oriented Budget. He is a dynamic 
person. So, why should he not take an initia-
tive to introduce a bullet train in India. As a 
model, please introduce a bullet train from 
New Delhi to anyone of the metropolitan 
cities. In your tenure, please try this as a trial 
and if you succeed in this, it will be a boon to 
Indian Railways. 

With these words, I support their Rail-
way Budget and the Supplementary Grants 
for Railways also. 

SHRI K. THULASIAH VANDAYAR 
(Thanjavur): Mr. D",puty Speaker, Sir, I rise 
to support his Budget. 

Railways, being the biggest public con-
cern, should be made more profitable. The 
Railway income should not be only for pay-
ing salaries. It should also be for improve-
ment of Railways. India to develop her econ-
omy has every right to change the mode of 
our planning. It is not fair to say that we are 
guided by foreign, alien, agents. It is natural 
for India to have her way and the nationalist 
India will never compromise with foreign 
agents. Whenever there is privatisation, the 
workers should not be retrenched and they 
should be absorbed and given security for 
their jobs. 

H the public and the well run private 
agencies work well, it will be benevolent to 
the society. The cleaning and maintenance 
of bogies and engines should be a regular 
feature and not a passing affair. Beggars, 
dogs, cattle should be prevented from roam-
ing about the platform. 

The lines from Thanjavurto Nagapatnam 
should be strengthened and a fast train 
should be provided. Velal'!kanni, 
Nagapatnam and Nagore are the religious 
centres of Muslims, Chirstians and Hindus. 

An overbridge should be provided in 
Needamangalam onT anjore-Nagapattinam 
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railway line, for it is long overdue. whenever 
the fares are raised in the Railway budget, 
the hooligans in a bizarre way damage the 
railway property. It is the general public who 
are the suffers. To meet this, the government 
must take precautionary steps to prevent 
this looting and damaging. 

From Rameshwaram to Madras, through 
Trichy and Tanjore, a fast train should be 
provided to cater to the needs of the people 
coming from the north as well as the south. 
There is a workshop in golden Rock. This 
must be improved. This workshOp was 
commenced during the British days. Now it is 
time that this Workshop is made more viable 
because if you improve this Workshop, there 
will be big scope for employment. 

Roof travelling and ticketless travelling 
has become a menace and hazard. If this is 
checked, the Railways will earn more reve-
nue. 

With this, I would like to congratulate the 
Minister and I hope, the needful will be done 
for the benefit of the society and the people 
of this country. Thank you. 

• DR. VISWANATHAM KAMITHI (Sri 
Kakulam): Mr. deputy Speaker, Sir, thank 
you very much for giving me the opportunity 
to participate in the discussion on Railway 
Budget for the year 1992-93. 

I appreciate and applaud thetwo Hon'ble 
Ministers of Railways and Department of 
Railways for their unique nd farsighted 
budget. I support the budget. Also, I do there 
with all the strength at my command, who 
oppose this budget for many reasons. They 
are opposing it because they are in opposi-
tion benches. They have not proposed any 
alternatives to the present steps and they 
are the people who have put forth more 
commands than those from treasury 
benches. Even if the entire budget amount is 
diverted to their demands, it will not be 
sufficient enough to meet half of their de-
mands. They are thoroughly exposed. 

The present budget has a new direc-
tion. It is different from the budgets pre-
sented during the last 40 years. It has the 
foresight for the future. But we expected it to 
be more sensational and far-reaching. We 
should remember the Cardinal principle that 
development is dependent on taxation. Rail-
ways are the largest undertaking in the 
country which provides employment to the 
maximum number of people. Because of its 
special position in our economy, we have 
separate budget for Railways. Other coun-
tries have only one budget. But we are 
having two. This itself speaks volumes of the 
importance of the Railways. The revenue of 
this gigantic organisation is Rs. 14,000 crores 
while its expenditure is Rs. 10,000 crores. 
While in other departments nearly 50% of 
the income is being spent on their employ-
ees, but in Railways the expenditure on 
employees is around 75 percent. Hence net 
profit is a little bit less in this organisation 
than compared to others. It is said that the 
Railways are incuring a loss of Rs. 1000 to 
Rs. 1100 crores on Passenger traffic. With 
such a position, it is really be very difficult to 
pursue the path of development and catch 
up with the rest of the world. In 1970 itself, 
BART, the Bay Area Rapid Transport sys- . 
tem came into the operation in USA. In 
Japan, trains travel at a speed of 350 Kms to 
500 Kms. which are based on electro mag-
netic technology. We, in India, Cannot even 
dream of such fast moving trains. We do not 
know when our country catches up with rest. 
Even metro, could not go beyond 10 miles in 
Calcutta. Well, that too is is a distant dream 
for Bombay. Sir, it is not that our people are 
incapable. Our Railway Officers and Engi-
neers are second to none in the world in their 
expertise. But there are many drawbacks in 
the administration. For example, I quote two 
of my experiences with the administration of 
Railways. On 16th February, 1992, I in-
formed the authorities at Vijayawada and 
Hyderabad for reservation in Godavri Ex-
press from Eluru to VlSaKhapatnam at the 
Station. Just before the arrival of the train, 
we were informed that there is no room in 
upper classes and we have been directed to 

• Translation of the speech originally delivered in Telugu. 
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[Dr. VlSW8natham Kamithtl to be converted into broad-gauge. The con-

seek accommodation in compartment $9, 
which is a 3-tier second dass compartment 
The ttain moved as usual, we got into the 
compartment· and surprised to see that the 
entire compartment was fully packed. There 
were 142 passeng8fS against the capacity £ 
75. When we approached the conductor, he 
enquired from us the number of berths we 
required. We said five. Immediately berths 
were given to me. This shows how the 
administration is. Similarly punctuality is also 
far from satisfactory. I was at CaJcutta on 
January 20th. I wanted to get back to Palasa 
in Srikakulam. I asked for reservation in 
super fast train from Guwahati to Cochin. I 
was cold that the day's Express is not com-
ing but the train which was supposed to 
arrive a day earlier is coming. The Express 
was late by 25 Hrs. So this is the position 
today. Our men are quite cap<ible of improv-
ing the situation. At the Central level we 
should have a perfect monitoring system. 
Instead of concentrating powers at the centre, 
the divisions should be reacted as units. The 
planning and execution should carried on at 
the unit administration should be dacentral-
ised extent. A convening body should be 
constituted with the concerned Members of 
Parliament, MlAs and local representatives. 
Certain amount of power should also be 
vested with this governing body . They should 
be in a position to plan and implement the 
decisions they take. That is one effective 
way of implementation and carrying on 
administration. As my friend has mentioned 
earlier, I too might have written dozens let-
ters in the past 2 112 years, but with no effect. 
Often, we receive there kinds of replies. It 
under consideration, not economically fea-
sible or providing wrong information-these 
are the three types of replies that we re-
ceived from the Department. They may have 
the satisfaction of calling themselves as 
administrators. But we do not think so. The 
Administration has to be toned up district-
wise and made responsible and account-
able for their actions. We are thinking of 
uniform gauge throughout the country. We 
have narrow gauge too. Hence, not only 
metre-gauge but also narrow gauge has got 

version work shouJd be taken up especially 
in the backward regions. Sir, our area is quite 
backward. There is a narrow gauge line from 
Nampadato Gunupur which is 90 Kms.long. 
If the line is converted into broad-gauge and 
extended upto Bisham Cuttack, thedistanoe 
from the important town in South Orissa, 
Koraput and to the Orissa capital Bhubnesh-
war win be reduced by 200 Kms. One can 
weH imagine how much money the Railways 
can save and earn by this conversion cum 
extension. It is a hilly area. These are pre-
dominantly tribal areas. If this conversion is 
done, the area will prosper and the people in 
this long neglected area can taste the fruits 
of development. Only three days back 
Honble Minister while replying stated that 
the route will be clused as it is not economi· 
cally viable. The Government should think of 
the backlash of the people in the area if this 
route is closed down. The reaction will be 
violent and unwanted. I hope the Railways 
would not provoke the people by closing 
down this route. On the other hand Railways 
should adopt a positive approach by taking 
the decision at once to convert this line into 
broad-guage imm-:xIiately. It is in the best 
interests of the people of this long neglected 
region. Till then, the trains should be hauled 
buy the diesel locomotives. 

Sir, the platforms in certain stations 
continue to remains as they wefe some 15 to 
20 years ago. There is absolutely no change. 
S or 6 pairs of Express trains pass through 
these stations. But the~' do not halt at these 
stations. These Express trains should stop 
atleast in one such station. Thus the Rail-
ways will be providing a better facility to the 
people in the area. Thus the Railways also 
can claim that they treat everybody and 
every area equally. 

Some new trains are going to be intro-
duced this year. The proposed trains from 
Hyderabad to Vijayawada should be ex-
tended upto V"lZag and further upto Berham-
pur and Kurdah. It will serve the people 
better. Similarly new trains should be intro-
duced between Vijaywada and Bombay, 
Vljayawada and New Delhi. 
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There are many more things that the 

Rallwa,s have 10 do in the days to come. 
Fast moving trainS should be introduced in 
metropolitan areas. Better services should 
be provided to them. The population in 
metropolitan cities is dense and ~nce more 
care should be taken to provide better and 
faster services especially during the peak 
hours. Now the proposed fare hit. is not 
applicable upto 10 Kms. The exemption was 
given so that farmers and other poorer sec-
tions can not get affected by the hike. But Sir, 
10 Kms. is too short a distance to confer 
benefit on anybody. Hence the hlte exemp-
tion Unlit should be extended atIeast upto 25 
Kms. inclucflllg metro poIiten areas. I hope 
the Hon'ble Minister would make and an-
nouncement during the course of this reply. 
People especially the poorer sections would 
certainly appreciate· and and applaud this 
gesture of the Hon'ble Minister. 

Sir, I think I am the last Speaker otthe 
day and the debate. I am proud to be so. But 
I am the first and continue to remain so. My 
Constitu~ No. is one. I am ~ely 
happy to be the last Speaker of the day. 

Once again thanking for the opportunity 
you have provided to me to participate in this 
important debate, I conclude. 

[English) 

• MR. DEPUTY-SPEAKER: Arethere any 
hon. Members who are very much tempted 
to participate in this debate? 

AN HON. MEMBER: No. 

MR. DEPUTY-SPEAKER: Very good, 
aD are exhausted. I thank everybody for the 
mighty cooperation extended. 

SHRI P. M. SAYEED: You may put it on 
record that the Minister wiH speak not tomor-
row, but todayl 

THE MINSTER OF STATE IN THE 
MINISTRY OF PARLIAUENT MY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRt RANGARAJAN 
KUMARAMANGALAM): I would Hke to re-
quest the Daputy-Speaker one thing. Now 
that all the M'embers have spoken, the Min-
islar for Railways may reply tomorrow. 

M liClN. MEMBER: Not tomorrow, but 
today. 

SHRt RANGARAJAN KUMARAMAN-
GALAM: Yes, I mean tOday since it is after 
midnight. After the Ouestion Hour, if the 
Minister could reply, !think the House would 
agree with meJ am sure. 

MR. DEPUTY-SPEAKER: Okay. The 
House stands adjourned to meet agIIin to-
day, Tuesday, the 17the March, at 11.00a. 
m. 

01.32 hr. (17.3.1992) 

The Lok Sabha then adjoumed till Eleven 
of the Clock on Tuesday, March 17, 19921 

Phalguna 27. 1913 (Salea) 
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